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REFERENCE BY THE SPEAKER
Congratulations to Team of Scientists of the Indian Space Research

Organization on Successful NASA-ISRO Launch of Synthetic Aperture Radar
(NISAR) Satellite

AT STEAET : I eRiTor, {30 S[eTrs, 2025 Bl sfieRepier e Jarer
g JARE Bg I GSLV-F16 e & AT I TR-3aRT Rfed ik ©R
HCATST BT HheldYech HAYUT fehaT TRIT | T8 U1 RS bl Usell FIe &, foTdeh Hreg™
¥ 39 IUYE DI G Gl T YT HaTT H TATIUT fobarT 1T & | 7 SUUE bl HIgehlad
SR & I A YR b TR 3R JUAY b TR FRT HYh WU 3 fAep e o ram
& | 39 e T 22T Af¥reh ol SebT RISH TIT G Q131 T STEIIT DhRAT & |

B 31U SIARET ST I 37 IPT IUeT ey IR = T4 & |

I8 FHT T Hheldl b folg AR SR SFTHL ST o AT bl I
BT FUTS <t & 3R I GRT AAST H BT S aTeT FATAT § AheTa i AT B
gl
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11.03 hrs

ANNOUNCEMENT BY THE SPEAKER
Nomination to the Panel of Chairpersons

UTTIRT 3TEAET : AT ASEIUT, ¥ T bl IE Gl HRAT & feb clleh T b Tifeha
AT RI-ErTeT 1H & 7R 9 & SR, H &t 0.3, DFdvs, Fe bl FHafT
qTfeTehT b T & oY H AHICE fhaT & |
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11.03% hrs

ORAL ANSWERS TO QUESTIONS
Starred Question Nos. 161 and 162

AT JTETET : U AT 161, TSdlhe il o] |
.. (STTYT)

FLOOD CONTROL IN KERALA
*161. ADV. FRANCIS GEORGE:
Will the Minister of JAL SHAKTI be pleased to state:
(a) whether the Government has assessed the increased frequency and
intensity of monsoon floods in Kerala during recent years including damage
caused in districts such as Kottayam;
(b) if so, the details thereof along with key findings on existing flood control
infrastructure gaps;
(c) whether any specific Central projects or financial assistance have been
sanctioned during the last three years to strengthen river embankments,
drainage systems and flood management infrastructure in Kerala; and
(d) if so, the details of these projects along with their implementation status
including financial allocation made, district-wise?
ot o1feh H3T (31 Y. oTR. utfea):
(@) I (&): fra=oT 7 yeer R 9 T T 8

... (cTgE)
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feraRor

(@) A (5): BTST &b quI H, BReT HIFRIT bl A1 bl STRT-AT eIl ST T FAFFAT IR
Y& &1 BReT TR F Jed b & fob pigrm et &b g fFraet sefrepi & a2y vy
A PARDI, foreaRed 3R SFRFHH U1 U= A SRR d16 <@ ST 8l DIgRM el
& gl feey ¥ af 2018-2021 & SR 9RT g8 &P PR 5T PG AR 7 &7 H
AT & JTTATS STHT B b HRUT J1 37Ts 21 8ToT & auf H I1g PIgH et I 98
Tt HiArferet, JagYeT 3R HFOMTET it & HROT TS 8

Iy 1986 W 2022 P & ITUE SHONT Scl &b YR R "IRT (2024) § 916 &
R JTEIT &5 BT SATheT" IR el Sfef TN T RUIE & IJTAR, PRel H, Pl 916
TTIT & 0.253 o= SR 3Miehl TRIT & 3R PraRIeT ARBR GRT d1¢ I8 o
foTq IoTq T fafty= dremt 3 AT | TRIAT &7 0.346 ffera dacax )
= TITH SR & TR IR DRI Sfel RN GRT &6 H Y Jebs Bl I5T-gR ST
Hapferd fohaT ST &1 fUeel 5 auf 3rafq af 2018 F 2022 TP HRel A TN a6 A
gUIPAM & Aihs e H Ry U el

91¢ UGE 31X HTH-UET ARG Fa T IAod TRDRI GRT IThT TR dT &
IR TR 3R PrRATfad Bl STl 81 ey TRDR THR &5 F a6 P YqgT b fo1q
TepeiTehT ARG 3R TIcHTE [ AERICT UG aReh 1ol & TR H A8l it
8 971G UEET & RIS U DI Al B b ol g TRPR 7 q1e =0,
oI HETIT YT &= 8 XIET 3R XIIT FIST & SR d1g HeeT BhRishH (ThHTHY)
TR oo o, ST af 2021-22 { 2025-26 & SR “q1¢ TFET 3R HHT & PrIHT
(THUHETT) & Tedh & ST H SIRT 81 dvel § X[ JI9HT & SRM 279.74 RIS 9
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I AN dTett 4 I1¢ YGET TNSHT3N BT g TRINTT TS THUHY/IHTHE T &
AT onfiret fham M 319 T, 37 4 AR B foIU 137.95 RIS ST &F hold
G V3T STRY bl ST Zeht &

1€ Y & IR-ERTAIHD IURT b B H, a1 STet AT (HiSeeHlh) faf-ad

T IR T 15T IRBRI DT 24 €C T &b T FHY &b AT cUDITD TS
AT STRY &Rl 81 LA AfRIBTRAT T AT T FebTer & ATSHT g1 3R 3=
SUARIHD U B b foTU 3T FHI T R &, ol Sfel RN (HTSeeg4T)
- fafted 918 yatgam SiR sidate gaigam Tl wR 7 & @i 3 1¢ qaigae
T o T gui-3aiToh O HTSolT R TR SRF-aR 916 qaiga Hisct
farepfaeT febarm 81 helr STeT STRINT hReT H 06 16 YaTHI TCHT el IERET Rl &,
R 4 TR qafgam Teed (eTeRd, Hiae], FeTdpRT 3R FAFDRT) 31R 02
3icTats YaTTHT TCU (SZah! STATeRT 3R SEHIR STeflery) 2MiHet 8l

STTYST YSET T YT ITRSTIRIT AT 152 AR DT BN &1 e TRDR
RIS TRBR b YIRAT H TR BReil & 3R SAUfIT AT iR faiiar Aeradr e
T Bl ST ARDBR a9l 3R 918 Al 12 ARG Uepfcrep SAMURTAT P HRUT Y

T T ATeheT PRl & 3R HRA TRPR &b AT AGS] b AR Ugel H &
P AU § Ry U ST 3MUST UiAHIT DY (THSIRIRYE) | ed TRl U
Rl ol THR Ui T JATUST b Heer § (e Ufhar & S AR I JATIeT
TR PIY (TTSIRIRUSE) & 31ferReh foxiir AerIar v &Y STt 8, R U 3ieR-
AR BT Sl (JMSTHAICT) &t fARTEC & MR WR 3Mder QNfiel 8T 81 39b
3FeTET, a¥ 2020-21 A 2024-25 & SR T8 HATT GRT SIRT TSRS DT el
MR TR &
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%. 9. | a9 T8 HATT GIRT GHSISTRUK & A SR+ (RIS W H)

1 2020-21 | 251.20

2. 2021-22 | 251.20

3. 2022-23 | 264.00

4. 2023-24 | 277.60

5. 2024-25|291.20

PA  [1335.20
CGCLE
aef 2018 ¥ 2022 P SR 913 A §Y THAN BT KRT
EXAIE TR TR T PY THET T B THAT W W ST B | W, T SR o
(Frgs Rr) 6w Gl (BRrS T F) THAH
(RS )
aAhe T e Ioq
Fed | @S @S
F H) w H)

1 2 3 4 5 6 7 8 9 10 11 12
1 2018 3.15 5.41 009 | 16848 | 324386 | 998.13 47953 450 2154.15 3320.76
2 2019 0.01 0.11 0.01 16543 11338 301
3 2020 0.01 0.11 0.01 14016 0.00 2 14 0.00 0.00
4 2024 0.59 0.04 019 | 9256.30 | 9771 | THIR TR 131 | weR 9256.30
5 2022 0.15 0.11 2216 161 109

UT3IR: T &l &l T3

11.04 hrs

At this stage, Shri Harish Chandra Meena, Dr. Kalanidhi Veeraswamy, Shri
Abhay Kumar Sinha and some other hon. Members came and stood on the

floor near the Table.

... (Interruptions)
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HETIRT 3TeTeT: TS T 162, &) o/ ad UieT |

IMPACT OF ABY ON GROUNDWATER MANAGEMENT

*162. SHRI BAIJAYANT PANDA:
Will the Minister of JAL SHAKTI be pleased to state:
(a) whether the Atal Bhujal Yojana (ABY) has achieved its planned targets for
groundwater recharge, community water budgeting and participatory irrigation
management in the identified pilot districts since its launch and if so, the details
thereof;
(b) the quantifiable impact of ABY on groundwater levels in each of the seven
implementing States since 2020 including trends in over-exploited and critical
blocks;
(c) whether the Government proposes to scale up successful models of
groundwater governance under Jal Shakti Abhiyan — Catch the Rain, Phase I,
and
(d) if so, the details thereof along with the criteria laid down for shortlisting and
funding?
ot o1feh 3T (31 Y. oTR. utfea):
(@) I (&): fera=oT 7 gt R 9 3T T Bl

ferazor

(@): 3T qoTel TSI (3 STeI/TeaTs) ool FATEAl b FIIRI-IATETRE Hele]
TET b foTq Uep fAfRIE AT 81 I8 JNSHT Ueb HoTel JMTER e & SR FRER T,
farerT, TAR (JMESAT) 3TR ufdreror Afcifaferat & Hreas A I/ daTad TR O T &
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o oTU STeT S9TC (Seedll) 31IR I d1S SToT GREM AN (Seegual) TRIR - o foru
LIh FTRIT ST 81 Seeguad UR AR fommR-fawel & a8 3 el gRT <=4 iR
SFTHIE fopT ST 8, fTAH 9 & 9 33% HAfSAT3N Pl JRIIERT P AT A &
e < Aferep™ TSR G bl STl 81 Seeguad! ¥ sTel THRU &l G &
ATY-AT TTT BT AT bl pH PR Y RS &1 H GUR R & fo1q MY 3fR AT
ST U 3 IUTT QM &1 3Te O, 3TTe STt &b icHidd THT 8,203 T UaRIa! o fofg
T MR 9T Juic 311k Seeggadt & IRt g3t 81 gt & 31 372 ufcra see
ERISISIE

ST fob Seeuadt H URepeu=T &1 TS &, AT STet ARSI 3iR ool g+iRur
BRIl S e SH, TTeTTe, JTHRUT fiew/2nre JA1fe T (HHi0r, STFRRRUT Al & J1ed™ A
3R UICHTE T T SUIIT HRel 8T fpT ST &, Sifeh giRuImReny AT &b e
319 e ST 81,700 SMMYfci-Uer GT+RU1 G131l el fFHAivI/ITogR g3l &, fad
ORI 716 fHfera argfaes HicR (THRATUA) &1 STFHTII HSTel GT+RUT 83T &

(F): 3T STeT TSI & ST oTel b ¥R H FRTIS BT AehT HeeaquT HRI-Fsure
Hohdd! H W Ueh 2 T IINTT 7 IS b 229 saifehl ¥ draffead HY o & 2, i w &
140 scifeh 99 2020 P SRM AT 3iR Hevemed 2ot 7 21 fby T HeiehT &b

3FTAIR, 229 &aifepl H A et 83 scifep! H Yofel TR H JUR §3TT &, ST fob Srqeer-
T a7 81 39 iy, Srfr-alfed 3TN Hehcid soifchl & @ 55 soiichl & 3T 372y
b SR FUR §AT &, FTeT &RT Sgarr-Il 5 g7 77 8

() 3R (&): ARBR I 2019 J I H ST Ifch IR (SITAT) & ATYH IR DY
quT el o SR AR Tel & bald T g ISR S R, 3,
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UICHhUHaTs 3T & Ty JATHARVN H Sief AR&TT TR Bl g% H_ & foly b
Y9 HiS SIR THIE BRI P U H PrTfad P el 8

ATfh SR bt 7T T SR T & fort, RiciaR 2024 = et oy o WHIGR
(STTFIE) UBeT R DT 718, FSTepT Ieed AT TaTfiicd 3R STRETRIcd BT IGTd]
< §Y A= &l & fafRRre STer Jeel glfcril & STgRey TRIa-SrTell, TR FHTe
AT 81 T ATfeh SRR 5 § I (SITIT:HICIRTR) I & 3fcrTa fafte= et &
TeT JTHRUT 3TIR Sfef TRETU b &g A Hisel o U 8, 9l TAFIT BT F AqPierd
3R THERI-FTfeld FHTT I fafderT el uafid o &l
PO Il HiSell DT Al Ry e fe i &

® STRIBIST, TORNT H, U Teh TR Pl Ugel o TR faieor iR fohar
gD AT bl HTMEIRY T oI ISThR o &A1 H A AT aTet! Pi GrTHRum
TR & 10T UR g7 {37 81 I8 Hieet Siar & fo By ArsTiep-froil FaainT
&1 STt bl T 2T ST iRTeh 3 &Y R HebelT &l

® HERTS &, SoT ART Higel § fhd gRT PN YA W 4 HIC x 4 HIT x 6 B &
HhIepe] JTHRUT IS T AR wU A fFH10r &RAT enfiieT 81 I8 &F daiie
g1l febg] Tl BET&IT Sftheg el T JQIAT & 3R Il STeryell b GTR §
RIS 81T &, ORI el 3R soTeT ReRaT ST bl AT BIdT 3l

® ST, ITR U2 H, T el &b JTogGR F HH{ed YARIT b HIEIH J T GRET Bl

Ueh JIeRUNY IETERUT IRl fehaT 81 81 febet eiieR oia a8 fa=eT, it vt R AT

Y decieT BT T T, TN BRIBATaN, TATIT TIIRIdeD], BT 3TN deheiichl A8
3 el 81 7T 81 FATE HITF &b JiogR R 3R 3FeRTe] &l 8 ¥ 2,780 BIFCAR
9T o Rierrs Ta g3, fRIRY 15,000 A 31f2reh fb=amit el AT gal
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® IR & IR, 2T & FART YFT 7 37T TtheT HiSeT T SR I T &, i b

TSR BT HHYM I A HiSeT; BURNIG BT hSlS-IYR HISeT; TPl el

W IR T STl I & foTT IfFiT U 3 S & IYINT fohT ST aTeT 3TeTe, NToTe T
HiSeT, BTG b PIRAT F7el BT 5% HiSeT; Al 3R FHERI-ATETRE g

T T R ATt ORI T IR T T HiseT 3Tl

T et HISall BT SIS R T ST bl & IR ISR Sfet e gRT ffet
eetereR| & AT STl B SR FIfHT B A goieT Tl fehaT SITeT &, STal Tgeruliy
fTet STait ST~ SRIFITIT IRl Rl 81 STUeh HfcTepicr el T o fory, Teray
I8 ST aTel U3l (ThUeR]) T Hebold TR i GTHRUT A3 b Heh [SSIS HT
T ST SR Fer ST &311 b W1 MR fehy MY &

BTN BT BRI T Y 7T Tal e SR I AISHIS i {HTEf b STRARr b
AT AR 3R AR AN &b H1edH A FHfRI 8

Y -l
YOI IR A PR
1T [pef Seliche et feerfey
TR | 36 13
BRI | 36 14
dlcd | 41 20
T US| 9 4
TERTSC | 43 14
o[ 38 13
SR US| 26 5
BT AT 229 83
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Y-l
If-Sifea 3iR Aheu™d sdlip
AT (ARSI 3R AT scileh (PeT 229 ¥ )R i Rrerfy
TSIRT 23 9
g 31 10
PICh 41 20
e U9 0 0
TERTSE 10
O 26 9
ST U] 9
et IRT 140 55

S IR TST : AT TETE HBIS, H AT H3il St bl g=d1e ST A8l g,
Fifep ITeh FRT 3 3EH e IR Sl ST1d T 1T &, € 59 Yot b qR H R &
31IR 3Hieps! & AT W AT 8 | I8 a5l Gt bl a7 & fob S dfer & fory ‘3ree -

\

STeT ST T AT Ul H TRISIC UIoide e 8T & | S Dl I8 U 98 a9! F]

& | 1 U2l & 229 &l H ST Uelc Uoide ¢Ra bl T 8, 394 I8 o

3T & fob 80 W ST sciferd H SFHCH gU & | ST ok 4, 50 W STET ot H,

T8l UTSS dfex 3MeR FTo-3MIeR T 8371 &, I8! i TSI §U B |

H JRT AT ST I8 Yol <Te fdb 39 AN T o WR H Uaqu e o folg
I7BI ST hSH IO 8, I SHIH SN o AT FAf~ TeT TRDRI 3R SAlehed arSiol
PIBRATE | ... (TTUT) AR T4 IS & fob ST b SFeATa T &9 I77eh! P& HIcHTE

< Fepd 87 ITDT UIATET SR Sleg d Sloa H U W H S9! TR fohar 9w | ..

(IET)

AT STET&T : HIT TSI, AT 31T T8 DleT § He<aqul [J8IT 0R =] 78] Hrl
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ITE< 82 T 31T YT DleT H AU & T AT bl T H e G dTee 67
... (TaET)

IR 3TE& : AT XG0T, § R A 37708 R 8T § | 3FR MY I&T aReadi

o] 37T, AT ST T RIATE! F8! il | T 3T R d<ies I He dr STferd

AT TR 22 FT 31T T BTeT | fIf—T st o) =i =2} T Ted & |
... (TTE)
AR 3Te &l : J11 TSR, H R 3 3118 o &7 § fh 317 e STU1-370T

e R SISV | T JATIDhT ST = IR T8T SATTY Wl &, TTfeh 3T TRATS T R ?
AT MY TRETAT IS & foTT 8T WSl TIT 82 I8 Fe o1 3R Jas & [ & |
ST b fEITRI, ST STUEITRAT 3R SATHIENT3T bl edch R b folU 2 |

... (ET9HT)
AT STEET : AT S, JTUDT IE TRIbT SfeIcl T8l & | e @l ARl
YR U & | 37T 37U PRI-FER AR SATERUT b Sleb BN | JATTbT T AT o

Vel & | 3119 qdeTdT 31U G B ¢ |

... (TTEH)
AR 3Te &l : HH JEmul, H R & 37748 o 38T § [ 317 qe U370+
HexT oR SiaR 3y 3R aRedar gerd |

... (STaET)

WRITTEN ANSWERS TO QUESTIONS
(i) Starred Question Nos. 163 to 180

INSPECTION UNDER JAL JEEVAN MISSION

*163. SHRI RAJESH VERMA:
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SHRI RAVINDRA DATTARAM WAIKAR:

Will the Minister of JAL SHAKTI be pleased to State:

(a) the details of the key objectives and scope of inspection initiative undertaken
by the Government under Jal Jeevan Mission;

(b) whether quality checks of water supply are included thereunder and if so, the
details thereof;

(c) the names of the States identified for these inspections and the criteria
adopted for their selection;

(d) whether the findings from the teams deputed for the purpose would be used
to improve implementation strategies and address local challenges and if so, the
details thereof; and

(e) the manner in which the move reflects the Government’s commitment to
ensure piped water supply to all rural households under the Har Ghar Jal
initiative?

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):

(a)to (c): Government of India is committed to make provision for safe & potable
tap water supply in adequate quantity, of prescribed quality on a regular & long-
term basis to all rural households in the country. Towards this end, the
Government of India launched the Jal Jeevan Mission (JJM), to be implemented
in partnership with States/ UTs, in August 2019. The significant progress has
been made under the mission as in August 2019, only 3.23 crore (16.7%) rural

households were reported to have tap water connections, while as on
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28.07.2025, out of 19.36 crore rural households, more than 15.67 crore
(80.96%) are reported to have tap water supply.

As part of the monitoring mechanism, regular field visits are conducted by
National WASH Experts and NJJM officials across various States/ UTs. The
objectives of these visits include verifying the on-ground implementation of JJM,
engaging with state/ district-level officials as well as community members, and
assessing the effectiveness of the program. Further, since April 2025, States/
UTs are also conducting monthly inspections of the JUM schemes identified by
DDWS. The team constituted by the state conduct inspection of JUM schemes
to see the quality of construction, adherence to timelines, availability of services,
resolution of issues, etc. In addition, Department of Personnel and Training
(DoPT), Government of India has also appointed Central Nodal Officers (CNOs)
for the ground inspection of Jal Jeevan Mission (JUM) schemes across identified
districts.

The criteria for selecting states for visits are based on several factors,
including physical and financial progress of piped water supply schemes,
completion status, functionality, references regarding irregularities, etc.
Additionally, selection is also based on emerging priorities and the specific
needs of the programme. This comprehensive approach ensures that resources
are allocated efficiently and that programme implementation remains effective
and transparent.

(d) and (e): Drinking Water is a state subject, and hence, the responsibility of

planning, approval, implementation, operation, and maintenance of drinking
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water supply schemes, including those under the JJM, lies with State/UT
Governments. The Government of India supports the states by providing
technical and financial assistance. The observations from ground verification
visits offer valuable insights that enable states to identify gaps in the
implementation of the scheme and take corrective measures.

Hon’ble Finance Minister during budget speech 2025 announced the
extension of JUM until 2028 with enhanced outlay for completing the remaining
works under JJM by prioritizing the quality of infrastructure and Operations and
Maintenance (O&M) of rural piped water supply schemes through “Jan

Bhagidhari” to ensure sustainability and citizen-centric water service delivery.

MODERNISATION OF DRAINAGE NETWORK
*164. SHRI SRIBHARAT MATHUKUMILLI:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) whether the Government has assessed the increasing frequency and
severity of urban flooding in major cities due to extreme rainfall, inadequate
stormwater infrastructure and unplanned urbanisation and if so, the details
thereof;
(b) whether any city-wise mapping of flood-prone zones, outdated drainage
systems and encroached natural water channels has been undertaken under
AMRUT, Smart Cities Mission or any other related urban schemes and if so, the

details thereof;
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(c) the steps being taken by the Government to support State Governments and
Urban Local Bodies in modernising drainage networks, integrating sponge city
principles and enforcing urban flood risk zoning in master plans; and

(d) whether the Government proposes to develop a National Urban Flood
Resilience Framework to coordinate across departments and ensure climate-
resilient infrastructure planning and if so, the details thereof?

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF
POWER (SHRI MANOHAR LAL):

(a) to (d): Management of urban flooding falls under the purview of the State
Governments and the Urban Local Bodies (ULBs)/ Urban Development
Authorities at city level, who are responsible for maintaining the drainage and
sewerage system. Further, as per 12" Schedule of the Constitution, Urban
Planning is the function of Urban Local Bodies (ULBs)/ Urban Development
Authorities. Government of India supplements the efforts of the States through
schematic interventions/ advisories. It provides financial and technical support
to the States to strengthen Urban Planning ecosystem.

The Ministry of Housing & Urban Affairs (MoHUA) has published the
following documents/advisory guidelines for improving urban drainage and flood
management, viz.:

I Urban and Regional Development Plans Formulation and
Implementation (URDPFI) Guidelines, 2014 (Chapter 6: Sustainability

guidelines and Chapter 8: Infrastructure Planning):https://
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mohua.gov.in/upload/uploadfiles/files/URDPFI1%20Guidelines%20Vol

%201(2).pdf
Standard Operating Procedure (SOP) for Urban Flooding

https://mohua.gov.in/upload/uploadfiles/files/SOP%20Urban%20floodi

ng_5%20May%202017.pdf _

River Centric Urban Planning Guidelines in 2021 to enable cities in the
development of conjunctive water management approaches including

nature-based solution https://mohua.gov.in/upload/

uploadfiles/files/RCUP%20Guidelines.pdf

Guidance Document on Creation of Rain Water Harvesting Parks

https://mohua.gov.in/pdf/6566e1048ab41guidance-document-  on-

rainwater-harvesting-parks-final.pdf

V.

Manual on Storm water drainage system, 2019 (Volume | and Volume

Il (https://mohua.gov.in/publication/manual-on-storm-water-drainage-

systems--2019.php)

Atal Mission for Rejuvenation and Urban Transformation (AMRUT) inter

alia, focussed on storm water drainage, which involved construction and

improvement of drains/ storm water drains in order to reduce and eliminate

flooding and creating green spaces and parks. Under AMRUT, 838 Storm Water

Drainage projects worth ¥3016.82 crore were approved. As reported by the

States on AMRUT Portal, 809 Storm Water Drainage projects worth ¥2,401.38

crore have been completed, which has resulted in elimination of 3,759 water

logging points. Under AMRUT, 2,529 permeable green spaces and park
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projects worth ¥1,606.31 crore have been taken up by all States/UTs, of which,
2,464 projects worth ¥1,533.83 crore have been completed. 5,092 acre of
permeable green space area developed through these projects.

Under AMRUT 2.0, proposals of the States/ UTs for 3,032 water body
rejuvenation projects worth ¥6,210.66 crore and 1,684 permeable green spaces
and park projects worth ¥1,078.63 crore covering 2122 acre, have been
approved.

Besides under AMRUT and AMRUT 2.0 sewerage and septage
management projects have been undertaken, which inter alia help in evacuation
of storm water. Under AMRUT, 890 sewerage/septage management projects
have been grounded, which has led to creation of 21,754 km length of sewer
network. Under AMRUT 2.0 so far, 586 Sewerage and Septage Management
projects have been approved covering 35,268 KM of sewer network.

Shallow Aquifer Management (SAM) initiative under the Atal Mission for
Rejuvenation and Urban Transformation (AMRUT) was launched as a pilot
project across 9 diverse Indian cities. The initiative aimed to demonstrate the
effectiveness of strategic interventions in managing shallow aquifers, focusing
on aquifer mapping, the construction and restoration of recharge structures, and
the integration of groundwater management into urban planning frameworks.
Building on the successes and the lessons learned, initiative has been taken
under SAM 2.0 to scale these efforts to 75 additional cities. SAM 2.0 focuses on
developing groundwater recharge plans, demonstration of variety of recharge

structures, and build knowledge on creating awareness among city officials and
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citizens on importance of aquifer management in overall water management
strategy of cities.

Under 15" Finance Commission, ¥2,500 crores has been allocated under
the National Disaster Mitigation Fund (NDMF) for integrated flood management
solutions in seven of India’s most populous cities like Mumbai, Chennai, Kolkata,
Bengaluru, Hyderabad, Ahmedabad and Pune. National Disaster Management
Authority (NDMA)’'s Technical Guidelines include direction to ULBs for
modernising drainage, incorporate sponge city concepts and include Flood

Zones in Master Plans.
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FUNCTIONAL HOUSEHOLD TAP CONNECTIONS IN JHARKHAND
*166. SHRI CHANDRA PRAKASH CHOUDHARY:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the number of rural households provided with Functional Household Tap
Connections (FHTCs) in Jharkhand since the launch of the Jal Jeevan Mission
(JIM);
(b) whether the Government is aware of the slow pace of implementation of JUM
in many districts of Jharkhand;
(c) if so, the reasons for delay including any financial, administrative or technical
constraints;
(d) the steps being taken by the Government to fast-track the execution of the
said mission in the State;
(e) the number of villages in tribal-dominated and aspirational districts that have
received FHTCs under JJM;
(f) whether these areas are being given priority under the mission; and
(g) the specific interventions planned for Left-Wing Extremism (LWE) affected
blocks?
THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):
(a): As per Jal Jeevan Mission (JJM) IMIS, only 3.45 lakh (5.52%) households
had Functional Household Tap Connection (FHTC) in Jharkhand at the time of
announcement of JUM in 2019 which has now increased to 34.42 lakh (55.05%)

rural households as on 25.7.2025.
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(b) to (d): Drinking water is a State subject, and hence, the responsibility of
planning, approval, execution / implementation, operation, and maintenance of
drinking water supply schemes, including those under the Jal Jeevan Mission,
lies with State/ Union Territory (UT) Governments. However, lack of dependable
drinking water sources in water-stressed, drought prone, uneven geographical
terrain, scattered rural habitations, lack of technical capacity with implementing
agencies, delay in obtaining statutory/ other clearances, delay in providing
matching state share against the central funds, land availability issues etc. are
a few of the reasons for delay in the implementation of the Mission in states.
To expedite the planning and implementation, as well as monitoring and
handhold States/ UTs, including Jharkhand, Government of India has taken
number of steps which inter alia includes discussion and finalization of annual
action plan (AAP) in consultation with States/ UTs, regular review of planning
and implementation, workshops/ conferences/ webinars for capacity building
and knowledge sharing, field visits by multi-disciplinary team to provide technical
support, etc. To bring transparency and effective monitoring, an online ‘JJM
dashboard’ has been created, which provides State/ UT, district and village-wise
progress as well as status of provision of tap water supply to rural homes.
Details of funds allocated by Government of India to Government of
Jharkhand and funds drawn and reported utilisation thereof by the state

government as on 25.7.2025 under Jal Jeevan Mission are as under: -
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(Amount in Rs. Crore)

Year Central Share Expenditure
Opening | Fund Fund Available | Reported | under State
Balance | allocated | drawn fund utilization | Share
2019-20 |75.79 267.69 291.19 382.97 114.89 120.78
2020-21 | 268.08 572.24 143.06 411.14 286.62 177.73
2021-22 | 124.51 2,479.88 | 512.22 636.73 437.21 510.99
2022-23 | 199.52 2,825.52 |2,119.14 2,318.66 | 1,789.85 | 1,593.00
2023-24 | 528.81 4,722.76 | 2,875.35 3,404.16 | 3,140.70 | 3,291.53
2024-25 | 263.46 2,114.22 | 70.0 333.46 203.56 1,097.60
Total 12,982.31 | 6,010.96 7,487.12 |5,972.83 | 6,791.63

[Source: JUIM-IMIS]

The Government of India during FY 2019-20 to 2024-25 has allocated

$12,982.31 crore to the State; however, the state could draw only ¥6,010.96
crore (46.30%) from the allocated amount and, thus, couldn’t draw ¥6,971.35
crore of central funds.
(e) and (f): JUM follows a universal approach to cover all rural households
including the remote rural households. Following the principle of ‘no one is left
out’, under Jal Jeevan Mission, provision of tap water supply is envisaged for
every rural household, including all SC/ ST rural households of Jharkhand.

As per the JUIM-IMIS, out of total 9,510 tribal dominated villages, 2,252
villages have been covered with 100% FHTCs in Jharkhand. Out of a total of
23,206 villages in the 19 Aspirational Districts of Jharkhand, 5,707 villages have
been provided with 100% Functional Household Tap Connections (FHTCs) in
Jharkhand.

(9): As per the JUM-IMIS portal, Giridih, Gumla, Latehar, Lohardaga, and West

Singhbhum were identified as Left-Wing Extremism LWE) affected districts in
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the State of Jharkhand. As per the JUM-IM1S, out of total 13,23,798 households,
9,29,713 households (70.23%) have been covered with FHTCs in Jharkhand. A
separate reporting form has also been created in JUM Integrated Management

Information System (IMIS) for better monitoring of LWE districts.

DILAPIDATED CONDITION OF NATIONAL HIGHWAYS
*167. SHRI SACHITHANANTHAM R.:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) the measures being taken by the Government to address the dilapidated
condition of the newly constructed National Highways and the timeline set for
their repair; and
(b) the number of complaints received so far during the financial year 2024-25 in
this regard?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):

(@) and (b): Contractors / Concessionaires are responsible for design,
development and maintenance of National Highways (NHs) projects including
rectification of defects during Defect Liability Period (DLP) / Concession Period
after completion of the work implemented on either Engineering, Procurement,
and Construction (EPC) mode or on Build, Operate & Transfer (BOT) mode or
on Hybrid Annuity mode (HAM) as per provisions of relevant Standard Contract/

Concession Agreements.
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All efforts are made to ensure that the NHs are constructed as per
stipulated quality standards specified in the Indian Roads Congress (IRC)
specifications and codes. To ensure that highway construction adheres to
stipulated quality standards, Consultants (Authority’s Engineer/ Independent
Engineers- AE/IE) are appointed by the executing agencies for day-to-day
supervision of works at site. Officials of executing agencies undertake
inspections from time to time and ensure adherence of conformity of quality of
the work done by the Concessionaire/ Contractors with stipulated requirements.

Deficiencies observed, if any, are brought to the notice of the
Concessionaires/ Contractors for taking up necessary corrective/ remedial
actions as stipulated in technical schedules of the Contract/ Concession
Agreement or within a reasonable period as decided by the executing agency /
AE/ IE.

The Government has taken the following initiatives for improvement of

quality control systems in implementation of NHs works: -

i. Adoption of Automated & Intelligent /Machine-aided Construction (Al-MC) in NH

projects;

. Assessments of road conditions through Network Survey Vehicle (NSV) at the

time of completion and every six months thereafter on an electronic platform;
further revamping of NSV system for road condition assessment using analytics
and enforcement of contractual provisions during Operation and Maintenance

(O&M) through dedicated central cell;
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Operationalization of a centralized system called NHAI One App for Monitoring
and rectification of highway defects which enables geo-tagging of defects along

with photographs;

. Analysis of High-Resolution Imagery collected from Drone Surveys in Drone

Analytics Monitoring System (DAMS) integrated with Artificial Intelligence/
Machine Learning algorithms for periodic evaluation of progress and quality of
ongoing NHs works from time to time;

Deployment of Mobile Quality Control Vans (MQCVs) equipped with Non-
Destructive Testing Equipment on pilot basis in four States, namely in Gujarat,
Rajasthan, Odisha and Karnataka, for diagnostic assessments of overall health
and quality of works from time to time during project implementation phases;
Deployment of Third Party Quality Auditors for independent quality audits of NH
works on a case-to-case basis.

The Government through the Ministry of Road Transport & Highways
(MoRT&H) has established system of receiving complaints through Public
Grievance Portal, various Social Media Platforms apart from complaints
received from other sources including from Public Representatives, etc., about
various issues concerning National Highways including issues related to quality
of construction. The Government takes cognizance of these complaints also
apart from regular review and monitoring of NHs projects towards ensuring that
necessary corrective actions are taken up by the Concessionaires / Contractors

for the NHs projects.
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Actions against defaulting agencies are taken as per the provisions of the
Contract/ Concession agreement in case of any defaults, such as termination of
contract agreement, levying of penalties/ liquidated damages, debarment/
blacklisting, declaring as non-performers etc.

As per the information provided by the executing agencies of MORT&H,
81 Nos. of complaints regarding major deficiencies/ damages in NH works have
been received/ found during the last five years (including 2024-25) and current
Financial Year (excluding complaints received through various social media
platforms/ public grievance portal). Necessary remedial works taken up for
rectification of these deficiencies/ damages are at various stages of progress.
Penal actions have been initiated against the Contractor/ Concessionaire /

AE/IE, etc. as per relevant contractual provisions, wherever applicable.

OCS DISTRICTS UNDER JSA
*168. SHRIMATI HARSIMRAT KAUR BADAL
Will the Minister of JAL SHAKTI be pleased to state:
(a) the details of the funds allocated and 35tilized by various States, especially
Punjab under the Jal Shakti Abhiyan (JSA) since its inception;
(b) the details of Over-exploited, Critical and Semi-critical (OCS) districts
identified in Punjab under JSA during 2025;
(c ) the details of proposed and completed projects/plans for these OCS districts

in Punjab under JSA;
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(d) whether the Government is cognizant of delays in the completion of projects,
if any; and

(e ) if so, the details thereof along with the steps taken/likely to be taken by the
Government in this regard?

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):

(a): 'Water' being a state subject, steps for augmentation, conservation and
efficient management of water resources are primarily undertaken by the
respective State Governments. In order to supplement the efforts of the State
Governments, Central Government provides technical and financial assistance
to them through various schemes and programmes.

The Jal Shakti Abhiyan: Catch the Rain (JSA: CTR) campaign is a
nationwide initiative implemented annually, focusing on water conservation,
rainwater harvesting and groundwater recharge. The campaign emphasizes
convergent financing from various schemes of the Central, State and local
bodies like Mahatma Gandhi National Rural Employment Guarantee Scheme
(MGNREGS), Atal Mission for Rejuvenation and Urban Transformation
(AMRUT), Per Drop More Crop, Repair, Renovation and Restoration
Components under the Pradhan Mantri Krishi Sinchai Yojana (PMKSY),
Compensatory Afforestation Fund Management and Planning Authority

(CAMPA), Finance Commission grants etc.

As per the information available on the JSA:CTR portal, during 2021-2025,
a total fund of Rs 118080.42 crore was utilised under Jal Shakti Abhiyan across

the country, including Rs 43408.77 crore for Water Conservation & Rainwater
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Harvesting, 19725.95 crore for Renovation of Traditional Water Bodies, Rs
1992.56 crore for Reuse and Recharge structures, Rs 38016.79 crore for
Watershed Development activiies and Rs 14936.35 crore for Intensive
Afforestation.

As per the the information available on the JSA: CTR portal for Punjab, a
total of Rs 1,186.06 crore was utilized under the Jal Shakti Abhiyan during the
period 2021-2025. The expenditure includes Rs 85.02 crore for Water
Conservation and Rainwater Harvesting, Rs 417.96 crore for the Renovation of
Traditional Water Bodies, ¥7.19 crore for Reuse and Recharge Structures, Rs
337.49 crore for Watershed Development activities, and Rs 338.40 crore for
Intensive Afforestation.

Apart from above, financial assistance of total Rs. 25 lakh was released to
Punjab for Geographic Information System (GIS) mapping of water bodies and
preparation of district water conservation plans under JSA: CTR during 2021-
22, 2022-23 and 2023-24.

(b): Ministry of Jal Shakti launched JSA:CTR 2025 across the country with the
theme “Jal Sanchay Jan Bhagidari: Jan Jagrukta Ki Or” with special focus on
148 districts identified by CGWB identified on the basis of declining water table,
geographical distribution and aspirational districts. The list of 20 focused districts

of Punjab for JSA:CTR 2025 campaign is attached at Statement.

(c): Water is a State subject and the Central Government supplements the
efforts of the States/UTs through technical and financial support. The sixth

edition of JSA: CTR was launched on 22nd March 2025 with the theme “Jal
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Sanchay Jan Bhagidari: Jan Jagrukta Ki Or” emphasizing deeper grassroots
engagement, inter-sectoral convergence and innovative financing mechanisms.
Under JSA:CTR-2025, the Central Ground Water Board (CGWB) identified 148
water-stressed districts for focused monitoring. Central Nodal Officers (CNOs)
were appointed in each district to conduct visits both before and after the
monsoon. These officers are responsible for assessing the progress of
interventions of Jal Shakti Abhiyan.

(d) and (e): Water is a State subject and the Central Government supplements
the efforts of the States/UTs through technical and financial support. Under JSA:
CTR campaign, the State Governments are encouraged to undertake as many
works as possible. The works under the campaign are monitored as per the data
uploaded in the MIS portal.

As per the information available on the JSA: CTR portal
(jsactr.mowr.gov.in), as of 26th July 2025, more than 1.87 crore water-related
works have been undertaken across the country under the JSA:CTR campaign.
Additionally, 712 Jal Shakti Kendras (JSKs) have been established nationwide,
and district water conservation plans have been prepared by 637 districts across
the country.

As per the information available on the JSA: CTR portal for Punjab,
approximately 1.09 lakh water-related works have been undertaken over the
past five years under the Jal Shakti Abhiyan, focusing on five key intervention
areas. Jal Shakti Kendras (JSKs) have been established in all 23 districts of the

state. Additionally, under the Jal Shakti Abhiyan: Catch the Rain (JSA: CTR)
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campaign, all 23 districts in Punjab have prepared their respective water
conservation plans.

STATEMENT

The list of 20 focused districts of Punjab for JSA:CTR 2025 campaign

SI. No.| Name of Focus Districts in Punjab Category
1 Amritsar Over-Exploited
2 Barnala Over-Exploited
3 Bathinda Over-Exploited
4 Faridkot Over-Exploited
5 Fatehgarg Sahib Over-Exploited
6 Ferozpur Over-Exploited
7 Gurdaspur Over-Exploited
8 Hoshiarpur Over-Exploited
9 Jalandhar Over-Exploited
10 Kapurthala Over-Exploited
11 Ludhiana Over-Exploited
12 Malerkotla Over-Exploited
13 Mansa Over-Exploited
14 Moga Over-Exploited
15 Patiala Over-Exploited
16 Mohali Over-Exploited
17 Nawanshahr Over-Exploited
18 Sangrur Over-Exploited
19 Tarn Taran Over-Exploited
20 Ropar Critical
TITH A &T0T ITHIUT (TATSI) 2025
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RESERVOIR STORAGE MONITORING SYSTEM
*170. SHRI YADUVEER WADIYAR:
DR. PRASHANT YADAORAO PADOLE:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the manner in which the Reservoir Storage Monitoring System (RSMS)
enhances transparency and improves water resource management in the

country; and
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(b) the number of reservoirs currently active in the country along with their total
storage capacity, reservoir-wise?
THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):
(a): Central Water Commission (CWC) monitors live storage capacity of
important reservoirs of the country and issues weekly bulletin through Reservoir
Storage Monitoring System (RSMS). In RSMS, user id and passwords have
been allocated to project authorities and regional offices of CWC. They enter
their data directly by logging into RSMS. Data analysis and bulletin generation
is done with the help of RSMS and is shared with the concerned Union
Ministries, respective State Governments and other stakeholders. This bulletin
is also uploaded on RSMS portal for view/use of public at large. This open
access to information supports informed decision making by various Union
Ministries and States.
(b): According to the National Register of Specified Dams, compiled by the
National Dam Safety Authority in April 2025, India has a total of 6,545
completed dam reservoirs, collectively offering a live storage capacity of 253.95
Billion Cubic Metres (BCM). The details may be accessed through following url:
"https://dharma.cwc.gov.in/dharma/public/uploads/front_upload_file/17486053
4186541140.pdf"

Further, as on date, live storage status of 161 important reservoirs in the
country is being monitored by CWC through RSMS. The cumulative live storage
capacity of these monitored reservoirs is 182.461 BCM. State-wise live storage

capacity of monitored reservoirs is given at Statement.
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S.No Name of State Live Storage Capacity at Full
Reservoir Reservoir Level (BCM)

1 |Donkarayi Andhra Pradesh 0.376
2 |Kandaleru Andhra Pradesh 1.792
3 |Nagarjuna Sagar |[Andhra Pradesh 5.108
4  |Pulichintala Andhra Pradesh 1.3
5 |Somasila Andhra Pradesh 1.994
6 [Srisailam Andhra Pradesh 6.013
7 |Yeleru Andhra Pradesh 0.508
8 |Khandong Assam 0.18
9 |Umrong Assam 0.159
10 |Badua dam Bihar 0.1
11 |Chandan Dam [Bihar 0.136
12 |Durgavati Bihar 0.258
13 |Dudhawa Chattisgarh 0.284
14 |Mahanadi Chattisgarh 0.767
15 |Minimata Bango [Chattisgarh 3.046
16 |Sikasar Chattisgarh 0.181
17 |Sondur Chattisgarh 0.1796
18 [Tandula Chattisgarh 0.312
19 |Salaulim Dam Goa 0.227
20 |Bhadar Guijrat 0.188
21 |Brahmani Gujrat 0.071
22 |Damanganga Guijrat 0.502
23 |Dantiwada Guijrat 0.399
24 |Hathmati Gujrat 0.153
25 |[Kadana Gujrat 1.472
26 |Karjan Gujrat 0.523
27 |Machchhu Gujrat 0.071
28 |Machchhu I Guijrat 0.091
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29 |Panam Guijrat 0.697
30 |Sabarmati Gujrat 0.735
31 |Sardar Sarovar |Gujrat 5.76
32 |Shetrunji Guijrat 0.3

33 |Sukhi Gujrat 0.167
34 |Ukai Guijrat 6.615
35 |Und | Gujrat 0.066
36 [Watrak Gujrat 0.154
37 |Gobind Sagar Himachal Pradesh 6.229
38 |[Kol Dam Himachal Pradesh 0.089
39 [Pong Dam Himachal Pradesh 6.157
40 |Getalsud Jharkhand 0.218
41 |Konar Jharkhand 0.176
42 [Maithon Jharkhand 0.471
43 |Panchet hill Jharkhand 0.184
44 [Tenughat Jharkhand 0.821
45 [Tilaiya Jharkhand 0.142
46 [Almatti Karnataka 3.105
47 |Bhadra Karnataka 1.785
48 |Gerusoppa Karnataka 0.13
49 |Ghataprabha Karnataka 1.391
50 [Harangi Karnataka 0.22
51 [Hemavathy Karnataka 0.927
52 |Kabini Karnataka 0.444
53 [Krishnaraja Karnataka 1.163

Sagara

54 |Linganamakki Karnataka 4.294
55 [Malaprabha Karnataka 0.972
56 |Mani Dam Karnataka 0.884
57 |Narayanpur Karnataka 0.863
58 [Supa Karnataka 412
59 ([Tattihalla Karnataka 0.249
60 ([Tungabhadra Karnataka 3.276
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61 |Vani Vilas Sagar [Karnataka 0.802
62 (ldamalayar Kerala 1.018
63 |ldukki Kerala 1.46
64 |Kakki Kerala 0.447
65 |Kallada Kerala 0.507
66 [Malampuzha Kerala 0.224
67 |Periyar Kerala 0.173
68 [|Atal Sagar Madhya Pradesh 0.835
69 [Bansagar Madhya Pradesh 5.166
70 [Bargi Madhya Pradesh 3.18
71 [Barna Dam Madhya Pradesh 0.456
72 |Gandhi Sagar Madhya Pradesh 6.827
73 |Indira Sagar Madhya Pradesh 9.745
74 |Kolar Dam Madhya Pradesh 0.27
75 |Omkareshwar Madhya Pradesh 0.299
76 |Rajghat Dam Madhya Pradesh 1.945
77 [Sanjay Sarovar |Madhya Pradesh 0.508
78 [Tawa Madhya Pradesh 1.944
79 |Barvi Dam Maharashtra 0.339
80 |Bhama Askhed |Maharashtra 0.217
81 |Bhandardara Maharashtra 0.304
82 [Bhatghar Maharashtra 0.673
83 |Bhatsa Maharashtra 0.942
84 [Bhima Ujjaini Maharashtra 1.517
85 |Chaskaman Maharashtra 0.215
86 |Darna Dam Maharashtra 0.202
87 |Dhom Maharashtra 0.331
88 |Dimbhe Dam Maharashtra 0.354
89 [Dudhganga Maharashtra 0.664
90 |Girna Maharashtra 0.524
91 |lsapur Maharashtra 0.965
92 [Jayakwadi Maharashtra 2171
93 |Kanher Maharashtra 0.272
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94 |[Khadakvasla Maharashtra 0.056
95 [Koyana Maharashtra 2.652
96 [Manikdoh Maharashtra 0.288
97 [Mula Maharashtra 0.609
98 |Mulshi Maharashtra 0.572
99 [Nira Deoghar Maharashtra 0.332
100 [Panshet Maharashtra 0.302
Tanajisagar
101 |Pench Maharashtra 1.091
102 (Surya Maharashtra 0.276
103 [Thokarwadi Maharashtra 0.353
104 [Tillari Maharashtra 0.447
105 |Upper Tapi Maharashtra 0.255
106 |Upper Vaitarna |Maharashtra 0.331
107 |Upper Wardha |Maharashtra 0.564
108 [Urmodi Maharashtra 0.273
109 [Veer Dam Maharashtra 0.266
110 (Yeldari Maharashtra 0.809
111 [Umiam Meghalaya 0.142
112 [Tuirial Mizoram 0.715
113 |Doyang Hep Nagaland 0.535
114 |Balimela Odisha 2.676
115 |Hariharjhor Odisha 0.059
116 |Hirakud Odisha 5.378
117 [Machkund Odisha 0.893
118 |Mandira Dam Odisha 0.309
119 [Rengali Odisha 3.432
120 (Salanadi Odisha 0.558
121 |Sapua Odisha 0.006
122 |Upper Indravati  [Odisha 1.456
123 |Upper Kolab Odisha 0.935
124 [{Thein Dam Punjab 2.344
125 |Bisalpur Rajasthan 1.076
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126 |Jaisamand Rajasthan 0.3134
127 |Jawai Dam Rajasthan 0.193
128 |Jhakam Rajasthan 0.132
129 |[Mahi Bajaj Sagar [Rajasthan 1.711
130 |[Rana Pratap Rajasthan 1.436
Sagar
131 |Som Kamla Rajasthan 0.173
Amba
132 |Aliyar Tamil Nadu 0.095
133 |Karayar Tamil Nadu 0.149
134 |Lower Bhawani [Tamil Nadu 0.792
135 [Manimuthar Tamil Nadu 0.156
136 |Mettur Tamil Nadu 2.647
137 |Parambikulam  [Tamil Nadu 0.38
138 [Sathanur Tamil Nadu 0.207
139 [Sholayar Tamil Nadu 0.143
140 [Vaigai Tamil Nadu 0.172
141 [Kaddam Telangana 0.137
142 |Lower Manair Telangana 0.621
143 [Musi Project Telangana 0.123
144 [Nizam Sagar Telangana 0.482
145 |Priyadarshini Telangana 0.168
Jurala
146 |(Singur Telangana 0.822
147 |Sriramsagar Telangana 2.3
148 |Gumiti Tripura 0.312
149 |Jirgo Uttar Pradesh 0.147
150 [Matatila Uttar Pradesh 0.707
151 [Maudaha Uttar Pradesh 0.179
152 [Meja Uttar Pradesh 0.299
153 |[Rangawan Uttar Pradesh 0.155
154 |Rihand Uttar Pradesh 5.649
155 [Sharda Sagar Uttar Pradesh 0.33
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156 [Sirsi Uttar Pradesh 0.19

157 [Nanak Sagar Uttarakhand 0.176

158 |Ramganga Uttarakhand 2.196

159 ([Tehri Uttarakhand 2.615

160 |Kangsabati \West Bengal 0.914

161 |Mayurakshi West Bengal 0.54913
Cumulative Live Capacity of 161 182.461

Reservoirs

(@) FIT TRBR BT TERTSS, T YT ToIT T o & IIERT 3R TR ett diT S
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2 F-gadT fofdp | IR T 3R 10.62 194 SIUTRTR R & 3R PRI
qET U |(2.51 +8.11) e B T B

ENCOURAGING CARPOOLING
*172. DR. D. RAVI KUMAR:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a)whether the Government considers carpooling to be an efficient and
sustainable alternative mobility solution and if so, the details thereof;
(b) whether it is cognizant of the environmental benefits associated therewith
and if so, the details thereof;
(c) whether the Government recognizes the key differences between commercial
ride-sharing services and non-commercial carpooling models where cost-
sharing occurs without profit motive among private individuals and if so, the
details thereof;
(d) whether Clause 15 of the Motor Vehicle Aggregator Guidelines 2020 which
currently governs aggregator operations applies uniformly to both commercial
ride-sharing and non-commercial carpooling activities and if so, the details
thereof; and
(e) whether the Government is considering a separate regulatory framework or
guidelines for the carpooling sector and enable its legal, safe and scalable
operation across the State and if so, the details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):
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(a) and (b): The Government is committed to promoting sustainable and efficient
mobility solutions as part of its broader efforts to reduce urban traffic congestion,
enhance transport efficiency and minimize environmental impact. Shared
mobility is one amongst the various options in this regard. The Government is
also aware of the potential associated environmental benefits which may lead to
reduced vehicular emissions, lower fuel consumption and better utilisation of
existing transport infrastructure.

(c) to (e): Clause 15 of Motor Vehicle Aggregators Guidelines, 2020 provided for
aggregation of non-transport vehicles by aggregators unless prohibited by the
State Government. The new guidelines (Motor Vehicles Aggregators Guidelines,
2025) have been issued to keep the regulatory framework up to date with the

developments in the motor vehicles aggregators ecosystem.

Commercial ride sharing is covered under the Aggregator Guidelines
issued by the Government. However, non-commercial ride sharing is neither

prohibited nor regulated by the Government.

VIZHINJAM-NAVAIKKULAM OUTER RING ROAD
*173. ADV. ADOOR PRAKASH:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) whether the Union Government has granted final approval for the Detailed
Project Report (DPR) of the Vizhinjam—Navaikkulam Outer Ring Road project in
Kerala and if so, the details thereof, if not, the reasons for delay and its present

status;
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(b) whether the Government is aware of the difficulties being faced by the land
owners due to delay in getting compensation for their properties acquired more
than two years back and if so, the details thereof; and

(c) whether the Government would take necessary measures to resolve the
issues and ensure early execution of this project and if so, the details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):
(a) to (c): For development of greenfield Highway between Vizhinjam and

Navaikkulam outer Ring Road Project, the Detailed Project Report has been
prepared. However, the alignment of the project which was initially finalised
based on feasibility report prepared by the State Governmentis being
reviewed, in consultation with the State Government to minimise hill cutting and
to avoid ecological damage. The compensation is arrived at in accordance
with National Highway Act, 1956 and applicable provisions of Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement (RFCTLARR) Act 2013, to be paid after approval of the project
by the Competent Authority. While the Government is conscious of the need
to take the project forward, the problems in the existing alignment and design
arising from extensive hill cutting and consequent possible ecological damage

are being addressed in consultation with the State Government.

TeTTHAT ST AroTT-2reRT (FieHvaTs-g) § @i
*174. 8N Soolaer 0T RiE:
T AT 3R 28T 1 H3T I8 T b PuT b fob:
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IMPLEMENTATION OF SBM-U IN ANDHRA PRADESH

*175. SHRI APPALANAIDU KALISETTI:

SHRI G. LAKSHMINARAYANA:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the total funds allocated, released and utilised under the Swachh Bharat
Mission-Urban (SBM-U) in Andhra Pradesh, since 2014-15, year and district-
wise;
(b) the number of Individual Household Latrines (IHHLs), Community Toilets and
Public Toilets constructed thereunder in the State, district-wise along with the

targets set and achievements made;
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(c) the number of Urban Local Bodies (ULBs) in Andhra Pradesh that have
achieved ODF, ODF+ and ODF++ status respectively along with the number of
ULBs still pending certification;

(d) the status of Solid Waste Management infrastructure in the State, including
the number of functional Material Recovery Facilities, Waste Processing Plants
and the extent of Door-to-Door Waste Collection coverage, ULB-wise;

(e) whether ULBs in Andhra Pradesh have shown a decline in cleanliness
rankings or ODF sustainability indicators in recent Swachh Survekshan rankings
or citizen feedback assessments and if so, the details thereof; and

(f) the steps taken by the Government to support underperforming ULBs in
Andhra Pradesh to improve urban sanitation outcomes under Swachh Bharat
Mission 2.0?

THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF
POWER (SHRI MANOHAR LAL):

(a): Swachh Bharat Mission- Urban is uniformly implemented in all the urban
areas of the country including State of Andhra Pradesh. Under SBM-U, funds
are released by Government of India to the States/UTs on the basis of action
plan prepared by Urban Local Bodies (ULBs) and duly approved by State Level
Technical Committee (SLTC). District-wise details of financial assistance
provided is not maintained. Year-wise details of financial assistance provided to

State of Andhra Pradesh under SBM-U is enclosed as Statement.
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Out of mission allocation of ¥571.33 crores for the State of Andhra
Pradesh under SBM-U Phase-l, central share funds amounting to ¥567.36
(99.31%) crores has been released.

Out of the allocated funds of ¥1413.30 crores to the State of Andhra
Pradesh under SBM-U 2.0, action plans having central share of ¥1409.67
(99.74%) crores have been approved and ¥298.69 crores have already been
claimed by the State of Andhra Pradesh.

(b): 2.43 lakh Individual Household Latrines (IHHLs) have been constructed in
the State against mission target of 1.93 lakh IHHLs. Also, 1799 Community
Toilets/Public Toilets (CT/PTs) blocks having 17,799 seats including urinals
have been constructed against the mission target of 21,464 CT/PTs seats during
SBM 2014-2019. The state-wise details of CT/PT blocks constructed are

available at https://sbmurban.org/swachh-bharat-mission-progess.

Under SBM-U 2.0, the action plans received from the State for taking up
sanitation infrastructure was examined and approved for construction of 72,892
units of IHHLs, 836 seats of Public Toilets, 780 seats of Aspirational Toilets and
808 standalone urinals.

(c): All 124 ULBs in the State of Andhra Pradesh have been certified as Open
Defecation Free (ODF), 119 ULBs have been certified ODF+ and 18 ULBs have
been certified as ODF++. As of now, no ULB in State of Andhra Pradesh is
pending certification.

(d): Under City Solid Waste Action Plan (CSWAP) received from State, projects

approved for remediation of 85.43 lakh ton of legacy waste, waste to composting
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plants of 3064 tonnes per day (TPD), bio-methanation plants of 165 TPD,
Sanitary Landfill (SLF) of 1685 TPD, Construction & Demolition (C&D) waste
processing plants of 650 TPD alongwith 107 Mechanical Road sweepers with
total central share of ¥458.10 crores. As reported, processing of municipal solid
waste is 85.47% i.e. out of total 6,210 ton per day (TPD) of waste generated,
5,308 TPD waste is processed. Details of waste processing facilities including
legacy waste dumpsites in State may be accessed at

https://sbmurban.org/swachh-bharat-mission-progess.

(e) and (f): To accelerate the Mission implementation across all urban areas,
MoHUA has been conducting an annual cleanliness survey — Swachh
Survekshan since the year 2016, which has over the years played a key role in
triggering positive competition amongst cities towards achieving the objectives
of the Mission. This annual survey ranks cities on various cleanliness
parameters, conducted through a significantly rigorous process, has enthused
cities and States/UTs to compete positively with each other to be ranked as the
cleanest city/ State.

In the Swachh Survekshan 2024, a new premier league i.e. Super Swachh
League (SSL) has been introduced comprising of cities that are in the top 3
positions even once in the past three years as per Swachh Survekshan.
Accordingly, 23 cities have found a place in the premier SSL which includes 3
cities of Andhra Pradesh namely Vijayawada, Guntur & Tirupati. All cities are
ranked in 5 categories of population i.e. (i) million plus cities (>10L population);

(i) big cities (3L-10L population); (iii) medium cities (50000-3L population); (iii)
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small cities (20000-50000 population); (iii) very small cities (<20000 population).
The performance of cities of Andhra Pradesh can be viewed as per their

population category at https://ss2024.sbmurban.org/#/home.

The results of Swachh Survekshan are shared with all the States/UTs to
analyse the performance of their cities and improve upon the areas of concern.
Citizen feedback under the Survekshan also guides the states/UTs to adopt
appropriate strategy/solutions for improvement. In addition, regular capacity
building initiatives for the stakeholders at State/ULB levels as well as
dissemination of success stories/best practices across the country assists in
replication/upgradation of the waste processing methods.

STATEMENT

Details of Central Share Allocation to State of Andhra Pradesh

(Fin crores)

Mission Phase Mission Allocation
SBM-U (2014-2021) 571.33
SBM-U 2.0 (2021-2026) 1413.30

Year-wise details of Central Share released to State of Andhra Pradesh

(Zin crores)

Financial Year Fund released
2014-15 40.00
2015-16 73.19
2016-17 204.11
2017-18 139.70
2018-19 52.87
2019-20 57.50
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2020-21 0.00
2021-22 67.00
2022-23 231.69
2023-24 0.00
2024-25 4.06
2025-26 0.00

CHALLENGES IN RURAL TAP WATER NETWORK UNDER JJM
*176. SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH:

SHRI SURESH KUMAR SHETKAR:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the data on the number of rural households with functional tap connections
that currently lack regular or adequate water supply despite infrastructure
available/being laid for the job, district-wise;
(b) the steps being taken to ensure the sustainability of water sources in water-
stressed, drought-prone and desert areas where tap connections have been
installed under the Jal Jeevan Mission (JJM) but are non-functional due to lack
of water availability;
(¢) the manner in which the Government is addressing groundwater
contamination, especially due to arsenic and fluoride in regions where piped
water supply is reliant on unsafe sources;
(d) whether the Government has conducted any independent audit or

assessment to identify the extent of water leakage, infrastructure decay or
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inefficiencies in the rural tap water network installed under JUM and if so, the
details thereof; and

(e) the capacity-building initiatives put in place to train Panchayat-level workers
and local communities in maintaining in-village water supply systems and
ensuring long-term sustainability of the infrastructure?

THE MINISTER OF JAL SHAKTI (SHRI C. R. PATIL):

(a): Since August 2019, Government of India in partnership with states is
implementing Jal Jeevan Mission (JJM) — Har Ghar Jal to make provision of
potable water to every rural household of the country through functional tap
water connection i.e. to provide assured potable water, in adequate quantity of
prescribed quality on regular and long-term basis.

At the start the mission, only 3.23 crore (16.7%) rural households were
reported to have tap water connections. So far, as reported by States/ UTs as
on 28.07.2025, under JJM more than 12.44 crore additional rural households
have been provided with tap water connections. Thus, as on 28.07.2025, out of
19.36 crore rural households in the country, more than 15.67 crore (80.96%)
households are reported to have tap water supply in their homes and works for
the remaining 3.69 crore households are at various stages of completion as per
saturation plan of the respective State/ UT. State/ UT-wise details are
Statement.

(b): Under JJM, the water sources inter alia including groundwater (open well,

borewell, tube well, handpumps, etc.), ancient & traditional surface water (river,
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reservoir, lake, pond, springs, etc.) and rainwater stored in small tanks are being
used as sources for drinking water supply schemes.

States have accordingly been advised for source recharging, viz.
dedicated bore well recharge structures, rainwater recharge, rejuvenation of
existing water bodies, reuse of greywater, etc., in convergence with other
schemes such as MGNREGS, Integrated Watershed Management Programme
(IWMP), Swachh Bharat Mission (Gramin), 15th Finance Commission tied
grants to Rural Local Bodies/ Panchayati Raj Institutes, State schemes, CSR
funds, etc. In addition, Jal Shakti Abhiyan: Catch the Rain (JSA: CTR) campaign
is being implemented aiming to encourage water conservation at grass-root
levels with people's participation. Moreover, water being a state subject, works
related to water resources development and management are planned, funded,
executed and maintained by the state governments as per their own resources
and priorities.

Further, for villages in water-scarce areas, in order to save the precious
fresh water, states are also being encouraged to plan new water supply scheme
with dual piped water supply system, i.e. supply of fresh water in one and treated
grey/ waste water in another pipe for non-potable/ gardening/ toilet flushing use.
Moreover, the households in these areas are being encouraged to use the faucet
aerators that save a significant amount of water, in multiple taps they may be
using inside their house.

(c): Under JJM, while allocating the funds to States/ UTs, 10% weightage is

given to the population residing in habitations affected by chemical contaminants
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(includes Arsenic affected habitations). States/ UTs have been advised to plan
and implement piped water supply schemes based on alternative safe water
sources for the villages with water quality issues on priority.

It was envisaged that planning, implementation and commissioning of
piped water supply scheme based on a safe water source in such habitations
may take time, therefore, purely as an interim measure, States/ UTs have been
advised to install community water purification plants (CWPPs) especially in
Arsenic and Fluoride affected habitations to provide potable water to every
household to meet their drinking and cooking requirements. As on date, States
have reported provisions of piped water supply / community water purification
plant (CWPP) in all the Arsenic and Fluoride affected rural habitations.

(d): Department of Drinking Water & Sanitation undertakes assessment of the
functionality of household tap water connections provided under the Mission,
through an independent third-party agency, based on standard statistical
sampling. During the Functionality Assessment 2022, it was found that 86% of
households (HHs) had working tap connections. Out of these, 85% were getting
water in adequate quantity, 80% were getting water regularly as per the
schedule of water supply for their piped water supply scheme, and 87% of
households were receiving water as per the prescribed water quality standards.
A copy of last Functionality Assessment 2022 is in public domain and can be

accessed at https://jaljeevanmission.gov.in/functionality-reports.

(e): Since its launch, Jal Jeevan Mission is being implemented as a

decentralized, demand-driven and community-managed programme, wherein
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the Gram Panchayat and/ or its sub-committee/ user group i.e. Village Water &
Sanitation Committee (VWSC)/ Pani Samiti are being empowered to plan,
implement, manage, operate and maintain in-village water supply system to
provide regular and assured tap water supply in rural households.

Under JUJM, NGOs/ Community Based Organizations (CBOs)/ Self Help
Groups (SHGs)/ Voluntary Organizations (VOs), etc. are also being empanelled
as Implementation Support Agencies (ISAs) to handhold and train VWSCs/ Pani
Samitis in planning, mobilizing and engaging communities, disseminating
information and encouraging women participation for ensuring long-term
operation & maintenance of the water supply infrastructure.

To bring in ‘sense of ownership and pride’ among rural communities,
provision has been made for community contribution to the extent of 5% of the
in-village infrastructure cost in case of North Eastern States and difficult/ hilly
areas, forested, water-stressed and villages with more than 50% SCs/ STs
population, and 10% in remaining villages.

Moreover, for enabling the local village community to play their role in
planning, implementation and to shoulder the responsibility of operation and
maintenance, Nal Jal Mitra Program (NJMP) has been launched in collaboration
with Ministry of Skill Development and Entrepreneurship to equip them with a
comprehensive set of skills & develop “Nal Jal Mitras”, so that they can function
as scheme operators and are able to carry out minor repairs and maintenance,

including preventive maintenance, of the piped water supply scheme(s) in their



31.07.2025

66

village as skilled masons, plumbers, fitters, electricians, motor mechanics, pump

operators, etc.

While preparing VAPs, dovetailing of resources available at village level

under various programs like 15th Finance Commission tied grant for water &

sanitation to RLBs/ PRIs, JUIM, SBM(G), MGNREGS, MP/ MLA - Local Area

Development Funds, District Mineral Development Fund (DMDF), CSR Fund,

community contributions, etc. is of paramount importance. In long-term, it is

expected that village community will dovetail and utilize all available resources

for long-term water security of the village.

STATEMENT

JJM: State/ UT-wise status of tap water connections in rural households

as on 28.07.2025

(No. in lakh)
Rural HHs with tap | Rural HHs with tap | Remaining
Total water connection | water connection as | Rural HHs
State/ UT
rural HHs as on Aug, 2019 on 28.07.2025 as on
No. % No. % 28.07.2025
1 | A&N Islands 0.62 0.29 46.02 0.62 100.00 -
2 | Arunachal Pr. 2.29 0.23 9.97 2.29 100.00 -
3 |DNH & DD 0.85 0.00 0.00 0.85 100.00 -
4 | Goa 2.64 1.99 75.44 2.64 100.00 -
5 | Gujarat 91.18 65.16 71.46 91.18 100.00 -
6 | Haryana 30.41 17.66 58.08 30.41 100.00 -
7 | Himachal Pr. 17.09 7.63 44.64 17.09 100.00 -
8 | Mizoram 1.33 0.09 6.91 1.33 100.00 -
9 | Puducherry 1.15 0.94 81.33 1.15 100.00 -
10 | Punjab 34.27 16.79 48.98 34.27 100.00 -
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11 | Telangana 53.98 15.68 29.05 53.98|  100.00 -
12 | Uttarakhand 14.49 1.30 9.00 14.15 97.63 0.34
13 | Ladakh 0.41 0.01 3.48 0.39 96.88 0.01
14 | Bihar 167.55 3.16 1.89| 160.36 95.71 7.19
15 | Nagaland 3.64 0.14 3.82 3.41 93.60 0.23
16 | Sikkim 1.33 0.70 52.96 1.22 91.85 0.11
17 | Lakshadweep 0.13 - 0.00 0.12 91.44 0.01
18 | Uttar Pr. 267.22 5.16 1.93| 240.95 90.17 26.27
19 | Maharashtra 146.79 48.44 33.00| 132.05 89.96 14.73
20 | Tamil Nadu 125.26 21.76 17.37| 111.64 89.12 13.63
21 | Tripura 7.51 0.25 3.26 6.47 86.10 1.04
22 | Karnataka 101.31 24 .51 24.20 86.78 85.66 14.53
23 | Meghalaya 6.51 0.05 0.70 5.40 82.90 1.11
24 | Assam 72.24 1.11 1.54 58.97 81.63 13.27
25 | Chhattisgarh 49.98 3.20 6.40 40.60 81.24 9.38
26 | J&K 19.26 5.75 29.87 15.61 81.02 3.66
27 | Manipur 4.52 0.26 5.74 3.59 79.59 0.92
28 | Odisha 88.67 3.11 3.51 68.17 76.88 20.50
29 | Andhra Pr. 95.53 30.74 32.18 70.63 73.93 24.90
30 | Madhya Pr. 111.71 13.53 12.11 78.59 70.35 33.12
31 | Rajasthan 107.74 11.74 10.90 61.16 56.76 46.59
32 | West Bengal 175.53 2.15 1.22 98.56 56.15 76.97
33 | Jharkhand 62.54 3.45 5.52 34.43 55.05 28.11
34 | Kerala 70.77 16.64 23.51 38.68 54.66 32.09

Total 19,36.45 | 3,23.63 16.71| 15,67.73 80.96 3,68.72

BT STTRe arfife Uy

*177. 4 oy IHT TYR:
Y ST SeareT:
AT TSP URTET IR IASTART H3T T8 T bl puT I b
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(P) FIT I H 3000 BT SR 200 B A & ol IR SR aTfiies JeIa YulTet!
R foaR fopar ST RET &, AfS 8T, a1 3T ST I 81 dlel oATH! T &I KT o7 & 3R 39
el cep oTF] fehdT SITQT;

(F) FIT TS TUITGAT 15 TRBRI & IS ITSTARTH/TRISRT AT IR T AR B T AT
& 31N IS 87, AT 39 FeY H g INPR GRT T 9T SIRT by 7T &

(M) TfS 7T, A $qP AT HROT &;

(%) RIT ST AT1Seh IR ISTT o SRTe Tl bt HHHT SrerdT FHI-IHT A Fafer Her &1
H 31T & 3R IS &1, T 3T AHTET b YR fhT ST &l FHIaAT &;

() TRDR gTfSeh TRT AT b AT FHT Shed TATSII3T WR AT b fo1g fareman
UehRaUcTT feh TR T3t

() FIT U DTS AT aTforisads ared o forg oft & 8iRk IS &, aF deiael &kt am
CIN

(B) FT el HART A fue & folv et terman IR arforicdes ared & forv 1R
R IUTeY PRI BT Dls IR/ & 31N IS 87, A Jogeeft iRT =1 87

TSP URTET 3R IoFRT 73T (87t Ffer SrmmT Tea):

(): S, BTl TRBR 7 17 [, 2025 DT HBTIIT IISTUF AT SRTAT AT ALT.
388 (3M) b & ASERT SN edb (R T (FERT 3R Gewn) FRrMTEe!, 2008 H
Tee IR T 31 FAe IR-ITATe BRI, Sl 3R o & g arfie o= &t
YOS RAT 8, ST 15 SRR, 2025 J IR BT IS4 JTERIT &b AR, Dls AT
fh ST R-AaARIe I2 & folQ Usiichd b Jifes areT &b Hifeld & 3iR forRIch
U d¢ 3R PRICHD BICT &, I8 T Yoo TSl TR IEN A e b Tav[e
I &SR 9 & Yo P YA D YA U HTH PR & fofY U ST ST Ueb Y b
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forg am <l Iom U fhet oft gTea Tt o) &1 <t iR, S off usel 81, & forg
de BT,

(%) ¥ (T): TP ITF RS RIS () TR RIS Qs (U7 e Cetoll TR
N 81 BTeTiy gTfSich TRT T H 1o SN 311R TaRINAd R @R a1 8, o ot
AT AT TRBR 5 SN /TRINRT & foTq VAT ITRT JUlTedT R R bl 38 &,
o 9 I o fofg quf depeIehT FETRICT ST e SIe

(&): aTfes URT JISIT 15 SRR, 2025  @R] 81 I8 R-a1foriedes BR/sa/de &
HIS[ET BT WR Ay 11T, R e ISR eeh CefoTT WR e Y AT fferepes
ar I IR e, ST T Uget 8T, AT 2T S fer et

ASD TAIhT ISET a1 [ s (THATSHT) SRT fepiRae $-A1fes gidet, sy
RISHTT 8edals 1033, TAMUT $Hal- falsededuction@ihmcl.com, BRCT IR
e SIS AT ISTHRIATT QY & HIEAH H ST fR1TIct &f _T Fepdl &

(S.): TS TRARAT S R b FHT IS IS e TSI UR dTfSes IT Gl b
AT I3T Fehdl 81 HISIGT Seiag /-1 Tlel IS (SCRIT) Sl & T a2 R b IS
RISTHRT g[eeh CTSIT UR TAThISTT o foT Sueieds ey arfiies URT SRIhIS & forq off
araRafcia & feh aTftfer IRT HISET Wich IR SR T 8, Sy T+ AT
GfaeTd Gt AERr IS 3Jeh TfTolT IR FHTH ©Y H Iueied] Xail|

(d): ST, T8N IS ISTHRT gJeeh (SR1 2T R va Fyswn) fa@rdett, 2008 & 9K,
RSfet & USigpet aTfOTisare aTei & folq TRIThT Yeeh H B T RIS ISR b I
TIhT3T b foTq HTIeh U bl TerelTT &

(B): ST, T8I | WRBR 7 AT Seigei~d it IR (TTscRit) BRI%T & Sicid
PR o HIEH ¥ TThT Yo TUE & folq 15/16 TRaRT 2021 T HEIRTH I ST
RIS UR gJeeh TSI bl T o 2T Ugel &1 IS i HIfSy ehr T &
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POWER GENERATION CAPACITY IN TAMIL NADU
*178. THIRU D. M. KATHIR ANAND:
Will the Minister of POWER be pleased to state:
(a) whether the Union Government has taken steps to increase the power
generation capacity and load flow through the Southern Grid in Tamil Nadu to
match increasing power demand in the State during the next three years and if
so, the details thereof;
(b) the present status of power generation capacity in Tamil Nadu and the
expected increase in its power generation capacity during the next three years;
and
(c) whether the Government has taken adequate steps to encourage and
accommodate new private players in power generation especially in Tamil Nadu
and if so, the details thereof?
THE MINISTER OF HOUSING AND URBAN AFFAIRS; AND MINISTER OF
POWER (SHRI MANOHAR LAL):
(a) and (b): The installed generation capacity in the State of Tamil Nadu is
43,107 MW. The following measures have been taken to increase the power
generation capacity in the State in next three years:

(i) 3,440 MW of thermal capacity and 500 MW of pumped storage
capacity in the state sector are scheduled to be commissioned in the
next three years.

(i)  Tamil Nadu will get share of about 2,151.8 MW from the Nuclear

projects scheduled to be commissioned in the next three years.
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(i)  About 6,000 MW of renewable capacity is scheduled to be
commissioned
in the state in the next three years.

(iv)  Schemes such as Pradhan Mantri Kisan Urja Suraksha evam Utthaan
Mahabhiyan (PM-KUSUM), PM Surya Ghar Muft Bijli Yojana, Viability
Gap Funding (VGF) Scheme for Offshore Wind Energy Projects have
been launched.

Tamil Nadu is well connected with the National Grid through high capacity
transmission corridors comprising of 765 kV and 400 kV Extra High Voltage
(EHV) AC lines as well as +/-800 kV High Voltage (HV) DC System which
facilitates smooth transfer of power through Inter State Transmission System
(ISTS) network between Tamil Nadu and other Southern Region States/
National Grid.

Various Inter-Regional links viz. Narendra (SR) — Pune (WR) 765 kV D/c
line, Angul (ER) — Srikakulam (SR) 765 kV 2" D/c line and Bidar (SR) — Parli
(WR) 765kV D/c line are in different stages of implementation. These Inter-
Regional links shall facilitate in meeting the import requirements of Southern
Region including Tamil Nadu during peak demand season of Southern region.
The links will also facilitate export of surplus power from Southern Region.

(c): As per the Electricity Act 2003, generation of electricity is a delicensed
activity.

The Government of India has taken several steps to encourage

investment by the private players in the power generation in the country,
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including Tamil Nadu, particularly in renewable sector. These, inter-alia, include
the following:

(i) Resource Adequacy Plan indicating the capacity to be tied up by DISCOMs
has been prepared for the next ten years. This gives visibility to the generation
developers including private players to set up generation capacity in the country
including Tamil Nadu.

(i) Ministry of New & Renewable Energy (MNRE) has issued Bidding Trajectory
for issuance of RE power procurement bids of 50 GW/annum by Renewable
Energy Implementing Agencies (REIAs) from FY 2023-24 to FY 2027-28.

(iii) Inter State Transmission System (ISTS) charges have been waived for inter-
state sale of solar and wind power for projects to be commissioned by 30th June
2025, for Green Hydrogen Projects till December 2030 and for offshore wind
projects till December 2032.

(iv) In order to facilitate the integration of large scale renewable generation
capacity addition in the country, the Transmission plan i.e. "Transmission
System for Integration of over 500 GW RE Capacity by 2030" has been prepared
by CEA. This includes the transmission system for evacuation of 8 GW of RE
(including 5 GW of off shore wind) in Tamil Nadu, out of which, for 1.5 GW RE
capacity, transmission system (ISTS) is already commissioned; for 1 GW
(including 0.5 GW offshore wind) RE capacity, transmission system (ISTS) is
under implementation and transmission system (ISTS) for evacuation of 5.0 GW
RE capacity has been identified and would be taken up for implementation in a

phased manner commensurate with the RE capacity addition.
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(v) Foreign Direct Investment (FDI) has been permitted up to 100 percent under
the automatic route.
(vi) Project Development Cell for attracting and facilitating investments in
renewable energy sector has been set up in Ministry of New & Renewable
Energy.
(vii) Scheme for setting up of Solar parks and Ultra Mega Solar power projects
is being implemented to provide land and transmission to RE developers for
installation of RE projects at large scale.
(viii) "Strategy for Establishments of Offshore Wind Energy Projects" has been
issued indicating a bidding trajectory of 37 GW by 2030 and various business
models for project development.
(ix) Laying of new Transmission lines and creating new sub-station capacity has
been funded under the Green Energy Corridor Scheme for evacuation of
renewable power.
(x) Green Term Ahead Market (GTAM) has been launched to facilitate sale of
Renewable Energy through exchanges.
(xi) The government has approved the Viability Gap Funding (VGF) scheme at
a total outlay of Rs. 7,453 Cr for the implementation of Offshore Wind Energy
Projects, for the installation of 1 GW of offshore wind energy projects, out of
which 500 MW is to be installed off the coast of Tamil Nadu.

Further, the Government of Tamil Nadu has taken following steps to

encourage participation of private sector in power generation in the state:
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(i) Policies for establishment of Pumped Storage Projects and Small Hydel Projects
(from 100 KW to 10 MW) to encourage participation of private developers have
been issued by the Government of Tamil Nadu.

(i) Pumped Storage Projects totaling to 13,500 MW have been envisaged in various
locations of Tamil Nadu and are to be established under Public Private
Partnership Mode.

(iif) For development of self-identified Pumped Storage Projects and small Hydro
Projects, developers have been identified by calling Expression of Interest and

is in the process of allotment.

CIeT TATSIT o AT | [T ITored

*179. 4} R FRATE ARIST:

AT TSP URTET IR IASTART H3T T8 T bl puT I b

() SIS & STSFTG SAlch FHT &l I BIehR oI dTell § YR I GRIRIT b IR
oI bl Feh b T H 3778 Pt oTFTeT SHRT H T el weTror A el dep 1T ave

Il B T THIT &

(W) SR A TASTT A2 9T H acfq™ § = et TATSTT §91¢ 0 & 3R ARBR Pl
g CleT TeAToTTan & Hfcrfes fahe=T ovea UTH &Y V& &;
(TT) T CATSIIRN A BN dTell 31T & MR UR 9T & IISE ISHRT fdbe™ T8 & 91

eI Heh Bl SITg;
(€ IS H ST § FSdh FH0r 6 AT Ui fopam & 31k I8 AFTd <97 R & It
Clet CeTTSTI3T & AT et 311 3 febeT Hfcreret 31ferep T e &; 3R
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(S) T ST TS DI o (74707 & foTU 21 o ARTREDT I T TebR T R agAT SIT 8T 8,
afe &7, T o &IRT T 87

Hed IRae 3R IoMRT H53i (37 fHfeT SRR Tead)):

(): TITTI-28 (YR THTH-233) P JE-TIR A IRV e b TS H 2 YepoT 37T Yebor-
(1) 3R (1) It 8

3FHRT eh TS THUH-28 epot-11 (§ETR A TS T ASTR ATSURT o o & )
< ST 3T 81 GRT Yeeh TSI GIUE-28 Ueht-I11 (TIRATS T FTTR STSURT & IR0 Bl
¥ IRIUAT Teh) & STeHIcT AT &, IADT Pl oTFTd 5746.97 RIS DU (3FeATe] Yepol-
Il & foTT 3307.53 TRIS BUY AR Yhut-1l & AT 2439.44 TRIS TH) B

e HUSY PO B D d1T A IHRT Fob Ao (AT 13.03.2024 4

30.06.2025 Teh) b HTETH ¥ I oG 51.12 RIS B & 3R G Yo eroll
(37T 24.01.2024 F 30.06.2025 TPH) & SINY 22.35 IxIe dUY AT QT
UHSHI/CATSIT & foTT et 73.47 RIS B9 &

$P STATAT, IS ISR (TIUE) b e ToATSlT IR SRR e BT V!
GRS fAepT AT bl agell A FfRrT el 81 IS IS o fopedT off X &1 geb
TS P IUINT & folq AT eeh, TSI JISTHT e (IHTdet & UTaeri b SR
TR fepa ST &1

RIS IISTHRT gJedh (SRT T FeRUT U Jusvn) fFa@mdett, 2008 & Il &
3R, RITIT PRR & 30U JRRYfIT Yoo, RATIT 31aer &b 37 deb <7 I AR
RIS Fefer FHTH B b 1, TRDR AT (U1 TR FRT ASERT IS oeh
feRMETIett, 2008 P 7R 4 &b IU-FREH (2) & T MIEE o P FTAR ICHT
RIS, G, GO AT dISUT, ST AT HHeT 81, & U TS b SXIcRUl el TRIG TR
Yo Jufed fbam SITQT, fORT aTfiies WU & Fenfere fepar Srem
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St U A fo<T qifte aRIISHT & deer H, IR IS, gef, G AT
JISUT, ST At AT 81, b U TS & foTu < Yeeh wufed o S 38, o5 &
T o STRIR dTfies w0 & FeferT febam SITeT]

70T, TFRITete- ETaRor (SN TRASHISN & A1 §, RId rafey =y
8 P d7E, o TSl WRBR Pl FIU AT ST & 3R SHP dG WRPR 370!
BrITEI TOIRRIT & HTEdH A HlerT Yo Fhfed dral &l

ARPR GRT JAIG Yo GUEY & e Joed Dl qRd Bl e [
(HTH3TTE) H STHT fhaT ST & 3R SSICIT 3fTde & JTEH I IuAsY TS Ts iRy
T SYINRT ISR ST & foeT o fofw fapam STrar 2
(F): ST, 2025 TTeh, ISERT ISTHNT UR Pt 1,087 Yodh TeToll FTferd ol
faiir a 2024-25 & 7T 37 Yob ST A RIS 168.24 IR BRI BT IoTed
e febarm ST 28T 81 farur =49 &:

fociaad | igagens & areaq | Ragauel & | ol (RIS ©. H)
HaTfere ATdf~® fored | Areaw | waferd
I 9o Tool WX | Qe Telloll WX
wafed TEeT ged | Wufed SR
(A 5. ) e (FRIS B. H)
2024-25 28,823.74 32,584.41 61,408.15

(T): RATITIUTET GRT FTfeTd Yo TolTST &b JHel H, RIId rafer 91 81 & a1,
Yo TATSIT R bl HIT T ST & 3R I d1E GRbIR YT PrA=ad Toi R
< HTEH A YT Yoob GHfed PR Bl
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Ardstfee faT aIfSeT aRATSTT & ST Yoo TSIl b Hee H, S ISR,
qoT, T AT TSR, ST AT HHeAT &1, & W WS b fofy < b bl afed! FRaR Rt
e, R 37 T & ST wifcra |enfer febam g

ARPR GRT JAIGd] Yo GUEY & e JoTed Dl 9R Bl Afea 7
(HTHR3TE) H STHT fhaT ST & 3R SSICIT 3fTde & JTEH I IuAsy TS Ts iRy
T SYINRT SR ST o frepT o ot fopam Sirar 2
(&): TR IISHRT o 10T &t AT fAfT SRepT oR iR el & ST T o
BT UBR, 0T TIT (A1) BT SMaTdHT, deae b Hdrs, TRIANHT ¥ SRR
YIS Dl G, Y bl CHIAISNR, WRISH, HIHe, fgHT 311 & forg Sd & drge
GEEIRINIREENIGIS)]

o, ISCIT IS & (HT0T &Y ART &b TUMET H A~ DHRepT b oMmidet Bl
€, TTY ARPR F T Serfered oARTd-faHIvur SISl <ot g% 1T &, S8t aR TS
$TYC SR AT, TCTY D FrdTs, TREAIHD YD, Pl al1s, ATTRITT HR 3R Heurer
SIS BT ITINT Th-aR TP ARTT T TUMT BT b foTT fhaT ST &1
(S.): SiT, BTl TSP YN, UG ST [Iep R 3R TR H 487 5 A (i) ATTRATT
o forq WiieT MU ST IS IS WSt UR ST Y SRR edb (S1eT) 3R (i) Uglet
AT BTS-TUIS STl TR P IYDRT & HIEIT H ARG PR &, [oRThT 3T Jefvies
BT TS R SAIERTAT DT (HIARITEUD) (T8 Dol b DIT-HISTRYE) H Hoit
STt & 3R R i Fferd ey (uwmams) & ST i St &1 57 SR a1 S,
gl
(i) ARBR GRT IASERT ST TR TR Yo (Clel): ARDBR GRT AR ST TS b
URT BN o 91 SR Yo THI-99T IR TR IS ST e (R T
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frefRor 3R Huson) frawmEett, 2008 & AFIT TRIT IR GG ST 8 SR IT AR
ot Tfd (R (FIThas) 5 SHT fham ST &
(ii) P TS Y (HTRUE) IR HoilT TSP UG 3raRixaHT FAfer (HemRamsuh):
I N IS IS, AT TS & [IepRT 31R IGRWTG TAT NA-TSH IR UR
R&T Bl P foTu Uep FHfta Fifer ot denfies it o o P Ted ey arferfam,
2000 UTRd foram, Rraer faaamor g 3k aR-Tdie SNa R IuR (IS
YA ereh) GRT febaT ST 8

1S & JeTf=eh FMEAT H 397 T T AT decte ol TS Ud TGN e
(TIRTRRTSUH) & ST 3R U 31T DY JIGERTAAT &1 (TRIET - AT TS DT 3iR
ell, SERTEN, ST ST, &dTs 3TSel, Yoid, el URasT - Soll, 9al 3R
I dT, HAR, 3R AMTIRTH/ATORS JTauRaHT Afed) Of Uh Qud ol § o= &
F&r ST, O IISCIRT ST faRT ot emfaret &

UgIeT TR SISfel UR bl I<UTE 3[ech b FSeh Ud ARG SUPY HTD Pl
TR T g Ry ST 3T ST 8; eiRgie Ufeharail & aTe, eeRIeT o JTferfa
31R &g WRBR GRT AR (AT &b AR 3faeT & o1y HBIRIATSYH H AN
R T ST 8

CREDIT SUPPORT TO MSMEs
*180. SHRI RAJA A.:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) whether the Government has announced any policy in order to increase the
access to credit by the MSMEs;

(b) if so, the details thereof;
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(c) the number of trade credit cards issued with credit limits upto Rs. 5 lakhs
during the last three months after the announcement in the Budget;

(d) whether any other steps are being taken by the Government to ensure
adequate credit support for MSMEs in the country;

(e) if so, the details thereof;

(f) whether any subsidy scheme has been launched to provide institutional
finance to SC/ST MSME unit holders for procurement of plant and machinery;
and

(9) if so, the details thereof?

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI
JITAN RAM MANJHI):

(a) to (e): To enhance the access to credit for MSMEs, Government announced
the following policy measures in Budget 2025:

i.  Credit guarantee cover has been increased for Micro and Small
Enterprises (MSEs), under Credit Guarantee Scheme of the Ministry
of MSME, from Rs. 5 Crore to Rs. 10 Crore, which has been given
effect from 01.04.2025. A total of 5.53 lakh number of guarantees
amounting to Rs. 91,273 crore has been extended to MSEs during the
first quarter of FY 2025-26 under the Scheme.

ii. Government announced provisioning of customized Credit Cards with
a limit of Rs. 5 Lakh, for micro enterprises registered on Udyam Portal.
As informed by Department of Financial Services, implementation of

the Budget Announcement has been taken on hand.
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The following measures have also been taken to enhance access to credit for
MSMEs:

i.  Priority Sector Lending Guidelines: In terms of Master Direction on
‘Priority Sector Lending (PSL)- Targets and Classification’ dated
March 24, 2025, all bank loans to MSMEs conforming to the conditions
prescribed therein qualify for classification under priority sector
lending.

ii. Collateral requirements of MSME units: Scheduled Commercial
Banks have been mandated not to demand collateral security in the
case of loans up to ¥10 lakh extended to units in the MSE sector.

ii.  Working Capital Computation: Computation of working capital
requirements of MSE units to be done by banks on the basis of
simplified method of minimum 20% of the projected annual turnover
of the unit for borrowal limits up to ¥5 crore.

iv.  Timeline for credit decisions: For loans up to ¥25 lakh to units in the
MSE borrowers, banks are advised that the timelines for credit
decisions shall not be more than 14 working days.

v. Trade Receivables Discounting System (TReDS): Reserve Bank of
India (RBI) issued guidelines for setting up and operating the TReDS.
The scheme facilitates the financing of trade receivables of MSMEs
from corporate and other buyers, including government departments

and public sector undertakings (PSUs) through multiple financiers
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electronically. Five entities licensed by RBI are presently operating
TReDS.

vi.  Mutual Credit Guarantee Scheme (MCGS-MSME) was launched by
the Government to help Micro, Small and Medium Enterprises
(MSMEs) access loans to grow their businesses, especially for
projects involving purchasing of essential equipments and machinery
for loans up to Rs.100 crores.

(f)and (g): Under Special Credit Linked Subsidy Scheme component of
National Scheduled Caste and Scheduled Tribe Hub (NSSH), 25% subsidy (up
to Rs. 25 lakh) is provided to SC-ST owned MSEs for purchase of new plant and
machinery and equipment through term loan for all manufacturing sectors and
service sectors. Since the inception of the Scheme in October 2016, until
28.07.2025, financial assistance of Rs.321.88 crore has been provided to 2,841

SC/ST beneficiaries.

(ii) Unstarred Question Nos. 1841 to 2070

SUSTAINABLE MANAGEMENT OF WATER RESOURCES
1841. SHRIMATI MALA RAJYALAXMI SHAH:
SHRI BHARTRUHARI MAHTAB:
SHRI PARBHUBHAI NAGARBHAI VASAVA:
SHRI JASHUBHAI BHILUBHAI RATHVA:

SHRI VIUAY KUMAR DUBEY:
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SHRI BASAVARAJ BOMMALI:

SHRI BALABHADRA MAJHI:

SHRI BIBHU PRASAD TARAI:

SHRI JANARDAN MISHRA:

SHRI GODAM NAGESH:
Will the Minister of JAL SHAKTI be pleased to state:
(a) whether the Government has taken strategic actions to monitor glaciers and
glacial lakes in the Himalayan Region;
(b) if so, the details thereof;
(c) whether any steps are taken to support data-driven policy formulation for the
sustainable management of India’s water resources; and
(d) if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):
(a) and (b): The Government, through various Ministries, Departments and
Institutes, has taken strategic and systematic actions to monitor glaciers and
glacial lakes in the Indian Himalayan Region (IHR).

The Ministry of Jal Shakti (MoJS) has constituted a Steering Committee on
‘Monitoring of Glacier under the Chairmanship of Secretary, Department of
Water Resources, River Development & Ganga Rejuvenation (DoWR, RD &
GR), to monitor and coordinate the work carried out by various ministries and

organizations on the Himalayan glaciers.
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The Central Water Commission (CWC) under Ministry of Jal Shakti (MoJS)
is the nodal agency for monitoring glacial lakes and water bodies in India. The
CWC presently monitors 902 Glacial Lakes and Water Bodies (GL&WBSs) of size
greater than 10 Ha included from Glacial Lake Inventory 2011 prepared by
National Remote Sensing Centre (NRSC), in the Himalayan Region of Indian
River Basins, for the period June to October every year, using remote sensing
techniques.

The National Disaster Management Authority (NDMA), under the Ministry of
Home Affairs (MHA) also monitors glaciers and glacial lakes under the National
Glacial Lake Outburst Flood (GLOF) Risk Mitigation Programme (NGRMP),
implemented in four Himalayan States, namely, Himachal Pradesh,
Uttarakhand, Sikkim, and Arunachal Pradesh.

The Wadia Institute of Himalayan Geology (WIHG), under the Department
of Science and Technology (DST), actively monitors glaciers through field-based
observations across the Central Himalaya, Western Himalaya, and Karakoram
regions. Currently, WIHG monitors thirteen glaciers, seven in the Central
Himalaya and six in the Western Himalaya and Karakoram.

The Geological Survey of India (GSI), under the Ministry of Mines, is also
involved in monitoring and measuring glacier recession or advance and
conducting mass balance observations of selected glaciers, particularly in the
Indian Himalayan Region.

The G. B. Pant National Institute of Himalayan Environment (GBPNIHE), an

autonomous institute of the Ministry of Environment, Forest & Climate Change
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(MoEF&CC), is also involved in glacier studies in the Himalayan region through
field measurements and remote sensing approach.

The Ministry of Earth Sciences (MoES) through its autonomous institute, the
National Centre for Polar and Ocean Research (NCPOR) monitors six glaciers
in the Chandra basin (2437 km? area) in Western Himalaya.

A centre for Cryosphere and Climate Change Studies has been established
at National Institute of Hydrology (NIH), Roorkee with a focus to study the impact
of climate change on water resources of the Indian Himalayan Region (IHR).
(c) and (d): The Ministry of Jal Shakti has undertaken various initiatives to
enable data-driven approaches for the sustainable management of India’s water
resources. These efforts aim to improve the availability, quality, and accessibility
of water-related data, thereby supporting scientific planning, efficient resource
allocation, and effective decision-making.

National Hydrology Project (NHP) is a World Bank supported Central Sector
Scheme with State/Central Implementing Agencies. NHP has pan-India
coverage with 48 Implementing Agencies from Central Government and States/
UTs Government, with the objective to improve the extent and accessibility of
water resources information and to create decision support system for flood
management, water resources assessment and planning.

National Water Informatics Centre (NWIC) was set up by the Government of
India to act as a central repository of water data and allied themes. It collects,
maintains, updates and disseminates the water data and information for use by

various stakeholders. NWIC is also aligning water resource planning with PM
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Gati Shakti using GIS-based tools for better inter-ministerial coordination and
spatial planning.

The National Aquifer Mapping and Management (NAQUIM) program,
initiated by the Central Ground Water Board (CGWB), aims to delineate and
characterize aquifers across India for sustainable groundwater management
using Scientific data.

Reservoir Storage Monitoring System is developed by Central Water
Commission (CWC) for monitoring water storage in major reservoirs in the
country. The weekly bulletin consisting of water storage data is shared with the

stakeholders for planning and informed water release decisions.
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SETTING UP OF TRIBAL MUSEUMS
1843. SHRI BALASHOWRY VALLABHANENI:
SHRI AMARSING TISSO:
Will the Minister of TRIBAL AFFAIRS be pleased to state:
(a) whether the Government proposes to establish Tribal Museums or Cultural
Centres in Karbi Anglong and Dima Hasao districts of Assam under any
centrally sponsored scheme;
(b) if so, the status of such proposals along with the details of fund allocations

thereunder;
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(c) whether any coordination is being undertaken with the State Government
for integrated cultural development in tribal areas;

(d) the details of tribal freedom fighters from Andhra Pradesh;

(e) whether itis true that the Government has sanctioned ten Tribal Freedom
Fighters’ Museums in the country and if so, the details thereof; and

(f) the details of the Tribal Freedom Fighters’ Museums set up/proposed to be
set up in Andhra Pradesh to acknowledge the heroic and patriotic deeds of
tribals?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
DURGA DAS UIKEY):

(a) to (c): At present, there is no proposal under consideration to establish Tribal
Museums or Cultural Centres in Karbi Anglong and Dima Hasao districts of
Assam under any centrally sponsored scheme. However, Ministry of Tribal
Affairs, Government of India under the Centrally Sponsored scheme ‘Support to
Tribal Research Institutes (TRIs) extends financial support to 29 Tribal
Research Institutes (TRIs) in States/Union Territories (UTs) including Tribal
Research Institute Assam. Under the scheme, proposals relating to
infrastructural needs, research & documentation activities and training &
capacity building programmes, organization of tribal festivals, yatras for
promotion of unique cultural heritage and tourism and organisation of exchange
visits by tribals are organised so that their cultural practices, languages and ritual
are preserved and disseminated. TRIs are primarily institutions under the

administrative control of the State Government/UT Administration.
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(d): As informed by the Government of Andhra Pradesh, the details of Tribal
Freedom Fighters in Andhra Pradesh are at Statement.

(e): Ministry of Tribal Affairs (MoTA) provides financial assistance under the
Centrally Sponsored Scheme 'Support to Tribal Research Institutes' to
States/UTs for setting up Tribal Freedom Fighters Museum to acknowledge the
heroic and patriotic deeds of tribal people who struggled against the colonial rule
and dedicated their life to the nation. Under the scheme, the Ministry provides
grants to the state. The state is required to arrange land, prepare detailed project
report and implement the project through a construction and curation
agency. As of now, the Ministry has approved 11 projects for the construction
of museums for tribal freedom fighters in 10 States. The particulars of the

museums sanctioned, the location of the museum, funds approved are as

follows.
(. In Crore)
S. State Location | Project Cost | Ministry of Tribal Affairs
No. (Rs. in crore) (Approved) grants
(Rs. in crore)
Jharkhand Ranchi 34.22 25.00
2 Guijarat Rajpipla 257.94 50.00
3 Andhra Lambasingi 45.00
Pradesh 25.00
4 Chhattisgarh |Raipur 53.13 42.47
5 Kerala \Wayanad 16.66 15.00
6 Madhya Chhindwara 40.69 25.69
7 Pradesh Jabalpur 14.39 14.39
8 Telangana Hyderabad 34.00 25.00
9 Manipur Tamenglong 51.38 15.00
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10 |Mizoram Kelsih 25.59 25.59
11  |Goa Ponda 27.55 15.00

Bhagwan Birsa Munda Tribal Freedom Fighter Museum at Ranchi Jharkhand

was inaugurated on November 15, 2021 and Badal Bhoi State Tribal Freedom

Fighters Museum, Chhindwara and Raja Shankar Shah and Raghunath Shah,

Jabalpur were inaugurated on 15" November, 2024.

(f): Tribal Freedom Fighters Museum, Tajangi in Chinthapalli Mandal, Alluri

Seetharama Raju District was sanctioned in Andhra Pradesh. An estimated

budget of Rs.45.00 Crore (Rs.25.00 Cr under ‘Support to TRIs’ scheme from

Ministry of Tribal Affairs, Government of India and Rs. 20.00 Cr from

Government of Andhra Pradesh) has been sanctioned.

STATEMENT

Details of Tribal Freedom Fighters in Andhra Pradesh

Name of the Struggle
Name of the
Name of the . . village/ movement in Important contribution of the
Sl. No. village in . . .
Freedom Fighters . place in which freedom fighters
which born . . .
which died associated
1 Alluri Sitarama  [Pandrangi is [Mampa in The Rampa Rebe [The Rampa Rebellion of 1922, a
Raju a village in  |Visakhapatna llion Iso known as the Manyam Rebe
S/o Venkata Padmanabh [™ District llion, was a tribal uprising, led
Rama Raju ammandal in by him in Godavari Agency of|
the Madras Presidency, British India
Visakhapatna . It began in August 1922 and to
m district

ok the form of guerrilla warfare,
until His surrenderand killing him
in May 1924.
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Gam Gantam Dor
a
S/o Boggu Dora

Munasaba of
Battapanuku
Village, Chin
thapalli Talu

ka - Lanka V
eedhi, Visak

hapatnam Di
strict

Maybe valasa
mpeta,Krishn

adevipetama

ndal,

visakhapatnamm

District

Rampa Rebellion
(1922-1924)

91

Principal lieutenant of the Late S
hri Alluri Sitarama

Raju, hero of Rampa
Pithuri—revolt of the hill tribes o
f the Visakhapatnam and Goday
ari Distts. in 1921—24. He
contributed in the attacking the p
olice stations of Krishna Devi Pe
ta, Addateegala and Annavaram
and procuring ammunition for th
eir assault missions. Principal li
eutenant of the Late Shri Alluri S
itarama Raju, hero of Rampa Pit
huri—revolt of the hill tribes of th
e Visakhapatnam and Godavari
Distts. in 1921—-24.

He contributed in the attacking t
he police stations of Krishna De
vi Peta, Addateegala and Annay
aram and procuring ammunition
for their assault missions.

Gam Mallu Dora
S/o Boggu Dora

Munasaba of
Battapanuku
Village, Chin
thapalli Talu
ka - Lanka V
eedhi,
Visakhapatn
am

District

Maybe valasa
mpeta, Krishn
adevipetama
ndal, visakha
patnam
District

Rampa Rebellion
(1922-1924)

He was the left hand to Raju
Principal lieutenant of the Late S
hri Alluri Sitarama Raju, hero of
Rampa Pithuri—revolt of the hill
tribes of the Visakhapatnam and
Godavari Distts. in 1921—24, w|
hich synchronised with Gandhiji’
s first Civil Disobedience Movem
ent;

He contributed in the attacking t
he police stations of Krishna De
vi Peta, Addateegala and Annay
aram and procuring ammunition
for their assault missions.
Sentenced to death, later comm
uted to transportation for life; S
erved a sentence of 13-1/2 year
s and a further term of 3-1/2 ye
ars internment at Visakhapatna
m

Kankipati
Yendupadal
S/o Guravayya

Peddavalasa
Visakhapatn
am

Captured on
17-09-1923 a

t Nadimpalem

Rampa Rebellion
(1922-1924)
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District and sentence
d to death on
17-9-1923 lat
er it was chan
ged as life im
prisonment
5 KankipatiKothada|Lakkavarapu Rampa Rebellion
S kota (1922-1924)
S/o Ballayya (L. Kota)
Padal
6 KankipatiYenduP |Peddavalasa|He was in cellRampa Rebellion
adal, S/o Sarbha ular jail for 13((1922-1924)
nanapadal 2 years and
3 Y2 years int
ernment
7 PothuniMalayya |Chapathipal Rampa Rebellion

S/o Lakshmayya

em

(1922-1924)

District

8 Sankoji Singannapall Rampa Rebellion [Follower of Sri Alluri Seetha Ra
Mukkadu S/o i (1922-1924) ma Raju in Rampa Rebellion. Hi
Mallaiah s name included in Government
Gazzette on 01-06-1923 as Man
yamViplavakarulu
9 GokiriYerresu GanagarlaP [Capturd by th|Rampa Rebellion |Follower of Sri Alluri Seetha Ra
S/o Lakshmudu [alem,Koyyur |e (1922-1924) ma Raju in Rampa Rebellion. Hi
umandal of [villages of Ga s name included in Government
Visakhapatn [nagarlaPalem Gazzette on 01-06-1923 as Man
am District yamViplavakarulu. He is the one
of the Great Archer
10 BonkulaModigad |Chinthalapu [Capturdat Ko |Rampa Rebellion [One of the followers of Raju
u di, nthalam (1922-1924)
S/oBuddudu Visakhapatn
am
District
11 Muttadu Bud |Koyyuru of Rampa Rebellion
dayyadora VVisakhapatn (1922-1924)
S/o Bodidora am
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lion

12 Sunkara Kondayy|GanagarlaP Rampa Rebellion
a alem,Koyyur (1922-1924)
S/o Veerayya umandal of
Visakhapatn
am
District
13 BonangiPotharaj |Sarabhanna Rampa Rebellion
u palem, Koyy (1922-1924)
S/o Chinnayya  |uru,
Visakhapatn
am Dt
14 Mottadam GudemChint Rampa Rebellion [Released by the troops in
Veerayya Dora [hapalli (1922-1924) Rajavommingi
S/o Solobindora
15 JeerthaGantayya [GudemKotta Rampa Rebellion
S/o Bheemudu |veedhi (1922-1924)
16 Pujari Bangarayy[Pujari pakalu Rampa Rebellion
aa , (1922-1924)
S/o Balayya Dora| gudem, G.K
.Veedhi (M)
17 KankipatiNadimp |Peddavalasa Rampa Rebellion
adal , (1922-1924)
S/o Melupadal  |Koyyuru(M)
18 Thiruvanagiri Makavaram, Rampa Rebellion
Gopanna Koyyuru(M) (1922-1924)
S/o Seshayya
19 Mottadam Annavaram |Participated i [Rampa Rebellion
Lingannadora n (1922-1924)
S/o Sarabhannad Rampa Rebel
ora lion
20 GudiYendayya |Bhojampale [Participated i [Rampa Rebellion
m n (1922-1924)
Rampa Rebel
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in Andaman Jail a
fter the

death of Alluri Sit
a

Ramaraju.

21 BedlaBalayya Gudem Rampa Rebellion
(1922-1924)
22 BedlaKothanna |Gudem Rampa Rebellion
(1922-1924)
23 MottadamBodidur|Dokuluru Rampa Rebellion
a (1922-1924)
24 GokiriValasayya [Makavaram, Rampa Rebellion
Koyyuru(M) (1922-1924)
25 BonkulaGunnadu |Sarabhanna Rampa Rebellion
palem, Koyy (1922-1924)
uru(M) of Vis
akhapatnam
District
26 Kankipati Thirumamidi Rampa Rebellion
Kattupadal (1922-1924)
27 SaginaKothanna [Antada, G.K. Rampa Rebellion
Padal veedi (1922-1924)
S/o Veerannapad| (M) Visakha
al patnam Distr
ict
28 Thaggi Banda Bayal |Captured by t[Rampa Rebellion [Recipient of Tamra Patra from t
Veerayyadora u, Chintapallijhe (1922-1924) he Government of India on the
S/o Veerayyador [(M) British and eve of Silver Jubilee of Indian In
a Visakhapatn [sentencesed dependence on 15/8/1972
am for life on 13/
District 5/1925
29 KorrabuKotayya, |Chinthpalli M|Took active p |Follower of Alluri |Convicted under section 121 IP
S/O andal ast in Sitaramaraju in R |C,
Ponnappa Naid|Visakhapatn [Rampa Freedfampa Rebellion w[Sentenced on 13/5/1925 to tran
u am om Strugl |ho was imprisione|lsportation for life and incarcerat
District es d ed in the Rajahmundry jail, Bors

tal school, Tanjavur and Madra
s Jail before he deported on 20-
11-1928 to Andamans
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ay be died in
Jail

30 BonangiPandu |Gondipakalu [BRICHGUNJ |Follower of Alluri [Took an active part in the 1922
Padal , Village, POR |Sitaramaraju in R [24 Rampa Rebellion in the Age
S/oAndayya Village in T BLAIR ampa Rebellion wincy area of Visakhapatnam distr

Chintapalle ho was ict waged by Alluri
Mandal, Visa imprisioned in An [Sitarama Raju. Participantinan
khapatanam daman umber of Skirmishes with the Br|
District Jail after the deat |itish Police, Govt. Announced a
h of Alluri Sita Ra [reward of Rs.100/- for furnishing
maraju. information facilitating his captur|
e, arrested in May, 1924. Convi
cted under Sec. 121 LP.C. and s
entenced on 13.05.1925 to tran
sportation for life, Sullered in the|
Rajahmundry, Cannanore, Tiruc
hirapalli, Palmoothah, Madras a
nd finally deported to the Cellula
r Jail in Andaman on 25.04.192
6. Settled down at BrichGunj Vil
lage from Port Blair.

31 Golivilli Malamakava Follower of Alluri
Sanyasayya ram,Chintha Sitaramaraju in R
S/o Chitukulayya |palli ampa Rebellion w

(T), Visakha ho was imprisone

patnam Distr d

ict in Andaman Jalil
after the death of
Alluri Sita Ramara
ju.

32 Kunchetti Sanyas|Bhodirallu, [Captured on |Follower of Alluri |Convicted under section 121 IP
[ Narsipatnam [10-5-1924 be |Sitaramaraju in R |C,

S/o Babayya Taluk tween ampa Sentencedon 13/5/1925 transp

of Malamakara [Rebellion who wa |ortation for life — Imprisoned in t
Visakhapatn [m and S he Rajahmundry and Penitentia
am Chintapalli G [imprisioned in ry jail Madras and finally transp
Dt hat Andaman Jail afteforted to Andamans.

r the

death of Alluri Sit

a

Ramaraju.

33 Ambati Lakshmai |[Koyyuru, Chi|He was impri |[Follower of Alluri |Actively participate in feedom st
ah ntapalli Talu [soned at And |Sitaramaraju in R Jruggles leas by Ramaraju
S/o Yerrayya k amans and M[ampa

Rebellion who wa

s imprisoned
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Convicted un [in Andaman Jail a
der fter the death of A
section 121 | |lluri Sita Ramaraj
PC, u.
Sentenced an
d
Sentenced on
life
imprisonment
34 KorabuPottayya, [Chinthapalli |He was impri |Follower of Alluri |Participated in the Freed
S/o Thaviti Naidu |Taluk, soned and di |Sitaramaraju in R fom Struggle
Visakhapatn [ed after in ampa Rebellion w
am chintallai ho was imprisone
District d
in Andaman Jail
after the death of
Alluri Sita Ramara
ju.
35 SunkariPottayya |Teegalamett Follower of Alluri [Imprisoned in Rajahmundry,
S/o Kotayya a,Chinthapall S Penitentiary Jail Madrs.
i(T), itaramaraju in Ra
Visakhapatn mpa Rebellion wh
am District 0 was imprisioned
in Andaman Jail a
fter the
death of Alluri Sit
a
Ramaraju.
36 Kakuru Malamakava Follower of Alluri
Lakshmayya ram, Sitaramaraju in R
S/o Somayya Chinthapalli ampa Rebellion w
(T), Visakha ho was imprisone
patnam Distr d
ict in Andaman Jalil
after the
death of Alluri Sit
a
Ramaraju.
37 SeggiErrayya Nadimpalem Follower of Alluri
S/o Gangayya |, Sitaramaraju in R
Chinthapalli ampa
(T Rebellion who wa

S
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38 Vegiraju Satyana |[Kumudavalli, |Cellular Jail A|Follower of Alluri |He was a brave leader who Fou
rayana raju, S/o |Bhimavaram [ndamans Sitaramaraju in R |ght
\Venkatanaradnta [taluk, West ampa Rebellion w| against the British forces
Raju Godavari Dis ho was imprisone |Attacked the British forces at
t d in Andaman Jail |KirrabuKondapalli Several time
after the death of |s
Alluri Sita Ramara|Sentenced on 13-5-1925 Rajah
ju. mundry, Tirachrapalli finally An
damans.
39 Karam Tammann |Rekapalli , N [Captured in 1[The first Rampa r [The British took forward the Mut
a Dora ear Bhadrac 880 by the Brilebellion (1839 to [tadar system (village headma
halam it was |tish 48) was led by Ka|n), which was established by {
central provi ram Tammanna Dhe Moghuls, and modifie
nce —i.e Ma ora, a KoyaMutta |d it by appointing Munasabdars,
dhya prades dar of Bandapalli. [over the muttadars.
h
Supported by five other muttada
rs, Tammanna Dora formed
a formidable armed group of 30
men and led a number of
attacks.As per historian Da
vid Arnold in his book ‘Rebelliou
s  Hillmen: The Gudem-Ramp
a Risings 1839-1924’ the dea
dliest attack by Tammanna
Dora was in 1840, in which he i
n a daring ambush on a police
party, killed 12 policemen and in
jured another 20.
For the next eight years, he bec
ame a hero and in the entire Ag
ency tracts, till his mysterious di
sappearance in 1848.
40 Marri Kamayya |Garudapalli, Independent Rev [Marri Kamayya was born into a
(Kondh) Hukumpeta olution wealthy peasant family, Kamay
Mandal, Visa a became a full-time activist u
khapatnam nder the influence of the indep

endence movement, which gai

ned momentum in the agency a
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rea. The government and the g
ang united to set fire to his ho
metown Garudapalli as the Ka
maya and his followers, who ha
d converted to Buddhism, were
exhorted to stay away from addi
ctions. Lands, cattle and other p
roperty belonging to Kamayya
were seized and auctioned.
Kamayya, who has since gone
into hiding, and his followers hid
in caves and carried on the mov
ement. After facing severe dete
ntion, 360 tribal families we
re reunited and housed at Beet
uGuruvu near Garudapalli  un
der his leadership. The village i
s now titled Kamayyapeta. How
ever, the huts were also demol
ished and the Kamayya famil
y was dispersed along with the
people. So many attempts w
ere made by the British govern
ment, no reason was found for
Kamayya's arrest. Kamaya w
as arrested in 1940 in a conspi
racy by Forest officials, poli
ce and Muttadars to cut down la
rge trees and build huts for con
gressional meetings and for the
convenience of activists from fa
r and wide. After his release
, his detention increased and h
e went into hiding with his famil
y.  Seven years passed, cha
nging secret bases in the forest.
He died on 5" May, 1959.

31.07.2025
41 Garimella
Manga Raju

Lagarai, Raj
avommangi
mandal

LagaraiPitoru

Land rights and he against the
Madras Forest Act.
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42 Mettadam Lagarai, Raj LagaraiPitoru He arrested in Rajavommangi s
Veeraiadora avommangi tation against thew Madras For
Konda Dora mandal est Act.

43 Dwarabandala [Rekapalli Visakha, Khammam and East
Chandrayya Godavari — Lands Rights at the
(Konda Kapu) time of 1890 against thew Madr

as Forest Act.

44 KudumulaPedda |KarudapalliD [Thummalabai|Chenchu Revolt [He took part in the agitation for r

Bayanna (Peddajornal Mandalllu Villages Fo esponsible government in the M

Bailodu) S/o Papa|, Kurnool Dis|rest area adras State at Thummala villag

nna trict e. The agitation resulted in
the indiscriminate of police firi
ng on the agitators on 25 April 1
938 Bayyanna(Bheemiah) was
one among those killed in the fi
ring.

45 Hanumanthappa |KottapalliVill [Thummalabai|Chenchu Revolt [He took part in the agitation for r
agae& Mand|lu Villages Fo esponsible government in the M
al of Kurnoollrest area adras State at Thummala villag
District e. A farmer, educated

up to Matric, he took partin th
e popular movement for respon
sible government in the Madras|
State. The agitation resulted in
incident of police  firing on the
agitators at Nallamala for|
est on 25 April1938.Hanumanth
appa was one among those wh

o died in the firing.

PRADHAN MANTRI VISHWAKARMA YOJANA

1844. SHRI P. V. MIDHUN REDDY:

DR. GUMMA THANUJA RANI:

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased

to state:
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(a) the status of fund transfers under the Pradhan Mantri Vishwakarma Yojana;
(b) the nature of marketing and branding facilities provided to the artisans
therein; and

(c) the future plans for service expansion to artisans including the possibility of
discounted insurance for artisanship-related risks?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a): PM Vishwakarma, launched on 17.09.2023, is a Central Sector Scheme with
total budget outlay of Rs. 13,000 crore for a period of 5 years from 2023-24 to

2027-28.Details of total funds sanctioned and utilised under the Scheme are

given below:
Financial Year Budgetary Allocation Funds Utilised
(Rs. in crore) (Rs. in crore)
2023-24 753.11 745.92
2024-25 3,993.78 3,993.10
2025-26 5,100 1,419.02 (till 28/07/25)

(b): Under the scheme, PM Vishwakarma beneficiaries across the country are
being provided with marketing support including participation in trade fairs, state
level exhibitions etc. to showcase, display and sell their handicrafts. Also, online
marketing support is being provided to PM Vishwakarma beneficiaries through

various e-commerce platforms to promote online sale of their products.
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(c): As on date, there are no such plans for service expansion to artisans

including the possibility of discounted insurance for artisanship-related risks.

RTIRAT & TRIaTST 3 $UHITRGH
1845. 4 TP 0<T:
AT SIS 1 H3T I8 T bl PUT D b

(&) AT TRBR IR STSANCT (3T.51.ST.) bl 50 Ffcrered ST redm S frd

SIS &t 9 & & 20,000 ST dTlet THT seiich JEATe™IT 5 Uebered Mg
AT AT (STHITRUR) Pl TATYAT a1 T foaR & 7R afe &7, Y aocasely &ikT
AT E;

(T) STAATST Ay FT fHafae & 7 fohae saiiep Seh SIoft & i U= U1v Y & iR
foeT-febT scifenl U ferenTerar TATfUd by 1Y & SR U scifent &bt AT febeiT & ST
W ferermerat & dfia e MU E;

() FFIT RSB BT SFIGfer &A1 S eI Himifores fasmraraty aret &1 5 Ueb & 3Aferh
STHRIRTT AT BHe T fIaR &;

(€ TfS BT, I 39 I F T T YT o7 SUIRT T &;

(S) FIT ARDBR T iR TFEUST &b SFTHR SFRFIT & b ST AT dTed TIAarST
Sl T faTe 8 & Tddh UT sciich H SUHSTRUT TATid e T foaR &: iR
() TfS &, AT Toaelt SRT FIT & TAT S B db LATUT fhT T T F1aT & 37k
af &, AT 39D o1 DR 872

SGIIRT SR HaTerd H 1o 53T (37 gF T S3h):

(@) A (d): BTeTiich bl scifeh H SUARTIRUH el b (HT0T & foTq STaY HFGS] bl ORT
febarT STTT 8, <ifebT a 2018-19 H ey HhHFSeT FRT Ugel § I SR Ffgr
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& JTTeBT 275(1) b T Ul A T SUASTRUY o 3fefTal, Blg T Uebered el
AR forerTery (STHRITRW) foraRTels &t &, ifd HoTer™T o™ H dhael Ugel A
Tl 728 STHIARTH UR &I LT chiciel R &l &l

o

SIFaTST ST FaTerT &3 o e @Y 13 &aileh, Ueb satieh § =ga 20,000

3FIYGferT ST JATETET 3R sclied § 50% & 3Afereh SR Sofier fTaTal b

STHITRTH o Qe AFGS Pl YRT PR &l STHIIRYH BT el 3R sdfdpdR &R

TR E

e | scdfp [ X PTG ey ATS S| STHATREN &l ¥

JRITSTATEYR! (8] SUHIARTY Teletl
qrMERT (87 SUHRGY TG RT
SRIaTST 81 SUTTRUY S{ETYRT (THST)
DATTG  [&1 STTITRYY PUFTS
BIC! ARl el
CIGCIING| el

SRR [GRYR (8l SUASTRUY STRYR
SECI S SUTTRUY YRET gSTad
ARERT [T SUHRTRUT ARTATS]

SE 13 10

NEW PM SVANIDHI SCHEME
1846. DR. C. M. RAMESH:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
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(a) whether the Government has approved the new PM SVANidhi Scheme;

(b) if so, the manner in which it is different from the existing one;

(c) whether it is true that the Government is planning to provide credit cards to
PM SVAN:Idhi beneficiaries and if so, the details thereof;

(d) whether the Government provides PM SVANiIdhi loans to rural street vendors
and if so, the details thereof; and

(e) the number of street vendors benefitted from the above scheme  since its
implementation, State/district and year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a) to (c): Restructuring of PM SVANidhi Scheme has not been approved yet.
(d): PM SVANidhi scheme is implemented in urban areas. However, street
vendors of surrounding development/ peri-urban/ rural areas who are vending
within geographical limits of the Urban Local Bodies are also provided loans.
(e): As on 22™ July 2025, more than 68.11 lakh street vendors have been
benefitted under the PM SVANidhi scheme since its inception.

The state-wise and year- wise details of street vendor beneficiaries under PM

SVANIidhi scheme is at Statement.
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STATE-WISE AND YEAR WISE DETAILS OF STREET VENDOR
BENEFICIARIES UNDER PM SVANIDHI SCHEME

(As On 22/07/2025)

Number of Beneficiaries

FY 2025-26

S.No. State FY 2022-
FY 2020-21 | FY 2021-22 55 | FY 202324 | FY 202425 | (till 22" Total
July'25)
y | Andaman & 387 90 9 57 6 i 549
Nicobar Islands
2 Andhra Pradesh 1,12,769 70,964 12,597 | 1,38,943 13,588 2| 3,48,863
g | Amnachal 1,588 898 823| 1,278 136 S 4723
Pradesh

4 Assam 14,157 40,651 12,005 48,317 6,136 -1 1,21,266
5 Bihar 28,859 18,702 3,542 66,733 11,030 6| 1,28,872
6 Chandigarh 2,051 1,408 524 991 48 - 5,022
7 Chhattisgarh 40,305 6,393 3,843 29,438 10,139 2 90,120
8 Delhi 31,148 10,526 17,708 | 1,19,786 13,247 4| 1,92,419
9 Goa 1,018 220 64 231 38 1 1,572
10 | Gujarat 1,02,307 94,870 45,819 | 2,08,688 27,514 11 4,79,199
11 Haryana 16,947 9,450 5,044 | 1,21,838 14,706 433 | 1,68,418
12 Himachal Pradesh 2,767 593 496 1,486 116 - 5,458
13 | Jammu & Kashmir 11,520 2,755 918 1,553 494 - 17,240
14 | Jharkhand 22,025 6,811 2,642 49,645 4,448 - 85,571
15 | Karnataka 1,08,004 33,803 27,166 | 1,99,299 27,483 69 | 3,95,824
16 | Kerala 8,051 1,374 1,793 98,665 9,413 2| 1,19,298
17 | Ladakh 247 14 61 127 13 - 462
18 | Madhya Pradesh 3,13,786 | 1,56,791 62,369 | 2,98,485 57,469 302 | 8,89,202
19 | Maharashtra 1,49,151 48,260 | 1,62,303 | 4,34,975 57,959 26 | 8,52,674
20 | Manipur 6,094 2,393 346 930 70 - 9,833
21 Meghalaya 253 355 796 1,761 746 - 3,911
22 Mizoram 445 38 46 1,685 372 - 2,586
23 | Nagaland 1,203 299 206 1,240 627 - 3,575
24 | Odisha 27,497 7,379 2,150 23,824 3,315 8 64,173
25 Puducherry 1,130 116 89 2,124 77 - 3,536
26 | Punjab 26,675 12,685 3,629 | 1,13,643 10,888 22 | 1,67,542
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27 | Rajasthan 50,343 16,788 2,185 88,589 31,683 6| 1,89,594
28 | Sikkim 1 1 - 1,115 114 - 1,231
29 | Tamil Nadu 87,735 75,070 19,139 | 2,02,128 15,878 1] 3,99,951
30 | Telangana 3,10,512 34,275 8,532 65,260 7,647 1| 4,26,227
The Dadra, Nagar
31 | Haveli and Daman 1,032 213 79 827 63 - 2,214
& Diu
32 | Tripura 2,611 602 331 1,769 320 - 5,633
33 | Uttar Pradesh 5,63,816 | 2,22,008 | 1,48,172 | 3,93,892 63,769 9| 13,91,666
34 | Uttarakhand 9,111 1,392 2,756 12,155 2,980 - 28,394
35 | West Bengal 2,377 11,212 1,550 | 1,76,232 13,579 4| 2,04,954
Total 20,57,922 | 8,89,399 | 5,49,732 | 29,07,709 | 4,06,111 899 | 68,11,772

Note: Lending period of the scheme has ended on 31.12.2024

1847. Y 3HRTIH:
T ST 2Tfeh WAt IE ST el pUT bl fob:

3rreef eftemeral & ferafor & g e 9 Riew

(@) FT AR A TT (aTa &5 Y T GarId GRT TaesdT B9 & Jiafd aneef
qiTeral & A0 &q 1T af & are Y ST el fobar 1T & SiR If &7, < 39D
T HNUT & 3R 9P foTU ITRER TRy i &: 3iR

(T) I R H Tqo0 TR 42 6 game Rerfr aar 872

STeT 21feh 1T § 15 H3AY; AT YT HATT & 57 H31 (3N &Y. A=m):

(): ISR ARDBR GRT & T5 T o AR, AIPR clep AT aferT & T 9
gara o A arreel eiemerdl & foTq YT Heiferd fSfett afereprival gRT G9g-EHT
& IR T8l febarT SiT FepTl

(F): Teres AR He (ITHIT) [CHETUH (Si] T 2 SfercaR, 2019 Teh TTHI0T &1 H et
5 ST ST T @ PR b Il 2 fcar, 2014 0 b1 T M <2 &l Ty
=T 2 3fFCER, 2019 Teb T DT ol A Qe Jeh (ATSIUH) BT B fem waefies (Si)
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< TRUI-I| T 2020-21 J 2025-26 P AT b SR Lot H 2iter Jeh (IATSITH) R
TR &I B B AR T Al DI ST AT AR UMY YT I PR e 37Tl
TiaT Pl SIVE A NSt (Hiser) ¥ aRafcld a1 & fofv sriffead fasam S <ar

21 319 dd, 4,72,076 Al Dl 3NSITH Jisel TdT & ©Y J N fopar 1 B

INCLUSION OF ETHNIC COMMUNITIES IN THE ST LIST

1848. MD. RAKIBUL HUSSAIN:

SHRI PRADYUT BORDOLOI:
Will the Minister of TRIBAL AFFAIRS be pleased to state:
(a) whether the Government has received proposals from the State
Government of Assam for the inclusion of the Chutiya, Koch-Rajbongshi,
Matak, Moran, Tai-Ahom and Tea Tribe communities in the Scheduled Tribes
(ST) list and if so, the details thereof;
(b) the current status of these proposals including any recommendations
received from the Registrar General of India and the National Commission for
Scheduled Tribes in this regard;
(c) whether the Government would consider granting an interim ST status to
the said communities pending formal inclusion into the ST list and if so, the
details thereof;
(d) whether the Government intends to expedite the process of their inclusion
in view of the fact that a Bill for the same was introduced in 2019 but remains

pending;
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(e) the details of the newly reconstituted Committee of Group of Ministers in
Assam including its mandate and timeline for submission of recommendations
regarding inclusion of these six ethnic communities in the ST list;

(f) whether the earlier such Committee of Group of Ministers constituted in
2019 has given its report and if so, the details thereof; and

(g) whether the Government would outline a clear and time-bound schedule
for completing the evaluation process and necessary Constitutional
Amendment for their inclusion and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
DURGA DAS UIKEY):

(a) and (b): The recommendation for inclusion of Chutiya, Koch-Rajbongshi,
Matak, Moran, Tai-Ahom and Tea Tribe communities has been received from
the State Government of Assam.

The Government of India on 15.6.1999 (further amended on 25.6.2002
and 14.9.2022) has laid down the modalities for deciding the claims for inclusion
in, exclusion from and other modifications in Orders specifying Scheduled
Castes and Scheduled Tribes lists. As per the modalities, only those proposals
which have been recommended and justified by the concerned State
Government / UT Administration and concurred with by Registrar General of
India (RGI) and National Commission for Scheduled Tribes (NCST) are to be
considered and legislation amended. All action on the proposals is taken as per
these approved modalities.

(c): There is no constitutional provision for granting interim ST status.
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(d) to (g): The proposals for inclusion in the list of Scheduled Tribes of a State
or Union Territory follow certain processes as per the modalities. This is a
continuous process. The proposals are examined by the Office of the RGI and
then by the NCST. In case the proposal is not recommended by the RGlI, the
State Governments are communicated the points raised by the RGlI, so that
additional information, if any, maybe furnished by the State Government. Many
such proposals may therefore remain under examination at different levels.
The Government of Assam has informed that “In pursuance of OM No.
9/3/2011-1 (Pt.-1), Dtd-04-01-2019 issued by Ministry of Home Affairs, Govt. of
India, a Committee of Group of Ministers was constituted to determine quantum
of reservation for six communities in the State, suggest revised quantum of
reservation for OBCs after creation of a new ST category in Assam and
measures ensuring full safeguard to protect the interests, rights and privileges
of the existing Scheduled Tribes of Assam. The erstwhile Committee held
several rounds of discussions with representatives and leaders of various
communities as well as tribal groups. The same Committee has now been
reconstituted vide No. E232949/791 dated 04/07/2024 & No0.E.232949/799

dated 01/03/2025.”

OPERATIONAL FOOD PROCESSING UNITS IN TELANGANA
1849. SHRI MADHAVANENI RAGHUNANDAN RAO:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

(a) the number of food processing units currently operational in Telangana;
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(b) the subsidies and financial assistance extended by the Union Government
to these units; and
(c) the data of food products exported from Telangana including the value and
volume thereof?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):
(a) and (b): Ministry of Food Processing Industries (MoFPI) is implementing two
Central Sector Schemes namely Pradhan Mantri Kisan SAMPADA Yojana
(PMKSY) and Production Linked Incentive Scheme for Food Processing
Industry (PLISFPI). Further, a Centrally sponsored scheme namely PM
Formalization of Micro Food Processing Enterprises (PMFME) scheme is also
being implemented by MoFPI. These three schemes are being implemented
across the country including Telangana.

Under PMFME Scheme, MoFPI has sanctioned 7005 proposals with a
total subsidy of Rs 96.38 crores in the State of Telangana.

Under PLISFPI, MoFPI has approved proposals at 13 locations with
committed investment of Rs 201.04 crores in the State of Telangana.

The details of Operational Food Processing Projects approved for
assistance under component schemes of PMKSY in the State of Telangana are

at Statement.
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(c): As per the data from Directorate General of Commercial Intelligence and
Statistics, the total food products exported from Telangana in the year 2024-25
was 1337.31 USD million. The volume data of the same is not available.

STATEMENT

Operational Food Processing Projects approved for assistance in

Telangana under component schemes of PMKSY

Project
Approved
S. . Cost .
Project Name . | Grant-in-aid Status
No. (Rs. in .
(Rs. in Cr)
Cr)

Component Scheme- Mega Food Park Scheme
Smart Agro Food Park Pvt _
1 Ltd 108.95 50 Operational

Component Scheme- Integrated Cold Chain and Value Addition

Infrastructure Scheme

Creamline Dairy Products _

2 23.86 9.75 Operational
Ltd.

3 |Dodla Dairy Ltd. 32 4.08 Operational
Prasad Seeds Pvt. Ltd. 30.82 9.72 Operational

5 |Gubba Cold Private Limited 24.99 7.41 Operational
Prima Foodtech Private _

6 | 29.37 6.95 Operational
Limited

7 [Srinivasa Farms Pvt. Ltd. 34.99 5.24 Operational
Chandana Milk Products 28.96 8.79 Operational
Karimnagar Milk Producer _

9 63.06 10 Operational
Company Ltd
Vallhabha Milk Products Pvt _

10 31.94 7.88 Operational
Ltd

11 [Sneha Farms Private Limited| 64.09 10 Operational
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Component Scheme- Creation / Expansion of Food Processing &

Preservation Capacities Scheme

111

1850. Y HorT ERYTS Srere:

#t IR TUTge AT
T TR 3R 28T B H3T I8 T b PuT D fob:
(cp) ferereY ferepTe STRIenROT (SISTT) FRT THSATESH Tt/ o 10T & Aeiferet =fifey
BT KR T &,

(@) 70T & 91 ST GRT Tetet & UfTIRUT 6 TEATIRY T 8;

12 |AGP Oils Private Limited 26.94 5.00 Operational
13 Nutrify Health Food Products| 6.27 2.42 Operational
Private Limited
14 N K Agro Exports (India) Pvt.| 57.44 5.00 Operational
Ltd
15 [Mavee Foods 16.00 4.63 Operational
16 |Aparna Agro Industries 16.30 5.00 Operational
17 |Sri BMV Agro Industries 10.75 4.50 Operational
Component Scheme- Scheme for Creation of Backward and Forward
Linkages
\enkateshwara Dairy _
18 4.45 0.82 Operational
Products
ST ¥ FeveT § Ry

() feeett & MifcRr @™ & T SEv/TTangst wiet & &IRT 3T &;
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MODERNISATION OF COMMAND AREA DEVELOPMENT AND WATER

MANAGEMENT

1851. SHRIMATI APARAJITA SARANGI:

SHRI SATISH KUMAR GAUTAM:

SHRI LAVU SRI KRISHNA DEVARAYALU:

SHRI VIUAY BAGHEL:

SHRI MAHENDRA SINGH SOLANKY:

SHRI DAMODAR AGRAWAL.:

SHRI KOTA SRINIVASA POOJARY:

CAPTAIN BRIJESH CHOWTA:

SHRI LUMBARAM CHOUDHARY:

DR. HEMANT VISHNU SAVARA:

SHRIMATI MAHIMA KUMARI MEWAR:

SHRI YOGENDER CHANDOLIA:

SHRI VISHWESHWAR HEGDE KAGER:

DR. BHOLA SINGH:

SHRI BIBHU PRASAD TARAL:
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DR. MANNA LAL RAWAT:

SHRI JASWANTSINH SUMANBHAI BHABHOR:

SHRI ALOK SHARMA:

SHRIMATI MALA RAJYA LAXMI SHAH:

SHRI MANOJ TIWARI:

SUSHRI KANGNA RANAUT:

SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA:

SHRI JAGDAMBIKA PAL:

DR. HEMANG JOSHI:

SHRIMATI KAMALJEET SEHRAWAT:

SHRI NABA CHARAN MAJHI:

SHRI JANARDAN MISHRA:

SHRI ANURAG SHARMA:

SHRI KHAGEN MURMU:

SHRI PRATAP CHANDRA SARANGI:

SHRI BHARTRUHARI MAHTAB:

DR. LATA WANKHEDE:

SHRI KANWAR SINGH TANWAR:
Will the Minister of JAL SHAKTI be pleased to state
(a) the number of pilot projects approved under the Modernisation of Command
Area Development and Water Management (M-CADWM) scheme for 2025-26,
State and agroclimatic zone-wise including Amroha district of Uttar Pradesh and

Himachal Pradesh;
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(b) the total farmland area (in hectares) planned to be covered under
underground piped irrigation through the said scheme;

(c) the total funds allocated and released so far under the scheme, year and
State-wise especially in Himachal Pradesh and Amroha district of Uttar Pradesh,;
(d) whether the Government has any data or estimates on the extent to which
this scheme is expected to increase farmers’ income in the country including
Durg Lok Sabha Constituency of Chhattisgarh and if so, the details thereof;

(e) the details of such water management projects in the Palghar district in
Maharashtra;

(f) the manner in which M-CADWM would help in the development of Madhya
Pradesh, especially in Dewas-Shajapur Lok Sabha Constituency;

(g) whether any proposals have been received from Dakshina Kannada district,
Karnataka and Palghar district, Maharashtra for inclusion under the scheme and
if so, the details and status thereof; and

(h) whether any evaluation has been done regarding the increase in income of
farmers in tribal dominated districts like Dahod and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):

(a): The Modernization of Command Area Development and Water Management
(M-CADWM) scheme has been approved by the Cabinet on 09.04.2025. The
State Government Departments are currently in the process of sending
proposals under M-CADWM. The inclusion of projects under the scheme will be

finalized subject to their viability and availability of State budgetary support.
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(b): Approximately 75,000 hectares of farmland area is planned to be covered
through underground piped irrigation under the pilot projects of the scheme.
(c): The total outlay of the scheme is 1600 crore including Central Outlay of
$1100 crore for the period upto March 2026. No funds have been released so
far under the M-CADWM scheme. No proposals from Himachal Pradesh and
from Amroha district of Uttar Pradesh has been received.

(d) and (f): No quantified estimates on the increase in farmers’ income under
the M-CADWM scheme are available. The scheme aims to provide assured or
protective irrigation, promote efficient water use, and encourage participatory
governance through Water User Societies (WUS). It is anticipated that
approximately 80,000 farmers will benefit directly, and indirect beneficiaries will
be around 4 lakh. The Standard Operating Procedures (SoP)-B3 of the scheme
(copy placed as Statement) details likely benefit to the farmers from this
scheme.

(e): Nil.

(9): No.

(h): No such evaluation has been done.

STATEMENT

The Standard Operating Procedures (SoP)-B3 of the scheme

SoPB3 MCAD benefits to the Farmers Ver5.25

A. MCAD will bring benefits at individual level:

1. Enhanced Crop Production: With clubbing of the water sources, PPIN may
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ensure year-round cultivation, which will increase crop yields and surplus for
sale.

2. Diversification of Crops: Farmers can grow different crops, including high-
value ones, boosting income diversity.

3. Employment Creation: Setting up and managing PPIN systems will facilities
generate local job opportunities.

4. Steadier Income: Stabilized PPIN will ensure consistent crop yields, stabilizing

farmers’ earnings.

5. Improved Market Access: Better training and confidence building with
marketing facilities will enable farmers to sell their produce at competitive
prices, increasing income.

6. Value Addition: Farmers may engage in processing or packaging, adding value
to their produce for higher returns.

7. Local Economic Growth: Increased farmer income stimulates spending in local
communities, generating more business and employment for associated
accessories like mini tractors, drones, Agri robots etc.

8. Energy Saving: With PPIN, the need for putting diesel pump/ electric pump to
draw water from canal or GW will cease. The Overall savings in the energy bill
of the Farmer.

9. MCAD provides for exposure visit of the Farmers to successful clusters/ areas
and continual confidence build up by hand holding for 5 years after the erection
of the PPIN system in the cluster.

10. The saturation of Cluster with all the Govt. schemes, or with CSR initiatives
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will bring additional benefits to the Farmer.
11. Farmer Centric: All grievances of the farmer will be dealt by the Water User
Society

B. MCAD will bring benefits at Community Level with Water Users Society (WUS)

1. MCAD will lead to the sense of ownership and leadership by the farmers
through WUS in themselves. With better awareness and empowerment, the
WUS will be better equipped to reap the benefits of government welfare
schemes and be able to create a new business environment to take up
lucrative economic activities along with employment generation in the rural
IT sector.

2. Collective Decision-Making: WUS allow farmers to actively participate in the
planning, operation, and maintenance of irrigation infrastructure, ensuring

that their needs and concerns are addressed.

3.  Water Allocation and Distribution: WUS are responsible for the fair allocation
and distribution of water among the participating farmers. They establish
rules and regulations to ensure equitable access to water resources,
considering factors such as crop water requirements, seasonality, and the
size of landholdings.

4. Operation and Maintenance: WUS take charge of the operation and
maintenance of irrigation infrastructure, such as canals, pipes, and pumping
stations. They organize regular maintenance activities, monitor water flow,
and address any issues or repairs required, ensuring the efficient

functioning of the irrigation system.
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Conflict Resolution : WUSs act as mediators in resolving conflicts or
disputes among water users. They provide a platform for dialogue and
negotiation, helping to address disagreements related to water allocation,
scheduling, or infrastructure usage. This fosters cooperation and harmony
among farmers, reducing conflicts and promoting sustainable water
management.

Capacity Building: WUS facilitate capacity building among their members by
providing training and technical assistance. Farmers receive guidance on
water- efficient farming practices, crop selection, irrigation scheduling, and
water-saving techniques. This empowers farmers with the knowledge and
skills necessary to optimize water use and improve agricultural productivity.
Financial Management: WUS manage the financial aspects of the irrigation
project, including the collection of water charges or fees from the
participating farmers. They ensure transparency and accountability in
financial transactions, maintaining records and utilizing funds for operation,
maintenance, and future development of the irrigation system. They will be
encouraged to link with existing FPO/FPC/PACS.

Collaboration with Stake holders: WUS serve as intermediaries between
water users and various stakeholders, including government agencies,
NGOs, and research institutions. They represent the interests of farmers,
advocate for their needs, and collaborate with external organizations to
access resources, technical expertise, and funding for the development of

irrigation projects
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MCAD provides for one-time matching grant of Rs.50 Lakhs to the WUS to
start of the Economic Activities. The Performance Linked Incentives have
also been provisioned for WUS.

MCAD provides for creating infrastructure for WUS office cum training
building which can be a permanent ground for organizing local exhibitions,
technical workshops in association with the Agricultural Universities.

Under MCAD Automation of PPIN with established technologies like Internet
of Things (loT) to increase Water Governance and to achieve On Farm

Water Use Efficiency WUE up to 90%.

Under MCAD steps will be taken for social upliftment towards free market
regime. WUS will be roped into the project construction from the start, do
social monitoring of the Project and ultimately lead to owning the Irrigation
Assets through Irrigation Management Transfer (IMT).

Under MCAD the Irrigation Departments’ focus will be on quality of water
delivery Service. Now the O&M collection will be on Volumetric basis at the
inlet to cluster. The Water Fee Collection from the WUS will be easier,
corruption free and efficient.

MCAD will provide the new paradigm shift in the State Government thinking
about source of water as one water approach will link up GW/SW/Reused
Water and integrate many departments like Agriculture, Horticulture, CAD,
Water Resources at Cluster Level.

MCAD may boost in rural economy with demand for other accessories. With

WUS as Economic Entities, overall Startup boost for irrigation/Agri sector,
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local jobs, rural economy booster is expected.
16.  Under MCAD WUS can explore in future: private finance through Public
Private Partnership (PPP) / Public Private People Partnership (4P) in the

cluster.

CREDIT FACILITIES FOR MSMEs
1852. PROF. SOUGATA RAY:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) whether the Government is aware that the greatest challenges constraining
the growth of Micro, Small and Medium Enterprises (MSMEs) in the country
relate to inadequate capital and credit facilities;
(b) if so, the details of the steps taken to ensure sufficient flow of capital and
credit facilities for MSMEs;
(c) the steps taken to address poor and inadequate infrastructural facilities in the
sector;
(d) whether the Government has taken any steps to address the issue of
inadequate access and marketing linkages and if so, the details thereof; and
(e) the number of MSMEs registered/functioning in the country, State-wise?
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a) and (b): A number of steps have been taken by Government of India to
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ensure sufficient flow of capital and credit support for MSMEs in the country.

Some of them are:

Schemes such as Credit Guarantee Scheme (CGS) for Micro and Small
Enterprises (MSEs), having provision of collateral free loan up to a limit of
Rs. 10 crore (w.e.f. 01.04.2025) to MSEs with guarantee coverage up to
90% for various category of loan.

Prime Minister's Employment Generation Programme (PMEGP) provides
Margin Money subsidy upto 35% for setting up of new micro enterprises
in the non-farm sector with project cost of Rs. 50 lakh and Rs. 20 lakh for
Manufacturing and Services enterprises respectively.

Special Credit Linked Capital Subsidy Scheme with a provision of 25%
subsidy to SC/ST MSEs on institutional finance for procurement of Plant
& Machinery/Equipment.

PM Vishwakarma (PMV) Scheme, launched on 17.09.2023 to provide
end-to-end support to artisans and craftspeople of 18 traditional trades
who work with their hands and tools across the country.

Self Reliant India (SRI) Fund has been set up to infuse Rs. 50,000 crore
as equity funding in those MSMEs, which have the potential and viability
to grow and become large units. Under this Fund, there is a provision of
Rs. 10,000 crore from the Government of India and Rs. 40,000 crore

through Private Equity/Venture Capital Funds.

(c): Ministry of MSME implements Micro and Small Enterprises Cluster

Development Programme (MSE-CDP) to provide infrastructure facilities across
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the country. The proposals under the scheme are received from the State/UT
Governments and financial assistance as Government of India Grant is provided
to establish Common Facility Centers (CFCs) in the existing clusters and
establish/up-grade infrastructural facilities in  new/existing industrial
estates/areas/flatted factory complexes.

(d): The Government has taken a number of initiatives to create marketing
linkages in the country. Procurement and Marketing Support (PMSS) Scheme
extends benefits to MSEs for gaining market access through participation in
Trade Fairs/ Exhibitions, Vendor Development Programmes, adoption of
Modern Packaging Technique, e-Commerce platforms, etc.

Under International Cooperation Scheme of the Ministry, financial
assistance is provided on reimbursement basis to the eligible Central/State
Government organizations and Industry Associations to facilitate participation of
MSMEs in the international exhibitions/fairs/buyer-seller meets held abroad.

Further, Public Procurement Policy for Micro and Small Enterprises Order,
2012, provides an assured market share to Micro and Small Enterprises (MSES).
The Policy (amended in 2018) mandates 25% annual procurement from MSEs
by Central Ministries/Departments/Central Public Sector Enterprises (CPSEs),
including 4% from MSEs owned by SC/ST and 3% from MSEs owned by
Women.

MSME Global Mart Portal under National Small Industries Corporation is
a business to business (B2B) Portal facilitating online marketing support to

Indian Micro, Small and Medium Enterprises.
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(e): As per Udyam Registration Portal, the number of MSMEs registered in the
country, State-wise is given at Statement.

STATEMENT

State/UTs-wise total enterprises registered Under UDYAM & UAP Since
01/07/2020 to 15/07/2025

Sl.
No State/UTs Micro Small Medium Total
Andaman
1 And Nicobar
19,261 157 3 19,421
Islands
Andhra
2 33,78,109
Pradesh 33,60,676 16,491 942
3 Arunachal
Pradesh 39,037 344 19 39,400
4 Assam 11,90,931
11,83,889 6,523 519
5 Bihar 35,85,454
35,73,259 11,635 560
6 Chandigarh
68,200 1,247 124 69,571
7 Chhattisgarh 11,44,259
11,35,360 8,198 701
8 Delhi 12,22,184
11,91,761 27,734 2,689
9 Goa
1,12,106 1,094 79 1,13,279
10 Guijarat 37,56,390
36,99,208 53,058 4,124
11 Haryana 16,94,179
16,69,870 22,580 1,729
Himachal
12

Pradesh 2,91,899 2,507 208 2,94,614
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13 Jammu And
Kashmir 7,36,820 3,162 203 7,40,185
14 | Jharkhand 13,23,511
13,17,404 5,758 349
15 Karnataka 43,65,201
43,32,188 30,775 2,238
16 Kerala 15,89,390
15,76,019 12,627 744
17 Ladakh
18,480 112 2 18,594
18 Lakshadwee
p 2,208 2,208
Madhya
19 41,53,716
Pradesh 41,33,259 19,307 1,150
20 Maharashtra 86,31,203
85,51,716 72,793 6,694
21 Manipur
1,47,987 412 17 1,48,416
22 | Meghalaya
53,908 393 34 54,335
23 Mizoram
44,951 207 6 45,164
24 | Nagaland
60,701 170 16 60,887
25 Odisha 20,54,547
20,44,179 9,787 581
26 | Puducherry
94,030 654 62 94,746
27 Punjab 18,40,518
18,22,767 16,546 1,205
28 Rajasthan 37,64,099
37,35,958 26,543 1,598
29 Sikkim
28,908 158 13 29,079




31.07.2025

126

30 | Tamil Nadu 53,11,976
52,70,701 38,540 2,735
31 Telangana 25,68,687
25,47,334 19,604 1,749
The Dadra
And Nagar
32 Haveli And
29,903 901 132 30,936
Daman And
Diu
33 | Tripura
2,71,441 679 45 2,72,165
Uttar
34 71,03,829
Pradesh 70,62,336 39,018 2,475
35 Uttarakhand
5,39,209 3,945 270 5,43,424
36 | West Bengal 45,78,761
45,563,732 23,323 1,706
Total:- | 6,53,20,665 | 4,76,982 35,721 6,58,33,368

Source: Udyam Registration Portal

CHALLENGES FACED BY URBAN POOR

1853. SHRI CHHOTELAL:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a) whether the Government is aware that a large section of the urban
population, particularly the economically weaker sections and migrants continue
to face challenges related to lack of affordable housing, poor urban infrastructure
and inadequate access to basic amenities such as water, sanitation, waste

management and public transport;
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(b) if so, the details thereof along with the steps being taken under schemes
such as Pradhan Mantri Awas Yojana- Urban (PMAY-U), Atal Mission for
Rejuvenation and Urban Transformation (AMRUT), Swachh Bharat Mission,
Smart Cities Mission and various urban transport initiatives to address these
challenges, promote affordable housing, improve urban infrastructure,
strengthen public transport systems and facilitate slum redevelopment in urban
areas; and
(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):
(a) to (c): As per the provisions of Article 243 W of the Constitution, in conjunction
with the Seventh and Twelfth Schedules, matters relating to urban development
fall within the purview of States/ Urban Local Bodies (ULBs). However, Ministry
of Housing and Urban Affairs (MoHUA) provides programmatic support to the
States/ Union Territories (UTs) in their urban development agenda through its
various flagship Missions/

Programmes viz.Pradhan Mantri Awas Yojana-Urban 2.0 (PMAY-U 2.0),
PM Street Vendor’'s AtmaNirbhar Nidhi (PM SVANidhi), Smart Cities Mission
(SCM), Urban Transport (UT), etc.

Through these Missions/Schemes, the Central Government approves the
State Plans and provides the Central Assistance (CA) to the States. The projects
are selected, designed, approved and executed by the States/UTs and the cities.

The State Governments release funds to the cities/districts.
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PMAY-U: ‘Land’ and ‘Colonisation’ are State subjects. Schemes related
to housing and slum rehabilitation are implemented by State/Union Territory
(UT) Governments in their respective regions. However, Government of India
supplements the efforts of States/UTs by providing Central Assistance under
Pradhan Mantri Awas Yojana — Urban (PMAY-U) to provide pucca house with
basic amenities to eligible urban beneficiaries across the country including slum
dwellers. Eligible beneficiaries can avail benefit of PMAY-U through available
four verticals i.e., Beneficiary Led Construction or Enhancement (BLC),
Affordable Housing in Partnership (AHP), In-Situ Slum Redevelopment (ISSR)
and Credit Linked Subsidy Scheme (CLSS). However, slum dweller could take
benefit under any vertical.

The scheme is demand driven and selection of beneficiaries under various
verticals preferred by beneficiaries, formulation of projects and execution are
done by States/UTs. Based on the project proposal submitted by States/UTs,
more than 1.12 crore houses have been sanctioned under PMAY-U by the
Ministry, out of which 93.61 lakh are completed/delivered to the beneficiaries
across the country, as on 14.07.2025. Detailed information on the overall
physical and financial achievements under PMAY-U, along with specific details

for slum dweller beneficiaries, is provided below:

Sr. . Overall, in Slum dweller
Particulars .
No. PMAY (U) beneficiaries
1 | Houses Sanctioned 112.16 Lakh 29.37 Lakh
Houses Grounded for
2 _ 112.74 Lakh 28.36 Lakh
Construction*
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Constructions of Houses

3 93.61 Lakh 19.94 Lakh
Completed®
Central Assistance Sanctioned | 1.90 Lakh

4 _ 44,066 cr.
(TinCr.) Cr.
Central Assistance Released (¥ | 1.70 Lakh

5 | 35,758 cr.
in Cr.) Cr.

*Includes 4 lakh houses for grounding and of 3.42 lakh for completion taken

up during PMAY-U Mission period.

AMRUT: Atal Mission for Rejuvenation and Urban Transformation (AMRUT)
was launched on 25 June 2015 in selected 500 cities (485 cities including 15
merged cities) and towns across the country. The Mission focuses on
development of basic infrastructure, in the selected cities and towns, in the
sectors of water supply; sewerage and septage management; storm water
drainage; green spaces and parks; and non-motorized urban transport. As
reported by the State/UTs on AMRUT Portal, against the approved plan size of
377,640 crore, 6,010 projects worth ¥83,483 crore have been taken up in the
above sectors.

Under AMRUT Mission in convergence with the States, 189 lakh water
tap connections (new/ serviced) have been provided against the target of 139
lakh; 149 lakh sewer connections (new/ serviced) (including households covered
through Faecal Sludge and Septage Management-FSSM) provided against the
target of 145 lakh; Sewer network of 21,753 km and water supply network of
73,519 km have been constructed; 4,622 Million Litre Per Day (MLD) Sewerage

Treatment Plant Capacity
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(STP) and 4,933 MLD Water Treatment Plant Capacity (WTP) have been
developed; 1,456 km length of drains have been constructed. 5,092 acres
of Green space, 430 km pedestrian/ walkway and 43 km of cycle track have
been developed.

AMRUT 2.0 has been launched on 01 October 2021 with a Central
Assistance (CA) of ¥ 66,750 crore for projects. AMRUT 2.0 focuses on making
the cities ‘self-reliant’ & ‘water secure’. Providing universal coverage of
sewerage & septage management in 500 AMRUT cities is other major focus of
AMRUT 2.0.

Under AMRUT 2.0, a total of 8,873 projects worth ¥1,94,172.99 crore have
been approved by MoHUA. Approved projects cover 407 lakh new/service tap
connections, 159 lakh new/service sewer connections, 11,271 MLD water
treatment plant capacity and 6,964 MLD sewage treatment plant capacity.
SBM-U: In order to fulfill the sanitation and Municipal Solid Waste
Management requirements of the Urban Population, Swachh Bharat Mission-
Urban (SBM-U) was launched on 2" October, 2014 which lasted upto
30.09.2021. The phase 2 of the Mission (SBM-U 2.0) was launched on 1*
October, 2021 for the next five-year period i.e. upto 01.10.2026. Under SBM-U
2.0, it is proposed to create Garbage Free Cities (GFC) through 100% waste
processing and treatment of used water in all Urban Local Bodies (ULBs) in the
country by 2026.

Under both phases of the mission the demand of toilets in the urban area

of the country have been met with the construction of Community Toilets (CTs)



31.07.2025 131

in slum areas where sufficient space is not available for construction of individual
household Latrines (IHHLs). For floating population in the cities, public toilets
have been constructed. Similarly, the issue of urban municipal waste has been
addressed under Solid Waste Management (SWM) component of the mission.
In SBM-U 2.0, a new component, Used Water Management (UWM), have been
added to address the waste water in ULBs with population less than 1 lakh.

So far 63.78 lakh Individual Household Latrine (IHHL) units were
constructed against target of 58.99 lakh as well as 6.36 lakh community and
public toilets have been constructed against the target of 5.07 lakh. As reported
by States/UTs, the scientific processing of Municipal Solid Waste (MSW) in the
country has increased from 16% in 2014 to 79.95% i.e. Out of 1,61,163 ton per
day (TPD) waste generated, a total of 1,28,842 TPD of waste is being
processed.

SCM: Smart Cities Mission (SCM) followed an area based development
approach through retrofitting, redevelopment and green-field development in
100 cities. None of the projects under SCM are beneficiary-led and not explicitly
oriented to economically weaker section. Cities under SCM are being developed
based on Smart City Proposals (SCPs), across various sectors viz. smart
mobility, Water, Sanitation, Hygiene (WASH), smart governance, social
infrastructure, smart energy, environment etc., approved by High Powered
Steering Committee (HPSC), received from States/UTs. As on 11.07.2025, out

of a total 8,063 projects amounting to ¥ 1,64,695 crore undertaken in the 100
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cities selected under SCM, 7,636 projects (95% of total projects) amounting to

31,53,977 crore have been completed.

Urban Transport: ‘Urban planning’ is a State subject. Therefore, the
respective State Governments are responsible for planning, initiating and
developing proposal for development of urban infrastructure including metro
project. As per Metro Rail Policy, 2017, the Central Government considers
financial assistance for Metro Rail proposals in cities or urban agglomerates
based on the feasibility of the proposal and availability of resources, as and
when posed by the concerned State Government. Government of India has
issued Metro Rail Policy, 2017 for systematic planning of public transport
projects including Metro Rails in order to achieve sustainable mobility. At
present, about 1,036 km of metro rail network including Regional Rapid Transit
System (RRTS) is operational in 24 cities across the country. Since September
2024 to till date, Metro Rail Projects worth Rs 1.04 Lakh Crore, covering a total
of 240 km, have been sanctioned by Government of India. Also, PM-eBus Sewa
Scheme has been approved by Government of India in August, 2023 which aims
to augment city bus operations in urban areas with Central Assistance (CA) of
Rs. 20,000 crore for deploying 10,000 electric buses under the Public Private

Partnership (PPP) model.

SPECIAL GRANT FOR SETTING UP OF FOOD PROCESSING UNITS IN
AMRITSAR

1854. SHRI GURJEET SINGH AUJLA:
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Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) whether the Government is aware that the people living in the border villages
of Amritsar rely almost entirely on agriculture with limited income sources and
the younger generation is losing interest in farming due to lack of industrial
opportunities and if so, the details thereof;

(b) whether the Government is considering to provide a special grant or package
for setting up of food processing units, cold chains and value-addition
infrastructure in the border belt of Amritsar to boost agro-industrial employment
and if so, the details thereof;

(c) whether international airport and cargo terminal at Amritsar is likely to be
integrated to support the export of processed goods from this region and if so,
the details thereof;

(d) whether the Government proposes to prioritize Amritsar under central
schemes like PMFME, Mega Food Parks or introduce a border-specific food
export cluster to boost the rural economy and if so, the details thereof; and

(e) whether the Government proposes to create opportunities for youth of Border
belt as the career sources are very less for them and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):

(a) and (b): In order to boost and ensure overall development of Food Processing
Industries including agro based industries, Ministry of Food Processing

Industries (MoFPI) has been incentivizing setting up/expansion of related
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infrastructure through its two Central Sector Schemes namely Pradhan Mantri
Kisan SAMPADA Yojana (PMKSY) and Production Linked Incentive Scheme for
Food Processing Industry (PLISFPI). Further, a Centrally sponsored PM
Formalization of Micro Food Processing Enterprises (PMFME) scheme is also
being implemented by MoFPI. All these three schemes are implemented across
the country including Amritsar district of Punjab and thereby creating off-farm
employment opportunities & increasing the income of the farmers in Food
Processing Sector.

Under PMKSY, MoFPI has approved three food processing projects with
total project cost of Rs 51.63 crores and approved grant-in-aid of Rs 12.17 crores
in Amritsar district of Punjab.

Under PMFME Scheme, MoFPI has sanctioned 34 proposals with a total

subsidy of Rs 2.24 crores in Amritsar district of Punjab.

(c): The processed food products are being exported from Amritsar’s
international airport and cargo terminal (Air Cargo Complex). The details of the
food products exported from Amritsar’s international airport and cargo terminal
(Air Cargo Complex) are at Statement.

(d) and (e): As mentioned earlier, MoFPI is implementing PMFME scheme for
providing financial, technical and business support for upgradation/ setting up of
micro food processing enterprises including Amritsar district of Punjab. Further,
the Mega Food Parks Scheme, has been discontinued with effect from

01.04.2021.
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The schemes implemented by MoFPI aim towards creation of modern
infrastructure with efficient supply chain management from farm gate to retail
outlet which includes storage, transportation, etc., thereby help in providing
better returns to farmers and creating huge employment opportunities especially
in the rural areas, increasing the processing level, enhancing the export of the

processed foods, which boosts rural economy and contribute in inclusive growth.

STATEMENT

Export of Agriculture & Processed Food Products from (Air Cargo Complex)

Amritsar
Value In USD Quantity In Kg

Products

2022-23 | 2023-24 | 2024-25 |2022-23 [2023-24|2024-25
Processed Vegetables 2,90,995 (10,40,923| 5,24,406 | 2,740 | 8,072 | 7,140
Fresh Mangoes 2,25,050 0 3,30,341 | 69,953 0 1,40,913
Other Fresh Vegetables 5,76,344 | 1,13,462 | 1,50,263 |2,03,335| 74,008 | 81,687
Miscellaneous Preparations 0 20,620 | 34,529 0 1,945 | 7,225
Herbal And Medicinal Plants 0 0 27,388 0 0 2,875
Basmati Rice 611 52 9,993 550 40 8,000
Other Fresh Fruits 49 136 9,927 51 150 8,893
Fruits & Vegetables Seeds 0 2,442 0 150
Cereal Preparations 0 160 0 36
Pulses 306 0 525 0
Dairy Products 375 140
Jaggery & Confectionery 856 3,525 414 604
Others (Betel Leaves &
Nuts) 0 14,192 0 0 4,600 0
Total 10,93,905(11,93,591|10,89,449(2,77,043| 90,084 (2,56,919

Source: Directorate General of Commercial Intelligence and Statistics

1855. ST. IGTPHR ARTAM:
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DOMESTIC CRUDE OIL PRODUCTION
1856. DR. SHASHI THAROOR:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) the details of crude oil production during the last five years;
(b) whether it is true that the domestic crude oil production declined by
approximately 2.9 percent during the Financial Year 2024-25 and saw a
corresponding increase in imported crude oil by a significant 6.4% and if so, the
details thereof;
(c) whether the Government is taking any steps to decrease dependency on
volatile global markets for the import of crude oil; and
(d) if so, the details thereof and if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM
(SHRI SURESH GOPI):

(a): Crude QOil production for the last five years is as below:

2024-
25
Crude Oil (MMT) 30.5 29.7 29.2 294 28.7

2020-21 | 2021-22 | 2022-23 | 2023-24
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Source: Petroleum Planning & Analysis Cell (PPAC), Directorate General of
Hydrocarbons (DGH)

(b): Crude QOil Production has declined by 2.23% and Crude Oil imports have
seen an increase by 3.8% in the last financial year 2024-25.

(c) and (d): To ensure security of crude supplies and to mitigate the risk of
dependence on crude oil from a single region, Indian QOil Public Sector
Undertakings (PSUs) have diversified their crude basket and are procuring
crude from countries located at various geographical locations viz. Middle East,
Africa, North America, South America etc.

Government has taken various steps to reduce import dependency which
inter alia include demand substitution by promoting usage of natural gas as
fuel/feedstock across the country towards increasing the share of natural gas in
economy and moving towards gas-based economy, promotion of renewable and
alternate fuels like ethanol, second generation ethanol, compressed bio gas and
biodiesel, refinery process improvements, promoting energy efficiency and
conservation, etc. The Government has been promoting blending of ethanol in
petrol under the Ethanol Blended Petrol (EBP) Programme. Blending
percentage has reached approximately 19.92% during the month of June 2025.
It has resulted in approximately forex savings of Rs. 1.09 Lakh Crores from ESY
2013-14 to ESY 2023-24. For promoting the use of Compressed Bio Gas (CBG)
as automotive fuel, Sustainable Alternative Towards Affordable Transportation

(SATAT) initiative has also been launched.
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Further, Government has taken the following measures to reduce the

dependency on imported crude oil:

a) Policy under Production Sharing Contract (PSC) regime for early

monetization of Hydrocarbon discoveries, 2014;

b) Discovered Small Field Policy, 2015;

c)
d)
e)
f)

¢))

h)

k)

Hydrocarbon Exploration and Licensing Policy (HELP), 2016

Policy for Extension of PSCs, 2016 and 2017;

Policy for early monetization of Coal Bed Methane, 2017;

Setting up of National Data Repository, 2017;

Approval of Un-appraised areas in Sedimentary Basins under National
Seismic Programme, 2017;

Policy frameworks for extension of Production Sharing Contracts 2016
&2017;

Policy to Promote/Incentivize Enhanced Recovery Methods of Oil/Gas
2018;

Policy Framework for exploration and exploitation of Unconventional
Hydrocarbons under Existing Production Sharing Contracts (PSCs),
Coal Bed Methane (CBM) Contracts and Nomination Fields, 2018;
Natural Gas Marketing Reforms, 2020;

Lower Royalty Rates, Zero Revenue Share (till Windfall Gain) and no
drilling commitment in Phase-I in OALP Blocks under Category Il and

[l basins to attract bidders;
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m) Release of about 1 Million Sq. Km. (SKM) “No-Go” area in offshore

which were earlier blocked for exploration for decades.

UNINTERRUPTED ELECTRICITY SUPPLY IN VILLAGES OF LADAKH
1857. SHRI MOHMAD HANEEFA:
Will the Minister of POWER be pleased to state:
(a) whether all villages in the Union Territory of Ladakh have access to 24x7
electricity during winter months when solar output drops significantly;
(b) if so, the details thereof and if not, the timeline by which uninterrupted
electricity supply in remote villages of Ladakh would be ensured and the steps
being taken by the Government in this regard;
(c) the details of development made regarding the 220 kilo-volt Srinagar-Leh
electricity line project to connect the border areas of Ladakh with the National
Electricity Grid and its timeline for completion;
(d) whether any partnership with public sector or private energy companies is
being explored for next-generation energy storage in Ladakh and if so, the
details thereof; and
(e) whether carbon-neutral energy audits have been conducted for Government
buildings and defence establishments in the region and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF
STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD

YESSO NAIK):
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(a) and (b): As per Rule (10) of the Electricity (Rights of Consumers) Rules,
2020, the distribution licensee shall supply 24x7 power to all consumers.
However, the Commission may specify lower hours of supply for some
categories of consumers. The Rules are applicable for all States and UTs.

Government of India has supported the UT of Ladakh under the scheme
of Deen Dayal Upadhyay Gram Jyoti Yojana (DDUGJY) and Integrated Power
Development Scheme (IPDS) and is currently supporting under Revamped
Distribution Sector Scheme (RDSS), to help it achieve the objective of providing
quality and reliable supply of power to all households.

As reported by the UT of Ladakh, Nubra, Zanskar and Changthang
regions are presently electrified through off-grid mode by small Hydro Electric
projects, solar PV Plants, Diesel generators. In order to provide grid connectivity
to these areas, 220 kV Nubra & Zanskar transmission line and 66 kV line from
Himya to Nyoma and from Kharu to Durbuk is under construction. Under RDSS,
works amounting to Rs. 687 Cr have been sanctioned which include
infrastructure works worth Rs 567 Cr for providing grid connectivity to
Changthang Region. The works once executed would help in improving the
quality and reliability of supply of power in the UT.

(c): As per information received from the UT, 335 KM, 220 kV Srinagar- Leh
Transmission line is already completed and commissioned in 2019. In order to
further connect border areas with the national grid, following works are under

progress:
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220 kV Phyang-Disket (Nubra) transmission line: Out of 265 total towers,
90 towers have been erected and 224 tower foundations are ready. 17.67
KM stringing completed.

220 kV Drass-Padum (Zanskar) transmission Line: Out of 675 total
towers, 339 towers have been erected and 577 tower foundations are

ready. 27.77 KM stringing completed.

Above projects are expected to be completed by October 2026.

(d):UT of Ladakh has reported following projects for development of Renewable

Energy/ Storage Projects in the UT:

® Development of 25 MW AC, 50 MWp Solar Power Plant with 40 MWh

Battery Energy Storage System (BESS) at Taru with Solar Energy
Corporation of India (SECI). The work has been awarded and is under

progress.

7 MW Solar Project with 9 MWh BESS at Stakna Hydel Project site has

been identified and bid is under process on RESCO model.

1.5 MW (AC), 4.5 MW DC Solar Power project with 12 MWh BESS site in
Nubra and 6 MW AC, with 12 MWh BESS Solar Power project in Zanskar

on RESCO Model.

(e): Carbon-Neutral Energy Audits have not been conducted for Government

Buildings and Defence establishments in the UT of Ladakh.
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IMPROVEMENT IN THE AVERAGE ETHANOL BLENDING

1858. SHRI KRIPANATH MALLAH:

SHRI PRADEEP KUMAR SINGH:

SHRI ASHOK KUMAR RAWAT:

SHRI TAPIR GAO:

SHRI ANANTA NAYAK:

SHRI JASHUBHAI BHILUBHAI RATHVA:

DR. SANJAY JAISWAL:

SHRI MAHESH KASHYAP:

DR. VINOD KUMAR BIND:

SHRI RODMAL NAGAR:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) the extent to which the ethanol supply has increased from the Ethanol
Supply Year (ESY) 2013-14 till now;
(b) the improvement in the average ethanol blending as compared to the year
2023-24; and
(c) the number of retail outlets of public sector Oil Marketing Companies (OMCs)
which have commenced/started dispensing E-20 petrol?
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM
(SHRI SURESH GOPI):
(a) to (c): The Government has been promoting blending of ethanol in petrol

under the Ethanol Blended Petrol (EBP) Programme wherein Public Sector Oll
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Marketing Companies (OMCs) sell ethanol blended petrol. Under EBP
Programme, the blending of ethanol with petrol increased from 38 crore litres in
Ethanol Supply Year (ESY) 2013-14 to more than 700 crore litres in ESY 2023-
24 with corresponding increase in blending percentage from 1.53% in ESY
2013-14 to approximately 14.6% in ESY 2023-24. Further, for the ongoing
Ethanol Supply Year (ESY) 2024-25, as of 30.06.2025, a total of 661.06 crore
litres of ethanol has been blended with petrol, achieving a blending percentage
of 18.93%. During the month of June, 2025, Ethanol blending of 19.92% has
been achieved. All retail outlets of Public Sector Oil Marketing Companies
(OMCs) across the mainland of the country, having petrol selling facilities,

dispense E20 petrol.

CHALLENGES FACED BY MSMEs
1859. SHRI RAJESH NARANBHAI CHUDASAMA:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be
pleased to state:
(a) whether in today's competitive market, the exploitation by larger firms is a
significant issue for smaller entities which also affects the Micro, Small and
Medium Enterprises (MSMESs) sector, if so, the various measures and initiatives
implemented by the Government to tackle this problem; and
(b) the steps taken by the Government for the MSMEs which are experiencing

issues involving financial difficulties, outdated equipment and technologies that
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make them uncompetitive against imports and in issue of foreign export

markets?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a): One of the challenges faced by Micro and Small Enterprises (MSEs) is the
delay in payment by buyers. A number of measures and initiatives have
been taken by Government to address this issue:

(i) Under the provisions of the Micro, Small and Medium Enterprises
Development (MSMED) Act, 2006, Micro & Small Enterprises Facilitation
Councils (MSEFCs) have been set up in the States/UTs to deal with cases
of delayed payments to Micro and Small Enterprises (MSEs).

(ilSAMADHAAN Portal was launched on 30.10.2017
(http://[samadhaan.msme.gov.in/fMyMSME/MSEFC/
MSEFCWelcomer.aspx.) for monitoring of outstanding dues to the MSEs
from the buyers of goods and services.

(iii) A special sub-portal was created within SAMADHAAN Portal on 14.06.2020,
after the Aatma Nirbhar Bharat announcements, for reporting the dues and
monthly payments by Central Ministries/Department/Public Sector
Enterprises to MSMEs.

(iv) Ministry of MSME has requested States/UTs to set up more number of
MSEFCs for quicker disposal of cases related to delayed payments. So far,

161 MSEFCs have been set up, with more than one MSEFC set up in States



31.07.2025 151

like Delhi, Jammu & Kashmir, Karnataka, Kerala, Maharashtra, Punjab,
Rajasthan, Tamil Nadu, Telangana, Uttar Pradesh and West Bengal.

(v) To enhance access to credit for MSMEs through digital platforms and other
innovative mechanisms for facilitating MSMEs, Trade Receivables e
Discounting System (TReDS), an electronic platform, facilitates the
discounting of trade receivables of MSMEs through multiple financiers. To
unlock their working capital by converting their trade receivables into cash
the Government of India has announced to reduce the turnover threshold of
buyers for mandatory onboarding on the TReDS platform from Rs. 500 crore
to Rs. 250 crore.

(vi) Companies which get supplies of goods or services from Micro & Small
Enterprises and whose payment to Micro and Small Enterprises exceeds 45
days from the date of acceptance or the date of deemed acceptance of the
goods or services, also need to submit returns to Ministry of Corporate
Affairs stating the amount of payments due and the reasons of the delay.

(b): A number of steps have been taken by Government for the MSMEs with

respect to the financial difficulties faced by the MSMEs.

i). Under Prime Minister's Employment Generation Programme, credit linked
subsidy for setting up new Micro-Enterprise in non-farm sector is provided
ranging from 15% to 35% of project cost.

ii). Rs. 50,000 crore equity infusion through Self Reliant India (SRI) Fund, which
has a provision of Rs.10,000 crore from Government of India and Rs. 40,000

crore through Private Equity / Venture Capital funds. This Scheme is aimed
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at providing growth capital to the deserving and eligible units of MSME
sector.

iii). Under Credit Guarantee Scheme for Micro and Small Enterprises,
guarantee coverage is provided to Banks/Financial Institutions, for loans up
to Rs. 10 crore, extended by them to Micro and Small Enterprises, without
collateral security and third party guarantee, with a guarantee coverage upto
90 % for various categories of loan.

Further, the Ministry of MSME, in order to help the MSMEs to grow
technologically and to enhance their competitiveness, has established
Technology Centres (TCs) and Extension Centres (ECs) across the country.
These TCs/ECs provide various services like technology support, skilling,
incubation and consultancy to MSMEs and skill seeker, which makes them

capable to deal with the issue of import and foreign export markets.

COLLATERAL FREE LOAN

1860. SHRI MANICKAM TAGORE B.:

SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH:

SHRI SURESH KUMAR SHETKAR:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) the number of functioning Micro, Small and Medium Enterprises (MSMES) in
the country and the number of such enterprises formally registered on the

Udyam Portal;
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(b) the steps taken/being taken by the Government to address the issue of lack
of access to formal credit for MSMEs particularly those located in rural areas
and Tier-Il and Tier-lll cities;

(c) the number of MSMEs that have received collateral-free loans under the
Credit Guarantee Fund Trust for Micro and Small Enterprises (CGTMSE) and
the Pradhan Mantri MUDRA Yojana (PMMY) during the last three years,
State/UTs-wise particularly for the States of Tamil Nadu, Kerala, Andhra
Pradesh, Karnataka and Telangana;

(d) the measures taken/being taken to reduce the delays in payments from large
corporates and Government departments to MSMEs which directly impact their
liquidity and survival;

(e) whether the Government has evaluated the effectiveness of the Emergency
Credit Line Guarantee Scheme (ECLGS) in supporting micro and small
enterprises during the COVID-19 period and thereafter and if so, the details
thereof; and

(f) whether the Government has any plan to improve digital and technological
adoption among MSMEs to boost their competitiveness and increase credit
access through alternative credit scoring and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a): Udyam Registration Portal was launched on 01.07.2020 with the revised

criteria for classification of MSMEs. As on 28.07.2025, the total number of
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MSMEs registered in all India on the Udyam Registration Portal including Udyam
Assist Platform (from 01.07.2020 to 15.07.2025) was 6.59 Crore.

(b) and (c): To improve the impact of the Credit Guarantee Trust Fund for Micro
and Small Enterprises (CGTMSE) Scheme, the Ministry of MSME, Government
of India, has introduced reduction in the Annual Guarantee Fee (AGF) by 50%,
from the peak rate of 2% per annum to as low as 0.37% per annum w.e.f
01.04.2023. Recently, the government has also enhanced the ceiling of
guarantee coverage from 5 crore to 310 crore and has rationalised the AGF for
guarantees above ¥1 crore, with effect from 01.04.2025. Further,

i. To promote credit flow to MSEs in Identified Credit Deficient Districts
(ICDD) as per RBI, CGTMSE offers 10% discount on the Annual
Guarantee Fees and extend an additional 5% guarantee coverage.

ii. CGTMSE introduced ‘Special Provision for the Informal Micro Enterprises
(IME)" under Credit Guarantee Scheme on 14.02.2024. The guarantee
covers credit facilities up to Rs. 20 lakh with 85% coverage, with no primary
security required, and a guarantee fee of 0.37% for up to Rs. 10 lakh and
0.45% for Rs. 10 lakh to Rs. 20 lakh.

Moreover, to increase awareness among MSMEs in the country
awareness programmes are conducted by the field offices of Ministry of MSME,
in coordination with MSME/ Industry Departments of States/UTs concerned and
other MSME stakeholders through physical workshops, social media, print media
& electronic media for creating wide publicity for increasing participation from all

stakeholders.
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The details of guarantees extended under the Credit Guarantee (CGS) for
last three years State-wise is mentioned in the attached Statement-I.

The State/UTs wise details of the number of loan accounts under Pradhan
Mantri Mudra Yogana (PMMY) for last three years is given in Statement II.
(d): The Government of India has taken a number of measures to ensure timely
payment settlements for Micro and Small Enterprises (MSEs) across the country.
The Ministry of MSME launched SAMADHAAN Portal on 30.10.2017 for
monitoring of the outstanding dues to the MSEs. 161 Micro & Small Enterprises
Facilitation Councils (MSEFCs) have been set-up in States/UTs. The monetary
limit for onboarding on Trade Receivables Discounting System for Corporates
and CPSEs has been reduced to a turnover of Rs. 250 Crore vide Notification
S.0. 4845(E) dated 07.11. 2024. Ministry of MSME has recently launched Online
Dispute Resolution (ODR) Portal on 27.06.2025 to provide end-to-end digitized
resolution of the delayed payment cases.
(e): Emergency Credit Line Guarantee Scheme (ECLGS) was launched in May,
2020 as part of Aatmanirbhar Bharat Abhiyaan to support eligible Micro, Small
and Medium Enterprises (MSMEs) and business enterprises to ease their
liquidity position. The Scheme provided for collateral free loans to existing eligible
borrowers with 100% guarantee in respect of the eligible amount as per the
Scheme guidelines. The Scheme was valid till 31.3.2023.

Several impact assessments have been conducted on the effectiveness of
ECLGS. As per a research report dated 23.1.2023 of the State Bank of India on

ECLGS, almost 14.6 lakh MSME accounts of which about 93.8% of the accounts
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were in the micro and small enterprises categories, have been saved from
slipping into non-performing asset (NPA) classification due to ECLGS.

(f): In pursuance of the Union Budget 2024-25 announcement, Hon’ble Finance
Minister launched New Credit assessment model for MSMEs. The model
leverages the digitally fetched and verifiable data and devises automated
journeys for MSME Loan appraisal using objective decisioning for all loan
applications and model-based limit assessment for both Existing to Bank (ETB)
as well as New to Bank (NTB) MSME borrowers. The digital footprints used by
the model may include Pan authentication using National Securities
Depository Limited (NSDL), Mobile and email verification using OTP,
Application Programming Interface (API)fetch of GST data through service
providers, Bank Statement Analysis using account aggregator, ITR upload
and verification, AP| enabled commercial and consumer bureau fetch and due
diligence using Credit Information Companies (CICs), fraud checks, through
APls, among others. The model is live with all banks with different loan amount
threshold.

Government has taken several initiatives to promote digital upgradation
and adoption of emerging technologies for greater productivity and
competitiveness among MSME across the country. These include Ministry of
Electronics and Information Technology platforms like Digi Locker and India Al
Datasets Platform aimed at empowering MSME to become resilient, competitive
and sustainable by leveraging digital technologies, and Department of

Telecommunications networks like BharatNet and PM-WANI for affordable
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access and last mile connectivity. Ministry of Micro, Small and Medium
Enterprises is supporting digital empowerment of MSME through digital
registration under Udyam, training in Tool Rooms /Technology Centres for
technology adoption, incubation of new ideas and technologies through MSME
Innovative scheme and MSE Green Investment for Financing Transformation
scheme for promoting investment in green technologies. Components of
financial incentives, capacity building and awareness are suitably embedded in

the design of the above Government funded schemes.

STATEMENT-I
Credit Guarantee Scheme — Number of GUARANTEES APPROVED
SI.
No States / UTs FY FY FY
2022-23 | 2023-24 | 2024-25
1 ANDAMAN & NICOBAR ISLANDS 495 600 655
2 ANDHRA PRADESH 237,520 | 79,938 | 110,323
3 ARUNACHAL PRADESH 935 981 1,707
4 ASSAM 21,195 | 34,556 | 75,747
5 BIHAR 42,360 | 113,262 | 221,458
6 CHANDIGARH 1,706 2,459 17,401
7 CHHATTISGARH 17,733 | 25,845 | 40,583
8 DADRA & NAGAR HAVELI & DAMAN 505 1.039 1.025
& DIU
9 DELHI 21,458 | 35,127 | 55,120
10 GOA 2,826 4,947 6,510
11 GUJARAT 43,336 | 106,073 | 110,039
12 HARYANA 30,343 | 48,455 | 75,244
13 HIMACHAL PRADESH 14,898 | 20,600 | 23,750
14 JAMMU & KASHMIR 51,431 53,295 | 47,201
15 JHARKHAND 21,090 | 34,800 | 64,614
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16 KARNATAKA 53,766 | 135,959 | 188,144
17 KERALA 25,761 | 45,515 | 68,755
18 LADAKH 467 637 709
19 LAKSHADWEEP 25 7 23
20 MADHYA PRADESH 50,289 | 75,023 | 131,490
21 MAHARASHTRA 66,055 | 129,892 | 238,128
22 MANIPUR 2,268 1,580 1,952
23 MEGHALAYA 1,410 1,693 2,776
24 MIZORAM 1,032 1,232 1,472
25 NAGALAND 1,813 1,563 1,804
26 ODISHA 34,081 56,392 | 94,128
27 PUDUCHERRY 1,087 2,418 4,471
28 PUNJAB 49,720 | 81,259 | 88,991
29 RAJASTHAN 72,391 85,848 | 120,424
30 SIKKIM 765 1,108 1,748
31 TAMIL NADU 61,883 | 113,815 | 179,817
32 TELANGANA 29,792 | 41,940 | 97,292
33 TRIPURA 3,845 6,523 8,398
34 UTTAR PRADESH 130,769 | 247,258 | 403,938
35 UTTARAKHAND 16,296 | 26,361 26,268
36 WEST BENGAL 54,440 | 106,073 | 203,170
TOTAL 1,165,78 | 1,724,07 | 2,715,27
6 3 5
STATEMENT-II
PMMY - State/UT wise number of A/Cs
SI. State/UTs 2022-23 2023-24 2024-25
No
1 Andaman and 3131 3027
Nicobar Islands
2 | Andhra Pradesh 1348593 1588682 1464680
3 | Arunachal Pradesh 26431 36567
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4 | Assam 599213 722225 1216262
5 | Bihar 8489231 9631277 7771213
6 | Chandigarh 17261 15585 15724
7 | Chhattisgarh 1114927 1035574 1016177
8 | Dadra and Nagar 4469 3792 3936

Haveli
9 | Daman and Diu 1043 1194 2292
10 | Delhi 337476 315625 199513
11 | Goa 42745 42505 27585
12 | Gujarat 1784437 1960464 1570182
13 | Haryana 1218808 1095972 800080
14 | Himachal Pradesh 151733 146471 110348
15 | Jharkhand 2056159 2129193 1668829
16 | Karnataka 5592066 6458940 4943477
17 | Kerala 1781474 1973469 1944890
18 | Lakshadweep 1623 2309 2258
19 | Madhya Pradesh 3701661 3445475 3302774
20 | Maharashtra 5253324 5279979 4462791
21 | Manipur 39744 10666 11452
22 | Meghalaya 24937 31633 35308
23 | Mizoram 23394 28729 26463
24 | Nagaland 15172 21014 32002
25 | Odisha 3922511 3761546 2793890
26 | Pondicherry 98394 133357 85730
27 | Punjab 1259891 1039309 707516
28 | Rajasthan 2977440 2693556 2163626
29 | Sikkim 13805 19290 19185
30 | Tamil Nadu 6406513 7204001 4536967
31 | Telangana 639323 947059 1137388
32 | Tripura 350659 324797 348747
33 | Union Territory of 330963 366142 399396

Jammu and

Kashmir
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34 | Union Territory of 9988 11013 12197
Ladakh

35 | Uttar Pradesh 6808721 7679518 5924230

36 | Uttarakhand 445328 445218 338119

37 | West Bengal 5426916 6181872 5526827

Total 62310598 66777013 54661648

REGISTRATION OF TRADERS UNDER UDYAM PORTAL
1861. SHRI SHAFI PARAMBIL:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) whether traders can register in the Udyam Registration Portal;
(b) if so, the details thereof and the list of traders registered in the Udyam
Registration Portal since the year 2000, State-wise; and
(c) whether traders are eligible for benefits under priority sector lending currently
available to Micro, Small and Medium Enterprises (MSMESs) and if so, the details
thereof?
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):
(a) and (b): For registration of Micro, Small and Medium Enterprises (MSMEs),
Udyam Registration Portal (URP) was launched on 01.07.2020. Retail and
wholesale traders have been included as MSMEs and are allowed to be

registered on URP w.e.f. 02.07.2021.
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The details of traders registered on URP, State/UT-wise, as on

28.07.2025 are given at Statement.

(c): Traders are eligible for benefits under Priority Sector Lending available to

MSMEs.
STATEMENT
The details of Traders registered on URP, including UAP,
from 01.07.2020 to 15.07.2025
SI. No. State Trading
1 Andaman and Nicobar Islands 6,777
2 Andhra Pradesh 12,17,417
3 Arunachal Pradesh 19,301
4 Assam 552,455
5 Bihar 19,33,843
6 Chandigarh 29,089
7 Chhattisgarh 575,036
3 D.adra and Nagar Haveli and Daman and 11.971
Diu
9 Delhi 538,124
10 Goa 33,170
11 Gujarat 15,73,662
12 Haryana 741,876
13 Himachal Pradesh 130,510
14 Jammu and Kashmir 256,023
15 Jharkhand 709,217
16 Karnataka 13,34,569
17 Kerala 495,520
18 Ladakh 5,548
19 Lakshadweep 694
20 Madhya Pradesh 23,34,958
21 Maharashtra 35,76,208
22 Manipur 43,072
23 Meghalaya 24,377
24 Mizoram 25,981
25 Nagaland 29,459
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26 Odisha 983,908
27 Puducherry 30,709
28 Punjab 780,104
29 Rajasthan 15,48,391
30 Sikkim 11,861
31 Tamil Nadu 1,620,471
32 Telangana 10,49,071
33 Tripura 146,276
34 Uttar Pradesh 39,46,436
35 Uttarakhand 268,474
36 West Bengal 23,53,443
Total:- 2,89,38,001
Report Dated:- 28.07.2025 12:00 PM based on the revised criteria w.e.f. 01.04.2025
Source: Udyam Registration Portal

1862. SHRI MATHESWARANV. S.:

CHARGES OF USER DEVELOPMENT FEE

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the amount of User Development Fee (UDF) inclusive of GST charged at

Mangalore Airport embarking domestic passengers as on 11.06.2025;

(b) the amount of UDF inclusive of GST charged at Mangalore Airport

disembarking domestic passengers as on 11.06.2025; and

(c) the amount of UDF fixed by the Airports Economic Regulatory Authority

(AERA) for all airports, inclusive of GST or exclusive of GST?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND

MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI

MURLIDHAR MOHOL):
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(a) and (b): Government of India has set up an Independent Economic Regulator
namely, Airports Economic Regulatory Authority of India (AERA) under the
AERA Act, 2008. AERA determines aeronautical charges including User
Development Fee (UDF) in respect of all the major airports inter-alia considering
the factors such as Return on Investment for aeronautical assets, Operating
expenditure, Depreciation,Tax, etc.;

UDF has been determined for Mangalore Airport by AERA for the 5 Year
Control Period (01.04.2021 - 31.03.2026). For FY 2025-26, the UDF for
Mangalore Airport is as under:

(i) Embarking Domestic Passenger: Rs. 735
(i) Disembarking Domestic Passenger: Rs. 315

The above UDF is exclusive of GST charges. GST as per prevalent rates
as fixed by the Ministry of Finance/GST Council is generally applicable on the
above charges.

(c): The amount of UDF, exclusive of GST, as determined by AERA for all Major

Airports for the FY 2025-26 is at Statement.

STATEMENT

Amount of UDF, exclusive of GST, as determined by AERA for all Major
Airports for the FY 2025-26
(In Rs. Per Pax)

B FY 2025-26
r.
Name of Airports Type of Pax Intl.
No. Dom. -
Economy | Business
Embarking 129 650 810
1 DELHI
Disembarking 56 275 345
2 MUMBAI Embarking 175 615 695
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Disembarking 75 260 304
3 BENGALURU Embarking 550 1500
4 HYDERABAD Embarking 750 1500
5 AHMEDABAD Embarking 600 1190
6 AMRITSAR Embarking 381 992
7 BHUBANESHWAR Embarking 850 860
8 CALICUT Embarking 440 740
9 CHANDIGARH Embarking 725 1550
10 CHENNAI Embarking 455 690
11 COCHIN Embarking 270 570
12 COIMBATORE Embarking 550 710
13 GOA-DABOLIM Embarking 570 900

Embarking 625 980
14 GUWAHATI

Disembarking 265 420
15 INDORE Embarking 650 700

Embarking 875 1260
16 JAIPUR

Disembarking 375 540
17 KANNUR Embarking 850 1798
18 KOLKATA Embarking 644 1547
19 LUCKNOW Embarking 950 1480

Embarking 735 1120
20 MANGALORE

Disembarking 315 480

Embarking 840 1200
21 MOPA-GOA _ ,

Disembarking 360 500
22 PATNA Embarking 865 -
23 PUNE Embarking 387 745
24 RAIPUR Embarking 500 -

Embarking 650
25 SHIRDI . . -

Disembarking 280
26 SRINAGAR Embarking 1050 1100

Embarking 840 1680
27 TRIVANDRUM . .

Disembarking 360 720
28 TIRUCHIRAPPALLI Embarking 600 800
29 VARANASI Embarking 460 1360

*Note:

Greenfield airports namely, Navi Mumbai International Airport and Noida

International Airport are yet to commence their commercial operations.
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For Navi Mumbai Airport, AERA has determined the Ad-hoc Tariff
applicable from Commercial Date of Operations (COD) upto 31.03.2026
or till the determination of regular Aeronautical Tariff whichever is earlier.
Adhoc UDF for International passengers - Rs. 1500 for embarking and
Rs.750 for disembarking, Domestic passengers — Rs. 840 for embarking
and Rs. 360 for disembarking.

ii. Tariff determination for three recently designated/notified Major Airports
namely, Dehradun, Port Blair and Nagpur have not been determined by

AERA, as their first control period is yet to commence.

FHTCS DELIVERED UNDER JJM
1863. SHRI DHAVAL LAXMANBHAI PATEL.:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the number of Functional Household Tap Connections (FHTCs) delivered
under the Jal Jeevan Mission (JJM) as on July, 2025, State-wise;
(b) the percentage of coverage achieved in water-stressed districts like
Banaskantha and Kutch; and
(c) the average service level benchmarks (LPCD, quality and reliability) in these
regions?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V.

SOMANNA):
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(a) to (c): Since August 2019, Government of India in partnership with States is
implementing Jal Jeevan Mission (JUJM) — Har Ghar Jal to make provision of
potable water to every rural household of the country, including those in water-
stressed districts like Banaskantha and Kutch, through functional tap water
connection i.e. at a service level of 55 litre per capita per day (Ipcd), of prescribed
quality (BIS:10500), on regular and long-term basis.

At the start the Mission, only 3.23 Crore (16.7%) rural households were
reported to have tap water connections. So far, as reported by States/ UTs as
on 28.07.2025, under Jal Jeevan Mission (JUJM) — Har Ghar Jal more than 12.44
Crore additional rural households have been provided with tap water
connections. Thus, as on 28.07.2025, out of 19.36 Crore rural households in the
country, more than 15.67 Crore (80.96%) households are reported to have tap
water supply in their homes. State/ UT-wise details are Statement.

The district & village-wise status of tap water connection in rural areas,
including those in water-stressed districts like Banaskantha and Kutch, is in
public domain and available on JJM dashboard at:

https://ejalshakti.gov.in/jjimreport/JJMIndia.aspx




31.07.2025

STATEMENT

167

JJM: State/ UT-wise status of tap water connections in rural households
as on 28.07.2025

(No. in lakh)
Rural HHs with | Rural HHs provided Rural HHs with
S Total tap water with tap water tap water

No. State/ UT rural connection as on | connections under | connection as on

HHs Aug, 2019 JJM 28.07.2025

No. % No. % No. %
1 | A&N Islands 0.62 0.29 46.02 0.33 53.98 0.62 | 100.00
2 | Arunachal Pr. 2.29 0.23 9.97 2.06 90.03 2.29 | 100.00
3 |DNH &DD 0.85 0.00 0.00 0.85 100.00 0.85| 100.00
4 | Goa 2.64 1.99 75.44 0.65 24.56 2.64 | 100.00
5 | Gujarat 91.18 65.16 71.46 26.02 28.54 91.18 | 100.00
6 | Haryana 30.41 17.66 58.08 12.75 41.92 30.41 | 100.00
7 | Himachal Pr. 17.09 7.63 44.64 9.46 55.36 17.09 | 100.00
8 | Mizoram 1.33 0.09 6.91 1.24 93.09 1.33 | 100.00
9 | Puducherry 1.15 0.94 81.33 0.21 18.67 1.15| 100.00
10 | Punjab 34.27 16.79 48.98 17.48 51.02 34.27 | 100.00
11 | Telangana 53.98 15.68 29.05 38.30 70.95 53.98 | 100.00
12 | Uttarakhand 14.49 1.30 9.00 12.84 88.64 14.15 97.63
13 | Ladakh 0.41 0.01 3.48 0.38 93.40 0.39 96.88
14 | Bihar 167.55 3.16 1.89 157.19 93.82 160.36 95.71
15 | Nagaland 3.64 0.14 3.82 3.27 89.78 3.41 93.60
16 | Sikkim 1.33 0.70 52.96 0.52 38.89 1.22 91.85
17 | Lakshadweep 0.13 - 0.00 0.12 91.44 0.12 91.44
18 | Uttar Pr. 267.22 5.16 1.93 235.79 88.24 240.95 90.17
19 | Maharashtra 146.79 48.44 33.00 83.61 56.96 132.05 89.96
20 | Tamil Nadu 125.26 21.76 17.37 89.88 71.75 111.64 89.12
21 | Tripura 7.51 0.25 3.26 6.22 82.84 6.47 86.10
22 | Karnataka 101.31 24 .51 24.20 62.27 61.47 86.78 85.66
23 | Meghalaya 6.51 0.05 0.70 5.35 82.20 5.40 82.90
24 | Assam 72.24 1.11 1.54 57.86 80.09 58.97 81.63
25 | Chhattisgarh 49.98 3.20 6.40 37.41 74.84 40.60 81.24
26 | J&K 19.26 5.75 29.87 9.85 51.15 15.61 81.02
27 | Manipur 4.52 0.26 5.74 3.34 73.85 3.59 79.59
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28 | Odisha 88.67 3.11 3.51 65.06 73.37 68.17 76.88
29 | Andhra Pr. 95.53 30.74 32.18 39.88 41.75 70.63 73.93
30 | Madhya Pr. 111.71 13.53 12.11 65.05 58.24 78.59 70.35
31 | Rajasthan 107.74 11.74 10.90 49.42 45.86 61.16 56.76
32 | West Bengal 175.53 215 1.22 96.41 54.93 98.56 56.15
33 | Jharkhand 62.54 3.45 5.52 30.98 49.53 34.43 55.05
34 | Kerala 70.77 16.64 23.51 22.04 31.15 38.68 54.66

Total 19,36.45 | 3,23.63 16.71 | 12,44.10 64.25 | 15,67.73 80.96

Source: JJM-IMIS
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3T Hefell a2l & UICIhict Bl TR T Ml Ith Baa 3R UIChiel Bl AN
PR o folU, "TmTT aeyanl H foicil &b TRemT fagge, 2025' G gRT YT foar a1
AT 3R IG d1S 3 16 Ve, 2025 DT ACURT bl FHIcr UTH g3 §F DRI b &I
I 39 DK &:

(i) TR b HICIAT ST Gerehich TR H FER PRAT 3R ey WREPIHS o 311R
faTITNUT STISTR A 31T Ry bt FoTe =Tl

(ii) STIore e & HTeT™ & BT AT UaT SR, R SRe™ i & &,
T & framyun/os & foTw s 29 7R usT e o 8l

(jif) STTERY TR UEIETT3T o foT S8R faRur ST 37k qrggvr (e g
T, TR TR H STUR ey A TRAHT 81T 3R Sfamgundt Rich SRy ere] ger
e <p fIepIRT T ITalT fArerl
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(iv) RS A raf=a & fofg 3fgepet SRS fadioor 3R faw ug R o
gl FTTRI &1 G ST, IR d 31Ut Headh hriferefac] T faReR &R |eb iR
3T ST BT Y DIBRUT R el

(F): @RATSAT =1 GAT 5T & fob 37 DI & AT 81 A fH Ug bl TrTel H 8% A

10% CTeh &t bHT 37 T T &

(T): IRT H 1ol WR fofq 71U AT bl SFATT |eear 870 8, oM 4 750 Srgfer

i A 3T 120 R-3Fgfore aRerer § e U 8

(): IS 7 IfE, WRAT -cad & [RAR 3R TISO/ATRT AR 5 $HHT & Fawer

vifeReaet ot goTaT e ST T T Bl & fofy gaTs b1y & ¥ &1 &l IS

gl

SATELLITE-BASED TOLLING SYSTEM

1865. SHRI BASAVARAJ BOMMAL:

SHRI BIDYUT BARAN MAHATO:

SHRI MAHENDRA SINGH SOLANKY:

SHRI LUMBARAM CHOUDHARY:

DR. HEMANT VISHNU SAVARA:

SHRI DILIP SAIKIA:

SHRI CHHATRAPAL SINGH GANGWAR:

SHRIMATI MAHIMA KUMARI MEWAR:

SHRI DINESHBHAI MAKWANA:

SHRI VISHWESHWAR HEGDE KAGERI:

DR. BHOLA SINGH:
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SHRI BHARTRUHARI MAHTAB:

DR. K. SUDHAKAR:

DR. MANNA LAL RAWAT:

SHRI MANOJ TIWARI:

SHRI TEJASVI SURYA:

SHRI CHANDRA PRAKASH JOSHI:

SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN:

DR. LATA WANKHEDE:

SHRI PRAVEEN PATEL:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to
state:
(a) whether the Government has launched a new Satellite-based tolling system
across the country and if so, the details of its features, present status, timeline
of its implementation thereof;
(b) the challenges encountered during its implementation;
(c) whether the National Highways Authority of India (NHAI) has also introduced
Automatic Number Plate Recognition (ANPR)-FASTag based barrier-less
tolling system at select toll booths across the country, if so, the details thereof;
(d) the number of toll plaza identified for implementation of the pilot project along
with the details of the criteria adopted for their selection;
(e) whether it is proposed to extend the system throughout the country in the

near future and if so, the details thereof;



31.07.2025 172

(f) the measures in place to handle violations, penalties and dispute redressal
under the new system; and

(g) whether this system has been implemented on major National Highways
passing through Dewas or Shajapur districts in Madhya Pradesh and if so, the
details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):

(@) and (b): The Apex Committee and High-Level Empowered Committee
consisting of Experts from Industry and Academia, in view of security and
privacy considerations and overall operational control, have recommended
further deliberations for the Satellite-based user fee collection system based on
Indian Constellation of navigation Satellites. Satellite-based user fee collection
system is not currently operational anywhere on National Highways (NHs).

It has been decided to proceed with Corridor/Stretch-based projects for the
implementation of the Automatic Number Plate Recognition (ANPR) FASTag
System (AFS)-based Barrier-less Free Flow tolling.

(c) to (e): To increase the efficiency of the Tolling operation and in order to
ensure seamless and free-flow movement of vehicles along national highways,
the Government has decided to implement barrier-free Electronic Toll Collection
(ETC) System with available technology at selected sections of National
Highways as an added facility along with FASTag where the user fee shall be
charged from the vehicle users without them having to stop, slow down or stay

in a given fee plaza lane.
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Request for Proposal (RFP) to implement barrier-less tolling system has
been invited/ finalized for the Fee Plaza as per the Statement, with the
possibility of implementing it on other fee plazas in a phased manner depending
upon the outcome and efficacy of the implementation on these projects.

The selection of stretches for implementation of barrier-less fee collection
system is based on a combination of factors including geographic location, traffic
volume, lane configuration, congestion etc.

(f): Under the barrier-less fee collection system, violations or non-FASTag cases
are proposed to be addressed through electronic notices (e-notices) in
accordance with the provisions of the National Highways Fee Rules.

Road Users can raise their grievances through e-notice portal developed
by National Informatics Centre (NIC), National Highways Helpline 1033,

dedicated email- falsededuction@ihmcl.com, FASTag Issuer Bank Helplines or

at Rajmargyatra App.

(9): No, Sir.

STATEMENT

Details of fee plazas for which Request for Proposal (RFP) has been

invited/finalized for implementation of barrier less tolling:

Name of the Fee Plaza Name of the NH Stretch Status
Choryasi Bharuch-Surat (NH-8) Awarded
. Bid under

Gharaunda Panipat-Jalandhar (NH-44) _
evaluation
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o , Bid under

Nemili (Sriperumbudur) | Walajapet — Poomalle (NH-48) _
evaluation

Bijwasan and Panchgaon L
Dwarka Expressway, NH 248BB Bids invited

Integrated

Manoharpura Delhi-Jaipur (NH-48) Bids invited
Shahjahanpur Delhi-Jaipur (NH-48) Bids invited
Daulatpura Delhi-Jaipur (NH-48) Bids invited

UER.| Urban Extension Road (UER-II), Under
NH-344M & NH-344N rebidding

-‘-IQ?T‘@'JHG’H‘I"?TW AP RET U

1866. Y Shifel 3rTorTe:
AT TSP URTET IR IASTART H3T T8 T bl puT I b
(cP) TRIT 1Y IISERT XTSI OR e JR&M & foTq 37T I garet st faenf¥e fohar

GIT?ET%;

() AfS 8T, 1 FAT 39 U b AT heT SRAR, AT IS 3R Be AR oot St
RIS T QMiHTet fopaT 71T & qouT af &, A acdeel &RT /T &; 3R

() Ut Ugetl & GHSTSN T AT UR T TTd USell 872

TSH URTET 3R IoFRT 73T (57t Ffer SrRmT Teadi):

(@) I (T): ISR ISR (T0E) PR IR FSdh BT b JHDI, feom-fAcam,
H31el, PRI JUTTel! HEdT P ATf-|1e Fgeh G Yol fHiur sorif & faferden & R
e STt 81 FSSTTgHT, FFHToT, HeTele 3R STIRETU & TRUN b SR ATIYD ASD JR&l
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U H cheT SRR, AT 1S, e 3T1aR fSIeT 31Tfes T HTerer= ATfiet 81 39 3fiReh,
S GRETT G DR o Ty Ft IS IS & FwTge, o, sy o
CIETORIEN o foTq femfercer STRT feby U 81 Iy Hgeh FR& S o folg 3UIY 7Y
= Sury 13T o0 & gEfeTai & &X § St T 5 Gere 1 &, iy Fafeifea

XTSTATT 3 Heer ¥ WY HHT BT S T 3TTehotT BT Bic 2l

T8 e v
1867. 57t gef wEar:

it feree o= wgan:

ST ST HgvsRig SN

3t f&etia erghia:

T 3IRFT oHT:

it AT Rig TaR:

S fesrervTS HeparoTT:

£ iR wEa:

Y 2T RTSTYLT:

£t e ergweht arasT:

<. g fereuy e

4} ST ReeT uT:

Y 7gs Rig Arcien:

Y Tevs Qe St If foper:
T fereret i1 I ST bl puT BT fb:
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(&) TSI T AT b ST g 2032 TTeb Jereherd SATHTIeT fegel /T feberit B1T;
(F) Ih AT P 3T g 2032 Teb IURIh AT DT I B o ol Dl 3R 5T
YRYUT JUMTferdt & SFATHG g fobeit 8

() & 2032 Teb FTR-&31 TAFTCRUT & § AT gi febeiT &:;

(€ RIT AHT & Il eRa ersee™ ar gRa M fafmfor & Swifaa dat o
fergget SMTYfct T &Rt b foTq el Traren T 8 iR I &, o aodeell &iRT & 8

(S) foreer uter af & IR ISTAR AR AT BT F FERTSGE I H fAege AN 3R
3T T &RT T &; 3R

() ISR g TIST 2032 & Hefe H WRDR Dl Ugel A He Uael, ey vy J <a14-
SR e AT Fafa & & e o {5 U SeTar e &t FvTaT 872

fereret wrmery 3 o7 WAY; T A 3R TABRUNT Fradt HATT H 16 FAT (7
AT I ATSH):

(&) : IS eIt TISTHT (YRYUT) b SRR, A 2022-32 i 372y &b fofy, 31Raet qRe
IoercH T /T 9y 2031-32 Teb 388 TIITETE 81 @1 SFHT 81 HIRd AR ! e
& 1o 9 SrgaTaT forege AT b fa=T fbedt &Y o ORT febaT ST el

(T@):FRIAT IRYTT YUt (IMSTASITE) 3R ;. ST IRYUT YorTedt
(3MSTATHCITR) & TR Y 2031-32 deh AT Pt T8 TRY0T Yurted} (220 bt 3fiR
IO 31fRrep) T SRT faRoT -1 1R feam 1T B

(T : STTR-&3RT YTRYUT &R T S, 2025 & ST 120 THITETE J TGThR a8 2031-32
b 168 TS R &t AT B

(&) : IRFeh SFFAI b SFTAR, R BTG IoH/8R IR IeUTET b BRI I 2031-
32 T AfIR<h oreget JiT ST 70 FITETe 81 TOIRTd, NS, UFHH SHTIe, 31 e,
RIS 3R Pfcd & aciy &l § s gggio/aRa iR fafHiur dai da
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ferege MMfet & foTw TR quTTedt &Y VST §1$ TS 81 FRITTT TRYur Jurett @1 sRa
BTSSIST/ERA STHITRIT fATHTOT it T FATIHT T IAIRT & 30T TRV AR Ih I AL
e Simerm gRa srsgror/aRd MHIfaT fafmior el e fege 3mgft & forg fFfer
URYUT YUl &7 SAIRT @ -1l R fm = 81
(S) : HBRTSS IS Afed fUssel Uier auf 3R g ay (S, 2025 Teh) & T Jall b
ity <ot &Y faregger Sfel bt Reerfey o1 sIRT fera=oT -1 o fe=am i 8
() : ISERT eI IS (TS-11 UIRYUT) b 3[R, Heg Jael § gy 2022-32 & SR
JTTR-ISART TRYUT JUTTAT (SMTSTACIUH) H T 2030 HhUT IRYUT TS 3R 27.5
ST SRITPIHI ST (220 Pl 3R ST 31 diecsl TR) SIS hl TS 81 396
arfafReh, af 2022-32 & SR 3 AT IRYT HUMTeA! (IMSUATACIT) H T
4,292 HHUT TRYUT AT 3R IU-TLMT & 16.54 ST SRABHI &FdT (220 bt
3R S 3P e TaR) ST ol AT &l
QARI-TSTYR fra e & o 3TRIUT, a9 2032 Teh JR-USART TR JUTTett

(JTTSTACITH) 3R JNTSTATHCIGH & & FHTeTRIT 7Y HEECLF/H ST AT TR
SIS Hag bl AT &S TS &, Ty e & bl faegge AT el 0T e 4§
Heg fererl

(i) 77T 220/132 e, 160 THAIY UR HIRSR (SER) FEECI (IMSUATHSITH)

(if) 220/132 T, 160 THAN AT FERCIM TR SMSHICT e

CIESINSEISS)

(iii) 765/400 P ISR FERCI TR MSHICT FILT (3MSTATHCIUH)

(iv) 400/200 Hdt TRRT THSOIS TR TSI AL (MSTHACIT)

(v) 400/220 T YITYR (FIofT) FIECI TR ITSHICT HereT (JMSTACITH)

(vi) 400/220 PHdT ISFTG FERCIM IR s IC! Fae (3TSTACIT)
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foreRoT -1
IRIGAT URYUT JUTTell  (JIMSTHSITH) AR 37 oA URSUT YOIl
(SMTSTTRASIURT) &P ST gy 2031-32 Th RIS TRYUT JomTedT (220 et 3R

178

AN 3RIPp) BT RT

30.06.20 | J[eT1g, 2025 | Y 2031- el

25 Y WHRS,2032 | 32 b 3TN

Reafgsd |FIRM (31.03.203

R | Frafsa gfe 2)
URYUT ATS9 | IMSTACINT | 2,14,677 79,868 | 2,94,545 | 6,48,190
(Hpue) IR : | 2,80,728 72,917 | 3,53,645
CRIPIHIM | SMSUACIU | 5,68,205 7,413,150 | 12,81,355 | 24,11,88
& RIS : | 7,91,498 3,39,032 | 11,30,530 5
()

feraRor -11

gRa erggiom/eRa smifera frfemfor baf & frere sofef o fFrafore arwor

YU BT STINT :

(i) TORT & TlI=TeT (o) & H T[T &t f+ep T & Jcad fdeR ThIH (JRUT-1: HI-

& o IH)

O

(ii) TRUI-1: ARG ThIFT b TR TORTT b HoT & H FHIfIT 8k Brgglor/aRa
ST fAfrAoT cher & fergget SMTYfef &< TREOT HurTedt
(iif) HT, TR A B BrggioF/A M FHir B A el smyfef & arwor
ST, TROT-1|
(iv) TRUI-3 & I qaT, ORI H B srsgior/l smifar fFafr $s o fagd
STRY g e e
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(v) TRUT-4 & 3cicT G5, ToRTe H T4 BT/ s fsfor s o féreger amyfel
& TRYUT HuITett

(vi) TORTT & eieell &3 5 T sTsgrom/I SMIfm FHior s F faegd smyfel 8q
URYUT JUTTAT (AR0T-1)

(vii) TORTT & PIScTT & H FHIfAT I BTG Io/3MIAT e A gl 3myfef &q
URYUT JUTTeAT (TROT-11)

(viii) TORTT & Preet & § FHIA T BTggIor/HIRIT e H gl Mmyfef 8
URYUT JUTTeAT (TROT-11)

(ix) PTBITST H I BTESIST/HI SFIFRIT FHT0T s H falg]e SMTYfcf 8 TREUT urTett

(x) URYUT gfemsen (fAemamgH) 5 gRd gTsgrom/aie SR o o faefd
oy g e o

(xi) THRIUETH H 8T BTgglor/aRd s fafor g § fege amyfef &g gy
YTt

(xif) TR ¥ BRA BT/ ST FHATUT ches T T 7T T YRT e &
TRYOT YOTTett

(xiii) FTAR F BRT BTSSR ST FHT0T 5 7 fareger 3myfcr 2 TRor oredt

(xiv) TdT & TR THIF-XXXIV (SIRSTH-XXXIV): URTEIT H BT BTggIor/8Rd

(xv) T & fARRTR THH-XXXIX (SITRETH-XXXIX): MUTTGR H R BIggIor/8Rd

(xvi) TUTTYR & BRT BTggIoF/aNT SMIFT FHi0r g § faegd Mmyfef 8 arwor
YTt
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(xvii) TRTET 3R deursT o eRd sTggra/aRa HIfar FHivr dg § fege myfed
& YRYUT JulTeAt
(xviii) FTPTIRRY H 8T BTgSIo/8Re SMIf-RIT 0T Shg H fege SMmyfcf & gy

P

(xix) YRS H BN BTggISr/EINT ST Frivr g H fareget Sfel & aRwor poret!
(xx) ST YRATE JEST SERTE IR BN BTSSIST/ENRT - FHior e A fagge
3MMYfeT & TRYUT HUrTed!

fere=or-n

fore af 2019-2020 W T T 2020-2021 TF Fi @Ry F 17 FHort & Ha ¥ AERTSS
wfeeT <or & ISR 157 & /arar ferere smyfef fefer @ <k

3riiet, 2019 - 9T, 2020 31iiet, 2020 - AT, 2021

aegdar | smyfet & maegddr | 3myfef &

- & - &
(YY) T |(T) | (%) | (T9) (T | (T) | (%)
TSNTG 1,732 1,732 0 0 1,523 1,523 0 0
fSeatr 33,086 33,077 9 0 29,560 29,555 4 0
ERATOT 54,505 54,492 13 0 53,161 53,108 53| 0.1
fer et Tear 10,424 10,353 71| 0.7 10,186 10,130 56| 0.5
S T HIHR 20,025 16,259 | 3,767 | 18.8 19,773 17,222 | 2,551 | 12.9
ENICH 56,776 56,770 6 0 58,445 58,377 67 | 0.1
SRR 81,281 81,222 58 | 0.1 85,311 85,205 | 106 | 0.1
IR T 1,22,549 | 1,21,004 | 1,545 | 1.3 | 1,24,367 | 1,23,383 | 984 | 0.8
SSRGS 14,472 14,376 9 | 0.7 13,827 13,818 8| 0.1
ST & 3,94,851 | 3,89,285 | 5,566 | 1.4 | 3,96,151 | 3,92,323 | 3,829 1
BUNTIG 30,111 30,107 4 0 30,472 30,449 22 | 0.1
USNE 1,13,940 | 1,13,939 1 0| 1,111,622 | 1,11,622 0 0
e Ye9T 76,172 76,172 0 0 83,437 83,437 0 0
HERTSC 1,55,167 | 1,55,166 0 0| 1,50,679 | 1,50,663 16 0
S R ST 2,574 2,574 0 0 2,223 2,223 0 0
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ST U TR

gJett 6,528 6,528 0 0 5,497 5,497 0 0
T 4,350 4,350 0 0 4,083 4,083 0 0
af3EY & 3,88,841 | 3,88,836 5 0| 3,88,013 | 3,87,975 38 0
RIEERS 65,452 65,414 38| 0.1 62,080 62,076 4 0
AT 68,306 68,303 3 0 66,998 66,994 4 0
PAICH 72,799 72,796 3 0 68,851 68,831 19 0
el 26,315 26,265 50| 0.2 25,118 25,102 16| 0.1
SIEEEIS 1,08,816 | 1,08,812 4 0| 1,01,194 | 1,01,189 5 0
ERl 2,847 2,846 1 0 2,644 2,644 0 0
TEGT (#) 46 46 0 0 56 56 0 0
gferoflt & 3,44,535 | 3,44,436 99 0| 3,26,885| 3,26,836 48 0
IR 31,627 31,533 94| 0.3 34,171 34,018 | 153 | 0.4
ST 22,429 22,427 2 0 21,368 21,368 0 0
ARES 8,941 8,872 69| 0.8 9,953 9,675 | 278 | 2.8
anfsem 29,692 29,692 0 0 29,848 29,848 0 0
T3 e 52,948 52,824 | 124| 0.2 51,644 51,543 | 100| 0.2
Rt 554 554 0 0 546 546 0 0
LIS REEARIN

#) 346 323 23| 6.7 346 323 23| 6.7
gdT & 1,46,191 | 1,45902 | 289 | 0.2 | 1,47,530 | 1,46,999 | 531 | 0.4
UM U22T 753 749 4| 05 719 714 5[ 0.7
IR 9,804 9,288 | 516 | 5.3 10,192 9,815| 377 | 3.7
qorgR 924 917 6| 0.7 974 969 5[ 05
e 2,112 2,064 48| 2.3 2,031 2,005 26| 1.3
TR 647 643 4| 07 728 723 4| 0.6
ANTTeTS 814 809 5 0.7 826 822 4| 05
fAgRT (*) 1,538 1,515 23| 15 1,484 1,481 3] 0.2
qataR 16,591 15,984 | 607 | 3.7 16,955 16,531 | 424 | 2.5
RIS YRATT | 12,91,010 | 12,84,444 | 6,566 | 0.5 | 12,75,534 | 12,70,663 | 4,871 | 0.4

(#) TTEEIY IR 3SH W& FPIaR 1T T Tl HOMTerd &, ST (e STTfcr Refer &y STaeaidhat 3iR 3maft &bt fewr el &
(*) FieTTeer T PRI &1 T8 Fort g aTferet el 8l
Are: freg smyfef Reerfer Rue wror gfeferd /Rrga fmml gRT Sucteds HR1¢ U STide! & SR TR Fepford i TS 81 TRI P Sidbsi
P e gabTs I e quTifeha fobaT 71T 2
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e af 2021-22 &Y srafr & fog Tt & Fef A HERISE A o1 & IS
ST AF/SFaR ferere mgfcf Reerfey ot =i

3rdieT, 2021 - 9T, 2022
TSI SOTTTY/ & ol 1 STt et
Folt TILIDRT | Fooit 3Mgfet g3
(TH) (YY) (TH) (%)

TSNIG 1,606 1,606 0 0
et 31,128 31,122 6 0
gRIToTT 55,499 55,209 290 0.5
feTaer T 12,115 12,088 27 0.2
S Q9 eHR 19,957 18,434 1,524 7.6
EIC] 62,846 62,411 436 0.7
SISRRIT 89,814 89,310 504 0.6
IR U< 1,29,448 1,28,310 1,138 0.9
IIRRES 15,521 15,426 94 0.6
SR & 4,17,934 4,13,915 4,019 1
BTG 31,908 31,872 35 0.1
ORI 1,23,953 1,23,666 287 0.2
e U9l 86,501 86,455 46 0.1
HERTSE 1,72,823 1,72,809 14 0
9 IR I 2,594 2,594 0 0
ST IR TR

BNl 6,839 6,839 0 0
Mar 4,448 4,448 0 0
gf3ely & 4,29,065 4,28,683 383 0.1
BIEERS 68,413 68,219 194 0.3
AT 70,539 70,523 16 0
PCH 72,437 72,417 20 0
PRt 26,579 26,570 9 0
SIESEIS] 1,09,816 1,09,798 18 0
SRl 2,894 2,893 1 0
FTEGIT (#) 56 56 0 0
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gfaroft & 3,50,678 3,50,421 258 0.1
ICEN 36,216 35,761 455 1.3
ST 23,741 23,736 4 0
IRES 11,148 10,590 558 5
anfserm 38,339 38,332 7 0
BIEE NI 54,001 53,945 57 0.1
Rt 610 609 0 0
ISHH-MPIER (#) 335 327 8 2.3
qdT & 1,64,054 1,62,973 1,081 0.7
IS TeeT 875 874 1 0.1
T 10,844 10,825 19 0.2
Gl 1,019 1,018 1 0.1
qYTe™T 2,256 2,243 13 0.6
ARy 656 644 12 1.8
SNINS 852 851 1 0.1
fEgRT (%) 1,578 1,578 0 0
JaoR & 18,079 18,033 47 0.3
JTRIST YR 13,79,812 13,74,024 5,787 0.4

(#) TTEEIT AR 3SH W FPIAR a1q T T HOMTerd 8, 9T Geld YT Reeifer &Ry aimaearapdt SR STYfcT o fevar et

gl

(*) SR @ FRafa 6t 78 ot 39 anfireT T2 8

Are: faege amgfef Reerfey RuTe oy Ffefercl/faege Tl §RT Iuetees 1T U 3TiebS! b HTER TR HebfeTd DI TS BITHY P AT

P e gapTs T e qUTifebeT b 7T 2

foreT af 2022-23 W o=y a9 2023-24 T Y ARy & fAT Tt F T F AERISE
wfEeT <or & ISR o7 fF/EaR ferera smyfef ferfer @ =ik

37iieT, 2022 - AT, 2023

37dieT, 2023 - AT, 2024

. Holt Holt wrfzﬁrmcg%f Holt Holt wrfzﬁrmcg%f
TaegDhdr  IYfef TEgS  @maeIddrn mgfd T g8
(TH) ) (@) (%) | ) | (TF) | (T1) | (%)
TSIIG 1,788 1,788 0 0 1,789 1,789 0 0
ISl 35,143 35133 10 0 35501 35,496 5
ERIToT 61,451 60,945 506 0.8| 63,983 63,636 348 0.5
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ariiet, 2022 - 9T, 2023 ariiet, 2023 - 9T, 2024

Holt Holl | oIl DY MMYRf|  FHolr Holl | Folt Y myfef

RTSA/SOTTeA /& o e
STaedr| SRS TEIES  (@Taeddan  IMff e g%

(TH) ) (@A) %) | @) | 1) | (1) | (%)
feHTeret e 12,649 12,542 107 0.8 12,805 12,767 38 03
ST T HHN 19,639 19,322 317 1.6/ 20,040, 19,763 277 1.4
ESIES 69,522 69,220 302 0.4 69,533 69,528 5 0
RIS 1,01,801| 1,00,057| 1,745 1.7 1,07,422| 1,06,806| 616 0.6
SR T 1,44,251| 1,43,050 1,201 0.8 1,48,791| 1,48,287 504, 0.3
STRRIS 15,647| 15,386 261 17| 15,644 15532 112 0.7
SR & 4,63,088 4,58,640| 4,449 1/ 4,76,852| 4,74,946| 1,906 0.4
BRI 37,446 37,374 72 0.2| 39,930, 39,872 58 0.1
USNE 1,39,043| 1,38,999 44 0 1,45,768| 1,45,740 28 0
TeI Ul 92,683 92,325 358 0.4 99,301 99,150 151 0.2
HERTSC 1,87,309 1,87,197| 111 0.1| 2,07,108| 2,06,931 176 0.1
STERT 3R TR
gdal] 3R g8 3R
SE] 10,018/ 10,018 0 0 10,164 10,164 0 0
TraT 4,669 4,669 0 o 5111 5111 0 0
gy & 4,77,393| 4,76,808 586 0.1 517,714 517,301 413 0.1
3 TS 72,302| 71,893 410, 0.6| 80,209 80,151 57 0.1
AT 77,832 77,799 34 0 84,623 84,613 9 0
Gealleey 75,688 75663 26 0 94,088 93934 154 0.2
YA 27,747 27,726] 21 0.1 30,943 30,938 5 0
SIESEIS] 114,798/ 1,414,722 77| 0.1 1,26,163| 1,26,151 12 0
EREN] 3,051 3,050 1 0 3456 3,455 1 0
STETGIT (#) 64 64 0 0 64 64 0 0
cfarofy & 3,71,467| 3,70,900 567 0.2 4,19,531| 419,293 238 0.1
IEEN 39,545 38,762 783 2 41514 40,918 596 1.4
ST 26,339 26,330 9 0 26,560 26,552 8 0
EINES 13,278| 12,288/ 990 7.5 14,408 13,858 550 3.8
anfsar 42,631 42,584 471 01| 41,358 41,333 25 0.1
O3 T 60,348 60,274 74 01| 67,576| 67,490 86 0.1
Raforp 587 587 0 0 544 543 0 0
M- FPIEIR
#) 348 348 0[0.12914 386 374 12/3.18562
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ariiet, 2022 - 9T, 2023 ariiet, 2023 - 9T, 2024
Hot Holl | Hordramgft| Hof | ol | Svolt P myfe
RTSA/SOTTeA /& N e
STaedr| SRS TEIES  (@Taeddan  IMff e g%

(T | (W) (Y| (%) | () | () | () | (%)
CCIkE] 1,82,791| 1,80,888 1,903 1| 1,92,013) 1,90,747| 1,266 0.7
BT el 915 892 24 26| 1,014 1,014 0 0
3T 11,465 11,465 0 0 12,445 12,341 104/ 0.8
GINEN 1,014 1,014 0 o 1,023 1,008 15 1.5
e 2,237| 2,237 0 0 2,236 2,066 170, 7.6
Bkl 645 645 0 0 684 684 0 0
SIS 926 873 54, 58 921 921 0
EYRT (%) 1,547 1,547 0 0 1,691 1,691 0
SR-gdT & 18,758 18,680 78/ 0.4 20,022 19,733 289 1.4
IRIA IRAT | 15,13,497| 15,05,914| 7,583  0.5(16,26,132116,22,020| 4,112] 0.3

(#) TTETEIY 3R SSHM W FePIaR 1T 8 Tci TUNferd &, g77ehT (el Jmyfef Reerfer & ammarearepdr 3R yfct o feva e &

(*) aieTer Y P 6t ¢ Sort set nfver € 81
Ate: faeger armyfct Reerfey Rure o gfefercl/faege frsmil §RT Iueteds 1T U 3TibS! o HTER TR AeDIoTd DI TS 81 THY P 3ihel I
fPrepe T gapTs T e quiffest fobam T 81

ferer af 2024-25 ¥ T af 2025-26 (S, 2025 ) H rafy &b foQ ot & v &
TERTSE AT Q2T & AGANAE 6T AFA/GTIR 3TRaet R frerer smyfef Reerfer ar

AR
3781, 2024 - 9T, 2025 3781, 2025 - 5, 2025
ol Y
TSA/MOTIN/ &S| Fvolf Holt Holf Y FHaAt | ot | mafctd T8
JMALIADBAT AYfd | MYl TET g5 aedehe myfe | g8
T | () ()| (%) | () | (T9) (T99)| (%)
TSI 1,952 1,952 0 0 555 555 0| O
foet! 38,255 38,243 12 0 11,303 11,299 4 0
gRamoT 70,149 70,120 30 0 18,816 18,757 59 0.3
[RIEEREE] 13,566 13,526/ 40/ 0.3 3,387 3,375 11 0.3
ST Ue R R 20,374 20,283 90| 0.4 4853 4,847 6 0.1
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3T, 2024 - 9T=f, 2025

378, 2025 - 5, 2025

Holl Y
TSA/SOTN/ &S| Fvodf Holt Holf Y FHat | ot | mafctd T
JMALIADBAT AYfd | MYl T&T g5 Baedehe myfed | g8
) | (W) ()| (%) | 77 | (T5) |(T9q)| (%)
ENIC] 77,423 77,423 0 0 20,885 20,860 25 0.1
TSR 1,13,833| 1,13,529) 304/ 0.3 28,036/ 28,036 0 O
SR TSl 1,65,090 1,64,786] 304/ 0.2 46,028/ 46,022 6 0
SHNIES] 16,770 16,727| 43| 0.3 4,426 4,417 10 0.2
ST & 518,869 517,917 952 0.2 1,38,69711,38,576/ 121 0.1
SASIRSNIS 43,208 43,180 28 0.1 11,474 114720 2 0
USNEG 1,51,878| 1,51,875 3 0 41,752 41,752 0 0
eI YT 1,04,445/ 1,04,312] 133 0.1 25,168 25166 2| 0
TERTSE 2,01,816| 2,01,757] 59 0 52,395 52,393 1 0
ST 3R TR
gAT 3R gF
IRl 10,852 10,852 0 0 2,845 2,845 0 0
T 5411 5,411 0 0 1,486 1,486 0 0
af3rft & 5,28,924 5,28,701 223 0 1,38,4721,38,466f 6 0
oTTET T 9T 79,028 79,025 3 0 20,471 20,471 0 0
qRTT 88,262 88,258 4 0 19,690 19,690 0 0
hlcdh 92,450, 92,446 4 0 22,945 22,945 0 0
e 31,624/ 31,616 8 0 8015 8015 0 0
SIEREIS 1,30,413| 1,30,408 5 0 34,817 34817 0 0
EREN 3,549 3,549 0 0 948/ 946 2| 0.2
STEGIT (#) 68 68 0 0 20 200 0 O
cfaroft & 4,25,373 4,25,349 24 0 1,06,89911,06,897 2 0
EEN 44,393 44217 176 0.4 12,716 12,713 4 0
SITT 25,891 25,888 3 0 6,368 6367 1 0
ARES 15,203 15,126/ 77| 0.5 3,931 3930 1 0
anfsem 42,882 42,858 24/ 01| 11,830 11,8280 2 0
T3 STTet 71,180, 71,085 95 0.1 20,645 20,626 18 0.1
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313, 2024 - AT, 2025 313, 2025 - ST, 2025
ot Y
ASAMAVTAN AT | Frolt | ol | odl dhr FHat | ot | mafctd T
JMALIADBAT AYfd | MYl T&T g5 Baedehe myfed | g8
@) | @& (@] %) | & | @R (=] (%)
Raforere 574 574 0 0 128 128 0 O
TSHAM-MPER
(#) 425 413 12| 29 107 104 3 2.8
CCIGE] 2,00,180 1,99,806 374 0.2 55637 55611 26| 0
SAEIECReEN] 1,0500 1,000 0 0 283 283 0 O
SEE| 12,843 12,837, 6 0 3506 3,506 0 O
SN 1,079 1,068 10 0.9 274/ 2720 2 09
SBICD] 2,046 2046 0O 0 494/ 494 0 0
BRI 709 709 0 0 177, 177, 0 O
NS 938 938 0o O 243 243 0 0
AIORT (%) 1,939 1,939 0 0 5120 512 0 0
TR & 20,613 20,596 16 0.1 5492 5490 2 0
oTRIeT IR |16,93,959116,92,369) 1,590  0.1| 4,45,197/4,45,040, 157, 0

(#) TTETEIY 3R 3SHM W FpIaR 1T HHE Tl TUMTTerd &, 3! faegld (et Reerfer &=l amaearepdt iR Mmgft &bt fewr el &
(*) SeTTeeT Y Frafer &1 75 it g 2mTferet el 81

Are: R amyfef Reerfer RuTe wroar gfeferdl/fega frmil ST Suetess FRIC U Side] & MR TR FHIAT BT TS 81 THY P ATdbe B
fFrepecTe gepTs T T oep qurfepet fdbam T 81

DEFECTS IN AIRCRAFTS

1868. SHRI VIJAY KUMAR HANSDAK:
SHRI BALWANT BASWANT WANKHADE:
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) the number of defects reported and recorded for commercial airlines

operating in the country since 2021-22, year-wise and category-wise;
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(b) the total number of investigations conducted with regard to such defects
since 2023-24, year-wise;

(c) whether any airlines have failed to comply with Civil Aviation Requirements
(CAR) provisions for recording, reporting, investigating or rectifying defects and
if so, the details thereof along with the action taken thereon,;

(d) the total number of passenger complaints filed with the Directorate General
of Civil Aviation (DGCA), year-wise; and

(e) the details of the steps/new measures taken by the Government to
strengthen and enforce safety standards in light of the recent aviation tragedy?
THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
MURLIDHAR MOHOL):

(@) to (c): DGCA has comprehensive regulations under Civil Aviation
Requirement (CAR) which specifies the manner in which defects/ service
difficulties in aircraft and aircraft components are to be recorded, reported,
investigated and analysed for the purpose of taking timely corrective/preventive
action. All aircraft operators shall have a system in their organization to ensure
that all defects, minor or others, whether reported by Flight Crew or observed by
Maintenance Crew are recorded and investigated for taking appropriate
rectification action. All defects which are serious in nature shall be intimated
immediately by all operators to DGCA. During the DGCA audit, if it is observed
that defects have not been reported by airline, DGCA initiates investigation and

takes appropriate action as per enforcement policy and procedure manual.



31.07.2025 189

Details of technical defects in aircraft reported since 2021 to 2025 (upto June

2025) are as under:

Year No. of Defects
2021; 514
2022; 528
2023; 448
2024; 421
2025 183

A total of 2094 investigation has been carried out against serious defect/snags
reported during last 5 years (upto June 2025).
(d): Total number of passenger complaints filed with Directorate General of Civil

Aviation (DGCA) since 2021-22 are as under:

Year No. of Complaints
2021; 4131
2022; 3783
2023; 5513
2024; 4016
2025 3925

(e): Directorate General of Civil Aviation (DGCA) has a comprehensive and
structured civil aviation regulations for safe operation of aircraft and its
maintenance. These regulations are continuously updated and aligned with the
International Civil Aviation Organisation (ICAO)/European Union Aviation Safety
Agency (EASA) standards.

Post-accident, DGCA enhanced the check and inspection of the critical

component of safety assurance in order to identify and rectify immediate

systemic issues.
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EXPANSION OF PRODUCTION LINKED INCENTIVE SCHEME
1869. SHRI RAJU BISTA:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) the key objectives of the Production Linked Incentive Scheme for Food
Processing Industry;
(b) the number of beneficiaries selected and the total funds disbursed
thereunder till July 2025 in Darjeeling and Kalimpong districts;
(c) the expected impact of the scheme on country's food processing sector
and employment generation till July 2025; and
(d) whether the Government plans to extend or expand the scheme for future
participation and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):
(a): The objective of the Production Linked Incentive Scheme for Food
Processing Industry (PLISFPI) is to support the creation of global food
manufacturing champions; promote Indian brands of food products; increase
employment opportunities for off-farm jobs, ensure remunerative prices of farm
produce and higher income to farmers.
(b): There is no beneficiary / applicant approved under PLISFPI in Darjeeling

and Kalimpong districts.
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(c): The scheme has led to increase in food processing capacity of 35.00 lakh
MT per annum in the Country. The total number of about 3.39 Lakhs, both Direct
and Indirect employment, have been generated so far under the PLISFPI.

(d): At present, there is no such proposal under consideration in the Ministry of

Food Processing Industries.

OPERATIONAL AIRPORTS

1870. DR. M. K. VISHNU PRASAD:

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) the details of the total number of airports along with the number of operational
airports in the country, State-wise;

(b) the details and the number of airports constructed during the last five years;
(c) the number of airports proposed to be constructed or made operational in the
country, State-wise, especially in Tamil Nadu;

(d) the details of the funds sanctioned for making Neyveli Airport in Tamil Nadu
operational under the UDAN scheme; and

(e) the details of expansion and upgradation of Chennai Airport along with the
expected date of completion?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
MURLIDHAR MOHOL):

(a): At present, there are 162 operational airports in the country. The State-wise

list of operational airports is at Statement.
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(b) and (c): Government of India (Gol) has formulated a Greenfield Airports
(GFA) Policy, 2008 for development of Greenfield airports in the country. As per
this policy, Gol has accorded "In-Principle" approval for setting up of 24
Greenfield Airports across the country, namely, Puri in Odisha, Parandur in
Tamil Nadu, Kota in Rajashtan, Mopa in Goa, Navi Mumbai, Shirdi and
Sindhudurg in Maharashtra, Kalaburagi, Vijayapura, Hassan and Shivamogga
in Karnataka, Dabra (Gwalior) in Madhya Pradesh, Kushinagar and Noida
(Jewar) in Uttar Pradesh, Dholera and Rajkot (Hirasar) in Gujarat, Karaikal in
Puducherry, Dagadarthi, Bhogapuram and Oravakal (Kurnool) in Andhra
Pradesh, Durgapur in West Bengal, Pakyong in Sikkim, Kannur in Kerala and
Itanagar in Arunachal Pradesh.

Out of these, 12 Greenfield airports have been operationalised so far.
Seven of these airports namely, Mopa in Goa, Sindhudurg in Maharashtra,
Shivamogga in Karnataka, Kushinagar in Uttar Pradesh, Rajkot (Hirasar) in
Gujarat, Oravakal (Kurnool) in Andhra Pradesh and Itanagar (Hollongi) in
Arunachal Pradesh have been operationalised during last five years.

In addition, Ministry of Civil Aviation (MoCA) launched Regional
Connectivity Scheme - Ude Desh ka Aam Nagrik (RCS-UDAN) on 21.10.2016
to enhance regional air connectivity from unserved and underserved airports in
the country and make air travel affordable to the masses.

In the state of Tamil Nadu, four airports, namely Salem, Vellore, Neyveli
and Tanjore have been identified for the development and operation of RCS

flights under the Scheme, of which Salem airport has been operationalised.
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(d): For the development of Neyveli Airport in Tamil Nadu, a total expenditure of
Rs. 26.43 crore has been incurred under the Regional Connectivity Scheme
(RCS) - UDAN (Ude Desh Ka Aam Nagrik) so far.

(e): AAl has undertaken the expansion and modernization of Chennai Airport in
two phases at a total cost of Rs. 2467 crore. Under Phase-l, a New Integrated
Terminal Building has been constructed, increasing the airport's passenger
handling capacity from 23 Million Passengers Per Annum (MPPA) to 30 MPPA.
The terminal has been operational since 08.07.2023. Phase-Il involves the
development of Terminal-3, further enhancing the airport's capacity to 35 MPPA.
The Projected Date of Completion of this phase is June, 2026.

STATEMENT
The State-wise list of operational airports

A&N ISLAND

1 PORT BLAIR
(UT)
ANDHRA

2 KADAPA
PRADESH
ANDHRA

3 KURNOOL
PRADESH
ANDHRA

4 RAJAHMUNDRY
PRADESH
ANDHRA

5 TIRUPATI
PRADESH
ANDHRA

6 VIJAYAWADA
PRADESH
ANDHRA

7 VISAKHAPATNAM
PRADESH
ARUNACHAL

8 DONYI POLO (ITANAGAR)
PRADESH
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9 ARUNACHRAL PASSIGHAT (CE)
PRADESH
10 ARUNACHAL TEZU
PRADESH
11 ARUNACHAL ZIRO
PRADESH
12 ASSAM DIBRUGARH (MOHANBARI)
13 ASSAM GUWAHATI (LGBI)
14 ASSAM JORHAT
15 ASSAM LILABARI (NORTH LAKHIMPUR)
16 ASSAM RUPSI
17 ASSAM SILCHAR
18 ASSAM TEZPUR
19 BIHAR DARBHANGA
20 BIHAR GAYA
21 BIHAR PATNA
22 CHANDIGARH CHANDIGARH
(UT)
23 CHHATTISGARH | AMBIKAPUR
24 CHHATTISGARH [ BILASPUR
25 CHHATTISGARH [ JAGDALPUR
26 CHHATTISGARH | RAIPUR
o DAMAN & DIU DIU
(UT)
28 DELHI (UT) DELHI, IGI AIRPORT
29 DELHI (UT) SAFDARJUNG
30 GOA GOA
31 GOA MOPA
32 GUJARAT AHMEDABAD (SVBPI)
33 GUJARAT BHAVNAGAR
34 GUJARAT BHUJ
35 GUJARAT JAMNAGAR
36 GUJARAT KANDLA
37 GUJARAT KESHOD (JUNAGARH)
38 GUJARAT MUNDRA
39 GUJARAT PORBANDAR
40 GUJARAT RAJKOT (HIRASAR)
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41 GUJARAT SABARMATI RIVER FRONT (WA)
42 GUJARAT STATUE OF UNITY (WA)
43 GUJARAT SURAT
44 GUJARAT VADODARA
45 HARYANA HISAR
HIMACHAL
46 KANGRA (GAGGAL)
PRADESH
HIMACHAL
47 KULLU MANALI (BHUNTAR)
PRADESH
HIMACHAL
48 MANDI(H)
PRADESH
HIMACHAL
49 RAMPUR(H)
PRADESH
HIMACHAL
50 SHIMLA
PRADESH
JAMMU &
51 JAMMU
KASHMIR (UT)
JAMMU &
52 SRINAGAR
KASHMIR (UT)
53 JHARKHAND DEOGHAR
54 JHARKHAND JAMSHEDPUR
55 JHARKHAND RANCHI
56 KARNATAKA BELAGAVI
57 KARNATAKA BENGALURU (BIAL)
58 KARNATAKA BENGALURU (HAL)
59 KARNATAKA BIDAR
60 KARNATAKA HUBBALLI
61 KARNATAKA JINDAL VIJAYANAGAR
62 KARNATAKA KALABURAGI
63 KARNATAKA MANGALURU
64 KARNATAKA MYSURU
65 KARNATAKA SHIVAMOGGA
66 KERALA CALICUT
67 KERALA COCHIN (CIAL)
68 KERALA KANNUR (KIAL)
69 KERALA THIRUVANANTHAPURAM
70 LADAKH (UT) LEH
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LAKSHDWEEP
71 AGATTI
(UT)
MADHYA
72 BHOPAL
PRADESH
MADHYA
73 DATIA
PRADESH
MADHYA
74 GWALIOR
PRADESH
MADHYA
75 INDORE
PRADESH
MADHYA
76 JABALPUR
PRADESH
MADHYA
77 KHAJURAHO
PRADESH
MADHYA
78 REWA
PRADESH
MADHYA
79 SATNA
PRADESH
80 MAHARASHTRA | AKOLA
81 MAHARASHTRA | AMRAVATI
82 MAHARASHTRA | AURANGABAD
83 MAHARASHTRA | GONDIA
84 MAHARASHTRA | JALGAON
85 MAHARASHTRA | JUHU
86 MAHARASHTRA | KOLHAPUR
87 MAHARASHTRA | MUMBAI,CSMI AIRPORT
88 MAHARASHTRA | NAGPUR
89 MAHARASHTRA | NANDED
90 MAHARASHTRA | NASIK (HAL OZAR)
91 MAHARASHTRA | PUNE
92 MAHARASHTRA | SHIRDI
93 MAHARASHTRA | SINDHUDURG
94 MAHARASHTRA | SOLAPUR
95 MANIPUR IMPHAL
96 MANIPUR JIRIBAM (H)
97 MANIPUR TAMENGLONG (H)
98 MEGHALAYA BARAPANI (SHILLONG)




31.07.2025

197

99 MIZORAM LENGPUI (AIZWAL)

100 NAGALAND DIMAPUR

101 ODISHA BHUBANESWAR

102 ODISHA JEYPORE

103 ODISHA JHARSUGUDA

104 ODISHA ROURKELA

105 ODISHA UTKELA

106 PUDUCHERRY PUDUCHERRY
(UT)

107 PUNJAB ADAMPUR (JALANDHAR)

108 PUNJAB AMRITSAR

109 PUNJAB BHATINDA

110 PUNJAB LUDHIANA

111 PUNJAB PATHANKOT

112 RAJASTHAN BIKANER

113 RAJASTHAN JAIPUR

114 RAJASTHAN JAISALMER

115 RAJASTHAN JODHPUR

116 RAJASTHAN KISHANGARH

117 RAJASTHAN KOTA

118 RAJASTHAN UDAIPUR

119 SIKKIM PAKYONG

120 TAMIL NADU CHENNAI

121 TAMIL NADU COIMBATORE

122 TAMIL NADU MADURAI

123 TAMIL NADU SALEM

124 TAMIL NADU TIRUCHIRAPPALLI

125 TAMIL NADU TUTICORIN

126 TELANGANA HYDERABAD (BEGUMPET)

127 TELANGANA HYDERABAD (GHIAL)

128 TRIPURA AGARTALA

129 UTTAR AGRA
PRADESH

130 UTTAR ALIGARH
PRADESH

131 UTTAR AYODHYA
PRADESH
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UTTAR
132 AZAMGARH
PRADESH
UTTAR
133 BAREILLY
PRADESH
UTTAR
134 CHITRAKOOT
PRADESH
UTTAR
135 GORAKHPUR
PRADESH
UTTAR
136 HINDAN
PRADESH
UTTAR
137 KANPUR (CHAKERI)
PRADESH
UTTAR
138 KANPUR (CIVIL)
PRADESH
UTTAR
139 KUSHINAGAR
PRADESH
UTTAR
140 LUCKNOW
PRADESH
UTTAR
141 MEERUT
PRADESH
UTTAR
142 MORADABAD
PRADESH
UTTAR
143 PRAYAGRAJ
PRADESH
UTTAR
144 SHRAVAST]
PRADESH
UTTAR
145 VARANASI
PRADESH
146 | UTTARAKHAND | ALMORAH (H)
147 | UTTARAKHAND | CHAMPAWAT (H)
148 | UTTARAKHAND | CHINYALI SAUR (H)
149 | UTTARAKHAND | DEHRADUN
150 | UTTARAKHAND | GAUCHER (H)
151 UTTARAKHAND | HALDWANI(H)
152 | UTTARAKHAND | MUNSYARI (H)
153 | UTTARAKHAND | NEW TEHRI(H)
154 | UTTARAKHAND | PANTNAGAR
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155 UTTARAKHAND | PITHORAGARH

156 UTTARAKHAND | SAHASTRADHARA(H)
157 UTTARAKHAND | SRINAGAR(H)

158 WEST BENGAL | BAGDOGRA

159 WEST BENGAL | BEHALA

160 WEST BENGAL | COOCH BEHAR

161 WEST BENGAL | DURGAPUR

162 WEST BENGAL | KOLKATA (NSCBI)

Note: CE= Civil Enclave, H=Heliport, WA= Water Aerodrome

TEAM SCHEME

1871. SHRIMATI KAMALJEET SEHRAWAT:

SHRI VIJAY BAGHEL.:

SHRI BHARATSINHJI SHANKARJI DABHI:

SHRI PRADEEP PUROHIT:

SHRI BALABHADRA MAJHI:

DR. RAJESH MISHRA:

SHRIMATI MALA RAJYALAXMI SHAH:

SHRI SHANKAR LALWANI:

DR. LATA WANKHEDE:

Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased

to state:

(a) the funds allocated under the scheme, Trade Enablement and Marketing

(TEAM), States/UTs-wise including Odisha;
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(b) the manner in which the scheme plans to leverage Digital Public

Infrastructure to promote Micro, Small and Medium Enterprises (MSMES) in e-

commerce;

(c) whether any special emphasis would be given to women entrepreneurs under

the scheme; and

(d) if so, the details thereof along with the status of implementation thereof,

State/UT-wise including Durg Lok Sabha Constituency in Chhattisgarh and Sidhi

Lok Sabha Constituency in Madhya Pradesh?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF

LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a): The Trade Enablement and Marketing (TEAM) Initiative is a Sub- Scheme

of the scheme ‘Raising and Accelerating MSME Performance’ (RAMP), which is

a Central Sector Scheme. Therefore, no State/UT wise budget allocation is

made. The outlay of MSME TEAM Initiative is Rs. 277.35 Cr. for the duration of

3 years from 2024 to 2027.

(b):  The TEAM Scheme leverages Digital Public Infrastructure to empower

MSMEs in e-commerce by:

i. Providing MSMEs direct access to a Government-backed digital

commerce network called Open Network for Digital Commerce (ONDC)
which offers ready-made online storefronts, integrated digital payment

solutions, and logistics support.
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ii. Reducing the need for MSMEs to build their own e-commerce platforms

by enabling onboarding and cataloguing through ONDC'’s interoperable

systems.

iii. Using the TEAM portal to digitally register MSMEs, capture their business

profiles, and match them efficiently to Seller Network Participants (SNPs)

for streamlined onboarding and ongoing digital business support.

iv.  Facilitating capacity-building workshops and support for MSMEs, ensuring

they can readily use and benefit from e-commerce and digital market

opportunities.

(c) and (d): Yes, MSME TEAM Initiative envisages to benefit 5 lakh Micro and

Small Enterprises (MSEs) of which 50% are to be women owned MSEs.

State/UT-wise status of registrations of women owned MSEs under MSME

TEAM Initiative (as on 28" July 2025) is as follows:

S. No. | State/UT Name Total
1. Andhra Pradesh 24
2. Arunachal Pradesh 1
3. Andaman and Nicobar (UT) 0
4. Assam 15
5. Bihar 13
6. Chhattisgarh 2
7. Chandigarh (UT) 0
8. Delhi (UT) 50
9. Dadra & Nagar Haveli and Daman & Diu (UT)

10. Goa 0
11. Guijarat 71
12. Haryana 24
13. Himachal Pradesh 3
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14. Jammu And Kashmir (UT) 2
15. Jharkhand 21
16. Karnataka 54
17. Kerala 19
18. Ladakh (UT) 0
19. Lakshadweep (UT) 0
20. Madhya Pradesh 28
21. Maharashtra 437
22. Manipur 4
23. Meghalaya 2
24, Mizoram 0
25. Nagaland 7
26. Odisha 10
27. Puducherry (UT) 4
28. Punjab 10
29. Rajasthan 44
30. Sikkim 1
31. Tamil Nadu 111
32. Telangana 20
33. Tripura 1
34. Uttar Pradesh 56
35. Uttarakhand 22
36. West Bengal 24
Total 1080

For Durg and Sidhi Loksabha Constituency, the status of registration of women

owned MSEs under MSME TEAM Initiative is as follows:

1. Durg Lok Sabha Constituency in Chhattisgarh — 0 Women MSME

2. Sidhi Lok Sabha Constituency in Madhya Pradesh- 3 Women MSME
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SUBSTANDARD QUALITY OF WORK UNDER JJM

1872. SHRI BHASKAR MURLIDHAR BHAGARE:

PROF. VARSHA EKNATH GAIKWAD:

DR. AMOL RAMSING KOLHE:

SHRIMATI SUPRIYA SULE:

SHRI SANJAY DINA PATIL:
Will the Minister of JAL SHAKTI be pleased to state:
(a) whether the Government is aware of multiple complaints concerning
substandard quality of work under the Jal Jeevan Mission (JUM) and if reports in
social and mass media reflect public dissatisfaction regarding the
implementation of the mission;
(b) if so, the details thereof along with the number and nature of complaints
received and the action taken to address these concerns;
(c) whether the Government has conducted any quality assessments or audits
of JUM projects and if so, the details thereof indicating the key findings from such
evaluations;
(d) the monitoring mechanisms established to ensure quality control,
transparency and accountability in executing JUJM projects across States; and
(e) the steps taken/being taken to ensure that the scheme effectively delivers
adequate drinking water to rural households and to prevent corruption,

mismanagement and poor execution of works under JJM?
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THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V.
SOMANNA):

(a) and (b): Since August 2019, Government of India in partnership with States
is implementing Jal Jeevan Mission (JUM) — Har Ghar Jal to make provision of
potable water to every rural household of the country, through functional tap
water connection.

Drinking Water being a State subject, it is States, who plan, design,
approve and implement drinking water supply schemes. Government of India
supplements the efforts of the States by providing technical and financial
assistance. As such details of individual projects/ schemes which inter alia
including tendering, agencies involved for implementation of rural water supply
projects are not maintained at the Government of India level. Further,
grievances/ complaints etc. inter alia including quality of work, payment of bills,
work award, etc. are handled and disposed at State/ UT level. Any such matter/
representation thus received in this Department so far, have been forwarded to
the State Government for taking requisite necessary action.

(c): Department of Drinking Water & Sanitation undertakes assessment of the
functionality of household tap water connections provided under the Mission,
through an independent third-party agency, based on standard statistical
sampling. During the Functionality Assessment 2022, it was found that 86% of
households (HHs) had working tap connections. Out of these, 85% were getting

water in adequate quantity, 80% were getting water regularly as per the
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schedule of water supply for their piped water supply scheme, and 87% of
households were receiving water as per the prescribed water quality standards.
A copy of last Functionality Assessment 2022 is in public domain and can be

accessed at https://jaljeevanmission.gov.in/functionality-reports.

(d): To ensure universal coverage through tap water connection, the
Department has evolved a comprehensive multi-level and multi-format system
of monitoring and evaluation of the implementation of programme, linking
AADHAR of the head of household for targeted delivery and monitoring of
specific outcomes, subject to statutory provisions, including geo-tagging of
assets created, third-party inspections before making payments, measurement
and monitoring of water supply in villages through sensor-based IoT solution
etc.

(e): A number of steps have been taken to plan and implement JUM in the whole
country, with speed, inter alia, including joint discussions and finalization of
saturation plans and annual action plans (AAP) of States/ UTs, regular review
of implementation, workshops/ conferences/ webinars for capacity building,
training, knowledge sharing, field visits by multi-disciplinary team to provide
technical support, etc. A detailed Operational Guideline for the implementation
of JUM; Margdarshika for Gram Panchayats & VWSCs to provide safe drinking
water in rural households and Guidelines on a special campaign to provide
piped water supply in anganwadi centres, ashramshalas and schools have
been shared with States/ UTs to facilitate effective planning and

implementation of Jal Jeevan Mission. For online monitoring, JJM—Integrated
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Management Information System (IMIS) and JUM-Dashboard has been put in
place. Provision has also been made for transparent online financial

management through Public Financial Management System (PFMS).

CONTRIBUTION OF MSMEs IN GDP AND EXPORT

1873. ADV DEAN KURIAKOSE:

DR. AMAR SINGH:

SHRI BALWANT BASWANT WANKHADE:

SHRI RAMASAHAYAM RAGHURAM REDDY:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) the total number of micro, small, medium and informal microenterprises
registered on the Udyam Registration Portal since 2021-22, year-wise;
(b) the total number of applications received and successfully registered on the
Udyam Registration Portal since 2021-22, year-wise;
(c) the percentage of growth of contribution of the MSME sector to the GDP and
share of exports since 2019-20, year-wise;
(d) the total number of people employed in the micro, small, medium and
informal microenterprises sector from 2020-21, breakup of data, State and year-
wise;
(e) the number of MSMEs that have shut down or become non-operational since

2020-21, year-wise; and
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(f) whether any reasons or patterns have been identified in these closures and
measures taken to address them and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a) and (b): Udyam Registration Portal (URP) was launched on 01.07.2020 for
registration of Micro, Small and Medium Enterprises (MSMEs). Udyam
Registration is free of cost and anyone can self register.To formalize Informal
Micro Enterprises (IMEs), which are exempted from GST, Udyam Assist
Platform (UAP) was launched on 11.01.2023, in collaboration with SIDBI which
onboard these IMEs through Designated Agencies. The total number of
registered Enterprises since 2021-22, year-wise, as on 28.07.2025 are given at
Statement-I.

(c): As per the information received from Ministry of Statistics & Programme
Implementation, the year-wise share of MSME in Gross Value Added (GVA) and
share of exports as culled out from DGCIS portal since 2019-20, is as given

below:

Year 2019-20 |2020-21 |2021-22 |2022-23 |2023-24

Contribution of
MSME in GDP (%)

31.8 29.1 31.1 31.3 31.1

Contribution of
Export in GDP (%)

49.77 49.35 45.03 43.59 45.73
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(d): The details of total number of employment declared by MSMEs registered,
State/UT-wise and year-wise, since 2020-21, as on 28.07.2025 are given at
Statement-Il.

(e) and (f): Enterprises de-register or show closure on the Portal due to a number
of reasons such as certificate not required anymore, duplicate registration,
change in the company owner and such other reasons. The number of MSMEs
shut down as a proportion of the total those which have registered since the
revision in the definition on 01.07.2020 is 0.15%. The details of total number of

MSMEs shut down, State/UT-wise, since 2020-21, is given at Statement-lil.

STATEMENT-I
Total number of MSMEs Year-Wise
Informal
FY Micro Small Medium Micro
Enterprises
2021-22 48,59,144 244,037 19,648 -
2022-23 70,61,894 145,128 7,641 13,32,489
2023-24 94,85,927 89,505 4,580 1,53,13,516
2024-25 1,06,84,542 51,624 3,657 99,15,450
2025-26
(01/04/2025 - 30,51,573 6,562 1.077 7,66,661
15/07/2025)
Report Dated:- 28.07.2025 02:45 PM based on the revised criteria w.e.f.
01.04.2025
Source: Udyam Registration Portal & UAP
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The details of total number of employment declared by MSMEs registered,

State/UT-wise and year-wise,
from 01.07.2020 to 15.07.2025

Sl
2020-
No State o1 2021-22 2022-23 2023-24 | 2024-25 | 2025-26 Total
Andaman
1 | and Nicobar
10,182 172,946 35,345 14,984 18,225 25,994 277,676
Islands
Andhra
2 704,65 3,667,74 | 8,372,46 | 1,049,17 | 17,650,51
Pradesh 1,231,030 | 2,625,446
3 8 5 1 3
3 Arunachal
Pradesh 14,698 20,169 38,053 53,597 86,128 16,538 229,183
4 | Assam 233,33 1,644,02 | 2,877,22 | 1,022,10
554,154 919,077 7,249,922
6 5 5 5
5 | Bihar 678,05 3,625,96 | 4,247,53 | 1,227,09 | 13,312,88
1,421,019 | 2,113,223
3 5 2 4 6
6 | Chandigarh 101,64
1 65,373 67,876 73,772 66,029 19,714 394,405
7 | Chhattisgarh 279,30 1,045,80 | 1,206,66
4 398,047 549,972 . 3 272,778 | 3,752,571
Dadra and
3 Nagar Haveli
and Daman 65,535 46,792 42,713 49,085 37,023 13,882 255,030
and Diu
9 | Delhi 1,345,6 2,156,93 | 1,551,26
1,197,976 | 1,229,007 441,196 | 7,922,047
65 5 8
10 | Goa
66,488 58,401 82,087 113,323 88,357 20,317 428,973
11 | Gujarat 2,447 4 3,761,77 | 3,098,78 14,745,07
2,212,055 | 2,420,218 804,784
55 4 9 5
12 | Haryana 1,286,9 1,734,70 | 2,006,44
18 1,182,461 | 1,246,279 3 9 600,868 | 8,057,678
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Himachal
13 140,00
Pradesh 8 173,447 185,758 377,847 | 344,627 75,759 | 1,297,446
Jammu and
14 ) 192,47
Kashmir : 380,985 677,100 776,487 | 737,811 116,001 | 2,880,856
15 | Jharkhand 374,38 1,395,14 | 1,359,83
5 660,472 889,983 ' 3 348,403 | 5,028,217
16 | Karnataka 1,951,2 5,564,10 | 7,976,73 | 1,490,37 | 23,196,44
2,722,252 | 3,491,710
76 4 3 0 5
17 | Kerala 665,79 1,474,84 | 1,360,07
9 753,668 826,390 5 4 327,378 | 5,408,151
18 | Ladakh
4,697 11,366 13,722 14,273 8,117 2,197 54,372
19 Lakshadwee
p 223 802 1,373 1,582 2,155 365 6,500
Madhya
20 820,16 3,289,17 | 3,855,40 12,547,99
Pradesh 1,356,498 | 2,250,375 976,376
9 4 6 8
21 | Maharashtra | 4,409,8 6,696,19 | 6,859,46 | 1,764,10 | 29,096,94
4,498,783 | 4,868,596
08 5 2 5 9
22 | Manipur
90,178 116,675 144,636 152,389 180,257 45,090 729,225
23 | Meghalaya
7,431 19,360 31,054 53,303 110,856 39,183 261,187
24 | Mizoram
9,380 20,640 68,965 57,573 47,390 8,440 212,388
25 | Nagaland
7,982 26,130 45,970 74,677 86,428 19,483 260,670
26 | Odisha 574,50 3,707,28 | 2,465,43
0 943,213 | 1,273,413 5 5 634,710 | 9,598,550
27 | Puducherry
39,740 55,484 56,820 105,790 89,514 16,917 364,265
28 | Punjab 904,16 1,723,60 | 3,114,88
5 934,359 | 1,154,651 4 5 533,951 | 8,365,615
29 | Rajasthan 1,532,6 3,599,08 | 4,573,177 | 1,219,81 | 16,056,02
14 2,366,875 | 2,764,463 0 - 5 5
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30 | Sikkim
3,408 10,578 15,265 23,789 57,432 8,919 119,391
31 | Tamil Nadu 3,305,2 7,390,86 | 6,848,40 | 1,492,48 | 27,669,85
4,011,295 | 4,621,580
34 0 0 3 2
32 | Telangana 1,639,0 427012 | 4,114,61 | 1,235,89 | 15,734,66
1,931,782 | 2,543,249
02 6 4 6 9
33 | Tripura
15,478 78,257 174,215 374,258 | 310,158 92,907 | 1,045,273
Uttar
34 2,081,7 7,828,34 | 8,589,12 | 3,163,07 | 29,414,69
Pradesh 2,834,622 | 4,917,794
27 8 6 4 1
35 | Uttarakhand 215,63
1 398,624 401,149 575,321 601,540 | 271,024 | 2,463,289
36 | West Bengal 1,098,9 6,507,87 | 5,281,91 | 1,144,88 | 18,853,26
2,018,473 | 2,801,175
36 5 4 7 0
Total:- 27,318, | 34,885,06 | 45,588,70 | 73,9756 | 82,631,4 | 20,542,1 |284,941,24
171 3 2 38 94 75 3

Report Dated:- 28.07.2025 02:45 PM based on the revised criteria w.e.f. 01.04.2025
Source: Udyam Registration Portal & UAP

STATEMENT-III
The details of total number of MSMEs shut down or non-operational, State/UT-wise, from
01.07.2020 to 15.07.2025
Sl. State 2020- 2021- 2022- 2023- 2024- 2025- Total
No. 21 22 23 24 25 26
1 Andaman and - 9 12 26 47 17 111
Nicobar Islands
2 Andhra Pradesh - 113 261 499 1,401 648 2,922
3 Arunachal Pradesh - - 1 2 - 7 10
4 Assam - 8 28 47 46 20 149
5 Bihar 18 541 547 677 1,828 500 4,111
6 Chandigarh 1 21 8 12 31 5 78
7 Chhattisgarh 4 64 134 249 459 288 1,198
8 Dadra and Nagar - 7 16 28 43 15 109
Haveli and Daman
and Diu
9 Delhi - 210 470 203 139 62 1,084
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10 | Goa 3 5 17 61 89 41 216
11 Gujarat 67 492 1,074 2,307 3,534 1,429 8,903
12 Haryana 16 151 404 842 271 92 1,776
13 Himachal Pradesh 2 8 86 38 287 78 499
14 | Jammu and - 51 121 241 566 341 1,320

Kashmir

15 | Jharkhand - 134 251 365 734 274 1,758
16 Karnataka 4 272 534 822 2,187 980 4,799
17 Kerala 2 137 339 591 1,157 541 2,767
18 Ladakh - 1 2 3 15 4 25
19 Lakshadweep - - - - 1 3 4
20 Madhya Pradesh 1 112 548 552 1,961 741 3,915
21 Maharashtra 3 1,831 3,276 4,800 9,702 3,716 | 23,328
22 Manipur - - 62 33 186 65 346
23 Meghalaya - 1 1 1 - 2 5
24 Mizoram - 1 2 5 21 16 45
25 Nagaland - 1 5 7 16 14 43
26 | Odisha 1 118 212 431 875 435 2,072
27 Puducherry - 8 39 56 119 33 255
28 Punjab - 208 88 65 155 74 590
29 Rajasthan 11 312 1,068 1,682 3,274 1,260 7,607
30 | Sikkim - - 1 - 1 67 69
31 Tamil Nadu 2 591 1,900 2,589 4,900 1,919 | 11,901
32 | Telangana 2 128 102 220 1,981 666 3,099
33 | Tripura - 8 6 10 26 28 78
34 Uttar Pradesh 20 494 1,110 1,444 1,368 1,072 5,508
35 Uttarakhand 1 32 202 234 448 199 1,116
36 | West Bengal 17 153 363 686 1,578 817 3,614

Total:- 175 6,222 | 13,290 | 19,828 | 39,446 | 16,469 | 95,430

Report Dated:- 28.07.2025 02:45 PM based on the revised criteria w.e.f. 01.04.2025
Source: Udyam Registration Portal & UAP

TAP WATER CONNECTIONS UNDER JJM IN MANIPUR

1874. DR. ANGOMCHA BIMOL AKOIJAM:

Will the Minister of JAL SHAKTI be pleased to state:

(a) the number of tap water connections to the households under Jal Jeevan

Mission (JJM) completed till date in Manipur, district-wise;
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(b) whether these connections include those that have already been provided
with connections under the Swachh Bharat Mission and if so, the number and
details thereof; and

(c) whether the connections under the JJM in Manipur have a functional and
regular water supply source and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND
MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V.
SOMANNA):

(a) and (b): Since August 2019, the Government of India is implementing Jal
Jeevan Mission (JJM), in partnership with States/ UTs to provide tap water
supply to every rural household across the country, including those in Manipur.

As reported by the state of Manipur, at the start of JUM on 15.08.2019,
only 25,920 (5.74%) rural households had tap water connections. Since then,
around 3,33,539 additional rural households have been provided with tap water
connections. Thus, as on 28.07.2025, out of 4,51,619 rural households in state,
the provision of tap water supply is available to 3,59,459 (79.59%) rural
households. The number of rural households with tap water connections in
Manipur, district-wise, as on 28.07.2025, is Statement.

Swachh Bharat Mission (Grameen) [SBM(G)] was launched by the
Government on 02.10.2014 with the aim to make the rural area of the country
Open Defecation Free (ODF) by 02.10.2019. All the villages in the country
declared themselves ODF by 02.10.2019. Having achieved the ODF status,

Phase Il of SBM (G) has been launched with effect from 01.04.2020 for a period
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of 5 years with the objective to sustain the Open Defecation Free (ODF) status
of villages and to cover all villages with Solid and Liquid Waste Management
(SLWM) and visually clean.

(c): Development of reliable drinking water sources and/ or augmentation of
existing sources to provide long-term sustainability of water supply system in
villages, is an integral part of JUM. As per operational guidelines for the
implementation of JUM, State Level Scheme Sanctioning Committee (SLSSC),
headed by Chief Secretary/ Addl. Chief Secretary/ Principal Secretary/ Secretary
in-charge of Public Health Engineering (PHE)/ Rural Water Supply (RWS)
Department, approves the schemes/ projects being taken up under JIM. The
proposals placed before SLSSC are invariably reviewed by 'Source Finding
Committee' for availability of potable water in adequate quantity in prescribed
quality for the scheme design period. Further, provision has been made for the
preparation of Village Action Plan (VAP) by village community, which inter alia
includes strengthening of drinking water sources in convergence with other
schemes such as MGNREGS, Finance Commission grants to rural local bodies/
PRIs, MP & MLA’s Local Area Development Fund, District Mineral Development
Fund, CSR fund, etc. In addition, states have also been advised for source
recharging, viz. dedicated bore well recharge structures, rainwater recharge,
rejuvenation of existing water bodies, reuse of greywater, etc., to ensure

adequate water availability for rural water supply schemes.
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The number of rural households with tap water connections in Manipur

Households Households with
with tap water tap water
S.No. District No. of rural connections as | connections as
households | 11 15.08.2019 | on 28.07.2025
No. % No. %

1 Bishnupur 33,004 1,720 5.21 23,978 72.7
2 Chandel 19,523 405 2.07 15,311 78.4
3 Churachandpur 42,161 2,072 4.91 36,061 85.5
4 Imphal East 72,889 2,089 2.87| 58,689 80.5
5 Imphal West 45,725 1,520 3.32 35,347 77.3
6 | Jiribam 7,272 79 1.09 2,740 37.7
7 Kakching 20,272 1,205 5.94 17,676 87.2
8 Kamjong 11,334 2,245 | 19.81 8,323 73.4
9 Kangpokpi 32,332 2,197 6.80| 27,674 85.6
10 | Noney 11,492 1,412 | 12.29 8,799 76.6
11 | Pherzawl 8,005 316 3.95 4,128 51.6
12 | Senapati 42,625 3,059 7.18 | 32,689 76.7
13 | Tamenglong 16,511 469 2.84 13,094 79.3
14 | Tengnoupal 14,973 298 1.99 13,045 87.1
15 | Thoubal 42,302 3,622 8.56 | 37,530 88.7
16 | Ukhrul 31,199 3,212 | 10.30| 24,375 78.1
Total 4,51,619 | 25,920 5.74 | 3,59,459 79.6

RISING PRICES OF PETROLEUM PRODUCTS
1875. SHRI K. RADHAKRISHNAN:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
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(a) the annual retail prices of petrol, diesel and domestic Liquefied Petroleum
Gas (LPG) across the country during each of the last ten years;

(b) the reasons for the continuous rise in the prices of petroleum products
despite fluctuations in global crude oil prices;

(c) the details of the annual profits earned by major public sector and private
sector oil and gas companies including Indian Oil Corporation, Bharat
Petroleum, Hindustan Petroleum, Reliance Industries and Adani Total Gas
Limited during the said period;

(d) whether the Government has conducted any study on the impact of rising
fuel prices on inflation and the cost of living for common citizens and if so, the
outcome thereof; and

(e) whether the Government proposes any measures to regulate fuel pricing
mechanisms, ensure greater transparency and provide relief to consumers and
if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM
(SHRI SURESH GOPI):

(a): The details of Yearly Average Retail Selling Prices (RSP) of Petrol, Diesel
and Domestic LPG (at Delhi) since 2015-16 are given at Statement-l.

(b) to (e): Prices of petrol and diesel are market determined and Public Sector
Oil Marketing Companies (OMCs) take appropriate decision on pricing of petrol

and diesel.
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The prices of petroleum products in the country are linked to the price of
respective products in the international market. India imports more than 85% of
its crude oil requirements. Crude oil prices (Indian basket) increased from
$55/bbl (March 2015) to $113/bbl (March 2022) and further to $116/bbl (June
2022) and have continued to fluctuate due to various geopolitical and market
factors, whereas domestically, Petrol and Diesel prices have come down to Rs.
94.77 and Rs. 87.67 per litre respectively (Delhi prices) from Rs. 110.04 and Rs.
98.42 per litre in November 2021 as a result of various steps taken by
Government and PSU OMCs.

Central Excise duty was reduced by the Central Government by a total of
Rs. 13/litre and Rs. 16/litre on petrol and diesel respectively in two tranches in
November 2021 and May 2022, which was fully passed on to consumers. Some
State Governments also reduced state VAT rates to provide relief to citizens. In
March, 2024, OMCs reduced the retail prices of petrol and diesel by Rs. 2 per
litre each. In April 2025, excise duty on Petrol and Diesel was increased by Rs.
2 per litre each but this was not passed on to consumers.

PSU OMCs recently carried out an intra-state freight rationalisation. This
has benefitted consumers located at remote areas, far from Petroleum Oil &
Lubricants (POL) Depots in the form of reduced Petrol and Diesel prices in
remote parts within the states. This initiative has also reduced the difference
between the maximum and minimum retail prices of Petrol or Diesel within a

state.
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Government also took several other steps to insulate common citizens
from high international prices, which included diversifying the crude import
basket, invoking the provisions of Universal Service Obligation to ensure
availability of petrol & diesel in domestic market, increasing the blending of
ethanol in petrol, etc.

The Government has taken several steps to control the impact of rising
crude prices including augmenting domestic exploration and production of crude
oil, ethanol blending program, improving the share of renewable sources in
Indian energy basket etc.

India imports about 60% of the domestic LPG consumed. Price of LPG in
the country is linked to its price in the international market. While the average
Saudi CP (international benchmark for LPG pricing) rose by 51% (from US$
385/MT in July 2023 to US$ 582/MT in June 2025), the effective price for
Pradhan Mantri Ujjwala Yojana (PMUY) consumers for domestic LPG was
reduced by 38% (from Rs. 903 in August 2023 to Rs. 553 in July 2025).

The retail selling price of a 14.2 Kg domestic LPG cylinder is currently Rs.
853 in Delhi. After a targeted subsidy of Rs. 300/cylinder to PMUY consumers,
Government of India is providing 14.2 Kg LPG cylinders at an effective price of
Rs.553 per cylinder (in Delhi). This is available to about 10.33 crore Ujjwala
beneficiaries, across the country.

The impact of increase/decrease in prices of petrol, diesel and LPG can

be assessed through their impact on inflation measured by Wholesale Price
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Index (WPI). The weightage of petrol, diesel and LPG in the WPI index is 1.60%,
3.10% and 0.64% respectively.

The details of Standalone Profit after Tax (PAT) / Loss of Public & Private
Sector companies in the oil and gas sector, as compiled by PPAC since 2015-
16 are given at Statement-Il.

STATEMENT-I

Yearly Average Retail Selling Prices (RSP) of Petrol, Diesel and Domestic LPG

Retail selling Prices (at Delhi)
FY Petrol Diesel Domestic LPG
(Rs./Litre) | (Rs./Litre) |(Rs./14.2 KG cyl)
2015-16 61.59 47.01 586.09
2016-17 64.61 53.24 554.17
2017-18 69.2 58.78 657.41
2018-19 75.37 68.22 754.33
2019-20 72.69 65.78 688.03
2020-21 80.84 73.58 650.80
2021-22 98.05 87.42 866.85
2022-23 97.9 90.58 1,038.70
2023-24 96.63 89.53 979.23
2024-25 94.74 87.64 803.00
2025-26
_ 94.77 87.67 847.26
(Till 23.07.2025)

Source: Petroleum Planning and Analysis Cell (PPAC)
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STATEMENT-I

Standalone Profit after Tax (PAT) / (Loss) of oil and gas companies

(Rs. in Crore)

Reliance .
] Adani
FY IOCL BPCL HPCL Industries
Total Gas
Ltd.

2015-16 11,242 7,056 3,725 27,426 *NA
2016-17 19,106 8,039 6,209 31,425 *NA
2017-18 21,346 7,919 6,357 33,612 165
2018-19 16,894 7,132 6,029 35,163 229
2019-20 1,313 2,683 2,637 30,903 436
2020-21 21,836 19,042 10,664 31,944 472
2021-22 24,184 11,363 6,383 39,084 505
2022-23 8,242 1,870 (8,974) 44 190 530
2023-24 39,619 26,674 14,694 42,042 653
2024-25 12,962 13,275 7,365 35,262 648

Source: as compiled by Petroleum Planning and Analysis Cell (PPAC)

*NA — Not available

WOMEN-LED MSMEs
1876. DR. NISHIKANT DUBEY:
SUSHRI SAYANI GHOSH:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased
to state:
(a) the total number and percentage share of women-led/women owned MSMEs
registered in the country during the last five years, year-wise and State-wise

particularly in Jharkhand, Bihar and West Bengal;
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(b) the number of MSMEs owned by women in 2014 as compared to that in 2025
in the country, State/UT-wise particularly in Jharkhand and Bihar;

(c) the share of total employment, investment and turnover contributed by
women-led MSMEs in the last three financial years;

(d) the total amount of credit extended to women-led MSMEs under various
Government schemes in comparison to male-led MSMEs;

(e) whether the Government is aware of the significantly higher credit gap faced
by women entrepreneurs (estimated at 35%) and the factors contributing to such
disparities in financial access;

(f) the steps taken by the Government to increase the participation of women in
MSMEs in the country;

(g) the steps taken by the Government to ensure equitable access to formal
credit for women-led MSMEs and Informal Micro-Enterprises (IMEs), especially
in rural and semi-urban areas; and

(h) the progress made under the Udyam Assist Portal in registering women-led
IMEs and enabling them to avail priority sector lending benefits?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a) to (h): Udyam Registration Portal was launched on 01.07.2020. As on
28.07.2025, State/UTs wise and Financial Year Wise total number and % of

Women Owned MSMEs registered under Udyam Registration Portal including
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Udyam Assist Platform (from 01.07.2020 to 15.07.2025) is attached at
Statement.
The share of total employment, investment and turnover contributed by

women owned MSMEs which are registered on Udyam registration Portal are

as follows:
Employment | Investment | Turnover
Financial Year
(in %) (in %) (in %)
2022-23 9.16
21.14 9.42
2023-24 10.15
34.37 9.96
2024-25 10.74
32.31 10.40

The Credit Guarantee Scheme (CGS) for Micro and Small Enterprises
(MSEs) through Credit Guarantee Fund Trust for Micro and Small Enterprises
(CGTMSE) to provide credit guarantees to its Member Lending Institutions for
the credit facilities extended by them to the MSEs without any collateral security
and third-party guarantee. The Scheme provides guarantee to Women led MSEs

at liberal terms:

® The extent of guarantee coverage for Women led MSEs is 90% viz-a-viz

75% in general.

® \Women led MSEs get 10% relaxation in guarantee fee.
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The details of the guarantees approved to Women led MSEs under CGS are as

below:
CGS - Guarantee Approved
Women-led MSEs Men-led MSEs

Duration No. of | Amount | No. of | Amount

Guarantees | Approved | Guarantees | Approved

Approved (in Approved (in

ICrore) ICrore)

Cumulative since
Inception in 2000 as on 26,53,753 | 1,565,194 | 94,10,575| 8,70,924
June 30, 2025

Further, in order to facilitate unsecured affordable credit flow to IMEs

(which are exempted from GST regime) for their composite requirement, special

provision under CGS has been launched. Credit facility up to 320 lakh is

guaranteed with extent of coverage of 85%.

The Government has taken a number of initiatives to increase the participation

of women in MSMEs in the country, such as:

i. Special drives for registration of women-owned MSMEs.

ii. To support women entrepreneurs, the Public Procurement Policy

mandates at least 3% of their annual procurement from micro and small

women entrepreneurs by CPSEs/Ministries/Departments.

ii.  Ministry of MSME implements Prime Minister's Employment Generation

Programme (PMEGP) which is a credit-linked subsidy programme aimed

at generating self-employment opportunities through establishment of

micro-enterprises in the non-farm sector by helping traditional artisans
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Vi.

Vii.

and rural/urban unemployed youth. Out of the total PMEGP beneficiaries,
39% are women and they are provided higher subsidy (35%) vis-a-vis
non-special category (upto 25%).

To encourage entrepreneurship among women, Ministry of MSME
implements ‘Skill Upgradation and Mahila Coir Yojana' under Coir Vikas
Yojana, which is an exclusive training programme aimed at skill
development of women artisans engaged in the Coir sector.

Participation of women entrepreneurs in trade fairs under Procurement
and Marketing Support Scheme is subsidized to the extent of 100% vis-a-
vis 80% for other entrepreneurs.

Ministry of MSME has launched ‘PM Vishwakarma Scheme on
17.09.2023, to provide a number of benefits to the traditional artisans and
craftspeople including women, engaged in 18 trades.

The Ministry has launched awareness campaign ‘Yashasvini’ to create
awareness about M/o MSME schemes among existing and prospective
women entrepreneurs to provide continuum of handholding and capacity
building support to them.

STATEMENT

State and Financial Year Wise % of Women Owned MSMEs Registered

Under Udyam and UAP Since Inception till 15/07/2025*

Sl. Stat 2020- | 2021- | 2022- | 2023- | 2024- | 2025-
ate
No. 21 22 23 24 25 26*
ANDAMAN AND
1 25.70 | 25.04 | 25.43 | 28.92 | 30.90 | 40.15
NICOBAR ISLANDS
2 | ANDHRA PRADESH 19.65 | 23.50 | 28.84 | 61.72 | 63.07 | 40.87
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3 | ARUNACHAL PRADESH |22.10 | 30.67 | 51.77 | 42.23 | 47.15 | 43.80
4 | ASSAM 17.01 | 28.29 | 28.15 | 33.05 | 41.90 | 31.28
5 |BIHAR 16.15 | 17.42 | 16.53 | 63.46 | 44.92 | 29.19
6 | CHANDIGARH 14.48 | 16.03 | 19.07 | 26.06 | 33.33 | 33.58
7 | CHHATTISGARH 12.69 | 14.05 | 16.73 | 56.15 | 42.89 | 39.10
8 | DELHI 15.13 1 16.28 | 17.72 | 32.38 | 32.01 | 28.43
9 | GOA 18.66 | 21.76 | 24.17 | 47.71 | 40.83 | 30.76
10 | GUJARAT 15.19 | 13.72 | 16.37 | 37.54 | 28.76 | 23.16
11 | HARYANA 12.27 | 13.71 | 17.72 | 35.75 | 31.37 | 28.73
12 | HIMACHAL PRADESH 14.80 | 17.08 | 18.61 | 24.14 | 24.54 | 25.14
13 | JAMMU AND KASHMIR 11.39 | 17.98 | 23.47 | 26.62 | 21.89 | 22.72
14 | JHARKHAND 13.49 | 16.96 | 23.77 | 61.24 | 45.38 | 35.25
15 | KARNATAKA 19.57 | 18.29 | 22.73 | 55.48 | 49.31 | 33.28
16 | KERALA 20.48 | 21.40 | 27.80 | 61.86 | 48.46 | 37.49
17 | LADAKH 11.26 | 15.41 | 15.94 | 37.12 | 39.53 | 40.82
18 | LAKSHADWEEP 12.82 | 9.66 | 17.47 | 15.19 | 31.83 | 28.85
19 | MADHYA PRADESH 12.86 | 12.32 | 24.67 | 54.29 | 33.64 | 23.70
20 | MAHARASHTRA 19.07 | 19.66 | 22.66 | 45.38 | 39.92 | 35.48
21 | MANIPUR 38.84 | 37.78 | 46.53 | 63.92 | 57.77 | 63.97
22 | MEGHALAYA 28.26 | 28.89 | 34.49 | 47.34 | 57.07 | 55.44
23 | MIZORAM 37.65|42.71 | 53.21 | 70.84 | 54.85 | 53.13
24 | NAGALAND 27.53 | 33.41|41.70 | 60.81 | 48.54 | 49.66
25 | ODISHA 15.91 1 19.60 | 22.24 | 53.98 | 41.63 | 35.44
26 | PUDUCHERRY 27.30 | 27.87 | 29.94 | 56.89 | 56.58 | 40.78
27 | PUNJAB 13.53 | 15.70 | 21.52 | 35.76 | 37.89 | 31.84
28 | RAJASTHAN 12.54 | 11.77 | 13.58 | 35.28 | 26.89 | 21.01
29 | SIKKIM 2514 | 33.84 | 32.79 | 39.46 | 62.63 | 56.96
30 | TAMIL NADU 22.64 | 23.54 | 27.57 | 51.76 | 54.25 | 40.94
31 | TELANGANA 23.76 | 21.91 | 24.16 | 53.59 | 49.96 | 30.90
THE DADRA AND
32 | NAGAR HAVELI AND 14.63 | 16.83 | 18.16 | 32.06 | 30.71 | 27.55
DAMAN AND DIU
33 | TRIPURA 13.49 | 11.92 | 24.57 | 77.42 | 51.50 | 54.07
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34 | UTTAR PRADESH 14.11 | 14.17 | 24.97 | 39.46 | 34.84 | 23.22
35 | UTTARAKHAND 18.40 | 17.18 | 19.24 | 37.32 | 34.27 | 26.63
36 | WEST BENGAL 14.89 | 15.05 | 16.94 | 73.76 | 50.31 | 32.94

Total 17.20 | 17.69 | 22.50 | 51.42 | 42.36 | 31.16

State and Financial Year Wise Total number of Women Owned MSMEs Registered Under
Udyam and UAP Since Inception till 15/07/2025*

Sl. | State 2020-21 | 2021-22 | 2022-23 2023-24 2024-25 2025-
No. 26*
1 | ANDAMAN AND 461 729 978 ,561 1,343 467
NICOBAR ISLANDS
ANDHRA PRADESH 12,725 | 34,411 70,454 812,136 895,586 | 77,203
ARUNACHAL 160 692 3,598 4,657 6,867 1,702
PRADESH
4 | ASSAM 2,922 | 20,450 37,561 133,329 197,306 | 29,273
5 | BIHAR 14,473 | 38,344 53,238 1,035,725 507,113 | 56,722
6 | CHANDIGARH 833 1,525 1,926 5,840 5,750 1,519
7 | CHHATTISGARH 4,166 9,614 18,094 266,534 169,117 | 26,010
8 | DELHI 13,520 | 21,908 31,666 135,764 101,462 | 23,646
9 | GOA 1,120 1,867 3,734 22,013 13,084 1,583
10 | GUJARAT 37,107 4,205 85,094 521,603 284,322 | 51,569
11 | HARYANA 2,614 | 24,602 41,942 185,379 169,914 | 33,071
12 | HIMACHAL 1,884 4,572 8,754 21,302 24,756 4,807
PRADESH
13 | JAMMU AND 2,999 13,332 24,318 77,785 48,079 5,679
KASHMIR
14 | JHARKHAND 5,776 | 14,021 33,711 376,059 170,259 | 23,911
15 | KARNATAKA 29,610 | 57,311 95,823 853,163 843,946 | 77,243
16 | KERALA 14,623 | 25,076 49,973 385,147 245518 | 34,927
17 | LADAKH 82 353 510 2,667 1,675 396
18 | LAKSHADWEEP 5 20 58 60 361 30
19 | MADHYA PRADESH 14,283 0,152 | 207,965 744,955 463,166 | 49,357
20 | MAHARASHTRA 22,515 | 90,210 | 274,307 1,239,294 | 1,025,979 | 183,837
21 | MANIPUR 4,010 5,158 9,827 30,005 26,278 7,099
22 | MEGHALAYA 197 643 2,301 7,476 12,064 4,314
23 | MIZORAM 419 1,509 4,172 11,659 7,724 1,163
24 | NAGALAND 196 1,108 3,041 15,750 8,922 2,651
25 | ODISHA 7,823 | 20,688 38,097 563,310 243,154 | 36,184
26 | PUDUCHERRY 1,046 2,277 3,441 20,309 17,601 1,846
27 | PUNJAB 13,649 | 28,704 58,085 212,624 218,505 | 36,809
28 | RAJASTHAN 9,369 | 46,021 70,211 399,728 336,666 | 50,529
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29 | SIKKIM 87 602 1,033 3,190 8,319 1,654
30 | TAMIL NADU 70,243 | 26,774 | 200,832 917,157 905,523 | 121,879
31 | TELANGANA 23,054 | 35,198 55,626 548,097 447,022 | 51,029
32 | THE DADRA AND 444 697 920 3,046 2,306 472

NAGAR HAVELI AND
DAMAN AND DIU

33 | TRIPURA 226 799 4,073 130,539 34,857 5,936
34 | UTTAR PRADESH 30,646 58,553 367,057 994,356 702,201 | 109,250
35 | UTTARAKHAND 4,141 8,504 14,021 78,429 53,013 9,126
36 | WEST BENGAL 9,353 25,492 47,094 2,040,313 550,500 69,257
Total 486,781 | 906,121 | 1,923,535 | 12,800,961 | 8,750,258 | 1,192,050

fere ferstett &Y JMTaededar 31X IcuTed

1877. £t WIS ISR ATh -

£} TR TR AqUr:
T fereret Wit g e T T e fob:
() <2 H Uil fohat Ifeie fasTelt bl aTeRgendT & 31 IHeT fehe If+e bl
IeYTE BIdT &;
() T ST I F Sooll & H STHHR & 3R IS &, Y deaell &IRT a7 8 3iR
Afe T, A g9 T BRI &,
() FAT TRBR BT AR DIel I Fol| IcUTE §€ BReh bae] JAIDATAR fosiet]
IeaTeT R PR DT & R Af &, A qeiaell &RT 1 &; 3R
(%) Ih IR o qUT 60 3 e I [ohTI~a el 81 bl FHTIT 57
fererer watTerar 3 157 HAY; AT 7 R Ao St FaTerT 7 16 HAT (5
SIS I ATEH):
(@): fUser I auT IR g a (S, 2025 ) & foTu e[ T SHIAd 3raegerdt
g Ui IeTeT (/) T &IRT femor -1 0R o 12 2
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(T): < H I DT GATH T &1 <27 bl FciAT ACATUT IcuTa & 484.819
TRITETE 81 YRT TRBR 7 378, 2014 I 260.784 TN T8 IUTE &HAT SATSHY
fere]er T pHT ST TR T T FATeT fobam &, frad <er fege ol ot & faege
qTHaT ot Reerfer 7 gRafcie &t T gl

freset 14 at 3fR e 9y 2025-26 (S, 2025 Th) P SR Tl B Fad H
fereger SAgfet &bt Reerfer a1 <IRT fore=or -1l U f&am T 8

I ferur g9 & fop <er  faege <hY J8aR SUeTeedT & T2, Irolt JATaRTehdT 3R
3TTYfef & &Y T 3R faT af 2024-25 & SR TEPR BaeT 0.1% P el TR U 31T
T & 3R G ot a 2025-26 (S, 2025 Th) &b SR AR HT HH Bl T
9 B ST
() 3R (8): WRT TRDR 7 R-SATeH AT A & ghg DT Iod ATeAfoyehT &f 81 73,
2023 ¥ SFRRIY IS T[T AT (ITUTE) & ITAR, DIl LR G

&I T e, ST S, 2025 H SHTHT 46% &, a9 2031-32 H TR 9T 30% B

I AHTIAT 81 BTolifeh, DIt W FrolT IUTS SIS e bl hlg IR T8l &l

a9 2034-35 T ST ATAIET (PRI AR THTSE) &I T ATereehcll
Y YRT R o forq, T HaATer = =A™ 97,000 HITETE 31fiReh e 31k forrse
TR TTATIET & TATU R T TR bl 81 37T, 2023 I [T, 2025 Teh

T 11,680 HTETS b ATUTIE &S Uget €l <Tc] 81 bl &1 S 3TfcrReh, 38,935

BTETE (5,695 FTEIC T HeheI ATAfdele UNATSTTSAT Afee) ATfEle & e
o fFHTUTe 81 39 3fefrar, fawT ay 2024-25 H 15,440 ATEIE 1A & & forg
fdeT g fobu ST b 81 39 31fciReh, 35,460 HIMEIE DIFel 3R forrge mamRa
ST & Y T bl T8 €, SiY <27 o ST ob fafir= =Rori + &1
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feremor -1
forger i et 3R aciaTT aef & S, 2025 T fRrd Y SiRa sTTereadar g
i Scuree (Tryfe) 1 =GRt
ferer oIl JATTLIDT el ScUTe
(/i) (/i)
2022-23 4147 4450.59
2023-24 4443 4751.62
2024-25 4641 5012.87
2025-26 (ST, 2025 ) 4892 5230.25

feTquT: Ui THY & TTUMT gy b SR Pl Froll AT hdN/IUTE Dl I aY b
AT 2T =T & farTTeT ehRep T STei &

fereror -1
foreer (e et 3R aciaT avf 2025-26 (ST 2025 ) B SR ol B HaH
fererer Smmafef et ReerfRy bt =iRT
ay oIl ATTIIhT | Fpolf bl JMAfT Y | Il
TS FHolT
(T (T (T | %
2022-23 1513497 1505914 7583 | 0.5
2023-24 1626132 1622020 4112 | 0.3
2024-25 1693959 1692369 1590 | 0.1
2025-26 (S, 2025 445197 445040 157 | 0
)

ELECTRONIC CHALLAN FOR TRAFFIC VIOLATION

1878. SHRI ANIL YESHWANT DESAI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to

state:
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(a) whether the Government is aware that globally challans for violation of traffic
rules are issued through electronic medium by installing cameras to capture
images of such violations and if so, the details thereof;
(b) the progress made in installation of such cameras in class 'A' cities in the
country;
(c) the number of challans issued and the amount of fine received through online
mode; and
(d) whether there is any system in place to monitor paid and unpaid challans, if
so, the details thereof?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN
JAIRAM GADKARI):
(a) and (b): Section 136A of the Motor Vehicles Act, 1988 provides for electronic
monitoring and enforcement of road safety on National Highways, State
Highways, roads or in any urban city within a state which has a population up to
such limits as may be prescribed by the Government. Accordingly, Government
has published Rule 167A under the Central Motor Vehicles Rules (CMVR), 1989
in August 2021 for Electronic Monitoring and Enforcement of Road Safety at
high-risk and high-density corridors on National Highways, State Highways and
at critical junctions in cities having more than one million population and cities
under National Clean Air Programme (NCAP) in the Country.

The responsibility to implement the provisions of Rule 167A of the CMVR,
1989 in terms of section 136A of the MV Act, 1988 comes under the purview of

the State Governments. However, to support the States, Government has
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issued guidelines for incentive to States for Implementation of Electronic
Enforcement of Road Safety under the Scheme of Special Assistance to States
for Capital Investment 2025-26 (SASCI 2025-26) with allocation of Rs. 3,000
Crore on First-Come-First-Served basis.

Details of installation of e-enforcement devices by the States/UTs in class

‘A’ cities in the country is not centrally maintained.
(c) and (d): The Government in the Ministry of Road Transport & Highways has
developed eChallan System, a web based application. The system allows the
agencies authorised by the States/UTs to carry out on-the-spot challaning
process efficiently through mobile app, by providing easy user interface, quick
search option of offence history, vehicle and license information, relevant acts &
sections, including the advanced features of capturing GPS location,
photographic evidences and in-built challan printing facility. Further, the system
also facilitates detection of traffic violations through CCTV/ANPR (Automatic
Number Plate Recognition) cameras, Speed Guns, OSVD (Over Speed
Violation Detection), RLVD (Red Light Violation Detection) and other advanced
Intelligent Traffic Management System (ITMS) devices.

The paid and unpaid challans can be monitored through the dashboard in
the eChallan System's report application. The URL for this application is
https://echallan.parivahan.gov.in/echallanreport.

As per the dashboard, as on 29.07.2025, a total of 35.79 crore challans
amounting to ¥53,715.34 crore have been issued. Of these, 13.65 crore challans

have been disposed of, generating revenue of ¥20,027.70 crore through various
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modes, including online payments. Additionally, the portal provides a facility for
raising grievances against challans for review and disposal by the concerned
enforcement authority. Citizens have the freedom to challenge the imposition of
challan in a court of law of competent jurisdiction and disposal of such matters

is done by the courts.

gTsfirs aTfifeht dieer afRarerTg

1879. ST WReHT TIRET:

Y STRAT 3TCT </ RO

A SHIBT YUTETRIE St YT TSI feTeraN:

Y Ao ERUTS STera:
AT TSP URTET 3R IASTART H3T T8 T bl puT P b
(cp) febeTiT BTSfors aTfEieht HiseT (TAUTH) URATSIFIS T Seb feraT 1T & STIR e o AToT
$r aRRT Jo FHEfomee aRAeHY Shadgde O3 81 gl iR a1 8 gl

(o]

GRINSTATRN BT I & 7eT Tl AT IoTaR 3R Iy w0 F FeRTe § femar

YT fhaT &;

(W) TETH RIS & fAT &1 fie™ 6 aRRT I oid &b T AT &hi

IRING A o= ITelT 3 F9Y feheT 2:

() FIT TRBR = & & H T GRIASHT SeISrian & o7 grar AMes/ AT
3UETall @l el fhar & iR Ife &f, a1 I faRE SR/ Fa1 8 S d BRI Ik
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(%) HRDBR AT H TueH YRS &b BRI bl TfT SR Urerit UR g IRt
o FHTIICT AT ehT 3TU&TT el &RT T &; 3R
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(S) GRS el H TR BT 2NeT SRR A Sire+ dTeil UTelel! A o (AT b TRl
T IRT T 872
TSP URTE 3R IoFRT #3T (57t Ffer SR Tea)):
(@): < H BEfe TYES! Wi (WUWH) $ dsd AUl TS 406 URIISHN
PIATII/RATTA Ud GRS &b IR H 8] 3P IR, e UeT 3R FeRTSE 5]
o T 78 3R PpraagTe/gul gfRasTsh 6t i faRer 7 & S 2
(@): T GRASHT & JTTde & 1€, TR Serar gRT RIRIT it IR 8%dier
R & foTU U fI TS aresT (TddY) @7 T3 fasam ST # 3R S a1 fa<ii
HII UTH R & foTl oFTHT 150 =T T FHTafy Jer ol St ol

WRBR GRT Y4 LR ot (fH dT Iucteddr iR HoRT 31fS) 3R Raryawmsr
(fercier 1o, WRAE 3Mfe) Y el & arre, RITId R & UIae =l & SR g
o fFrsuTET & fory e forfy ey ot St & SIR IS o ORT 81 bl 5 ST
AR WR e foifdr & 2-3 a9 gt 8l
() 3R (&1): ST &l ARDPR 7 JelTs 2025 H TAeH GRIISHTRIT & foTu AT AMeS 3
RIS HTeh URRITT & foTu SIRIE (SR H STTeNe SR fohaT 81 7 afmenesi J
3 Tl o FTeF, He ISR URASTHT & ATf-|ref Gl I e, 3TRAT 1fe
ST UeheT faRTE UfRESHTeT & ol =T STaeaeang fiet & 3iiR gaT Seed
fHToT B TuTerT H GER SR Frefiardral & ufer 31feres Sraraea! G e 8
(S.): TR DT & USRYR A SIS dTel! T Bl TS AR IS 81 8l
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STATUS OF ODOP INTEGRATION UNDER PMFME SCHEME
1880. SHRIMATI SANGEETA KUMARI SINGH DEO:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) the status of One District One Product (ODOP) integration under the PMFME
Scheme in Eastern India particularly in the districts of Odisha and Jharkhand;
(b) whether the Government has evaluated alignment between ODOP
recommendations and agricultural output data and if so, the details thereof;
(c) the manner in which micro food processing enterprises in tribal or aspirational
districts are being supported to obtain export certifications and branding
assistance;
(d) the steps taken by the Government to link them with APEDA’s export
infrastructure and global markets;
(e) the number of loans sanctioned under PMFME in each district of Odisha and
Jharkhand till date along with the disbursal rate and district-wise utilization
pattern;
(f) whether any mid-term evaluation or inter-Ministerial consultation has been
undertaken to propose a second phase of PMFME beyond Financial Year 2025-
26 and if so, the details thereof; and
(9) if not, whether a roadmap is being considered for continuation of credit-linked
subsidy and ODOP convergence in underserved regions?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI RAVNEET SINGH):
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(a) and (b): Under Pradhan Mantri Formalisation of Micro food processing
Enterprises (PMFME) Scheme, Ministry of Food Processing Industries (MoFPI)
has approved One District One Product (ODOP) for 726 districts in 35 States/
UTs across the country including Eastern States based on the recommendations
of State / UT Governments and also in consultation with Ministry of Agriculture
and Farmers Welfare. Out of which, ODOP has been approved for 92 districts
including Bihar, Odisha and Jharkhand except West Bengal. The district wise
details of ODOP for Eastern States are at Statement-l. However, State/UT
Governments may recommend change in ODOP to MoFPI with the approval of
State Level Approval Committee (SLAC).

(c) and (d): Under Branding and Marketing component of the PMFME Scheme,
grants-in-aid upto 50% of the eligible project cost is provided to the groups of
FPOs/SHGs/Cooperatives or an SPV of micro food processing enterprises in
tribal or aspirational districts for developing a common brand with provision for
quality control, standardisation, packaging and adhering to food safety
parameters. In addition, Agricultural and Processed Food Products Export
Development Authority (APEDA) provides incentives to processed food
exporters including micro food processors under its different schemes for
Infrastructure Development, Quality, Market Development etc.

(e): Under the PMFME Scheme, 2239 and 3771 loans have been sanctioned for
credit linked subsidy in the State of Odisha and Jharkhand with disbursal rate of

81.24 % and 70.67 % respectively till 30™ June 2025. The district wise details
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are at Statement-ll. However, the district -wise utilization pattern is not

maintained by the Ministry.

(f)and (g): A third-party Mid-Term Impact Evaluation Study has been conducted

to evaluate the performance of the PMFME Scheme. However, till date, no

proposal has been submitted to the Government for continuation of PMFME

scheme beyond Financial Year 2025-26.

STATEMENT-I

The district wise details of ODOP for Eastern States

BIHAR
Sl. No. District ODOP
1 Araria Makhana (Foxnut)
2 Arwal Pulse based products (Besan & Sattu)
3 Aurangabad Strawberry based Products
4 Banka Katarni Rice based Products
5 Begusarai Chilly based Products
6 Bhagalpur Jardalu Mango

_ Indian traditional Sweets and Confectionary (Khurma/
7 Bhojpur _

Belgrami)

8 Buxar Indian traditional Sweets (Batisa or Papdi)
9 Darbhanga Makhana (Foxnut)
10 East Champaran Litchi based Products
11 Gaya Sesame based products
12 Gopalgan;j Papaya based Products
13 Jamui Minor Forest Produce (Jackfruit etc.)
14 Jehanabad Pulse based products (Besan & Sattu)
15 Kaimur Rice based products (Poha, Murmura etc.)
16 Katihar Makhana (Foxnut)
17 Khagaria Banana based Products
18 Kishanganj Pineapple based Products
19 Lakhisarai Tomato based Products
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20 Madhepura Mango based Products

21 Madhubani Makhana (Foxnut)

22 Munger Rice based products (Poha, Murmura etc.)
23 Muzaffarpur Litchi based Products

24 Nalanda Potato based Products

25 Nawada Betel Vine

26 Patna Bakery Products

27 Purnia Maize based products

28 Rohtas Rice Based Products (Poha, Murmura etc.)
29 Saharsa Makhana (Foxnut)

30 Samastipur Turmeric

31 Saran Tomato based Products

32 Sheikhpura Onion based Products

33 Sheohar Banana based products

34 Sitamarhi Litchi based Products

35 Siwan Mentha based Products

36 Supaul Makhana (Foxnut)

37 Vaishali Honey

38 West Champaran | Sugarcane based Products

TOTAL 38

JHARKHAND

Sl. No. DISTRICT ODOP

1 Deoghar Peda

2 Dumka Peda

3 East Singhbhum Tomato based Products
4 Hazaribagh Jaggery

5 Jamtara Chilly based Products

6 Khunti Minor Forest Produce (Tamarind)
7 Koderma Lime based Products

8 Latehar Minor Forest Produce (Mahua)
9 Lohardaga Honey

10 Pakur Mango based Products
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1 Ranchi Guava based Products

12 Sahebganj Mango based Products

13 SaraiKela-Kharsawan Minor Forest Produce (Chironjee)
14 West Singhbhum Custard Apple based Products
15 Bokaro Jackfruit based Products

16 Chatra Tomato based Products

17 Dhanbad Potato based Products

18 Garhwa Potato based Products

19 Giridih Tomato based Products

20 Godda Mango based Products

21 Gumla Green Chilly

22 Palamu Tomato based Products

23 Ramgarh Papaya based Products

24 Simdega Mango based Products

TOTAL 24

ODISHA

SI. No. District OoDOP

1 Angul Mango Based Products

2 Balasore Fish Based Products

3 Bargarh Oil seed Based Products (Groundnut)
4 Bhadrak Fish based Products

5 Bolangir Milk Based Products

6 Boudh Dal based Products

7 Cuttack Milk Based Products

8 Deogarh Tamarind Based Products

9 Dhenkanal Milk Based Products

10 Gajapati Pineapple Based Products

1 Ganjam Fish Based Products

12 Jagatsinghapur Milk Based Products

13 Jajpur Oil seed Based Products (Groundnut)
14 Jharsuguda Spices Based Product (Chilli)

15 Kalahandi Fish Based Product

16 Kandhamal Spices Based Products (Turmeric)
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17 Kendrapara Milk Based Products

18 Keonjhar Urad Based Products

19 Khordha Fish Based Products

20 Koraput Spices Based Products (Ginger)
21 Malkangiri Millet Based Products

22 Mayurbhanj Honey Based Products

23 Nabarangapur Maize Based Products

24 Nayagarh Sugarcane Based products
25 Nuapada Millet Based Products

26 Puri Milk Based Products

27 Rayagada Tamarind Based Products
28 Sambalpur Spices Based product (Chilli)
29 Subarnapur Mango Based Products

30 Sundargarh Mushroom based Products
TOTAL 30

STATEMENT-II

District-wise No. of Loans sanctioned and Disbursal rate for the State of

Odisha till 30" June 2025

No. of loans
S.no. | District Sanctioned Disbursal rate (%)
1 | Anugul 55 70.91
2 | Balangir 64 82.81
3 | Baleshwar 130 67.69
4 | Bargarh 91 84.62
5 | Bhadrak 74 82.43
6 | Boudh 9 44 .44
7 | Cuttack 214 78.50
8 | Deogarh 9 66.67
9 | Dhenkanal 54 81.48
10 | Gajapati 36 77.78
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11 | Ganjam 494 88.46
12 | Jagatsinghapur 28 92.86
13 | Jajapur 41 78.05
14 | Jharsuguda 24 79.17
15 | Kalahandi 26 53.85
16 | Kandhamal 11 54.55
17 | Kendrapara 55 74.55
18 | Kendujhar 17 94.12
19 | Khordha 170 85.29
20 | Koraput 57 92.98
21 | Malkangiri 20 50.00
22 | Mayurbhanj 33 87.88
23 | Nabarangpur 18 77.78
24 | Nayagarh 102 83.33
25 | Nuapada 9 88.89
26 | Puri 261 79.31
27 | Rayagada 44 81.82
28 | Sambalpur 24 79.17
29 | Sonepur 42 76.19
30 | Sundargarh 27 81.48

Total 2239 81.24

District-wise No. of Loans sanctioned and Disbursal rate for the State of

Jharkhand till 30" June 2025

S.no. | District No. of loans Sanctioned Disbursal rate (%)
1 | Bokaro 169 68.05
2 | Chatra 163 52.15
3 | Deoghar 142 71.83
4 | Dhanbad 248 67.74
5 | Dumka 196 78.57
6 | East Singhbum 273 59.71
7 | Garhwa 113 78.76
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8 | Giridih 181 79.56
9 | Godda 235 63.83
10 | Gumla 165 76.36
11 | Hazaribagh 240 66.25
12 | Jamtara 96 69.79
13 | Khunti 74 50.00
14 | Koderma 75 81.33
15 | Latehar 143 71.33
16 | Lohardaga 118 72.88
17 | Pakur 56 64.29
18 | Palamu 113 84.96
19 | Ramgarh 86 76.74
20 | Ranchi 258 86.82
21 | Sahebganj 198 64.14
Saraikela
22 | Kharsawan 159 68.55
23 | Simdega 158 79.11
24 | West Singhbhum 112 66.07
Total 3771 70.67

SUB SCHEME OF PMKSY
1881. SHRI T.M. SELVAGANAPATHI:
Will the Minister of JAL SHAKTI be pleased to state:
(a) whether it is a fact that the Government has approved a sub scheme of
Pradhan Mantri Krishi Sinchayee Yojana as modernisation of command area
development and water management and if so, the details thereof;
(b) whether it is a fact that the said sub scheme with an initial outlay of Rs.1,600
crore is set to run from 2025-2026 and is designed to enhance the irrigation

infrastructure in the country;
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(c) if so, the details thereof;

(d) whether the said sub scheme aims to build sustainable farming practices as
well; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):

(a): Yes. The Cabinet has approved Modernization of Command Area
Development and Water Management (M-CADWM) as a sub-scheme of
Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) for the period 2025-2026 with
an initial total outlay of Rs.1600 crore on 09.04.2025.

(b) and (c): Yes. The scheme aims for modernization of the irrigation water
supply network to supply irrigation water from existing canals or other
established sources to a designated cluster. It will make robust backend
infrastructure for micro-irrigation by farmers from established source to the Farm
gate upto 1 Ha with underground pressurized piped irrigation. The use
of SCADA, Internet of things technology will be used for water accounting and
water management. This will increase the Water Use Efficiency (WUE) at the
farm level, increase agriculture production & productivity; and thereby increase
the income of farmers.

(d) and (e): The projects will be made sustainable by Irrigation Management
Transfer (IMT) to the Water User Society (WUS) for management of irrigation
assets. The farmers will be encouraged to adopt sustainable micro-irrigation

based farming practices to increase agriculture production & productivity. The
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Water User Societies (WUS) will be given handholding support for initial period
of five years for O&M of irrigation infrastructure and evolve as a self-sustainable

economic entity.

HYDROCARBON EXPLORATION AND MINING IN GULF OF MANNAR
REGION

1882. SHRI K. E. PRAKASH:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) whether the Union Government has received any request/representation
from the State Government of Tamil Nadu urging to drop the proposal for
offshore hydrocarbon exploration and mining in the Gulf of Mannar region due
to its ecological sensitivity and impact on the livelihoods of coastal communities;
(b) if so, the details thereof along with the current status of the proposed project;
and

(c) whether the Union Government has considered the concerns raised by the
State Government of Tamil Nadu regarding environmental protection, marine
biodiversity and the socio-economic impact on shing communities before
proceeding with any approvals, clearances or public consultations and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM

(SHRI SURESH GOPI):
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(a): Government have put on offer an exploration block CY-DWHP-2024/1
measuring an area of 9990.96 sq. Km falling in Gulf of Mannar for bidding under
the Open Acreage Licensing Policy (OALP) Bid Round X, which has been
launched on 11.02.2025. Government have subsequently received a
communication dated 04.03.2025 from Chief Minister of Tamil Nadu raising
concerns regarding proposal for offshore mining activities in Gulf of Mannar, off
the coast of Tamil Nadu.

(b) and (c): This block is as an offshore deep-water block and hence is outside
the jurisdiction of the State Government. Permission from State Government for
exploration license or production lease for such offshore blocks is not required.
Further, the block, CY-DWHP-2024/1, does not fall within the Gulf of Mannar
Biosphere core zone.

Mere award of the blocks does not entitle awardees to initiate exploration
activities. All statutory and regulatory approvals are non-negotiable and
essential, which include Environmental Clearance (EC), Coastal Regulation
Zone (CRZ) clearance, and Wildlife Clearance, as mandated under the EIA
Notification, CRZ Notification and the Wildlife Protection Act. These approvals
typically involve an Environmental Impact Assessment (EIA) to evaluate
potential environmental impacts, public consultations with local communities,
including fisherfolk and the resolution of concerns raised during the
process. These clearances are intended to ensure that exploration and
production activities are undertaken in a manner that safeguards the marine

ecosystem and the socio-economic interests of the affected communities.
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ACCESSIBILITY OF PUBLIC BUSES FOR PWDS
1883. SHRI LAVU SRIKRISHNA DEVARAYALU:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) whether the Government has taken special measures for improving
accessibility to public buses for Persons with Disabilities (PwDs) and if so, the
details thereof including low-floor design, ramp access, priority seating and
announcement systems;
(b) the number and percentage of accessible buses currently operational in the
country, State/UT-wise, especially in Andhra Pradesh;
(c) whether public transport staff including drivers and conductors are provided
training to assist PwD commuters and if so, the details thereof; and
(d) whether any audits or inspections have been conducted to assess
compliance with accessibility norms in urban bus fleets and if so, the details
thereof?
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):
(a) and (b): As per the information received from Ministry of Road, Transport and
Highways (MoRTH), to ensure accessibility in buses, MoRTH Vide GSR 959(E),
GSR 367(E) {AIS:153}, GSR 287(E) {AlS:052}, have taken various regulatory
steps that inter-alia ensures for providing various accessibility features such as
Priority Seat, Signs, securing of crutches/canes/walkers, Hand rail/stanchions,

control at priority seats, wheel chair entry/housing/locking arrangement for wheel
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chair in buses, provision for kneeling system, lift or ramp as well as mandating
the renewal of fitness certificate with accessibility features.

As per the information received from MoRTH and Association of Road
Transport Undertakings, a total no. of 1,45,527 buses are operational out of
which 51,604 buses including 56 buses of Andhra Pradesh State Road
Transport Corporation (APSRTC) are accessible i.e. 35.46% buses are
accessible. The State wise (STUs) details are provided in Statement.

Also, under the PM-eBus Sewa Scheme of this Ministry, to address the issue of
accessibility, PM-eBus Sewa Tender specifies accessibility features and
equipment as per AIS 052 & AIS 153 so as to deploy 100% 12 m & 9 m buses
with accessibility features including wheelchair accessibility.

(c) and (d): ‘Urban planning’ is a State subject. Therefore, the respective State
Governments are responsible for planning, operations, safety management,
developing and implementing urban transport infrastructure including improving
accessibility of public buses for Persons with Disabilities (PwDs), providing

training of Staff, conducting audit and inspection.

STATEMENT
Status of buses held by SRTUs for Accessible India Campaign for June, 2025
SL. NAME FLEET | Intercity Urban
NO OF THE HELD Inter Fully Access | Not Urban Fully Access | Not
STU (Vehicl city Access | ible Access | Operati | Access | ible Access
es operati | ible ible onal ible ible
in onal with Fleet with
Operat | floet wheel wheel
ion) chair chair
1 Agra- 230 0 0 0 0 230 230 0 0
Mathura
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Tpt.
Services
Ltd.

Ahmedab
ad
Municipal
Transport
Service

804

804

277

527

Allahaba
d City
Tpt.
Services
Ltd.

127

127

127

Andaman
&
Nicobar
Administr
ation

282

202

202

80

80

APSRTC

10796

9777

9777

1019

56

963

Arunacha
| Pradesh
State
Transport
Deptt.

255

255

255

Assam
STC

505

347

20

324

158

154

BEST
Undertaki

ng

3672

3672

365

3307

Bhubnes
hwar-Puri
Tpt.
Services
Ltd.
(CURT)

200

200

100

100

10

Bihar
State
Road
Transport
Corporati
on

414

414

105

309

11

BMTC

6664

6664

1126

5538

12

Chandiga
rh

Transport
Undertaki

ng

587

229

229

358

298

60

13

DIMTS-
Cluster
Bus

3021

3021

2488

533
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Operatio
n in Delhi

14

DIMTS-
Gurugra
m
Metropoli
tan City
Bus
Limited
(GMCBL)

200

200

200

15

DIMTS-
Haryana
City Bus
Services
Ltd.(HCB
SL)

20

20

20

16

DTC

4409

4409

4409

17

GSRTC

8006

5412

95

5317

2594

1905

689

18

Himachal
Road
Transport
Corporati
on

3000

3000

85

2915

19

J &K
State
Road
Transport
Corporati
on

570

512

512

58

58

20

Jaipur
City TSL

200

77

46

31

123

54

69

21

Kadamba
TCL

475

475

81

393

22

Kalyan
Dombivli
Municipal
Tpt.
Undertaki
ng

90

82

66

16

23

Kanpur

City Tpt.
Sevices
Ltd.

270

270

270

24

KAR
SRTC

8052

6266

6266

1786

101

1685

25

Kerala
State
Road
Transport
Corporati
on

5625

2122

173

1949

3503

289

3214
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26

Kerala
Urban
Road
Tpt.
Corpn.
[A
subsidiar
y of
Kerala
SRTC]

719

399

110

289

320

80

240

27

Kohlapur
Munipal
Transport

135

135

75

60

28

Lucknow
City
Services
Ltd.

260

260

260

29

Meerut
City Tpt.
Services
Ltd.

120

120

120

30

Meghalay
a
transport
Corporati
on

62

62

62

31

Mizoram
State
Transport

40

40

40

32

MSRTC

17900

17564

8000

9564

336

336

33

MTC-Ch

3233

3233

2500

733

34

Nagaland
State
Transport

150

o

150

19

131

35

NB STC

965

937

937

28

28

36

NEKRTC

4714

4195

4195

519

265

254

37

NMMT

531

531

246

285

38

NWKRT
Cc

5096

4551

o|OoO| o o

1011

3540

545

100

160

285

39

OSRTC

436

436

o

436

40

Pepsu
Road
Transport
Corporati
on

1045

1045

20

1025

41

Puducher
ry Road
Transport
Corporati
on

110

110

10

100
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42

Pune
Mahanag
ar
Parivaha
n
Mahama
ndal Ltd.

1894

1894

1481

413

43

Punjab
State Bus
Stand
Manage
ment Co.

1116

1116

1116

44

RSRTC

4878

4878

4878

45

SETC

1064

1064

815

249

46

Sholapur
MTU

44

44

35

47

Sikkim
Nationali
zed
Transport

85

85

79

48

South
Bengal
State
Transport
Corporati
on

661

661

661

49

ST
HARYAN
A

3630

3630

3630

50

State
Transport
Punjab

646

646

646

51

Telangan
a State
Road
Tpt.
Corpn

9691

6790

6790

2901

122

2779

52

Thane
MTU

448

448

140

308

53

TN-CBE

2559

1171

1171

1388

1388

54

TN-
KUMB

3471

2186

2186

1285

1285

55

TN-MDU

2369

1099

1099

1270

1270
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56 TN- 2131 1294 0 860 434 837 0 0 837
SALEM
57 TN-TNV | 1762 1064 0 354 710 698 0 52 646
58 TN-VPM | 3373 | 2289 0 1140 1149 1084 0 0 1084
59 Tripura 63 63 0 0 63 0 0 0 0
Road
Transport
Corporati
on
60 u.p. 9487 | 9487 0 9487 0 0 0 0 0
State
Road
Transport
Corporati
on
61 Uttarakha | 1225 | 1225 0 0 1225 0 0 0 0
nd
Transport
Corporati
on
62 Varanasi | 130 0 0 0 0 130 130 0 0
City Tpt.
Sevices
Ltd.
63 West 810 92 0 92 0 718 0 632 86
Bengal
TCL
Total 14552 | 97165 | 356 24860 | 71949 | 48362 | 11075 | 15313 | 21974
7
SUMMARY
Si.N | Nos. of Buses held by STUS Total Nos. of Total %age of
o. Nos of accessible/Fully access-
buses accessible ibility
buses
1 Intercity Operations 97165 24860*+356** 25216 26%
2 Urban Operations 48362 15313*+11075** | 26388 55%
3 Total 145527 | 40173*+11431** | 51604 35.46%
Note : *Accessible without wheelchair accessibility, **Fully accessible having wheel chair
accessibility
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FRAMEWORKS/GUIDELINES FOR CITY ECONOMIC DEVELOPMENT
1884. SHRI VE. VAITHILINGAM:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) whether the Government concurs with the view that frameworks/guidelines
need to be developed to facilitate the preparation of City Economic Development
Plans;
(b) if so, the details of the initiatives that are proposed to be taken by the
Government keeping in mind that State Governments should be incentivised for
developing and adopting such a framework; and
(c) if not, the reasons therefor?
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):
(a) to (c): Article 243W of the Constitution empowers state legislatures to endow
the municipalities with such powers and authority as may be necessary to enable
them to function as institution of self-government. This law may contain provision
for the devolution of powers and responsibilities upon Municipalities, subject to
such conditions as may be prescribed therein, which, inter alia, includes (i)
preparation of plans for economic development and social justice, and (ii) the
performance of functions and the implementation of schemes as may be
entrusted to them including those in relation to the matters listed in the Twelfth
Schedule. The Government is of the view that the preparation of City Economic
Development Plan framework is needed. The Ministry has urged the State/UT

Governments to formulate the ‘City Level Economic Vision for 100 tier 2 and tier
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3 cities’ in pursuance to the action point emerged from 4™ National Conference

of Chief Secretaries held during December, 2024.

TARGETS OF ETHANOL BLENDING PROGRAMME
1885. DR. M. P. ABDUSSAMAD SAMADANI:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) the current percentage of ethanol blending in petrol across the country, State-
wise;
(b) the original and revised targets set under the Ethanol Blended Petrol (EBP)
Programme;
(c) the steps taken by the Government to ensure availability of feedstock for
sustained ethanol production; and
(d) whether there are any challenges in achieving uniform blending across
States and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM
(SHRI SURESH GOPI):
(a) to (d): The National Policy on Biofuels — 2018, as amended in 2022, inter-
alia advanced the target of 20% blending of Ethanol in petrol from 2030 to
Ethanol Supply Year (ESY) 2025-26. During the ongoing ESY 2024-25, Public
Sector Oil Marketing Companies (OMCs) have achieved an average ethanol
blending of 18.93% as on 30.06.2025. In the month of June 2025, Ethanol

blending of 19.92% has been achieved. State-wise Ethanol blending targets are
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not set. The current percentage of ethanol blending in petrol, State/UT-wise, for
ESY 2024-25 (as on 30.06.2025) are at Statement.

In order to ensure availability of feedstock for ethanol production to
achieve 20% Ethanol blending target by the Ethanol Supply Year (ESY) 2025-
26, the Government has taken several steps which inter-alia includes (i)
expansion of feedstock for Ethanol production as per the National Policy on
Biofuels, as amended in 2022, (ii) development of Maize Cluster around ethanol
plants by Department of Agriculture and Farmers Welfare (DAFW) and a Project
by ICAR-Indian Institute of Maize Research (IIMR) titled “Enhancement of maize
production in catchment areas of ethanol industries” to increase the production
of maize in catchment area of grain based distilleries, (iii) approval by
Government for allocation of 52 Lakh Metric Tonne (LMT) of surplus Food
Corporation of India (FCI) rice for ethanol production, each for the ESY 2024-
25 (from 1% November 2024 to 31% October 2025) and ESY 2025-26 up to
30.06.2026, and (iv) diversion of 40 LMT of sugar for ethanol production allowed
for the ESY 2024-25.

Further, to support ethanol production in the country, Government
introduced administered price mechanism for Ethanol procurement under the
Ethanol Blended Petrol (EBP) Programme, lowered

GST rate to 5% for Ethanol for EBP Programme, introduced various
Ethanol Interest Subvention Schemes (EISS) during 2018-22 for Ethanol
production from molasses as well as grains, a dedicated subvention scheme for

Cooperative Sugar Mills to convert existing sugarcane-based distilleries into
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multi-feedstock plants for ethanol production has been notified by the
Government on 06.03.2025, Long Term Offtake Agreements (LTOAs) between
OMCs and Dedicated Ethanol Plants, notified the “Pradhan Mantri JI-VAN (Jaiv
Indhan - Vatavaran Anukool fasal awashesh Nivaran) Yojana” 2019, amended
in 2024, to provide financial assistance for setting up Advanced Biofuels projects
in the country using lignocellulosic biomass and other renewable feedstock,
multimodal transportation of Ethanol to enhance availability of ethanol and
increasing ethanol storage capacity along with other allied infrastructure for
handling of higher blends of ethanol.

STATEMENT

Current percentage of ethanol blending in petrol, State/UT-wise, for ESY

2024-25 (as on 30.06.2025)

STATE / UNION TERRITORY % Blending (Sales)
Andaman & Nicobar 6.26%
Andhra Pradesh 19.00%
Arunachal Pradesh 18.87%
Assam 18.96%
Bihar 19.02%
Chandiaarh 19.04%
Chhattisaarh 16.96%
Dadra And Naaar Haveli And Daman & Diu 19.01%
Delhi 18.96%
Goa 16.15%
Guiarat 18.95%
Harvana 19.30%
Himachal Pradesh 19.26%
Jammu & Kashmir 18.84%
Jharkhand 18.79%
Karnataka 19.13%
Kerala 19.25%
Ladakh 16.17%
Lakshadweep 16.65%
Madhva Pradesh 19.09%




31.07.2025 263

Maharashtra 18.84%
Manipur 18.17%
Meahalava 18.96%
Mizoram 16.66%
Naaaland 19.03%
Odisha 19.08%
Pondicherry 19.18%
Puniab 19.23%
Raiasthan 18.98%
Sikkim 19.22%
Tamil Nadu 19.11%
Telanaana 19.09%
Tripura 18.82%
Uttar Pradesh 18.81%
Uttarakhand 19.00%
\West Benaal 19.28%
TOTAL 18.93%

AT A FHd A BS U SR Pies A7 TRASHG
1886. Sl arferaT ATRRYE dte:
T T TRAEhROT SN 531 I8 I T puT bl b
(@) ITATH AT TT & o fohpsaTi, Qe anfeardt foamt o folt dhg IrRfTe Aisr
& T TG T TS UIS 3iR Dles o RIS dhr e v &;
(F) FAT IRDR T I HaFa & & ATfart fhAT & fog e 7T B urdh 3iR
Ples TCRT &b ATETH A TORT-3FISI DT TRIEIT BT Dl AT &;
() If 8T, AT qedeel &IRT T 8, 3R
(8N I ST ¥ 5 ThR [HAMT T S8R o™ U ax 31R HiY IuT ol Fayia]
P HH B H GG Herl 2
WTE UHEHRUT FENRT HATAT § 5T H3AY; TAT el G311 F I 73T (3 a0

f1®):
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(@) A (T): TTET THADRUT SERT FATI (THINUHUIRNTS) Dot & dhl T 3TsielT Thi
" TR T et ot (NTHPdTs)" Bl driffead o Y& &1 fuadhydars &
3T Qe ST URISHTST b oTq Ueblepl <fiel ARIeT 3R HeTd el STe=eT ISt
AT T S YT AT (1D 01.04.2021 A §8) AT AT gcd Ao 8
ThTepct 2N HEATSHR HeAdd SFaRET AISHT H BRICITR THATT Pl HH BRA b
foTq T & = STHIHT A AT et Bt & ehipd M SRgeT, UiRRer 3iR
HeATHT AT JAerat T i enfiet 81 feAie 30.06.2025 e, Qe Al
AT 3R W B8 Ui AISHT B R AL Pol 395 IRIISHIBN 3R 41
USRI T HSRT &1 TS 81 Il Al fHafer & H Tefipe aRIISHT T &RT
feraRor o feT W B

UITHGUEATS Tcdh P AT WTe YHEDHRUN G GRREUT & Jor/fdedr
ASHT(HTSTRUTER) 6T T AT I IEEHRUN T GRREIU ST & ForT i
firele Smmenia geprgdl e HISIAT W TREEHRUl hISdl & STE[ehIepRuN/faedR b

foTT TETITT ST Y ST 8, RIAeT Ie2d TEEhRUT & TR Dl 9@, Jod gd PRl

TIT YT T B FxAT 3

UICHUEETS o ST SUYTh TSI HNT-SATETNT Hepfcr bl & SR dTeehuears
I foredT off Treeh ISHT & STRTT ISR GFRTIT STafCa/Fepa/SIRT T8l Y AT &l
RAAT ANDAHT e & Al Y ART A I T ST fh (SAT3MS) &b ATedH
3 3TTAe M by ST 81 3R STfeardt T A et a1 37eee e ax
SE
(ET): TRARERUT SR YIRRETUT GG b (0T & RIeT R Jepsar § AT 3Telt &l SUYh
ST & ST WIS TEEHRUT JqHIAT & (A0 HGTer TREEh_ur T & folg
Py IcUTET ST o] HieT bl HIT Feel! & I9FT feb=aii bl S8eR o fAeld & 1R Py
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YT 3 gl Bl 81 f&Ter 30.06.2025 e, YTTHBURETS ol [T Trce Arsrrail
o AT 1601 YRASHISN DT HoRT < 78 & , R I 1133 uRAISHIN =T 81 I &,
foray arTfeerdt febeait et <91 & 3415102 T ATHTad 8T &

TEE deed! Afdas Urgde fafies ((Aadi=) gRT a9 2020 § “gr&r

URIREARUT ST HATT (T3TIUhUTRITS) GIRT AERICT HTH Uehidh i AelT 3R Jea

T STRARTAT IISTT & IR DpIAT~dd SpIgAT b T ” I fhT 7T 3R H31TT ol

IR HeTeh T STET o SR, T XTehel febarT TIT feb Tl TRREpRUT ST HoATerd
T TehiegpaT el AFATHR o T STAERAAT TIST &b SEAET b BIRUT, T8I T &
o 3uey § 37l HHI <t T8, g€l et SR Wfeorl, SN 3R AR UlerT & H
3T | HEcqquT AT K] TS &

fereror
IAATH ATBEHT FrafesT & H GigHeTars & 37T T URATSHT BT feaxor
HH. | T o | aarer | e | fem | sgee | ofar | W iea ot | Reafa | R | amr
T T drfafyr | o1 | eEM | IrgE fraa
T AN | WEReT (| el fearT
WS | (TS
TR H) | PO H)
1 | Gehtepa ey | SO | TP | S9SN | 22-05- | 32.25 8.5 7.50 | PR | 600 | 9552
MNT @ | WT | BS te 2015 ATefiT
N MeaTH
e (&feam
CERECEI BIEE
LI forfes,
(et
S

1887. SHRI ARUN NEHRU:

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

NEW SUBSIDY SCHEMES TO SUPPORT FPIS
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(a) whether the Government has introduced new subsidy schemes to support
Food Processing Industries (FPIs) of various scales including micro, small,
medium and large units and if so, the details thereof;

(b) the total allocation and expected outcomes of these schemes particularly for
small and medium enterprises;

(c) the specific steps taken by the Government to reduce post-harvest losses
and improve shelf life of fruits, vegetables and perishables;

(d) whether the Government has taken initiatives to increase investment and
global attention through events such as World Food India and if so, the details
thereof; and

(e) the manner in which these schemes aim to enhance value addition, reduce
food wastage and promote India as a leading food processing destination?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):

(a) and (b): Ministry of Food Processing Industries (MoFPl) is implementing two
Central Sector Schemes namely Pradhan Mantri Kisan SAMPADA Yojana
(PMKSY) and Production Linked Incentive Scheme for Food Processing
Industry (PLISFPI) for small, medium and large food processing. Further, MoFPI
is also implementing a Centrally sponsored scheme namely PM Formalization
of Micro Food Processing Enterprises (PMFME) scheme for micro enterprises.
The details of the fund allocated and number of projects approved under the

schemes are as follows:
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. |Approved Outlay for Number of approved
Implementation )
Scheme veriod the Scheme projects under the Scheme
(In Rs Cr.)
PMKSY 2021-2026 5,520 1601
1,44,517
PMFME 2020-2026 10,000 (credit linked subsidy
sanctioned)

PLISFPI 2021-2027 10,900 170

(c): MoFPI provides financial support in the form of grants-in-aid/ subsidy for
setting up of food processing projects thereby creating both processing and
preservation infrastructure facilities including cold chain infrastructure. The
facilities created under the component schemes help in preservation &
processing of raw farm produce and transport of raw & finished products thereby
reducing post-harvest losses of farm produce.

Food irradiation facilitates helps in reduction of post-harvest losses and
wastage of perishable farm produce by enhancing shelf life. Food irradiation
units are assisted under the Integrated Cold Chain & Value Addition
Infrastructure scheme, one of the component scheme of PMKSY.

These schemes aim towards creation of modern infrastructure with
efficient supply chain management from farm gate to retail outlet which includes
storage, transportation, value addition etc., thereby help in providing better
returns to farmers and creating huge employment opportunities, reducing
wastage of agricultural produce, reduction in post harvest losses, enhancing

productivity and increasing the processing level.
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(d) and (e): MoFPI has organized three editions of World Food India (WFI) during
the years 2017, 2023, 2024 and the fourth edition of event is scheduled to be
held during 25" to 28" September, 2025. WFI is primarily aimed to showcase
the vast investment opportunities available in India for food processors,
technology and equipment manufacturers and suppliers, logistic players, cold
chain operators in manufacture and trading of food products. Participation in the
WEFI exhibition helps exhibitors to explore business opportunities and build
partnerships with Indian and International businesses, investors and
Government to leverage India’s food market and economic opportunities to grow
their business.

MoFPI is actively working to minimize the losses, reduction in wastage of
food, increasing value addition, as well as increase in level of processing through
implementation of various schemes for creation and expansion of processing
capacities. WFI, 2025 will further strengthen its role as a catalyst for the growth
of food industry by facilitating its integration into domestic and international

markets.

FITepTaTs & ded STTafed eI
1888. it frere o= HEa:
ot 7 Riw Aeiedr:
Y SR IETe:
S} TR AT
4 et ergehiar:
St A3, A
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ST TUTS AFRHTS AT

£ gEIT gRIfE:

Y ferervTs WehaTo:

S fIgeR 3 TS BRN:

e ferst Rie:

4} WIGRTS ATT:

it foror srereT:

Y &=oT Yot RiE:

T =g RO T

AT Wi FETe:

AT IG5 QeFelT S A feper:

Y TR PR HI:
T T TRAVEHROT SN F3A1 I8 I T puT bl b
() S H S 2025 Teb TGTHAT fh=AT FUST ST (FTHBTHATS) b ST fRHret
e & IR &R Afed ISR Pef a1 GRTIT JAafea &6l 7T &;

(F) SR, 2024 A TF,2025 b NS AT ST H FHDb ST TaIghe] TNRATSTATS

I FET TSI T 3l

() 7 RIS H A BRRIG P g cllcp FHT & Afed <3 H el gAY
foraTfeaa T 1S & 31R URUTREReY I7eh! TRARGARUT Ud SRETUT & H fohaeT gfg &,
(&) iR 3R RRIEN el Afed o™ 5 SA-t Aaell IRIvaHRur sdrsal & forg
3G et GRIIRI TR T Y T8 ISRIBIICT T et RIS febef1 &;

(S) FIT Ieh AT F fIAT T I BANRIG b G clep FHT & H FRGUTAT 3R ST
ICUTET bl FETaT H HHT TS & 31IR IS 8T, o dedaell &IRT T 8; 3R
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() NOHBTHATS & Heg U2, AT 0 A ST-ATAYR cleh T & & fepre H fobey
TR FERIT fHelt 87

QT URIEHRUT ST HATAT § 5T HAY; TAT e G319 F 5T 7AT (A a0
fig):

(@): TRITEAT fohsaT FUeT THT ( NUHBTIATS) Held & i U 7RT TR A1o1
g R diugpugars 6 fRdl oft ged ToFT & I INIANR GRRIfeT
METCT/EIPA/STRT & T STl & | fedrel oer |fed R 9RT & 3ffHofey ol
JTfregfch (( $3NIMTS ) & HIEIT F 3 AT fby St & | T fa duer
AT (AHSTHATS) & AR S, af 2025 Teb @ H AT el LRI T
feHTeret Treer & felTaR. SIRT Afed ISTaR &IRT shA2T: fravur-1 37iR feravor-i & e
7 8l

() 3R (M): SR, af 2024 F S, a9 2025 T AfSAT Fad < R H 52
URIISTATAT ST HORT & TS 81 $7DT ASAIR RT feremor-H 7 71 717 8 | 377 4 Ueh
IRATSIT T 81 TS & | -7 feRor-Iv # fear rar 2 |

() SR 3R RRIEN Rt afed oo 5 SRt Aael) TRRa_uT $higd & forg
TIgpel IR STRT T TS et GFRTIT T ART feraRor-v F fe=m 12 8

(S): NS e A Tgae fafiies (Rda=T) GRTa¥ 2020 H "YITeT IR
SN A (WHIATHUTATS) SRT FERIT TH Thia ofid S@ATR Hoaae

SR AT & STl BrAffereT geprgdl & THTE" WR Y Y 37R HAATeRT bl IR

HeATehT eI b AITAR , I8 Nifehel fehdT TAT T b WIET TRADRUT ST HATTT
<l TebiepeT el AFeT 3R Heude = STEREAT ISIT b BEIET b BIRUI, ST81 THT &A1
o 3y H 3ifres BHl ST TS, g8l el 3R AleSrdT, ST 3R A Ul &F H
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AT H I PHT ST 1 T AAleprT FraferT & 7 fieeueiaTs & Siaid
Tl TR BT KIRT feRur-VI &R far /=m & |
(@): GBTHATS T & 3fcfd, fSHId 30.06.2025 TP, T USYT AT H 52

IRYISHTS Tefiepet b1 15 €, R & 30 IRAISHIT et TRISHT AR 642.57 RIS

BUY & AT QUI/BRIR 8] FTRT 9442 ISR o 3R JRAd 8 & 31 87341 T

[

[a VAN

aTIfeerd U 8 SdRT - QATSYR b frafae & H Tl aRASHIST el &R

fraRuT-vIl R ST /T % |

feraRor-1
T fpRTeT WUt I (AUThewaTs) & et <or & 5, a9 2025 T
RISIAR T PeT gaRIRT
gREeTy (BRTS H) SHIATSY (ARTS
H)
1 | 3eHM 3R PR 2 5.36 3.17
2 | Iy ucer 77 3293.90 762.11
3 | 3rouTHe meeT 12 177.89 82.51
4 |3 106 1224.11 435.35
5 |foBR 15 748.76 170.60
6 |dSNG 0 0.00 0.00
7 | BORTG 10 284.31 89.47
gTeR 3R TR &dell

8 | dereET iR 1 26.34 3.64
9 | oot 21 31.15 10.90
10 | Mar 2 31.33 7.71
11 | ORI 107 2634.63 653.99
12 | eRamm 98 1502.18 400.26
13 | f&ATaet u<er 44 730.05 298.47
14 | S 3R HHR 40 386.92 194.32
15 | SINGES 2 3.10 0.94
16 | PAlCDH 95 1341.77 394.75
17 | A 51 985.37 303.86
18 | Terg 0 0.00 0.00
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19 | &g 0 0.00 0.00
20 | 7T U= 52 1021.26 355.66
21 | HERTSC 245 4764.52 1305.04
22 | HforqR 8 117.29 59.19
23 | HETeRT 10 117.08 71.92
24 | fOoRY 4 107.01 66.32
25 | ATToiS 6 131.34 78.90
26 | IeNT 28 748.72 206.85
27 | ISR 2 0.81 0.81
28 | goTe 76 1566.31 427.07
29 | ORI 55 1049.02 305.37
30 | fafermy 1 6.17 3.64
31 | df¥erTe 145 1924 .52 497.70
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SAFETY MEASURE AND TOLL COLLECTION ON NHS
1889. SHRI K. C. VENUGOPAL:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) the precautions and safety measures taken by the Government/ National
Highways Authority of India ahead of the monsoon season in view of the ongoing
National Highway(NH) constructions;
(b) whether the Government has taken note of forceful collection of tolls, particularly
at Paliyekkara and Aroor toll plazas in Kerala, despite the ongoing constructions,
crawling traffic and deficiency in services across the NHs in Kerala;
(c) if so, the steps being taken to mitigate the issues and if not, the reasons therefor;
and
(d) whether the Government proposes to temporarily suspend the collection of tolls
until the completion of ongoing works, if so, the details thereof?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):
(a): Before onset of monsoon, a traffic management plan for each work zone is
ensured and signages/ delineators (cones/ drums), barricades, etc. are being
provided. The drainage of construction zone is given special attention. Diversion
Road/ existing road is being maintained in traffic worthy condition. Dewatering of

stagnant water in the construction zone is being pumped out to nearest outfall. Help
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of District Administration is being sought for outfalls. Traffic Marshals are being
deployed to guide the traffic.

(b): There is no forceful collection of User Fee (Toll) on any toll plaza,
including Paliyekkara and Aroor toll plazas in Kerala. Collection of toll is in
accordance with user fee notification.

User Fee (Toll) is collected at Paliyekkara Toll Plaza, in accordance with user
fee notification published in Gazette No.S.0.1424(E) dated 20.06.2011 for the
project of 4-laning of Thrissur — Angamali - Edapally. As per fee rules, the rate of
fee for a section of a four-lane highway shall on and from the commencement of
the work relating to upgradation to six laning, be seventy-five per cent, of the fee
applicable on the date of commencement of the National Highways Fee
(Determination of Rates and Collection) Amendment Rules, 2013, ftill the
completion of the project without any annual revision. However, in case of NH-544,
no augmentation has been taken up except for work of rectification of Blackspots.

In respect of User Fee (Toll) collection at Kumbalam Toll Plaza (near Aroor)
for Edappally to Aroor section, User Fee (toll) is being charged only for the
completed stretch from Edappally to Aroor.

(c): The Government ensures regular vigil on potholes and other issues with the
National Highways and the same are rectified/ resolved promptly,
including dewatering of stagnant water along the diversions to ensure safe and

seamless travel for the road users.



31.07.2025 281

(d): No Sir. User fee is being collected as per National Highways Fee

(Determination of Rates and Collection) Rules, 2008.

ACQUISITION OF LAND BY ONGC
1890. SHRIMATI ANITA SUBHADARSHINI:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) whether the Government has planned to purchase land near Oil and Natural
Gas Corporation (ONGC) Hazira plant for future expansion and setting up of
additional facilities mainly for security reasons from Gujarat Industrial Development
Corporation (GIDC) and private landowners;
(b) if so, the details of land purchased till now and if not, the reasons therefor;
(c) whether the Government is aware that GIDC has proposed to develop a textile
park on the same land;
(d) if so, whether ONGC has assessed the security impact likely to arise due to
such development; and
(e) whether ONGC has any plan to acquire land for future expansion and if so, the
details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL
GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SURESH GOPI):

(a): No.



31.07.2025 282

(b) to (d): Does not arise in view of (a) above.
(e): As per information received from Oil and Natural Gas Corporation (ONGC)
Limited, it has presently no plans to acquire land near Hazira Plant for future

expansion.

REPORT OF AAIB

1891. SHRI K. SUDHAKARAN:

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether Air India followed all mandated safety checks and maintenance
protocols for Flight Al-171 before its crash on 12th June, 2025 at Ahmedabad
including compliance with the 2018 FAA advisory on fuel control switch
disengagement and if so, the details thereof;

(b) whether the expert committee constituted for the investigation of the said crash
includes senior Boeing 787 pilots, aviation safety experts and independent
technical specialists and if so, the details of the composition and qualifications of
its members;

(c) the steps taken by the Government to ensure transparency and impartiality in
the Aircraft Accident Investigation Bureau (AAIB)'s investigation, particularly in light
of concerns over premature attribution of pilot error in the preliminary report dated

12th July, 2025; and



31.07.2025 283

(d) the measures being taken to expedite the final AAIB report which is due by 12th
June, 2026 and to introduce interim safety recommendations for Boeing 787
operators and GE GEnx-1B engine manufacturers?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
MURLIDHAR MOHOL):

(a) to (d): An investigation has been ordered by the Director General, Aircraft
Accident Investigation Bureau (AAIB) under Rule 11 of the Aircraft (Investigation of
Accidents & Incidents) Rules, 2017 to determine the probable cause(s)/contributory
factor(s) leading to accident of Air India flight Al-171 at Ahmedabad on 12.06.2025.
Investigation conducted under these Rules and as per International Civil Aviation
Organisation (ICAO) Statement 13, is fair, impartial and judicious.

A preliminary report has been published on AAIB website at
www.aaib.gov.in. The preliminary report was based on the available factual
information and does not contain any conclusion.

Further investigation is under progress to determine the probable
cause(s)/contributory factor(s) leading to accident.;

B787 type rated experienced pilots, type rated engineers, aviation medicine
specialist, human factor specialists and flight recorder specialists have been taken

on board as Subject Matter Experts (SMEs) to assist the investigation.
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PROGRESS UNDER PMFME
1892. DR. MALLU RAVI:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) the progress made under the PM Formalisation of Micro Food Processing
Enterprises (PM-FME) scheme during the Financial Year 2024-25; and
(b) the number of beneficiary enterprises supported, disaggregated by the States
and the funds disbursed thereunder?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):
(@) and (b): Under the Pradhan Mantri Formalisation of Micro food processing
Enterprises (PMFME) Scheme, 50,875 loans for Credit Linked Subsidy to micro
food processing enterprises and Seed Capital support for 1,03,201 SHG members
with an amount of Rs. 376.98 Crore have been sanctioned during the Financial

Year 2024-25. The State-wise details are at Statement.
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STATEMENT

State-wise loans sanctioned to micro food processing enterprises and Seed
capital SHG members with amount sanctioned to States/ UTs during

Financial Year 2024-25

Seed
No. of Loans No. of SHG Capital
S. Sanctioned for members Amount

No. States/ UTs Credit Linked approved for | Sanctioned

Subsidy Seed Capital (Rs. in

Crore)
1 Andaman & Nicobar 0 0 0.00

Island
2 Andhra Pradesh 1667 9032 34.15
3 Arunachal Pradesh 48 0 0.00
4 Assam 1769 13136 46.39
5 Bihar 10273 5027 17.86
6 Chandigarh 0 0 0.00
7 Chhattisgarh 396 1163 442
8 D & N Haveli&Dn 0 0

D 0.00
9 Delhi 74 0 0.00
10 | Goa 36 10 0.04
11 | Gujarat 314 0 0.00
12 | Haryana 352 590 2.55
13 | Himachal Pradesh 496 928 3.50
14 | Jammu & Kashmir 682 138 0.46
15 | Jharkhand 1851 2290 7.44
16 | Karnataka 2329 6572 25.93
17 | Kerala 3116 0 0.00




31.07.2025

286

18 | Ladakh 17 59 0.22
19 | Lakshadweep 0 0 0.00
20 | Madhya Pradesh 5103 7049 22.36
21 | Maharashtra 7546 9455 31.68
22 | Manipur 31 339 1.26
23 | Meghalaya 120 1295 4.41
24 | Mizoram 20 1017 3.08
25 | Nagaland 188 277 0.14
26 | Odisha 731 4834 15.18
27 | Puducherry 51 173 2.70
28 | Punjab 525 111 0.38
29 | Rajasthan 513 534 2.54
30 | Sikkim 8 49 0.59
31 | Tamil Nadu 3587 13838 54.91
32 | Telangana 1136 14379 56.15
33 | Tripura 77 443 1.33
34 | Uttar Pradesh 7449 1665 7.03
35 | Uttarakhand 221 6495 22.26
36 | West Bengal 149 2303 8.02

Total 50875 103201 376.98

MIGRATION TO ALTERNATIVE FUELS VEHICLES

1893. SHRI PRADYUT BORDOLOI:

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether the Government is considering stricter norms along with incentives for

transition from diesel to electric or alternative fuel vehicles and if so, the details

thereof;
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(b) whether the Government is proposing to establish guidelines for restricting
movement of diesel vehicles across the country and if so, the details thereof; and
(c) whether the Government proposes to phase out or restrict the use of diesel
vehicles in a time-bound manner and if so, the details thereof?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):

(a): The Government in the Ministry of Road Transport and Highways notified BS-
VI norms for fuel and vehicles vide G.S.R. 889(E) dated 16™ September, 2016 by
leapfrogging from BS-IV. The Government also notified E20 as a Mono fuel vide
G.S.R 27 (E), dated 5th January, 2024 for all category of vehicles.

Further, to facilitate the development of Motor Vehicles running on non-fossil
fuels like CNG, Bio-CNG, LNG, EV, Biofuels, etc. the Government has notified
mass emission standards in respect of blends of ethanol with gasoline, flex-fuel,
Biodiesel, Bio-CNG, Liquefied Natural Gas (LNG), blends of Methanol with
gasoline, dual fuel, Hydrogen etc.

The Production Linked Incentive (PLI) Scheme for Automobile and Auto
Components (PLI Auto) provides for incentive of 13% to 18% on determined
(incremental) sales of advanced automotive technology (AAT) vehicles to
applicants under Champion OEM category, and incentive of 7.2% to 13% on
determined sales of AAT components (additional 5% incentive is provided for AAT

components of battery electric vehicles) to applicants under Component Champion
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category. The scheme mandates minimum Domestic Value Addition (DVA) of 50%
for availing incentives under the scheme which promotes manufacturing in India
across the automotive supply chain.

Government has taken following initiatives to promote adoption of Electric

Vehicles (EVs) in the country:

(i) Notification issued vide S.0. 5333(E) dated the 18th October, 2018 to grant
exemption from the requirements of the permit to the battery operated
transport vehicles.

(ii) Notification issued vide G.S.R. 525(E) dated the 2nd August, 2021 to grant
exemption of Battery Operated Vehicles from payment of fees for the purpose
of issue or renewal of registration certificate and assignment of new
registration mark.

(iii) Notification issued vide G.S.R. 302(E) dated the 18th April, 2023 to grant All
India Tourist Permit for battery-operated vehicles without payment of permit
fee.

(iv) Notification issued vide G.S.R. 167(E) dated the 1st March, 2019 to facilitate
retro-fitment of hybrid electric system or electric kit to vehicles.

(v) Notification issued vide G.S.R. 749(E) dated the 7th August 2018 enabling
registration mark of Battery Operated Vehicles in Yellow colour on Green
background for the transport vehicles and for all other cases, in White colour

on Green background.
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(vi) Further, an advisory dated 12th August 2020 has been issued to all States and
UTs regarding sale and registration of two-wheeled Electric Vehicles without
batteries.

(b) and (c): No such proposal is under consideration.

HOUSEHOLDS WITH FHTCs IN JAUNPUR DISTRICT
1894. ADV. PRIYA SAROJ:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the number of households in Jaunpur district, Uttar Pradesh provided with
Functional Household Tap Connections (FHTCs) under the Jal Jeevan Mission
(JUM) as on 30 June, 2025;
(b) the total budget allocated, expenditure incurred and unutilised funds under JUM
in Jaunpur district since its inception;
(c) the timeline fixed for achieving 100% coverage of FHTCs in Jaunpur Lok Sabha
Constituency;
(d) the details of FHTCs provided in Jaunpur district including percentage of
coverage achieved;
(e) the details of water quality tests conducted in Jaunpur district during 2024-25

including the number of samples found contaminated; and
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(f) the details of habitations in Uttar Pradesh identified as having water quality
issues such as arsenic, fluoride and bacterial contamination, district-wise along with
the remedial actions taken/likely to be taken to address these issues?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI; AND MINISTER
OF STATE IN THE MINISTRY OF RAILWAYS (SHRI V. SOMANNA):
(a): Since August 2019, Government of India in partnership with States/UTs is
implementing Jal Jeevan Mission (JJM) — Har Ghar Jal to make provision of potable
water to every rural household of the country through functional tap connection. At
the start of the mission, only 3.23 crore (16.71%) rural households were reported
to have tap water connections. With concerted efforts from both Centre and
States/UTs under Jal Jeevan Mission (JUM) — Har Ghar Jal around 12.44 crore
additional rural households have been reported to have been provided with tap
water connections. Thus, as on 28.07.2025, out of 19.36 crore rural households in
the country, more than 15.67 crore (80.96%) households are reported to have tap
water supply in their homes.

At the time of announcement of Jal Jeevan Mission, in Uttar Pradesh, 5.16
Lakh rural households were reported to have tap water connections. Since then,
around 235.78 Lakh additional rural households have been provided with tap water
connections in the State. Thus, as on 28.07.2025, out of 267.21 Lakh rural
households in the State, around 240.95 Lakh (90.17%) households are reported to

have tap water supply in their homes.
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As reported by the State of Uttar Pradesh, in Jaunpur district, at the time of
announcement of JUM, 2.58 Thousand rural households were reported to have tap
water connections. Since then, around 5.32 Lakh additional rural households in the
district have been provided tap water connections. Thus, as on 30.06.2025, out of
total 5.93 Lakh rural households in the district, around 5.34 Lakh (90.13%) rural
households are reported to have tap water supply in their homes.

(b): State of Uttar Pradesh has informed that financial allocations and disbursement
of funds is for the entire state under JUM. No district wise funds are allocated. The
fund utilized in Jaunpur district under JUM is Rs. 1909.597 Crores.

(c): The State Government has informed that 100 percent saturation of Jaunpur
district is targeted by December 2028.

(d): As informed by the State of Uttar Pradesh, the details of FHTCs provided in
Jaunpur district including percentage of coverage, block wise are available as

below: https://ejalshakti.gov.in/jjmreport/JJMIndia.aspx

(e): During 2024-25, total number of 43,835 samples have been tested, and total
number of 7 samples have been found contaminated in Jaunpur district as informed
by the State of Uttar Pradesh.

(f): Under JUM, while planning water supply schemes to provide tap water supply
to households, priority is given to quality-affected habitations. While allocating the

funds to States/ UTs in a particular financial year, 10% weightage is given to the
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population residing in habitations affected by chemical contaminants including
arsenic and fluoride.

State Government of UP has informed that there is no quality affected
habitation in UP, at present.. For ready reference, no. of quality affected habitation
and population may be seen as below:

https://ejalshakti.gov.in/JJM/JJMReports/qgaualityissue/JJMRep NoOfQualityAffH

abitations S.aspx

Moreover, as per the operational guidelines for implementation of JJM,
States/ UTs are to take corrective actions in case of major water quality
contamination, and if required, to alert Health Department for mitigation and/ or
corrective actions especially in Arsenic, Fluoride, Uranium contaminants and

bacteriological contaminations.

MEETINGS OF UNIFIED METROPOLITAN TRANSPORT AUTHORITY
1895. SHRI MANISH TEWARI:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the date-wise number of meetings convened by the Unified Metropolitan
Transport Authority (UMTA), Chandigarh since its creation along with the minutes

of each meeting;
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(b) whether the Government has reviewed the findings of the latest RITES-led
feasibility committee constituted and if so, the key recommendations thereof
regarding the viability of the project;

(c) whether any joint proposal has been submitted by the Governments of Punjab,
Haryana and the Union Territory of Chandigarh to the Union Government regarding
the Metro project and if so, the details thereof;

(d) whether a Detailed Project Report (DPR) has been prepared and submitted in
this regard, if so, the details thereof and if not, the timeline for the same;

(e) the estimated cost of the Metro project; and

(f) whether any inter-Governmental financial sharing formula has been proposed
between the participating State Governments and the Union Government and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a): Chandigarh Administration has informed that Unified Metropolitan Transport
Authority (UMTA) was constituted on 28.04.2023. The first, second and third
meeting of UMTA were held on 18.07.2023, 13.12.2023 and 02.09.2024,
respectively.

(b) to (f): Respective Union Territory Administrations are responsible for planning,
initiating and developing urban transport infrastructure including integration

amongst various modes of public transport in the Union Territory.
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Central Government has formulated National Urban Transport Policy (NUTP),
2006, Metro Rail Policy, 2017 and Transit Oriented Development Policy, 2017,
which act as a guide to State Governments/UT Administrations for integrated
planning and implementation of urban transport systems. Central Government
considers financial assistance to urban rail based system based on feasibility of the
proposal and availability of resources, as and when posed by the concerned State
Governments/UT Administrations.

Presently, no Detailed Project Report (DPR) of Metro project in Chandigarh has

been submitted to Central Government.

SMART METERS SANCTIONED UNDER RDSS IN UP
1896. SHRI PUSHPENDRA SAROJ:
Will the Minister of POWER be pleased to state:
(a) the total number of smart meters sanctioned and installed under the Revamped
Distribution Sector Scheme (RDSS) till date, State and year-wise including district-
wise for Uttar Pradesh;
(b) the details of funds sanctioned, released and utilised for smart metering under
RDSS, State and year-wise;
(c) the number of households electrified under RDSS in Uttar Pradesh, if so, the
details thereof, district-wise and social category-wise; and

(d) whether the Government has undertaken any assessment to evaluate the
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impact of smart meter installation and if so, the key findings thereof?

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF
STATE IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI
SHRIPAD YESSO NAIK):

(a): State-wise details of smart meters sanctioned and installed till date under
Revamped Distribution Sector Scheme (RDSS) are placed at Statement-l. District-
wise details of smart meters sanctioned and installed till date in Uttar Pradesh under
RDSS are placed at Statement-Il.

(b): State-wise details of funds sanctioned and released for smart metering works
under RDSS are placed at Statement-lil.

(c): The district-wise details of households sanctioned and electrified till date in
Uttar Pradesh under RDSS are placed at Statement-IV.

(d): The smart meter installation is currently in its initial implementation phase. The
impact of smart meter installation can be assessed once significant numbers have
been installed. In states like Bihar and Assam, where substantial numbers have
been installed, the impact of smart meter installation may be seen as below:

i.  Aggregate Technical and Commercial (AT&C) Losses:

State FY21 FY24
Assam 18.73% 14.03%
Bihar 35.33% 20.32%

ii. Gap between Average Cost of Supply and Average Revenue Realised in

Rs/kWh:
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State FY21 FY24

Assam 0.1 (0.22)

Bihar 0.72 (0.18)
Annual PAT/ (Loss) in Rs. Crore:

State FY21 FY24

Assam (292) 384

Bihar (1,942) 1,411

As can be seen from above tables, both the States have shown substantial

improvement both in terms of operational and financial parameters. It is expected

that after large scale deployment of smart meters, similar impact will be seen in

other States also.

STATEMENT-I
Smart Meters details under RDSS
SI. No. | State/ UT Sanctioned (Nos.) Installed (Nos.)

1 Andaman and Nicobar 84.835 0

2 Andhra Pradesh 59,19,344 16,82,446
3 Arunachal Pradesh 2,98,250 17,086
4 Assam 64,45,127 37,47,655
5 Bihar 26,07,153 20,47,465
6 Chhattisaarh 61.79.479 22.82.766
7 Delhi 3,521 0

8 Goa 7,50,356 0

9 Guijarat 1,67,87,587 20,94,432
10 Himachal Pradesh 28,41,908 4,59,945
11 Jammu and Kashmir 14,97,690 2,00,224
12 Jharkhand 13,62,044 2,90,516
13 Kerala 1,33,83,001 0

14 Madhya Pradesh 1,34,29,206 22,43,063
15 Maharashtra 2,40,04,866 49,30,410
16 Manipur 1,66,208 8,867
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17 Meghalaya 472,743 0

18 Mizoram 2,92.081 1,768

19 Nagaland 3,23,878 7,361

20 Puducherry 4,07,052 0

21 Punjab 89,81,414 0

22 Rajasthan 1,47,36,692 3,59,848

23 Sikkim 1.48.542 42.985

24 Tamil Nadu 3,04,90,774 0

25 Tripura 5,62,870 92,108

26 Uttar Pradesh 2.85.26.731 32.78.563

27 Uttarakhand 16,49,684 2,10,679

28 West Benaqal 2.10.35.262 5.13.457
All India Total 20,33,88,298 2,45,11,644

STATEMENT-II

District-wise details of smart meters in Uttar Pradesh under RDSS

Sanctioned Installed
S No. | DISCOM | District
(Nos.) (Nos.)
AZAMGARH 6,05,284 36,656
BALLIA 3,14,303 59,449
BASTI 3,52,686 32,353
CHANDAULI 2,48,363 55,761
1 PuVVNL | DEORIA 3,75,784 32,555
FATEHPUR 3,63,972 62,527
GHAZIPUR 4,28,537 74,194
GORAKHPUR 7,04,224 1,41,385
JAUNPUR 5,98,440 47,925
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Sanctioned Installed
S No. | DISCOM | District
(Nos.) (Nos.)
KAUSHAMBI 2,05,140 40,409
KUSHI NAGAR 3,97,196 33,023
MAHARAJGANJ 3,56,007 43,655
MAU 3,29,096 47,540
MIRZAPUR 3,20,250 56,626
PRATAPGARH 4,62,404 82,476
PRAYAGRAJ 4,74,649 47,048
SANT KABEER NAGAR 2,32,630 24,015
SANT RAVIDAS NAGAR 1,91,035 50,112
SIDDHARTH NAGAR 3,14,808 23,668
SONBHADRA 2,69,044 38,349
VARANASI 2,06,684 61,259
PuVVNL Total 77,50,536 10,90,985
AMBEDKAR NAGAR 3,41,290 15,942
AMETHI 3,41,291 12,650
AYODHYA 3,41,296 36,907
2 MVVNL

BADAUN 3,80,772 27,462
BAHRAICH 4,38,521 27,507
BALRAMPUR 2,114,742 19,628
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Sanctioned Installed
S No. | DISCOM | District

(Nos.) (Nos.)

BARABANKI 3,41,293 18,323
BAREILLY 6,04,657 62,448

GONDA 461,487 37,318

HARDOI 3,32,350 30,832
LAKHIMPUR KHERI 5,74,612 57,784
LUCKNOW 10,93,296 1,09,294

PILIBHIT 3,19,480 78,218

RAE BARELI 5,59,826 53,194
SHAHJAHANPUR 3,69,663 38,135

SHRAVASTI 1,98,944 4723

SITAPUR 2,88,288 39,554
SULTANPUR 3,41,290 21,811

UNNAO 3,70,542 43,167
MVVNL Total 79,13,640 7,34,897
AGRA 446,572 81,835
ALIGARH 4,28,888 1,19,116

3 DVVNL
AURAIYA 2,16,861 9,302
BANDA 3,04,858 19,105
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CHITRAKOOT 1,72,598 3,904
ETAH 2,38,445 21,721
ETAWAH 1,82,576 6,244
FARRUKHABAD 2,18,538 26,033
FIROZABAD 3,16,422 56,306
HAMIRPUR 2,04,373 15,825
HATHRAS 2,68,056 60,095
JALAUN 2,70,335 26,743
JHANSI 3,34,800 77,035
KANNAUJ 2,37,939 34,812
KANPUR DEHAT 2,71,912 8,234
KANPUR NAGAR 2,62,502 15,864
KASGANJ 2,12,302 27,660
LALITPUR 1,62,424 17,827
MAHOBA 1,54,548 15,450
MAINPURI 2,84,021 58,434
MATHURA 3,57,402 42,438
DVVNL Total 55,46,372 7,43,983
AMROHA 3,17,708 25,048
BAGHPAT 2,54,249 4,351
BIJNOR 6,64,248 49,174
BULANDSHAHR 5,97,338 50,646
GAUTAM BUDDHA NAGAR 3,56,425 16,737
GHAZIABAD 9,89,348 59,931
4 PVVNL | HAPUR 2,76,747 14,063
MEERUT 6,14,850 1,17,131
MORADABAD 5,68,818 84,108
MUZAFFARNAGAR 5,30,974 53,584
RAMPUR 3,76,461 36,674
SAHARANPUR 5,95,716 58,475
SAMBHAL 2,89,211 24,677
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SHAMLI 2,51,681 80,821
PVVNL Total 66,83,774 6,75,420
5 KESCO | KANPUR CITY 6,32,408 33,278
UP- Total 2,85,26,731 32,78,563
STATEMENT-II

Funds details for Smart Metering Works under RDSS

(Amount in Rs. Cr.)

Sl. Sanctione Funds Released
State/UTs
No. dGBS | FY24 | FY25 FY26
Andaman & Nicobar
1 |lIslands 12 ) i i
2 Andhra Pradesh 815 - - -
3 Arunachal Pradesh 54 - - -
4 Assam 1,052 56 191 111
5 Bihar 412 169 17 -
6 Chhattisgarh 804 - - -
7 Delhi 2 - - -
8 Goa 95 - - -
9 Gujarat 1,885 - - -
10 | Himachal Pradesh 466 - - -
11 | Jammu & Kashmir 272 - - -
12 | Jharkhand 191 - - -
13 | Kerala 1,413 - - -
14 | Madhya Pradesh 1,504 - - -
15 | Maharashtra 2,840 - - -
16 | Manipur 38 - - -
17 | Meghalaya 86 - - -
18 | Mizoram 61 - - -
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19 | Nagaland 60 - - -
20 | Puducherry 56 - - -
21 | Punjab 960 - - -
22 | Rajasthan 1,686 - - -
23 | Sikkim 30 - - 4
24 | Tamil Nadu 3,398 - - -
25 | Tripura 80 - - -
26 | Uttar Pradesh 3,501 - - -
27 | Uttarakhand 310 - - -
28 | West Bengal 2,089 - - 31
Total 24173 225 208 145

STATEMENT-IV

District-wise household electrification works in Uttar Pradesh under RDSS

2l District Households
e Sanctioned Households | Electrified Till Date
1 AGRA 1,173 0
2 ALIGARH 1,795 0
3 AURAIYA 3,428 0
4 BANDA 16,697 0
5 CHITRAKOOT 3,977 0
6 ETAH 4,618 0
7 ETAWAH 625 0
8 FARRUKHABAD 1,240 0
9 Firozabad 1,445 0
10 | HAMIRPUR 1,452 0
11 HATHRAS 461 0
12 | JALAUN 955 0
13 | JHANSI 3,976 0
14 | KANNAUJ 2,639 0
15 | KANPUR DEHAT 3,749 0
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16 | KANPUR NAGAR 1,681 0
17 | KASGANJ 2,162 0
18 | LALITPUR 2,341 0
19 | Mahoba 1,235 0
20 | MAINPURI 490 0
21 MATHURA 1,350 0
22 | Ambedkar Nagar 2,853 0
23 | Amethi 1,945 0
24 | Ayodhya 3,705 0
25 | BAHRAICH 5,382 0
26 Balrampur 9,384 0
27 | BARABANKI 4,697 0
28 | Bareilly 2,052 0
29 | Budaun 2,325 0
30 | Gonda 44,217 0
31 Hardoi 3,928 0
32 | KHERI 228 0
33 Lakhimpur 1,174 0
34 | Lucknow 943 0
35 | PILIBHIT 1,200 0
36 | Raebareli 842 0
37 | Shahjahanpur 2,924 0
38 | Shrawasti 4,735 0
39 | SITAPUR 4,301 0
40 | Sultanpur 2,961 0
41 Unnao 2,820 0
42 | Azamgarh 2,304 33
43 | BALLIA 1,942 04
44 | BASTI 145 0
45 | BHADOHI 514 0
46 | CHANDAULI 934 0
47 | DEORIA 3,829 0
48 Fatehpur 3,920 0
49 | GHAZIPUR 143 0
50 | GORAKHPUR 1,995 0
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51 | JAUNPUR 9,897 0
52 | Kaushambi 3,750 0
53 | KUSHI NAGAR 119 0
54 Kushinagar 16,189 0
55 | MAHARAJGANJ 76 0
56 | Mahrajgan;j 3,291 0
57 | Mau 177 0
58 | MIRZAPUR 6,669 0
59 | PRATAPGARH 15,540 0
60 | PRAYAGRAJ 21,071 25
61 | SANT KABEER 13 0
62 | Santkabir Nagar 65 0
63 | SIDDHARTH NAGAR 327 03
64 | SONBHADRA 5,135 0
65 | Varanasi 158 03
66 | Bijnor 392 195
Total 2,58,700 263

Of the total above:

1897. SHRI TEJASVI SURYA:

316 belong to Particularly Vulnerable Tribal Group (PVTG) households

identified under PM-JANMAN (Pradhan Mantri Janjati Adivasi Nyaya Maha

Abhiyan)

6,897 are tribal households identified under DA-JGUA (Dharti Aaba Janjatiya

Gram Utkarsh Abhiyan).

For the balance households the social category has not been captured.

GREENFIELD PROJECTS IN KARNATAKA

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
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(a) the number of Greenfield Highway projects currently being undertaken in
Karnataka along with their total length in kilometres;

(b) the estimated cost, timeline for completion and any special features or
technologies being incorporated in these projects;

(c) the number of Greenfield Highway Projects completed during the last two years
in Karnataka;

(d) the present status of Bengaluru—Kadapa—Vijayawada Expressway, Bengaluru—
Chennai Expressway and Satellite Town Ring Road; and

(e) the timeline for completion of these projects and the major challenges or issues
being faced in their execution including land acquisition and inter-agency
coordination?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):

(a) and (b): Details of greenfield highways including cost, timelines for completion
and special features incorporated is Statement-I.

(c): The details of Greenfield Projects completed in the last two years in Karnataka

are mentioned below:

S Total
r.
N Name of the Project Length Remarks
o.
(km)

_ Provision Completion
Bangalore-Chennai Expressway Phase-| .
1 71.7 Certificate(PCOD)
NE-07 (03 Pkgs)

issued




31.07.2025 306

Satellite Town Ring Road (STRR) (02 ,

2 80 PCOD issued
Pkgs)

3 6L of MH/KN Border (Nimbal Village) to| 40.6 PCOD issued
KN/TS Border (Singnodi Village) in
Raichur of NH-150C (Pkg-1V) as a part off
Surat Chennai Corridor

Total] 192.3

(d) and (e): The status is enclosed as Statement-Il.

STATEMENT -1

The details of Greenfield Highway Projects being undertaken in Karnataka

under the Jurisdiction of NHAI are as under:

Technology Being
Incorporated

Sr. |Project Name Length| Total Scheduled
No. (In [ Project | Revised Date
Kms) | Cost [of Completion
(In Cr)
1 |Akkalkot - KN/TS Border| 177 | 5958 | March 2026
section of NH-150C as
part of Surat Chennai
Corridor (03 Pkgs)
2 |Belgaum — Hungund —| 273 | 7940 | March 2027
Raichur Section of NH-
748A (06 Pkgs, part of]
Panji to Hyderabad
Corridor)
3 |Bangalore/TN Border to| 21 1021 September
Hoskote (part of Satellite 2025
Town Ring Road)

(i) Precast Elements

such as girders,

culvert segments,
and crash barriers.
(i) Advanced Traffic
Management
Systems (ATMS).
(iii)

lighting systems etc.

Solar-powered
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4 |Mysore —  Madikeri| 92 4128 | March 2027
Greenfield Access
Controlled Highway (04
Pkgs)
Total| 634 | 23492
STATEMENT -l

The

present status of Bengaluru—Kadapa-Vijayawada Expressway,

Bengaluru-Chennai Expressway and Satellite Town Ring Road and the major

challenges or issues being faced in their execution

The Status of Projects is as under:

1.

Bengaluru — Kadapa — Vijayawada Expressway

(Km 96.3- Km 129.0) of NH-544G
(Package-5)

Sr. Project Name Length| Physical Scheduled
No. (In Progress | Revised Date of
Km) (%) Completion
1 |Kodur to Vanavolu (Km 0 — Km 24.3) of| 24.3 59.7 February, 2026
NH-544G (Package-1)
2 |Vanavolu to Vankarakunta (Km 24.3 —| 21.4 50.8 March, 2026
Km 45+700) of
NH-544G (Package-2)
3 [Vankarakunta to Odulapalle (Km 45.7| 26.3 47 .2 March, 2026
- Km. 72.0 of NH-544G (Package-3)
Odulapalle to Nallacheruvu-palli (Km| 24.3 47.6 February, 2026
4 [72.0 — Km 96.3) of NH-544G (Package-
4)
5 |Nallacheruvu palli to Yerragudipadu| 32.7 23.2 November, 2026
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Yerragudipadu to Audireddipalle (Km
129.0 — Km 160.0) of NH — 544G
(Package-6)

31

8.9

November, 2026

Audireddipalle to Mallapalle (Km 160.0
— Km 176.000) of NH-544G (Package-
07)

16

43.1

March, 2026

Mallapalle to Kavulakuntla (Km 176.0
- Km 196.0) of NH-544G (Package-08)

20

23.4

November, 2026

Kavulakuntla to Narayanampet (Km
196.0 - Km 203.5) of NH-544(G)
(Package-09)

7.5

3.5

February, 2027

10

Narayanampet to
Chandrasekharapuram (Km 203.5-Km
228.0) of NH-544(G) (Package-10)

24.5

26

June, 2026

11

Chandrasekharapuram to Polavaram
(Km 228.0- Km 260.0) of NH-544(G)
(Package-11)

32

22.4

August, 2026

12

Polavaram to Marripudi (Km 260.0-Km
285.5) of NH-544(G) (Package-12)

25.5

33.8

May, 2026

13

Marripudi to Somavaappadu (Km 285.5
— Km 314.6 of NH-544(G) (Package-13)

291

44 1

February, 2026

14

Somavarappadu to Muppavaram (Km
314.6- Km 343.240 of NH-544(G)
(Package-14)

28.64

17.8

August, 2026

Total

343.24
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2. Bengaluru — Chennai Expressway
Sr. Project Name Length Physical |Scheduled Revised
No. (In Km) |Progress (%)|Date of Completion
1 Bangalore-Chennai  Expressway| 27.1 98.9% PCOD issued
Phase-l Pkg-1 of NE-07
2 |Bangalore-Chennai  Expressway| 27.1 99.8% PCOD issued
Phase-| Pkg-2 of NE-07
3 |Bangalore-Chennai  Expressway| 17.5 100% PCOD issued
Phase-| Pkg-3 of NE-07
4 Bethamngala in Karnataka to] 25 85.9 December, 2025
Byreddypalli Section in AP (Km
71.0 - Km.96.0) of NE-7 (Phase-ll,
Pkg-I)
5 |Byreddypalli to Bangarupalem (Km| 31 64.5 June, 2026
96.0 - Km.127.0) of NE-7 Section in
AP (Phase-Il, Pkg-Il)
6 |Bangarupalem to Gudipala (Km| 29 97.4 March, 2026
127.0 to Km 156.0 of NE-7 Section
in AP (Phase-Il, Pkg-IIl)
7 |Gudipala to Walajahpet (Km 156.0f 24 86.2 October, 2025
- Km 180.0) (Phase-lIl, Pkg-I)
9 |Walajahpet to Arakkonam (Km| 24.5 91.26 October, 2025
180.0 - Km 204.50) (Phase- lll, Pkg-
)
10 |Arakkonam to Kancheepuram (Km| 25.5 53.56 March, 2026
204.5 - Km 230.0) (Phase- lll, Pkg-
1))
11 [Kancheepuram to Sriperumbudur| 31.7 78.11 December, 2025
Section (Km 2300 - Km
261.705 (Phase- lll, Pkg-1V)
Total 190.7
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3. The project of Satellite Town Ring Road (STRR) in Bengaluru is approx.
288km (243Kms in Karnataka and 45km in Tamil Nadu State) and is considered

under 6 packages. The status is mentioned below:-

Sr. [Project Name Length|Physical Scheduled

No. (In Progress |Revised Date of]
Km) (%) Completion

1 4 laning of Dobaspet to Doddaballapura42 100 Completed

Bypass Section of NH-648

2 |4 laning of Doddaballapur to Hoskote38 100 Completed
Section of NH-648

3 [Construction of 4-lane Green field21 83.3 September
highway from TN/KA Border as a part of] 2025
Bangalore Ring Road of NH-648
Bangalore Ring Road (STRR) — Tamil35.76 62.2 May 2026

4 |Nadu Portion - NH-948 A — Phase-lll of]
Package-I- Belagondapalli to TN/KNT
border (Greenfield) in Tamilnadu State

5 |Construction of STRR, NH948A, Phase -|79 Project yetNA

| in Karnataka (from Obalapura to to be
Kunagal) approved

6 |Construction of STRR, NH948A, Phase-65.25 |Project yetNA
I (Kunagal to S. Mudugadapalli) in to be
Karnataka &Tamil Nadu approved

7 |Overlapped Portion in Bangalore -7 100 Completed

Chennai Expressway Project
Total 288
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Major Challenges or issues being faced in the execution are:-

(i) Delay in Land Acquisition due to slow disbursement, Inflated land Awards,
missed out valuation of trees / affected structures during preparation of Awards,
delay in disposal of land arbitration cases & insufficient Police protection for
possession of land, Public Resistance for demand for additional structures and
Service Road.

(i) Delay in approval of General Arrangement Drawing (GAD) for Canal Crossing
by Irrigation Authorities of GoK .

(iii)Delay in fixation of compensation for Right of Way (ROW) affected due to
shifting of EHT Lines .

(iv)Delay in approval of GAD of ROB by Railway Authorities.

PMAY-U IN ODISHA
1898. SHRIMATI MALVIKA DEVI:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the details of the total number of houses sanctioned, completed and occupied
under the Pradhan Mantri Awas Yojana — Urban (PMAY-U), State-wise;
(b) the number of projects completed in Odisha including housing units sanctioned
for weaker sections in small towns;
(c) whether any delays have been reported due to land or fund — related issues in

Odisha and if so, the details thereof;
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(d) the steps taken to fast-track the completion of housing in urban poor clusters;
and

(e) whether the Government plans to extend the scheme beyond 2026 and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a) to (e): Ministry of Housing and Urban Affairs (MoHUA) has been implementing
Pradhan Mantri Awas Yojana - Urban (PMAY-U) since 25.06.2015 with an aim to
provide all weather pucca houses with basic civic amenities to eligible urban
beneficiaries across the country. The scheme period has been extended up to
31.12.2025 to complete sanctioned houses without changing the funding pattern
and implementation methodology. Based on the learnings from the experiences of
implementation of PMAY-U, MoHUA has revamped the scheme and launched
PMAY-U 2.0 ‘Housing for Al Mission with effect from 01.09.2024 for
implementation in urban areas across the country to construct, purchase and rent
a house by 1 crore additional eligible beneficiaries at affordable cost in next five
years. PMAY-U 2.0 is implemented through four verticals i.e., Beneficiary Led
Construction (BLC), Affordable Housing in Partnership (AHP), Affordable Rental
Housing (ARH) and Interest Subsidy Scheme (ISS).The scheme is demand driven
and selection of beneficiaries under various verticals preferred by beneficiaries,

formulation of projects and execution are done by States/UTs. Based on the
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demand survey and selection of beneficiaries, the project proposals are prepared
and approved by the State Level Sanctioning and Monitoring Committee (SLSMC)
headed by the Chief Secretary of States/UTs for further consideration of release of
Central Assistance by Central Sanctioning and Monitoring Committee (CSMC).

Based on the project proposal submitted by States/UTs, a total of 119.26 lakh
houses including 7.09 lakh under PMAY-U 2.0, have been sanctioned under
PMAY-U by the Ministry, so far, including Odisha. Out of which 112.81 lakh houses
have been grounded and 93.61 lakh are completed/delivered to the beneficiaries
across the country as on 14.07.2025. The State/UT-wise details of houses
sanctioned, grounded, completed and occupied are at Statement. A total of
2,15,339 houses (including 11,959 houses under PMAY-U 2.0) has been
sanctioned under PMAY-U and PMAY-U 2.0 in State of Odisha, out of which
1,85,963 have been grounded and 1,64,880 are completed/delivered to the
beneficiaries as on 14.07.2025. No delay due to land and fund related issues have
been received by the Ministry from State of Odisha. The Ministry conducts regular
review with the States/UTs on the progress of the scheme for ensuring completion

of all the sanctioned houses within the stipulated timeframe.

Sr. Details of Houses since inception (Nos)
N State/ UT
o.
Sanctioned | Grounded | Completed | Occupied
Andhra
1 4 19,47,297 | 18,26,698 | 10,78,686 | 9,89,302
w | Pradesh
2 D | Bihar 4,45,212 2,96,469 1,89,863 1,89,805
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3 Chhattisgarh 2,99,922 2,85,392 2,57,171 2,43,419
4 Goa 3,146 3,146 3,145 3,145
5 Guijarat 9,93,877 9,72,208 9,41,419 | 9,02,584
6 Haryana 1,30,290 90,636 70,522 70,506
7 Himachal 12,640 12,640 11,381 11,363
Pradesh
8 Jharkhand 2,43,421 2,10,640 1,59,751 1,56,291
9 Karnataka 5,84,086 5,08,586 3,94,054 | 3,53,692
10 Kerala 1,61,957 1,55,162 1,34,127 1,34,026
Madhya
11 9,66,133 9,45,487 8,68,097 | 8,55,011
Pradesh
12 Maharashtra 12,49,047 | 11,49,437 9,93,361 9,18,102
13 Odisha 2,15,339 1,85,963 1,64,880 1,59,534
14 Punjab 1,33,270 1,18,475 97,920 97,618
15 Rajasthan 3,33,815 2,94,639 2,34,698 | 2,29,363
16 Tamil Nadu 6,70,425 6,69,514 6,07,051 5,58,877
17 Telangana 3,61,755 2,35,023 2,23,627 1,80,755
18 Uttar Pradesh 19,75,035| 17,59,770 | 17,02,317 | 16,68,382
19 Uttarakhand 63,605 62,793 42,966 39,360
20 West Bengal 6,15,105 6,05,971 4,65,561 4,64,881
Sub- total (States):- 1,14,05,377 | 1,03,88,649 | 86,40,597 | 82,26,016
21 Arunachal 13,379 8,739 8,068 6,852
Pradesh
22 ﬁ Assam 1,84,991 1,69,101 1,30,425 1,30,425
23 % Manipur 52,519 49,593 18,397 18,397
24 % Meghalaya 4,758 4,083 1,995 1,995
25 I_JCJ Mizoram 39,150 39,101 26,596 26,596
26 § Nagaland 31,067 31,060 29,029 28,997
27 Sikkim 299 299 219 219
28 Tripura 90,989 88,416 78,061 78,061
Sub- total (N.E. States) :- 4,17,152 3,90,392 292,790 | 2,91,542
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29 A&N Island 376 376 80 47
30 " Chandigarh 1,256 1,256 1,256 1,256
31 -% DNH & DD 9,947 9,947 9,450 9,113
32 E | Delhi 29,976 29,976 29,976 29,976
33 E J&K 43,856 42,159 32,091 32,091
34 -8 Ladakh 1,283 991 882 882
35 - Lakshadweep - - - -
36 Puducherry 16,442 16,050 11,377 11,377
Sub- total (UT):- 1,03,136 1,00,755 85,112 84,742
Grand - total:- 119.26 112.81 93.61 90.92
Lakh Lakh* Lakh* Lakh*

*Includes 4.01 lakh, 3.41 lakh and 4.90 lakh houses grounded for construction,

completed and occupied respectively during PMAY-U mission period pertaining to

earlier scheme.

VACANCIES IN CIVIL AVIATION SECTOR

1899. SHRI RAJIV PRATAP RUDY:

Will the Minister of CIVIL AVIATION be pleased to state:-

(a) whether it is a fact that nearly half of the positions are lying vacant in key aviation

bodies such as the Bureau of Civil Aviation Security (BCAS), Directorate General

of Civil Aviation (DGCA) and Airports Authority of India (AAl);

(b) if so, the details thereof along with the reasons therefor and the details of

sanctioned strength and existing staff strength in each of these organisations;
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(c) whether these vacancies have had an adverse impact on aviation safety, airport
security oversight, regulatory management and overall operational efficiency and if
so, the details thereof; and

(d) whether the Government has taken/proposes to take any concrete steps to fill
up these vacancies on urgent basis and strengthen human resources and if so, the
details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
MURLIDHAR MOHOL):

(a) to (d): Details of the sanctioned strength and vacancy position for Bureau of
Civil Aviation Security (BCAS), Directorate General of Civil Aviation (DGCA) and
Airports Authority of India (AAI) are attached at Statement.

It is pertinent to mention that in order to cater the requirements of the civil
aviation in the country, many posts in these organizations have been created in the
last couple of years. Therefore, the shortfall has not impacted the functioning of
these organizations.

Further, all methods of recruitment are pursued vigorously in order to ensure
timely and continuous availability of requisite manpower. To meet requirements in
the interregnum due to vacancies arising from reasons like inadequate response to

advertisements, non-joining of selected candidates, persons with insufficient
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service in the feeder cadre for promotion and insufficient response to deputation

posts, efforts are made to recruit persons through short terms contractual hiring.

STATEMENT

Details of the sanctioned strength and vacancy position for Bureau of Civil
Aviation Security (BCAS), Directorate General of Civil Aviation (DGCA) and

Airports Authority of India (AAl):

Name of Sanctioned posts |Filled up Vacant
Organisation

BCAS 598 368 230
DGCA 1644 821 823
AAl 25730 16253 9477

Note: Some positions have been created in the last couple of years, as reflected below:

1. In DGCA, 441 posts, including 426 technical posts, have been created between 2022 and 2024.
2. In BCAS, 84 Operational Posts have been created during restructuring in 2024.

3. In Airports Authority of India, 840 posts of Air Traffic Controllers (ATCOs) have been created recently.

UNDER-UTILISATION OF FUNDS UNDER MSME SECTOR
1900. DR. KALANIDHI VEERASWAMY:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to

state:
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(a) whether it is a fact that the Credit Guarantee Trust Fund for Micro and Small
Enterprises (CGTMSE) and several other key MSME schemes have witnessed
under-utilisation of allocated funds during the last two financial years;
(b) if so, the details of the funds allocated, released and actually utilised under
CGTMSE and other major MSME schemes during 2022-23 and 2023-24, scheme-
wise within Tamil Nadu; and
(c) the corrective steps being taken by the Ministry to ensure full and timely
utilisation of allocated funds and to improve awareness, outreach and ease of
access to credit and benefits of the scheme among micro and small entrepreneurs?
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):
(@) and (b): The Ministry of Micro, Small and Medium Enterprises (MSME)
implements various Central Sector Schemes, including Credit Guarantee Scheme
(CGS), wherein no budget allocations are made State/UT-wise. The percentage
expenditure with respect to the budget allocated to the Ministry, during F.Y. 2023-
24 and F.Y. 2024-25, is 99.46% and 99.87% respectively.

Further, under CGS, since inception in 2000 till 2022, 59.06 lakh guarantees
have been extended to MSEs amounting to ¥3.21 lakh crore. In view of various
steps taken by the Ministry of MSME to improve the effectiveness of the Scheme,

56.04 lakh guarantees have been extended to MSEs amounting to ¥6.12 lakh crore



31.07.2025 319

within a short span of three years from 2022-25, significantly enhancing credit flow
to MSEs.

(c): To create awareness about the benefits of the Scheme and ease of access to
credit among Micro and Small Entrepreneurs in the country, outreach programmes
are conducted by the field offices of Ministry of MSME, in coordination with MSME/
Industry Departments of States/UTs concerned and other stakeholders like

CGTMSE, SIDBI, Banks, MSME Associations etc.
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BENEFICIARIES UNDER PM SVANIDHI IN TELANGANA
1902. SHRI ARVIND DHARMAPURI:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the total number of PM SVAN:Idhi beneficiaries in Telangana who have availed
the second and third tranches of working capital loans during 2024-25;
(b) whether the Government tracks the income trajectory of PM SVANiIdhi
beneficiaries in Telangana beyond the repayment of the first tranche and if so, the
details thereof; and
(c) whether the Government has collaborated with Telangana’s Self Help Groups
(SHGs) and Mahila Urban Co-operatives to facilitate easier loan uptake and digital
literacy for women vendors and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):
(a): The total number of PM SVANidhi beneficiaries in Telangana who have availed
second and third tranches of working capital loans during 2024-25 are 15,351 and

24,404 respectively.
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(b): Income trajectory of PM SVANidhi beneficiaries is not monitored under the
scheme. However, as per findings of scheme impact assessment study conducted
by the Indian School of Business (ISB) in 2023 in select cities with sample size of
around 5,000 beneficiaries, first tranche loans generated an average monthly return
of ¥1,955 (323,460 annually), thereby providing a steady source of additional
income and contributing to greater economic stability for street vendors.
(c): As reported by Govt. of Telangana, Community Resource Persons from Area
Level Federations and City Level Federations, through Self Help Groups, are
actively engaged in sensitizing and mobilizing street vendors to avail working
capital loans under the scheme. They also play a key role in facilitation for digital
onboarding and training on digital literacy during monthly camps for street vendors,
including women, in collaboration with banks and digital payment aggregators.

Till now, 4.26 lakh street vendors have benefitted from the scheme in
Telangana out of which 45.48% are women. Also, 3.16 lakh street vendors have

been digitally onboarded, out of which 66% are women.

INTEREST SUBSIDY SCHEME FOR EWS, LIG AND MIG FAMILIES
1903. DR. GUMMA THANUJA RANI:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
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(a) the details of the Interest Subsidy Scheme for Economically Weaker Sections

(EWS), Low-Income Group (LIG) and Middle-Income Group (MIG) families

including the number of beneficiaries and the total subsidy disbursed so far;

(b) the process for applying and receiving the interest subsidy on home loans and

the mechanisms in place to ensure timely disbursement;

(c) whether there is any criteria for redeemable housing vouchers for purchasing

houses in private projects and if so, the details thereof; and

(d) the number of beneficiaries who have used redeemable housing vouchers along

with its impact on housing affordability in urban areas?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI TOKHAN SAHU):

(a) to (d): Ministry of Housing and Urban Affairs (MoHUA) has been implementing

Pradhan Mantri Awas Yojana - Urban (PMAY-U) since 25.06.2015 with an aim to

provide all weather pucca houses with basic civic amenities to all eligible urban

beneficiaries across the country. The scheme is implemented through four verticals

i.e., Beneficiary Led Construction (BLC), Affordable Housing in Partnership (AHP),

In-Situ Slum Redevelopment (ISSR) and Credit Linked Subsidy Scheme (CLSS).
CLSS vertical ended on 31.03.2022 and for other verticals, the scheme

period has been extended up to 31.12.2025 to complete sanctioned houses without

changing the funding pattern and implementation methodology.



31.07.2025 325

Credit Linked Subsidy scheme (CLSS) vertical was implemented as a
Central Sector Scheme through Central Nodal Agencies (CNAs) such as National
Housing Bank (NHB), State Bank of India (SBI) and Housing and Urban
Development Corporation Ltd. (HUDCO). The application for the availing interest
subsidy was submitted by the beneficiaries to the Banks and Housing Finance
Companies (HFCs). The CLSS for MIG ended on 31.03.2021 and CLSS for
EWS/LIG ended on 31.03.2022. After due diligence, the interest subsidy was
released to eligible beneficiaries by CNAs through Primary Lending Institutions
(PLIs). A total of ¥58,868.4 crore of interest subsidy has been provided to 25,04,220
beneficiaries under CLSS vertical of PMAY-U. Furthermore, based on the learnings
from the experiences of implementation of PMAY-U, MoHUA has revamped the
scheme and launched PMAY-U 2.0 ‘Housing for All’ Mission with effect from
01.09.2024 for implementation in urban areas across the country to construct,
purchase and rent a house by 1 crore additional eligible beneficiaries at affordable
cost in next five years. PMAY-U 2.0 is implemented through four verticals i.e.,
Beneficiary Led Construction (BLC), Affordable Housing in Partnership (AHP),
Affordable Rental Housing (ARH) and Interest Subsidy Scheme (ISS).

As per the scheme guidelines of PMAY-U 2.0, under ISS vertical, a maximum
release of interest subsidy of ¥1.80 lakh is provided to eligible beneficiaries having
income up to 39 lakh, home loan value up to ¥25 lakh for property value up to I35

lakh with carpet area up to 120 sgm. for a subsidy at 4.0% on first ¥8 lakh for a
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tenure up to 12 years. The subsidy is released in 5 yearly instalments in loan
accounts of beneficiary provided loan is active at the time of release of subsidy and
more than 50% principal is outstanding. Prospective beneficiaries can apply on

unified web portal available at https://pmay-urban.gov.in. So far, a total of ¥ 31.65

crore Interest subsidy has been released to 8,357 beneficiaries under ISS vertical
of PMAY-U 2.0.

As per the scheme guidelines of PMAY-U 2.0, Private developers can
construct a housing project exclusively for EWS category or a mixed housing
project for at least 25% EWS houses on Public Private Partnership (PPP) mode on
their own available encumbrance free land under AHP vertical. After approval,
these projects are included in the list of ‘Whitelisted Project’ under PMAY-U 2.0 and
the developer can avail various incentives as mentioned in the scheme guidelines.
The Central Assistance is provided to the beneficiaries of EWS categories in the
form of Redeemable Housing Vouchers (RHV) for purchase of house under such
whitelisted projects in PMAY-U 2.0. The housing vouchers are to be issued in the
name of selected beneficiaries and redeemed by the developer after sale. So far,
recently one whitelisted project having proposed 1,951 dwelling units has been
sanctioned for availing the benefit of RHV in Maharashtra and project is in initial

stage of construction.



31.07.2025 327

ROAD SAFETY FUND

1904. SUSHRI PRANITI SUSHILKUMAR SHINDE:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) the annual allocation and use of road safety funds during the last three years,
State/UT-wise, year-wise;
(b) the list of States that have created a non-lapsable road safety fund; and
(c) the provisions associated with the allocation and use of road safety funds?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):
(a): The Government in the Ministry of Road Transport and Highways is mandated
with the task of constructing and maintaining National Highways in the Country.
Road Safety is an integral and indispensable component of every National
Highways Project. Road Safety initiatives on National Highways commence with
the inception of Detailed Project Report (DPR) as road safety audit of all National
Highways projects has been made mandatory at all stages i.e. design, construction,
operation & maintenance through third party auditors/experts. As per available
data, funds allocated to be spent for comprehensive road safety aspects varies
from 2.21 % to 15 % of total cost of the development projects depending upon
structures involved for construction of National Highways.

Besides, implements the scheme for creation of awareness & publicity

among road users and provides financial support to Transport Departments of
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States/UTs for setting up of Model Driving Training Institutes/Centres, setting up of
Model Inspection & Certification Centres, improving and Strengthening of Public
Transport System etc. The details of funds released for these initiatives during the
last three Financial Years are placed at Statement.

(b) and (c): Details of the non-lapsable road safety fund by the States/UTs, the
provisions related to the allocation and utilization of such funds is not maintained.

STATEMENT

Details of funds released by the Ministry of Road Transport & Highways for

various road safety initiatives/schemes during the last three FYs

(Rs. In Crores)

Sl. No|Activity/ Programme BE Expenditul BE |Expenditf BE |Expenditure
FY re FY ure FY in FY
2022 - 23 in 2023 - | in FY | 2024 -2| 2024 -25
FY 24 2023 5
2022 - -
23 24

1 |Road Safety publicity measures| 189.50 | 68.67 [138.10| 85.04 |{103.50| 99.20
and awareness campaigns,
National Highway Accident Relief
Service Scheme (NHARSS),
refresher Training of Drivers in
Unorganised Sector and Human
Resource Development, etc.

2 |Inspection and Certification| 33.00 | 14.60 | 24.00 | 17.77 | 19.50 | 10.65
Centres (Revenue)
3 |lmproving and Strengthening of| 15.00* | 30.33 | 50.00 | 38.00 | 38.00 | 16.04
Public Transport System

*Rs. 40.00 crore at RE Stage
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PROJECTS/PROPOSALS UNDER PMKSY IN UTTAR PRADESH
1905. SHRI MOHIBBULLAH:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) the total number of projects/proposals received, approved and currently
operational under Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) in Uttar
Pradesh, district-wise since the inception of the yojana;
(b) the details of all operational Agro Processing Clusters (APCs) under PMKSY
that are located in the said State, district-wise;
(c) the details of direct and indirect employment generated by approved projects in
the State, district-wise;
(d) the details of the number of Cold Chain Scheme units established, made
operational and under construction in the said State, district-wise; and
(e) the number of beneficiaries under PMKSY in the said State, district and
component-wise?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS
(SHRI RAVNEET SINGH):
(a): There is no scheme in the Ministry of Food Processing Industries titled
"Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) scheme".
However, Ministry of Food Processing Industries (MoFPI) is implementing Central

Sector Scheme — Pradhan Mantri Kisan SAMPADA Yojana (PMKSY).
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The component schemes under PMKSY are as follows:
(i) Infrastructure for Agro-Processing Clusters (APC Scheme)
(i) Creation/Expansion of Food Processing & Preservation Capacities
(CEFPPC Scheme)
(iii) Operation Green (OG Scheme)
(iv) Integrated Cold Chain & Value Addition Infrastructure (ICC & VAI
Scheme)
(v) Food Safety & Quality Assurance Infrastructure (FTL) scheme
(vi) Research & Development (R&D Scheme)
(vii) Mega Food Park Scheme (discontinued w.e.f 01.04.2021)
(viii) Creation of Backward & Forward Linkages (CBFL Scheme) -
discontinued w.e.f. 01.04.2021
As on 30.06.2025, the total number of project proposals approved and operational
under Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) Scheme in Uttar
Pradesh, district-wise is at Statement-I.
(b): details of all operational Agro Processing Clusters (APCs) under PMKSY that
are located in the said State, district-wise is at Statement-ll.
(c): the details of direct and indirect employment generated by approved projects

in the State, district-wise is at Statement-lll.



31.07.2025 331

(d): the details of the number of Cold Chain Scheme units established, made
operational and under construction in the said State, district-wise is at Statement-
V.

(e): the number of beneficiaries under PMKSY in the said State, district and

component-wise is at Statement-V.

STATEMENT-I
Number of project proposals approved and currently operational in
Uttar Pradesh, district-wise
District Name Total Projects | Operational Under
sanctioned Implementation

Agra 4 3 1

Aligarh 3 1 2
Allahabad 4 4
Amroha 2 2
Auraiya 1 1

Ballia 1 1
Barabanki 2 2

Bareilly 7 5 2

Bhadonhi 1 1
Budaun 2 2

Bulandshar 1 1
Chandauli 1 1

Etawah 1 1
Farukhhabad 1 1
Fatehpur 1 1

Gautam Budh Nagar 11 10 1
Ghaziabad 2 2
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STATEMENT-II
Details of all operational Agro Processing Clusters (APCs) under PMKSY in Uttar pradesh, district-wise
Sr.No Schemes State Project District Date of | Project | Approved | Released Status Employment | Farmers
Name Approval Cost | Grant-in- | Grant-in- Benefited
aid (Rs. aid (Rs.
in Cr) in Cr)
1 | Infrastructure | Uttar M/s Kanpur | 06.04.2018 | 34.31 9.02 7.1139 | Operational | 515 400
for Agro- Pradesh | Govindgreen | Dehat
Processing Foods
Clusters Infratech
Scheme
(APC)
2 | Infrastructure | Uttar M/s CRD Mathura | 07.12.2018 | 21.05 10.00 9.729 Operational | 80 5000
for Agro- Pradesh | Foods
Processing
Clusters
Scheme
(APC)
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STATEMENT-III

Details of direct and indirect employment generated by approved

projects in Uttar Pradesh, district-wise

District Name

Direct and Indirect Employment

334

generated
Agra 1513.5
Aligarh 1201
Allahabad 674
Amroha 1120.74
Auraiya 600
Badaun 3156
Ballia 600
Barabanki 2356.25
Bareilly 910
Bhadohi 1021
Bulandshar 600
Chandauli 425
Etawah 600
Farukhhabad 600
Fatehpur 57
Gautam Buddh Nagar 6844
Ghaziabad 598.33
Gorakhpur 1173.75
Hapur 900
Hardoi 164.01
Hathras 373
Jalaun 2008
Kanpur 393
Kanpur Dehat 3834
Lucknow 1943.11
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Mathura 2437
Meerut 3878
Mirzapur 872
Panchsheel Nagar 600
Pilibhit 515
Shahjahanpur 600
Unnao 1800
Varanasi 740
Grand Total 45107.69

STATEMENT-IV

Details of the number of Cold Chain Scheme units established, made
operational and under Implementation in Uttar Pradesh, district-wise
District Name | Total projects | Operational Under
sanctioned Implementation
Agra 2 2 0
Aligarh 1 0 1
Allahabad 1 1 0
Amroha 1 1 0
Auraiya 1 1 0
Badaun 1 1 0
Ballia 1 0 1
Bulandshar 1 0 1
Etawah 1 0 1
Farukhhabad 1 1 0
Gautam Buddh 3 3 0
Nagar
Gorakhpur 1 1 0
Hapur 1 1
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Jalaun 2 1 1
Kanpur Dehat 1 1 0
Lucknow 1 0 1
Mathura 2 1 1
Panchsheel 1 1 0

Nagar
Shahjahanpur 1 1 0
Unnao 3 2 1
Grand Total 27 18 9

STATEMENT-V

Number of beneficiaries under PMKSY in Uttar Pradesh, district and component-wise

District Name | Creation / Food Safety Infrastructure | Integrated Operation | Research & Scheme Skill Grand
Expansion & Quality for Agro- Cold Chain Greens Development | for Development | Total
of Food Assurance Processing and Value (0G) Creation
Processing Infrastructure | Clusters Addition (R&D) of
& (FTL) Scheme Infrastructure Backward
Preservation (APC) Scheme (ICC and
Capacities & VAI) Forward
Scheme Linkages
(CEFPPC)

(CBFL)

Agra 1 1 2 4

Aligarh 1 1 1 3

Allahabad 0 2 1 1 4

Amroha 1 1 2

Auraiya 1 1

Ballia 1 1

Barabanki 2 2

Bareilly 1 1 1 4 7

Bhadohi 1 1

Budaun 1 1 2
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Bulandshar
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1906. SHRI THARANIVENTHAN M. S.:

GREEN HIGHWAYS

Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) the current status of the Green Highways (Plantation, Transplantation,

Beautification and Maintenance) Project, including the total length of highways

covered and number of trees planted within Tamil Nadu;
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(b) the environmental and social benefits achieved so far, particularly in terms of
carbon sequestration, air quality improvement and biodiversity conservation;

(c) the challenges faced in the implementation and maintenance of green cover
along highways, including issues related to funding, coordination with State
Governments and survival rate of plantations; and

(d) the steps being taken to enhance the sustainability and community participation
in the Green Highways initiative?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):

(a): Under the Green Highways (Plantation, Transplantation, Beautification and
Maintenance) Policy, plantation is being undertaken along various National
Highway stretches in the country. Since 2015-16, approximately 5082 km of
National Highways in Tamil Nadu have been covered with the plantation of over
27.18 lakh saplings till date.

(b): Greening of highways has ensured significant environmental benefits in terms
of air quality improvement, carbon sequestration, reduction in noise pollution, air
quality improvement, and biodiversity conservation control of soil erosion, water
conservation, climate resilience and biodiversity conservation. Environmentally, the
trees planted act as significant carbon sinks, directly mitigating climate change, and
drastically improve air quality by filtering pollutants and dust. Socially, the project

has generated significant employment opportunities through plantation and
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maintenance activities, while also enhancing the aesthetic appeal of highways and
promoting community engagement and ownership in environmental
conservation. Social benefits also include improved road safety, livelihood
opportunities and aesthetic values.

(c): While insurmountable challenges are faced with as the plantation and
maintenance of trees and plants are done in coordination with the State
Governments as well as with local communities, maintenance of the plants and its

survival in running highway conditions will always pose a challenge.

(d): Government through its implementing agencies is taking several steps such as
use of native species, awareness campaigns etc., to enhance sustainability and
community participation including engaging school children and the local
communities in the plantation activities and special drives like Ek Pad Maa Ke
Naam.

Ek Ped Maa Ke Naam 2.0 campaign is being implemented across the
country where school children and community participation in plantation drive is
being encouraged. During the current year, an ambitious target of 55 lakh saplings

has been set under the campaign Ek Ped Maa Ke Naam 2.0.

REVIEW OF GROUNDWATER ACTION PLAN
1907. SHRI RAJA RAM SINGH:

Will the Minister of JAL SHAKTI be pleased to state:
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(a) whether the Government is aware that despite announcing a multi-decadal
action plan through 2070 to regulate groundwater use and conserve existing
reserves, the implementation on the ground remains negligible leading to
accelerating depletion in places like Bengaluru and Kashmir and if so, the details
thereof;

(b) the manner in which the Government is dealing with violations related to
borewell drilling and compliance with rainwater harvesting mandates along with the
steps taken/being taken to ensure these measures are implemented by States;

(c) whether there is any mechanism to monitor progress against the 2070 water
regulation targets, if so, the details thereof and if not, the reasons for not
establishing clear milestones and accountability frameworks;

(d) the immediate corrective action taken/being taken by the Government to
operationalise the plan before irreversible groundwater collapse and to ensure
State-wise implementation across all critical regions identified; and

(e) whether the Government would commission an independent performance
review of the groundwater action plan within six months to assess its effectiveness
and recommend course corrections and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):

(a):The Central Ground Water Board (CGWB) monitors groundwater levels

throughout the country including Bengaluru and Kashmir, four times in every year.
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In Kashmir (covering 6 districts of the valley), analysis of ground water level data
collected during post-monsoon (November) 2024 indicates that about 96.7% of
monitored wells are having water levels at less than 10 mbgl(meters below ground
level). Similarly, in Bengaluru (for both Bengaluru Urban and Rural Districts
combined), the data indicates that approximately 96% of the monitored wells have
water levels at less than 10 mbgl.
(b): In order to facilitate the states in their endeavour towards proper regulation and
management of ground water resources, this Ministry had drafted a Model
‘Groundwater (Regulation and Control of Development and Management) Bill’
providing a regulatory framework to curb indiscriminate extraction of ground water
while also making provisions for rain water harvesting and artificial recharge. The
Model Bill has been circulated to all States/UTs and so far 21 States/UTs have
adopted it. Further, the Central Ground Water Authority(CGWA) has been
established under the Ministry, which is regulating the extraction of ground water
for industrial and other commercial purposes in 19 states and UTs, in accordance
with the provisions of its Guidelines dated 24.09.2020, which have pan India
applicability. The Guidelines have stringent measures to regulate unlawful
extraction which include imposition of heavy Environmental Compensation (EC)
charges, penalties and even sealing of bore wells in certain cases.

This Ministry has been consistently following up with the state governments for

prudent regulation and sustainable management of ground water resources
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through regular correspondence, seminars, state water ministers’ and chief
secretaries’ level conferences and by taking up the issues through the National
Interdepartmental Steering Committee (NISC) on ground water, headed by
Secretary, D/o Water Resources. CGWA is also regularly corresponding and
holding discussions with the states for setting up their own regulatory mechanisms
and wherever established to make them more effective.
(c) and (d): The M/o Jal Shakti is constantly monitoring and reviewing the ground
water situation in the country through its organization like CGWB and CGWA and
also is implementing targeted schemes and interventions for improvement. Under
Ground Water Management & Regulation (GWM &R) scheme, CGWB regularly
monitors ground water levels and quality throughout the country and also conducts
annual ground water resource assessment, in coordination with the states. The
reports are disseminated to all stakeholders and brought out in public domain so
that early action can be initiated in vulnerable and priority areas. Additionally, the
following measures are being taken to ensure ground water sustainability in the
country :

« The Government is implementing Jal Shakti Abhiyan (JSA) in the country since
2019 which is a mission mode and time bound programme for harvesting the
rainfall and taking up water conservation activities. Currently, JSA 2025 is being
implemented in the country with special focus on over-exploited and critical

districts. JSA is an umbrella campaign under which various ground water



31.07.2025 343

recharge and conservation related works are being taken up in convergence
with various central and state schemes.

« Master Plan for Artificial Recharge to Groundwater- 2020 has been prepared by
the CGWB for the entire country and shared with States/UTs providing a broad
outline for construction of around 1.42 crore rain water harvesting and artificial
recharge structures in the country to harness 185 BCM (Billion cubic meter).

« The government of India is implementing Atal Bhujal Yojana in 80 water stressed
districts of 7 states which has community led sustainable management of
ground water resources and demand management as its core theme.

« Department of Agriculture & Farmers’ Welfare (DA & FW), Gol, is implementing
Per Drop More Crop Scheme in the country, since 2015-16, which focuses on
enhancing water use efficiency at farm level through Micro Irrigation and better
on-farm water management practices to optimize the use of available water
resources.

« Mission Amrit Sarovar was launched by the Government of India which aimed
at developing and rejuvenating at least 75 water bodies in each district of the
country. As an outcome nearly 69,000 Amrit Sarovars have been
constructed/rejuvenated in the country.

o To further strengthen the momentum of Jal Shakti Abhiyan, Jal Sanchay Jan
Bhagidari: A Community-Driven Path to Water Sustainability in India has been

launched by the Hon’ble Prime Minister with a vision to make rain water
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harvesting a mass movement in the country. By promoting community

ownership and responsibility, the initiative seeks to develop cost-effective, local

solutions tailored to specific water challenges across different regions.
(e): Water is a state subject and it is primarily the responsibility of the states to
sustainably manage their ground water resources. Hence, most of the water sector
schemes and plans are formulated, implemented and supervised by the state
governments. Wherever, central contribution is involved by way of central sector
and centrally sponsored schemes, the central government has established its own
review and monitoring mechanism for effective implementation of such schemes.
Also impact assessment is regularly done for all such schemes and independent
3" party evaluation also is taken up from time to time which help in adopting course
correction measures and improving the scheme design. Moreover, such measures
also ensure effectiveness, transparency and accountability in handling of ground

water issues.

STRENGTHENING OF POWER DISTRIBUTION INFRASTRUCTURE IN
JAMUI
1908. SHRI ARUN BHARTI:
Will the Minister of POWER be pleased to state:
(a) the progress made in strengthening the power distribution infrastructure in the

Jamui Lok Sabha Constituency under the Revamped Distribution Sector Scheme
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(RDSS);

(b) the current status of feeder separation for agricultural and domestic consumers
in the rural areas of Jamui and the timeline for its completion;

(c) whether there is any plan to establish new Power Sub-Stations or to augment
the capacity of existing ones in the regions like Chakai, Sono and Khaira to address
low voltage issues and if so, the details thereof; and

(d) the steps being taken by the Government to ensure uninterrupted and quality
power supply across the Constituency and reduce Aggregate Technical &
Commercial (AT&C) losses?

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF STATE
IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD YESSO
NAIK):

(a) : The progress of distribution infrastructure works sanctioned under Revamped
Distribution Sector Scheme (RDSS) in Jamui Lok Sabha Constituency are
at Statement.

(b): Under RDSS, the Government of India has actively pursued feeder segregation
in rural areas where agricultural load exceeds 30%, including in districts like
Munger, Sheikhpura and Jamui. The status of feeder segregation works is as

under:

SI. No. Districts Sanctioned Segregated
1 Munger 25 25
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Sheikhpura 29 25
Jamui 27 21
Total 81 71

The sanctioned works are expected to complete by March 2026.

(c): Under the RDSS, a new 33/11 kV 2x10 MVA power substation has been
approved at Batiya in the Sono block of Jamui district to mitigate low voltage
concerns. In addition to this, the following new 33/11 kV 2x10 MVA substations
have also been sanctioned under RDSS across the three districts of the Jamui Lok
Sabha Constituency:

i. Indpe Substation in Jamui district

ii. Garhirampur (Rishikund) Substation in Munger district

iii. Matokhar Substation in Sheikhpura district

iv.Gangti Substation in Sheikhpura district

(d): Government of India has undertaken number of reform measures to improve
distribution infrastructure and to bring down AT&C losses in the Country, including
Jamui Constituency. These include:

i Electricity (Second Amendment) Rules, 2023 mandating timely reconciliation
and payment of subsidies declared by State Governments.

ii. Ensuring that the tariff and true-up orders are issued in time.

iii. Mandating proper Energy Accounting and Audit based on machine based

data.
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iv.  Allowing additional borrowing space of 0.5% of GSDP to State Governments
linked with power sector reforms.
V. Corporate Governance Guidelines to enable mechanisms for performance
improvement and accountability in DISCOMs.
Vi. RDSS is also one such key initiative, which aims at bringing down the AT&C
losses to pan-India level of 12-15% and ACS-ARR gap to zero. Under the Scheme,
projects worth Rs. 2.82 lakh crore have been sanctioned. These involve distribution
infrastructure works worth Rs. 1.51 lakh crore which include replacement of bare
conductors with covered conductors, laying Low Tension Aerial Bunched (LT AB)
cables, and upgradation/augmentation of Distribution Transformers (DT)/Sub-
stations, etc. The fund release under the scheme has been linked to performance
of Distribution Utilities against various financial parameters, the prominent among
them being Aggregate Technical and Commercial (AT&C) losses and ACS-ARR
Gap. Execution of these works would also help improve quality of supply of power.
Prepaid smart metering is also one of the critical interventions envisaged under
RDSS, which would help in improving AT&C losses.

As a result of the concerted efforts made by the Centre and the States, the
AT&C Losses have reduced from 21.91% in FY2021 to 16.12% in FY2024 at pan
India level.

STATEMENT
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Details of distribution infrastructure works sanctioned under RDSS in
Jamui Constituency (Districts: Munger, Sheikhpura & Jamui) as on
24.07.2025

Munger Sheikhpura Jamui
Sl ] Sanc
] ] Sancti ] . .
o Uo | Sanction | Achie Achie |tione | Achie
Description oned
N M ed veme | veme |d veme
. quanti
o. quantity | nt nt quan | nt
ty )
tity
Smart Metering Works
Consumer Nos 2486
1 55287 31280 | 21205 | 13329 18382
meter ) 9
Feeder Nos
2 109 106 57 71 96 103
meter ;
Nos
3 | DT meter 3848 2779 1996 949 4166 | 3242
Distribution Infrastructure Works
New Power
Substation Nos
4 1 0 2 0 2 0
2 x 10
MVA)
33 kV HT
5 _ ckm | 15.5 0 14 0 45 0
Line
11 kV HT 789.2
6 _ ckm | 629.77 450.09 | 668.91 | 463.11 626.1
Line 8
_ 1164.3 | 1041.2 1436. | 1426.
7 | LT line ckm | 1246.91 965.32
9 7 21 36
Distribution | Nos
8 811 946 924 840 1265 | 1184
Transformer | .
Feeder Nos
9 _ 25 25 29 25 27 21
Segregation
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1
0

Addl.
Households

Nos

206 0 0 1182

0 ‘

LAUNCHING OF SMART CITIES MISSION 2.0
1909. SHRI DURAI VAIKO:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) whether the Government is considering the launch of a Smart Cities Mission
(SCM) 2.0 building upon the existing projects under the current Smart Cities
framework;
(b) if so, the details thereof along with the proposed features, focus areas and
funding mechanism of the new phase of the mission;
(c) whether Tiruchirappalli would be considered for further upgradation and
expansion of infrastructure and digital public services under the new package and
if so, the details thereof;
(d) whether any review or assessment report has been conducted regarding the
status and performance of Smart Cities projects completed or pending in
Tiruchirappalli and if so, the details thereof; and
(e) whether the Government would ensure that unfinished projects and newly
identified gaps in urban mobility, waste management, flood mitigation and livability
are prioritized under the proposed SCM 2.0 framework and if so, the details

thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a) to (e): No. With the closure of Smart Cities Mission (SCM) on March 31, 2025,
there is no further budgetary provision under SCM. Hence, no new city will be taken
up under SCM. 100 cities have been selected under Smart Cities Mission (SCM),
including 11 cities in the State of Tamil Nadu, viz. Chennai, Coimbatore, Erode,
Madurai, Salem, Thanjavur, Thoothukudi, Tiruchirappalli, Tirunelveli, Tiruppur and
Vellore.

As on 11.07.2025, in the 11 cities selected under SCM in the state of Tamil
Nadu,including Tiruchirappalli, have taken up a total of 729 projects amounting to
317,951 Cr. Out of this, 726 projects (99% of total projects) amounting to 17,923
Cr have been completed and the remaining 03 projects amounting to ¥28 Cr are
ongoing.

In Tiruchirappalli smart city, a total of 83 projects amounting to ¥1547.68 Cr
have been undertaken in SCM and all the projects have been completed, as per

the information provided by the State.

EROSION AND LAND LOSS IN MAJULI ISLAND
1910. SHRI GAURAYV GOGOIl:

Will the Minister of JAL SHAKTI be pleased to state:
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(a) whether the Government is aware of the findings of the recent study on erosion
in Majuli Island which reports a loss of 75 sq. km of land and deposition of 58 sq.
km along the Brahmaputra since 1986 and if so, the details thereof;
(b) whether the study has identified the Subansiri-Brahmaputra confluence and
Kamalabari as particularly vulnerable erosion zones and if so, the details thereof;
(c) the specific protection and restoration measures being planned or implemented
to address erosion in these critical zones; and
(d) whether the Government is considering a long-term, community-inclusive
erosion management strategy for Majuli and other similarly affected riverine islands
in Assam and if so, the details thereof?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):
(a) and (b): Yes, a desk-study namely “Identification of potential erosion sites based
on satellite imageries for Majuli Island along river Brahmaputra, Assam” was
entrusted by Brahmaputra Board to Central Water & Power Research Station
(CWPRS), Pune. The study utilized satellite imagery from 1986 to 2023 to analyze
river channel behavior, major changes in bank line positions, and also erosion and
deposition patterns.

As per the study, continuous erosion in the region near the confluence of
Subansiri and Brahmaputra was observed throughout the study period (1986-

2023), particularly Major Chapori NC, extending from Katoni Goan Na Satra to
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Banpurai. Further, major deposition was observed in between Ratanpur Miri Gaon
to Kathal Khowa Pam, whereas the region around Kamala Bari eroded initially and
deposited during 2018-2023. A significant deposition of approximately 27.47 Sq.
km was observed near Kamala Bari during the period 2021 to 2022. Overall, an
area of approximately 75 Sq. km has been eroded from various parts of Majuli
Island, and an area of approximately 58 Sq. km has witnessed sediment deposition
along the banks of the Brahmaputra River within Majuli Island.

(c): The Brahmaputra Board has implemented the works for the protection of the
Majuli Island since 2004. It has executed flood mitigation and erosion protection

works in different phases, as mentioned below:

S. |Name of Scheme Estimated [Remarks
No. Cost
(in Cr)
1. |[Immediate Measures 6.22 Completed (Jan. 2004 to Feb.
2005)
2. |Phase-l 56.07 Completed (March 2005 to April
2011)
3. [Emergent Works 4.99 Completed (2008)
Phase-Il & IlI 115.99 Completed (March 2018)
5. |Protection of the Majuli from [233.57 Completed (2024)
flood and erosion of river
Brahmaputra Phase [V

Recently, Brahmaputra Board has commenced the execution of the

project titled 'Protection of Majuli Island from Flood and Erosion of River
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Brahmaputra (Phase-V)' at an estimated cost of Rs. 56.34 Cr., aiming to address
erosion in above critical stretches of the island. This project primarily involves the
implementation of bank protection measures using PSC Porcupines at multiple
vulnerable locations across Majuli Island.

(d): As per discussion held during 84" Brahmaputra Board meeting, Brahmaputra
Board, in collaboration with INTACH, has taken up a comprehensive study titled
"Formulation of Policy for Riverine Islands in the Brahmaputra River", which covers
overs 30 riverine islands, with special attention to Majuli Island with a policy-driven
and community-inclusive approach towards the sustainable management of

erosion-prone riverine islands.

Y & forg armar

1911. S} TRRJVT T 70T

SN TN AR STRIR:
T T 3R eTeY Hrf 73T T8 Ja DY Ut v e
() ST HR 5 TETHAT SATART ASHT-2TERT (HTTATS-3) b =i bt HislaT ReIfer aam
8
(F) FIT I8 I & o UIUaTs-g, (e & He a9 T8t SMTaRT pRIghH! 5 9 Uah & 3iR Afs
g, I Joaet &IRT T &
() fUse ufer auf & SR AUHATEaTs -3 & SicRTd Tighd, T aiiR ARt or srmafea
BT ST T T e &
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(&) Tt & AT ST U8t & IR TRBR FRT 3Tt < auf & foIq =T ote feiiRe
fehT 10 & 3TR 2025 e Ich o1& DI UTH DR H 8 <l AT 3T dTet! GATrd | T &ART T
& 3R el PRUT T &
(T) 2T MR F, fIATaR TERTSS H, I&-T TRIa] DT IMART ST IR & ol ARBR GRT
febq T 4T Tepeilehl 3R FeRTcHD IJURIT BT IRT AT 8; 3R
(@) foel T auf & SR Ith AT b AT TRDR FRT TG, TR 3R SN Y T8
ERTIST oY SIRT AT 82
TR 3R ATeRY BRE HATer § 157 =T (37} TraT 41g):
(@) I (F): AT R AT BRI HACRT (THIATTRIY) 25.06.2015 A S T FeH TS
SITART TSI H A Ueh, T HAAT STEART IS - MRy (WTHTaTS-3) Bl foha=aae ax
RET &, FORIePT I3 <2 R b YT Tex cITHTRIAT T gferRiTel AR Gaerai & |ref &%
=R o Y& A1 U ST Jueted dRIT &l HTHTETS- b DA o SITHal H U
ARG o TR R, JATIRIT IR AB PRI HATT 1§97 AT bl FIT HY AT & 3R 3Tt
qig guf o 1 BRI ARTRE U AT bl HERICT T DR o < R P AT &1 o
PRI 8 01.09.2024 § NUATETE-F 2.0 1T & 1Y 3framy Mo g fohar &
HITHTATE- 2.0 T IR Tt Sreiiq arrefi-amenfa fomfor (dioerdt), et e
JNTATT (TUHY), fohthTRIcht fh_maIT SR (VTR 3R &I Afed< AT (3MSTIT) &
HTERH A PHRATe fohdT ST 2l

RIS/ T 1Y &A1 GRT IR TR IR & TR R, AT GRT HITATS-
F 2.0 & 3R 7.09 TIRF IR Afed Pol 119.26 TRI ATATAI bl TIphT < & T3 &l

79 I 112.81 oIRg IMaNT FAT0medi= & 37 14.07.2025 T 93.61 TRT ST §-IhY
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IR 81 b &/ < MR H ATHIRIIT b1 I ST b 81 fUsel uia au7 & SR 59 AT b
quf o SR ARBR GRT TIpd, AR SR IWANT T T8 T &7 RT feramor + fam
T 8l

dIgaTs-g 31k feHaTs-3 2.0 HIT JTETRT AISHN & 3R 37 Pl M3 e
TRl B IS 99 AST & - IR &F H s g e
(VT PTATaTT Qo & HTETH A SATIIHT BT 3Thel PR 8, T TS B
3R IR ATHTRITT BT T I & 311R MTART URATSTHT3N T fehaTfead et 81 HiT AJ&foT
3R TR o =g &b TR IR, TRAISHT IR TR by STt & TR X/ |er ey
851 o T Aol T STeT&TT aTet! o TR Tl Ua R iy (qavervaast)
GRT AT fY ST &, Afep el Tefiepfr Taf Rt wfifer (oeeaeT) gt et
FEIICAT SR Rl UR M TR febaT ST Al

ST /ARITSITRN o GRT B bl FHI-HMHT TSR TRT-3THT Bl & 3R
AT & fAfF gca 7 3R e gRASHTRAT Bl faega uRATeHT Rule! (SIU1aTR) &
TR, S9H TR IR 12-36 HEM I 81 SATIRAT &b YRT 81 bl FHI-AHT fAfH= pRepi
R PR $t 8, S {5 arer-eh 7 Bl Iuctewdr, M % ox & foy dunfis
AT, ATHTRIAT GIRT FHRrT T e 311 HAATery AT & DrIfadT el Wy &
R 31R Teftepet et & ffor bt FefRe Twa-3faT & HioR QT &= 5 it o b
foTq T/ e Irs &A1 & AT R Feter aRar B

ST ISHT & 3cTic], HERTSG Afdel «2r o eraxt IRiall & fofy fohwhrret atrer ity
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U U 3R GGG JaE ol Tulleil (WHITSUH) fapRae 61 715 & S it
feeRet 1 Hifie iR faxi Wil A FaferT Gerran o (afe aed a §
HeS PRI Bl THITSYH, IERT R FdeT $5 (TTARTAR) & T gice 3R
RTSERT T fISTH s (THRMEET) & TR VU & AT Uit S-SR gfdreman
A ARSI & d1fd AISFT T arefde 99 W FRRMT 3R PereT Praf=
AT febaT ST |

ST ST DT THIATEU DT GoT & TAR & foll T SeElS, IAT HAeTgel U,
T TRINT ST 3IR SIS AR UIcet &b A1 +fF Tehlepel fpaT 7T 3
THITSURT I8 G PRcl & fob ST charel areifded ATHTTRIT e Ugd, S forg
SR, g7-CIgH TRIGS (3ANCIUT) 3R <8R & YHTUMhRUT ST IUIIT el §Y
STATRIAT & STHR HITIT b 1T JIMSS VSIS o AT foieh Terfue fohar T &1
JE ST U el T RN (SIS TuTTeft dY 1w &, fSad dad Hfr e
SATATTRRIT & STYR-fofdrs db W H JIART Dl ST &, R fSritfordr s JunrT
BT & 3R URITIET T SIENIT BT TNRIT HH BT 81 S A1doT~eh faxiir e
DT (FIUHTHRT) 3R HIHaTs-g THaTSTH o ATef Ghidhd foharT TRIT 8, Fory
ferfer ofterT & STRY SiciT & iR e & T8 STaT fIe=or Ufehar &t Ty T f-Ts]
el &

ISTRTE ST 8 MY GRATSHT3N & FHT0T & folg ATeist=an/ (it goift ar
Thel Rasdhl AR, ARG TR T SSad (THUTS)/FAR QRAT SIUTT
(THURTR), fepRT STTRBRI T BETCRUT (SISI3TR), 3TfciNh SRR T FITETAT b
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vi.  UIUHTATS-g 2.0 ST T fohthrRIcH STar eI a9 # ff ASRIdT T &, dTidh
fehTATICT TR TCheh SGT H {7151 &5 &Y ARGRT ! UicHTe 31k grar fem S
§Ed

feraRor

HTATETS - 3R HTATETS- 2.0 & Tad foat ui= auf § i avf Y Wiftre sk

T TaRT gof @I 7T T
forcher o 3 e i
(TEm) AT (&) (T=)
2020-21 15,61,273 14,22 815
13,19,947
2021-22 16,37,364 10,27,744
9,32,638
2022-23 9,27,084 15,42.379
14,96,606
2023-24 3,95,252 8.87,342
9.,52,258
2024-25 3,52.915 10,34.435
11,30,257
Geal 48,73,888 59,14,715
X 58,31,706

* 3 I a9 H quf §U I ST QTS & ST qdait Al & SR g 1oy Y 2]
w3 I I 3 Iy Q3 ey «ff onfivet & S gfaclf ast o <R guf gg o
NeaaTs-g & 3ierfa froer A9 auf & SR af-ar foxitr sifa

PSIT AEIAT (PRI DU F
frcfier af (PR e 9)

e SR SURIRT T TS **
2022-23 18,272.57 26,277.36 26,679.40
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2023-24 5,928.81 19,726.91 15,007.92
2024-25 5,396.30 4,124.09 10,936.31
Pt 29,597.68 50,128.35 52,623.63

wﬁﬁ%ﬁﬁ%%vﬁwmﬁéﬂ%&waﬁ%%aﬁﬁnﬁﬁﬁwﬁmﬁaﬁ
** ST fUBeT 9T & SR SR T T3 ha 1T TE-IdT H I 39 Y & SR ST 6T T el Aeraar ot anfier
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O

() a9 2014 9 I IUTET &HAT G b foTY et ARDR GRT AT e IS U &

) 9T fUSeT P& guT &b SR DIIel &b AT B DR [GEIT IcTe P UfT 3ebTs AT
ﬁqﬁg'géésﬁ?zr%ﬁ,aﬁ?ﬂﬁa"rwﬁﬂwé;sﬁ?
(&) TIcT ScUTET bl Ui TS AT b1 &H &R b fol§ ARBR GRT T b I3 TY
8?
fereret warTerar 3 16T WY, AT AT SR FABRONT Fort HATT H 19 HT (37
U1 IAT ATED):
() : 2 H g 2014-15 1 aF 2025-26 ([, 2025 Teb) TTeb el el IaTa & T
IYIR &R fergRor # fagm /=27 21

() : HRT HRBR = I 2014 I <27 H AT IS & 9@ & fo1q Fe=forRac sved

BBTQ%:
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(i)

(ii)

(iii)

(iv)

(v)
(vi)

(vii)

GO &7 J1 2014 & 2,48,554 AITETC H GDR S 2025 H 4,84,819 HIEC
217 &, Rt 29 orafy 3 IR P 1eIetT SeRa o1 e el 6 e g
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SIfEL fed) Dl AU & 75,519 AMEIE I @R 2,33,999 WA 81 15
8l

2,01,088 Tfhe fohetHiey (T URSUT T8+, 7,78,017 THAT URad= &M ik

AN

82,790 HETC JR-AH1Y &M & ANT I <2 b Yep DI A §AR I b 1,18,740

TTTE el SR e b &rclT ITH g3 &

TR AMETACITE Yodh § Bl

ay§ 2029-30 T NGO ot BT ST (JTRUT3MN) 3R il YSRUT SR
vl |

R Foif TIeRIRT 2T FrT0T 37 13 TefepRulld Fott reerT st et T

[a VAN

g UM W TR Sl qRASHIST HT GEATAT & DRI I
frepTend 3Tl @l YfH 3iR TR IuTed PRI 8 el HT TeNDPRUNRI it UTeh] b
SRRITITI

TEITSHT EIWT T a 2013-14 & 22.62% A ECTHR aF 2023-24 H 16.28% B

o . o N\

e IuteT SpUfeRIl (SIepT) & FHT e YT 37er & 3iR faeggd Ieures

U BT THT 1,39,947 PRIS DU I TSHY 18,857 hRls DU &1 1T 2

(viii) T 2019 H, TRBR 7 el fATT & bl FTdT o & oy IURIT & FTuIT Y, S T

IS STet faEfeT URAISITRAT (> 25 HITETT) BT TdIRUIRT Foll Al BN BT, el
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fe=[d b PH DR P foTu SR Gfhepvor IUR, 16 HFVIHSRUT Sief ferefe
URIISIRIT (T o foTQ SOICT ABRIT, W& JRRaT eI AShi/gall i
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1 o Refer & GuR &R, RT3 YuTTef! T 98k @REE &R Fdbl 3R
3EALIDTAR T @RIE Fehl; R STHIHIBN DT T ST

ITHIHTSN o fof e[ bl SIFIT H R b Ieed A IS ARE 3SR fewetier &t

YT |

fereror
Qe ¥ g 2014-15 | I 2025-26 (ST, 2025 Teh) Pt freldd IcUTST & BT THATR-
SRT:
ae (31 919 I $I Ry & AR) AT & (AT )
2014-15 2,75,895
2015-16 3,06,330
2016-17 3,28,146

2017-18 3,45,631
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2018-19 3,57,871
2019-20 3,71,334
2020-21 3,83,521
2021-22 3,99,497
2022-23 4,16,059
2023-24 4,41,970
2024-25 4,75,212
2025-26 (S, 2025 ) 4,84,819

TETPH, 2025 & SRT 7T 7Y Y STef Jora

1913. 3N geTad g9ad qES:

T ST LTfeh Al I8 ST bl T A feb:
() RIT eI TSy AT 1€ (AU T HE1pY, 2025 P SR W el BT el

TuraT Y e R 6t o,

(@) e &, T Temfafire o AR B RIRAT 9T off, IHP TRRumT T I8 qT ukter

< T STUHTY TV HEcqquf HFes &R <;

() TRIT JITRASTH-THTT Y TqosdT JaERTT, ST IURIT U 3R Felolel Tae &t

THTET o fofQ IS Jere o T 8

(&) Af 8T, 1 5 T URuIH 2 SR Braffead fohy Y GERTHD SUTAT T RIRT T &;
(S) i, quT, DA TR SFJAIE b fo1q ciferey FATH T GRATSTAAT bl et

AT fhdAT & 3R
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(<) T RBR =1 YU 81 Feb! THTH T URASTTSN bl qHTaeieralr, I Hecaqul giRurHT,
fofeee gRIfcRIT SR TR H197 & IR H Bl 3TTeher T & 3R Il &8, d Jeaelt
SIRT T 8?
STt oTfeh WATErT H ST H3IT (ST, ST YT Terdh):
() 9 (8): <boitar TNUT foii=ror a1 (Hiifte) =1 fereT febarm & fob I 781w 2025 &
IRT 12 ST, 2025 F 20 WRERT, 2025 T 5 T (FHTE H &l gR) UR STl [UrEiT i
FARTY b, SR 2TIRYR TS, AATS Pl 81T, TR HfeR, HTH 7R StaT u1e R ufe
ST (3 FM) & 137 anfivet o, foRm U afds 11 o qd iR a1e o {7 off enfeve 2
$Ih AT, SMTAT oI, AR OTE 3R et ufecter Tpel & el T R o SR el
TUIRTT AR AT s 21.02.2025 @ Tl &, ST 7T &1 & Sfef @b urey &
foTq FRRTT T ol FET 5 A 9gax 8 &1 7T o
IURIh FFRF & TR TR TR T T8 eep RUIE b AR, FHT FIRTHT T

& forg diee, egferet aifarfiomT (i), Sta Wi affedior =i (i) sk Bier
P (qHAT) BT IRAT Hed Urifd FM Sel UET JFes & foly Faferd
HIES/3FTHI HHT3AT b HITR grT T

TRITRTST HelT FIfReRor = fer=iforRa qer fIQIsrat & HTer Fefae drenfifar a1

O ST 311R 78 T o foTy SENT URTHE -+ o S1e HETgH™ 2025 & folg U Tach

TSN TS IR i ofY:
i, SaTEREl 3R PrifTSuTET AR B & fory, Sieie dev & |rer |fder o Jar
TR ST (QAUETaT) T TTeTet fohdT T, FTaH S 2rfh bt <ITTel, SIg et Simer
31IR I T TS DT AT febarT Tl
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Hel o 915 & STl ST H FHT STeTerd] T ad B J TS AT 31R 8]
QMfHet ol TIesdl ol GRT ¥aeedgdd Fehra AT fbar mir ok yardl
HICTULNE AT JURIE o FISHHTAAR o folg HATRIITT (5%) 3R Teldhe eligH
T SN fpT 7T

AT &7 H UFAT STeT (AT DI BISDHY) Tha B b foTT SFTHT 250 fhariiex
STeT 3R STeT AT T8 fIBTS 11 Thfad SieT ol T deTe § Sa-SuaR
dp=iTepT < TTET W IR fhaT 1T 57 3TEARIT SATgAT T TSI P IS &
fm T BiR ST AT Fet S ISy & I A I SuAN & fog Fufed
e T, SR a7 o dreTl b o J R fom mm

AT IR P foTq, Hell YRER F AT L1 UR 500 YS! & dTel i
IR AT SUAR FIF (TACIUT) FTfUe fdhy 10 ) 39 o1fciReh, 50 dhuete!
&I dTet &1 thahel ToTol YR I (THUHEUT) 37R 100 HUeA<! & ITeAT Ueh
ThUCUT Y IUIIT A SRIT AT PRIAH FHIH B b a1 371 GIATaN ol &er faam
Tl

3RS b &7 bl AN A I8 ¥ g3 b Terondm 3R FURE SfeT g
TUTTTOrAT THTEY & A 1 &R T ffl 37 sl & YR W, He1pY 2025 & o1y
GURIHD PRATS IR JISFNT GER N by ST %8 €, R I~ g: IuANT
UMY, 98aR PICINET NSkl R TIesdl AaERTT Bl JeIared
g Qe Bl
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(S): THI T PRIHH b AT T 3R T TP AT &b TTOGR b oY P 502
qRISITRH T HoRT &1 718 81 3775 & 323 URAISHIT 93 81 eb &, 150 a1 H PRIaI
& T &, 31k 29 fHfder =R H 8

(=): T T e (TTSHH) & Jedier &g HRT FeARID T Dictol (TQAIISS)
T o gt vl (EdiY) & wu A g AT T em vreiiens ¥ e Ravd

o O\ O\

ferforRad oTdl Per &:

i, QASIUT o T el IR H STURIE SIeT SUGR SaeReHT H Il gfg &l &, S
Rathe 31 T1e I, 7St Iag & TwhTs Ufcharatl, awiieeur, Sig fafaeraT TRefr,
Sifeep e JATfe A fFaer & drer Hferd &l

i. PRI TSRl 3IR 37 fecTeTRe! Y &maT 0T, WTer 8 Usell P THT B
foTT ArETRIe AT, TRATSHTS & 31 T IFEMI 4 4 8

iii. IR ST SR T ey gRISHT & HiaR BRIPAT BT bR 3R
HEIYRT § AT 59 PRI bl eI < &l

iv. UOEHISTE o 31U i § el fob TAeiied o FPRaR Hare (3fdvet grT) 3R
TSNUT Rfe YT (el GRT) b 3T JTEeT bl UTH e H 3rest ey fars &

v. e e A a9 B W ARl TTRgR BRI B fhaTitad R & foly dhet 3R

SR Hfeet oT Faei fohar & iR dfes H=rT uTH T &1
THI T ST o prafeaee o g Attt FeferRad &:
i, AU ITAR I (TSI DT T & foTu Sugeh qH T uge
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ii. ST A Fer cdeh o o1 AMTRIBAR St den+e JoRt STRY RAT, TS S
o o SIAfT UTH &RAT, g R IoTed 9T Sy e onferestal & Sy
THTOT U7 (THINRIT) TITH ahvT;
§T IR BT FHIEM R 3R I U & forg, iy Taes T e
(TR aRATSITRIT et ReerfT &bt aRYehT & IR &=t & fory |fshar wu & anfivet
R8T 81 CIGHRIATSIT SRR T Fedieh e, THIIT STeTaiT Bl UgdT - 3R T R
e AT B B T Her WfADRT Bl sregerar § iR baid AR |ffy
(o) & ATeT I AT SU I Tad THET §5d MR BT 8l
TS & PrAfrerI b AU TR, HIRA b Afel & USHUT Jeiieh IR bald
YU =0T 1S (HTHATe) &t RUlet b Jead J g foby S 81 Rule & SaR, a9
2022  fehY Y Fe1eh+T (2019 31R 2021 & ATehS| T SUART &b &b ITER U, T AT
qR ST fehclT alel el TS (J1TRUH) 39 UPR &:
. STRIES Y et H el 377 (Safel < 3 Hun/eh);
. IR T H, HoEETE A SeTglere 3R AR I MS9R b B TS Ui a1 v
(Jr3NST 3-6 A um/leR) & Ifdvd MM &;

7. [IER H, 9aRR, YT, BafaT 3R ARTAYR &b A1 dTel Te Trifiear ot IV (.37,
6-10 fEretiam/eft) & JFeHid 3T &;

g, SRGS UgNd Wei H el 1T (1ot < 3 fr.ar./ef);

S Ul IS H, SERMR A gfocdl db b1 TS UrRIHear o IV (Sreiel 6-10
fAefum/efieR) & SfTa TaT &l
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$Ih 3felTaT, gferd 3iTeRiS (SI3M) BT M, ST el P TRy BT Ueb Hebcld &,
ST o ST R TS H Gl b UIRREICThT T T FBRT & b foTq el Iyoi e &l
9y 2024-25 &P SR T 3R IHb! FERID Il & bR 50 TAFT AT I
3R IFHT FERD AfAT & R 26 TAFT W Y TU Sg-FRTT & AR, Sifep STt
Ul (Hieeegay) TEAT: 'SFeBT § eI & 49 @l [fdy afere dgpl-gadac
ST T IURIT STefir SiieeT T 910 G & foTg Al bt qTRiercres & e
SR
9 T, fUDel Teh S2e | T <Tat § Sifeth T e § Jeoiei1r gl g8
g1 ad 2009 H 2,500-3,000 RAT T SFTATI ATER T, T FEAT I 2015 H SHTHT
3,500 &1 7T 3R a¥ 2021-2023 & SR fehQ Y ST HFEI0T & SRR T 6,327
e Ugd TS| I8 2009 A SN[ A 31fereh bl i et STl 81 W SRYT 5, 17 Feriep Afea
o & 2021-2023 & et A s gl § Sifeth Dl IURIT Bl gf¥ b, STal ygel Il
Repts T8 2T, S b uTRI™uT, fiNaT, BIRIATET, STes, JHT, THAT, TEHET, B, SdT

3R e

SCALING UP OF BATTERY ENERGY STORAGE SYSTEM
1914. SUSHRI S. JOTHIMANI:

Will the Minister of POWER be pleased to state:
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(a) the roadmap of the Government for the deployment and scaling up of Battery
Energy Storage Systems (BESS) to support grid stability and facilitate the
integration of variable renewable energy;

(b) the anticipated role of energy storage infrastructure in enabling India to achieve
its target of 500GW of non-fossil fuel-based capacity by 2030 particularly in high
renewable potential States like Tamil Nadu;

(c) whether the Government is undertaking efforts to modernize grid infrastructure
and streamline Power Purchase Agreements (PPAs) with Distribution Companies
(DISCOMs) to address delays and risks in renewable energy procurement
especially in the southern grid and if so, the key initiatives underway; and

(d) the steps being taken by the Government to strengthen decentralized renewable
energy sources such as rooftop solar, small wind and hybrid systems in rural and
peri-urban areas of Tamil Nadu and other southern States including integration with
ongoing DISCOM reform measures?

THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF STATE
IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD YESSO
NAIK):

(a): Central Electricity Authority (CEA) has estimated 41.6 GW / 208 GWh Battery
Energy Storage System (BESS) capacity up to FY 2029-30. To support the

development of BESS, Government has undertaken several key policy initiatives:
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i) A Viability Gap Funding (VGF) scheme, approved in 2023, initially aimed to
support 4,000 MWh of BESS capacity by FY 2030-31 with a budgetary
allocation of ¥3,760 crore. With falling battery costs, the target capacity has
now been increased to 13,220 MWh while remaining within the same budget.

i) A second VGF scheme has been approved by the Ministry of Power to
develop 30 GWh of BESS capacity, with a financial support of ¥5,400 crore
from the Power System Development Fund (PSDF).

iii)  Full waiver of Inter-State Transmission System (ISTS) charges has been

granted for co-located BESS projects commissioned up to 30th June, 2028.

(b): Energy Storage Systems (ESS), including BESS and Pumped Storage
Projects (PSPs), will play a critical role in achieving India's target of 500 GW of non-
fossil fuel-based capacity by 2030, especially in renewable-rich states like Tamil
Nadu. ESS enables storage of surplus power generated during periods of high
wind and solar output, which can then be dispatched during peak demand. ESS
can be deployed across the generation, transmission, and distribution segments of
the power system. This improves grid flexibility, enhances the utilisation of
transmission infrastructure, and reduces renewable energy curtailment.
Furthermore, ESS supports Load Dispatch Centres (LDCs) in delivering ancillary
services, such as frequency regulation and voltage control, thereby strengthening

overall grid reliability.
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(c): To modernise the transmission system, the Ministry of Power constituted a Task
Force, which recommended a comprehensive roadmap for creating a smart and
future-ready grid. Key measures include re-powering of existing transmission lines,
deployment of Flexible AC Transmission Systems (FACTS), and adoption of
Dynamic Line Loading (DLL) to optimise power flow based on real-time conditions.
The Task Force also proposed installation of energy storage systems to improve
transmission system utilisation and resilience, upgradation of protection and control
systems, and conversion of aging substations into Gas Insulated Switchgear (GIS)
or hybrid substations. Implementation of several recommendations is already in
progress.

The Ministry has issued Standard Bidding Guidelines for procurement of
power from grid-connected renewable energy projects to promote transparency,
enhance competition, and accelerate the deployment of clean energy. Letters of
Award (LoAs) issued by REIAs to successful bidders will remain valid for only one
year. If Distribution Licensees do not enter into PPAs with the Renewable Energy
Implementation Agency (REIA) within this period, the corresponding LoAs will be
deemed cancelled. To fast-track the signing of Power Purchase Agreements
(PPAs), REIAs have been advised to aggregate demand from Distribution

Licensees before inviting bids.
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(d): Under the PM Surya Ghar Muft Bijli Yojana DISCOMS are promoting roof top

solar. The feeder-level integration of small Renewable Energy (RE) plants is being

implemented under the PM-KUSUM scheme.

To further streamline rooftop solar deployment, the Electricity (Rights of

Consumers) Rules, 2020 were amended in February 2024 to simplify procedures

and improve ease of installation for prosumers. Key amendments include:

Exemption from technical feasibility study for systems up to 10 kW capacity.
The technical feasibility study shall be completed within a period of fifteen
days and the outcome of the study shall be intimated to the applicant, failing
which it shall be presumed that the proposal is technically feasible.

The cost of distribution system strengthening for rooftop systems up to 5 kW
will be borne by the distribution licensee.

The timeline for commissioning rooftop solar PV systems by DISCOMs has
been reduced from 30 days to 15 days.

These measures are expected to accelerate rooftop solar adoption and

enhance consumer participation in decentralized renewable energy generation in

rural and peri-urban areas of Tamil Nadu and other southern States.

ABANDONED OIL AND GAS EXPLORATION AND PRODUCTION SITES

1915. SHRI G. M. HARISH BALAYOGI:

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
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(a) the details regarding oil and gas exploration and production sites (onshore
and offshore) that have been declared abandoned across the country during each
of the last five years, State- wise and contractor-wise;

(b) the details of such abandoned sites where site restoration has been completed
is currently in progress and is yet to be initiated, State-wise and contractor-wise;

(c) the details of the funds allocated and utilised for site restoration activities by
oil and gas companies during each of the last five years, company-wise;

(d) whether the Government has issued any comprehensive guidelines for
conducting Environmental Impact Assessments (EIAs) specific to the
decommissioning of oil and gas assets and if so, the details thereof;

(e) if not, whether the Government proposes to formulate such guidelines and if
so, the details thereof; and

(f) the details regarding the monitoring and financial accountability mechanisms
currently put in place to ensure scientific, timely and environmentally sound site
restoration of abandoned oil and gas assets?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL
GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SURESH GOPI):

(a) to (c): During last five years (FY 2020-21 to FY 2024-25), a total of 721 oil and
gas exploration and production sites (onshore and offshore) have been declared

abandoned. The details regarding these sites and where site restoration has been
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completed or is currently in progress or is yet to be initiated during each of the last
five years, State- wise and contractor-wise is provided at Statement-I.

The details of the funds allocated and utilised for site restoration activities by oil
and gas companies during each of the last five years, company-wise is provided
at Statement-Il.

(d) and (e): As informed by Ministry of Environment, Forest and Climate Change
(MoEFCC), according to the Environment Impact Assessment (EIA) Notification
2006, as amended, Terms of Reference (ToR) are issued to the projects for
preparation of Environmental Impact Assessment (EIA) and Environmental
Management Plan (EMP) incorporating a decommissioning and abandonment plan
for restoration of the drill sites to its near original condition.As per the EIA
Notification 2006, offshore oil and gas exploration and production activities are
categorized as ‘A’ under Item 1(b), necessitating prior clearance from the Expert
Appraisal Committee (EAC) at the central level. The EAC appraises the EMP and
subsequently may stipulate additional site-specific environmental safeguards.
Based on the recommendations of the EAC, the Environmental Clearances (EC)
are granted to the project by the MoEFCC.

(f): The restoration of abandoned oil and gas sites is governed through a
combination of regulatory oversight, technical scrutiny and financial safeguards
through OISD and the Directorate General of Hydrocarbons (DGH) who serve as

the approving authorities for the submitted Site Restoration or Decommissioning
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Plan. This inter-alia includes well plugging, dismantling of surface infrastructure,
waste management and restoration of the site to its original or an environmentally
acceptable condition. To ensure financial accountability, the Production Sharing
Contracts (PSCs) and Revenue Sharing Contracts (RSCs) include provisions for
the establishment of a Site Restoration Fund (SRF) or Abandonment Fund, into
which operators contribute over the productive life of the field. Fund release
proposals from the SRF account are however subject to satisfactory decommission
work progress and with the approval of the DGH.

Further, the compliance and monitoring of the EC is dealt by IA-Compliance
& Monitoring Division (C&MD) of the MoEFCC through its Regional Offices
(ROs) and Sub-Regional Offices (SROs). In accordance with the Standard
Operating Procedure (SOP) established, ROs/SROs conduct periodic inspections
and prepare monitoring reports that are submitted to MoEFCC for detailed

evaluation and follow up action.
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Details of Site Abandoned & Restoration During last Five Years (2020-21 to 2024-25)

Sum of
No. of
No. of wells
No. of No. of wells for for
Operator State wells we.lls for which SR | which
Abandoned | "SR iin | sris
Completed
progress yet to
be
initiated
AWEL Western Offshore 1 1 0 0
BPRL Gujarat 3 3
GAIL Gujarat 1 1
GSPC Gujarat 10 10 0 0
M/s Megha
Engineering &
Infrastructure
Limited Gujarat 1 0 0 1
OIL Assam 89 88 1 0
Eastern Offshore 8 9 0 0
Mizoram 0 2 1 1
Orissa 2 2 1 0
Rajasthan 15 19 0 0
Arunachal
Pradesh 2 2 0 0
ONGC Andhra Pradesh 24 0 0 24
Assam 86 0 0 0
Eastern Offshore 1 1 0 0
Gujarat 265 115 13 47
Jharkahnd 2 0 0 2
kutch-
Saurastra_offshore 1 1 0 0
Madhya Pradesh 10 9 1
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Rajasthan 12 6 2 4
Tamilnadu 17 26 1 0
Tripura 18 1 11 6
West Bengal 2 1 1 0
Western Offshore 116 116 0 0
PMT-JV Western Offshore 0 38 0 0
RIL Eastern Offshore 7 7 0 0
Selan
Exploration
Technologies Ltd Gujarat 2 2 0 0
Vedanta Assam 8 1 0 7
Gujarat 10 10
Rajasthan 8 8
Total 721 448 44 111

Source: DGH
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STATEMENT-I

Details of the funds allocated and utilised for site restoration activities During last Five Years (2020-21 to 2024-

25) (Rs.)
Oper
ator 2020-21 2021-22 2022-23 2023-24 2024-25
Fun
d
Fund Fund Allo Fund Fund
Allocate Fund Allocat Fund cate Fund Allocat Fund Allocate Fund
d Utilized ed Utilized d Utilized ed Utilized d Utilized
PMT- | 1,29,36, | 1,29,66, | 20,054 | 20,20,6 2,64,73, | 2,36,36,6 28,43,3
Jv 74,254 98,304 1,379 6,552 10,437 6,925 0 0,358
50,0
1,00,00, | 40,89,52 | 50,00,0 | 63,47,7 | 0,00 | 71,98,04 | 54,42,8 | 1,61,74,2 | 5,59,79,9 | 5,76,65,
OIL 000 0 00 57 0 9 78 44 48 809
ONG 44,00,00 23,00,0 2,67,00, 1,09,00,0 3,19,00,
C ,000 0,000 00,000 0,000 00,000
50,0
Total | 1,30,36, | 1,74,07, | 20,55,4 | 43,841 | 0,00 | 2,67,71, | 2,65,27, | 3,46,98,4 | 5,59,79,9 | 3,53,19,
74,254 87,824 1,379 4,309 0 98,049 53,315 1,169 48 96,167
Source: DGH

HELICOPTER CRASH IN UTTARAKHAND

1916. SHRI JANARDAN SINGH SIGRIWAL.:
SHRI SELVARAJ V.:
SHRI SUBBARAYAN K.:
Will the Minister of CIVIL AVIATION be pleased to state:-
(a) whether there has been a recent increase in the number of major air accidents

in the country and if so, the details thereof;
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(b) whether any safety warnings or emergency incidents occurred shortly after the
Air India Flight crash on June 12, 2025 and if so, the details thereof;
(c) whether other recent air accidents such as the Uttarakhand helicopter crash on
June 15, 2025 near Kedarnath have also occurred and if so, the details thereof;
(d) whether the Government/any concerned agency has conducted enquiry,
initiated any regulatory review, implemented safety measures, imposed penalties
or operational restrictions in response to these incidents and if so, the details
thereof; and
(e) the steps taken to ensure safe operations of helicopter services in Uttarakhand
region?
THE MINISTER OF STATE IN THE MINISTRY OF COOPERATION; AND
MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
MURLIDHAR MOHOL):
(a) to (c): There have been a total of 08 accidents (involving 1 scheduled aircraft, 3
trainee aircraft and 4 helicopters) reported in the year 2025 (till date). The details
are attached at Statement. No such accident occurred after Uttarakhand helicopter
crash on 15 June, 2025.

Post Al-171 accident on 12.06.2025 at Ahmedabad, one case of emergency
landing was reported on 27.06.2025, where Indigo flight 6E-1014 (Singapore-Delhi)
was diverted and landed safely at Kuala Lumpur. Later on, warning was found to

be spurious.
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(d) and (e): Directorate General of Civil Aviation (DGCA) carried out Special Audit
of Uttarakhand Civil Aviation Development Authority (UCADA) and Helicopter
Operators from 12.06.2025 to 22.06.2025.

Vide DGCA order dated 15.06.2025, the approval granted for helicopter
operations of M/s Aryan Aviation in the state of Uttarakhand was suspended,
pending investigation.

DGCA has enforced safety measures on UCADA and Helicopter Operators
for suitable parking arrangement, helicopter maintenance, marking at helipads,
barricading of the movement area, access control, passenger movement, slot
allocations, pilot training, and ensuring strict adherence to Standard Operating

Procedures (SOPs).

STATEMENT

Details of Accidents to Indian Civil Registered Aircraft for the year 2025

Aircr | Airc
Operator i L
Date Place aft raft Brief Description of event

Name
Type | Reg

31- | Me | Ce | VT | Blue Ray | During Solo flight the trainee pilot declared low fuel
Ma | hsa |ss

Aviation | levels followed by loss of RPM. Thereafter aircraft

r- na |(na |P |PvtLtd. |landed approximately 5 miles from Mehsana. RH wing
25 15 | B leading edge tip was substantially damaged.

2 A
22- | Amr | Te | VT | Vision FI | During a solo circuit and landing flight by a trainee, the
Apr | eli en |- ying aircraft crashed during the fifth circuit in a field. The
-25 am Training | aircraft caught fire and was burnt.

20 Institute

m o<
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Aircr | Airc
Date Place aft raft Ozzn;:teor Brief Description of event

Type | Reg

08

JC
4- | Alig | Di | VT | Pioneer | The aircraft during landing bounced and subsequently
Ma | arh |am |- Flying exited the runway and hit the boundary wall during solo
y- on | P | Academ | flight. The aircraft sustained substantial damage.
25 d N |y Pvt.

DA |H | Ltd.

40
8- | Utta | Bel | VT | Aerotran | Helicopter was involved in an accident while operating a
Ma | rkas | | - S charter flight from Kharsali helipad to Jhala helipad.
y- | hi 40 | O | Aviation
25 7 XF | Services

Pvt. Ltd.
17- | Ked | Air | VT | Pinnacle | Helicopter was involved in an accident while operating
Ma |arn |bu |- Air Pvt. | an aero- ambulance flight from AIIMS, Rishikesh to
y- |ath |s K | Ltd. kedarnath. Helicopter made a precautionary landing at
25 |Heli |AS | B the Lower KedarnathJi Helipad and in the process tail
pad |35 | S boom of the aircraft got separated.

0B

2
07- | Ser | Le | VT | Kestrel The helicopter was operating shuttle services. The
Jun | si on |- Aviation | Helicopter took off from badasu (sersi) helipad and
-25 ard | R | Pvt. Ltd. | landed immediately at main road just below the helipad.

o] N

A K

w

11

9
12- | Ah | Bo | VT | Air India | Shortly after take-off at Ahmedabad, aircraft crashed
Jun |me |ein |- Limited into building of the BJ medical college in the
-25 |dab | g A Meghaninagar area of Ahmedabad.

ad B7
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Aircr | Airc
Operator i L

Date Place aft raft Name Brief Description of event

Type | Reg

87- | N

90 | B

0
15- | Gau | Bel | VT | Aryan Helicopter crashed while carrying out shuttle services
Jun | riKu | | - Aviation | from Kedarntah to Guptakashi in bad weather.
-25 |nd |40 | B | Pvt Ltd

7 K

A

EMPLOYMENT THROUGH FPI SCHEMES
1917. SHRI ESWARASAMY K.:
Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:
(a) the names of schemes framed by the Government recently in order to increase
employment through Food Processing Industry (FPI);
(b) the details of schemes being implemented at present;
(c) the funds provided by Government for Food Processing sector during the current
year; and
(d) the details of the grants/subsidy released by the Government for various
schemes?
THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI RAVNEET SINGH):
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(a) and (b): In order to ensure overall development of Food Processing Industries,
Ministry of Food Processing Industries (MoFPI) has been incentivizing setting
up/expansion of related infrastructure through its two Central Sector Schemes
namely Pradhan Mantri Kisan SAMPADA Yojana (PMKSY) Scheme and
Production Linked Incentive Scheme for Food Processing Industry (PLISFPI).
Further, a Centrally sponsored scheme namely PM Formalization of Micro Food
Processing Enterprises (PMFME) scheme is also being implemented by MoFPI
across the country and thereby creating off-farm employment opportunities in Food
Processing Sector.

Under PMKSY, financial assistance is provided to entrepreneurs for setting
up of food processing industries. Total outlay of PMKSY is Rs 5520 Crore from
2021-2022 to 2025-26. Under PMFME scheme, financial, technical and business
support is provided for setting up / upgradation of micro food processing
enterprises. The scheme is operational for a period from 2020 — 2021 to 2025-26
with an outlay of Rs.10,000 Crore. PLISFPI is, inter alia, intended to support
creation of global food manufacturing champions and support Indian brands of food
products in international market. The Scheme is operational for a period from 2021-
22 to 2026-27 with an outlay of Rs. 10,900 crores.

(c) and (d): The total allocation and funds utilized under schemes of MoFPI for food

processing sector for FY 2025-26 is as under:-
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Name of the Scheme FY 2025-26 FY 2025-26
Budget Estimate Actual Expenditure*
(Rs in Cr) (Rs in Cr.)
PMKSY 903.38 131.24
PMFME 2000 265.77
PLISFPI 1200 207.07

*as on 24.07.2025

SUPPORT TO MSMEs THROUGH EXPORT FACILITATION CENTRES
1918. SHRI KESINENI SIVANATH:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to
state:
(a) the details of the Export Facilitation Centres (EFCs) established by the
Government, State and year-wise;
(b) the number of Micro, Small and Medium Enterprises (MSMEs) supported
through EFCs along with the type of support provided, State-wise;
(c) the total funds allocated, released and utilised for setting up and operating EFCs
since their inception classified, State-wise;
(d) the details of training programmes conducted by EFCs for MSMEs since their

inception along with the list of beneficiaries, gender-wise and State-wise; and

(e) whether the Government has tracked improvements in export performance or
market access for MSMEs supported under such centres and if so, the outcomes

thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):
(a):  The Ministry of Micro, Small and Medium Enterprises has established 65
Export Facilitation Centers (EFCs) across the country with the aim of providing
requisite mentoring and handholding support to MSMEs in exporting their products
and services. State wise list of EFCs is at Statement-I.
(b):  Export Facilitation Centres (EFCs) serve to support MSME exporters by
providing comprehensive assistance across key areas. These include
dissemination of information on export-related schemes and benefits, training and
workshops on export compliance, handholding in export documentation and
procedures, engagement with industry associations, State Governments, and
DGFT to facilitate MSMEs.

The total number of MSMEs supported by Export Facilitation Centres (EFCs)
is at Statement-Il.
(c):  No separate funds have been allocated for setting up of Export Facilitation
Centres (EFCs) as they are established in the field Offices of the Ministry of Micro,
Small and Medium Enterprises.
(d):  The total number of training/workshop/progammes conducted by Export

Facilitation Centres (EFCs) is at Statement-llI.
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While specific data on export performance is not maintained at present, the

Export Facilitation Centres have been instrumental in providing guidance and

support to MSMEs, which is expected to contribute positively in their exports.

STATEMENT - |

List of Export Facilitation Centres (EFCs)

S. Name of the
EFC

No state

1 Tripura MSME-Development and Facilitation Office, Agartala

2 BR.MSME- Development and Facilitation Office,Varanasi

3 Product & Process Development Centre(PPDC), Agra

4 Process cum Product Development Centre (PPDC),
Meerut

5 (Centre for Development of Glass Industries (CDGI),

Uttar Pradesh Firozabad

5 Fragrance & Flavour Development Centre (FFDC),
Kannauj

7 Central Footwear Training Institute (CFTI),Agra

8 MSME-Development and Facilitation Office, Agra

9 MSME-Development and Facilitation Office, Kanpur

10 MSME-Development and Facilitation Office, Allahabad

11 BR.MSME- Development and Facilitation Office,
Coimbatore

12 Tamil Nadu Central Footwear Training Institute (CFTI), Chennai

13 MSME Testing Centre, Chennai

14 MSME- Development and Facilitation Office, Chennai

15 Central Tool Room & Training Centre (CTTC),

Odisha Bhubaneswar
16 MSME- Development and Facilitation Office, Cuttack
17 Sikkim MSME- Development and Facilitation Office, Gangtok
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18 Goa MSME- Development and Facilitation Office, Margao
19 A Tool Room & Training Centre (TRTC), Guwahati

ssam
20 MSME- Development and Facilitation Office, Guwahati
21 MSME- Development and Facilitation Office, Haldwani
Electronics Service & Training Centre (ESTC),
22 Uttarakhand
Ramnagar
23 MSME- Development and Facilitation Office, Dehradun,
24 MSME- Development and Facilitation Office, Hubli
Karnataka —— .
25 MSME- Development and Facilitation Office, Bangalore
26 Manipur MSME- Development and Facilitation Office, Imphal
27 Indo German Tool Room (IGTR), Indore
Madhya
28 Technology Centre , Bhopal
Pradesh
29 MSME- Development and Facilitation Office, Indore
30 _ Technology Centre, Bhiwadi
Rajasthan - , ,
31 MSME- Development and Facilitation Office, Jaipur
BR.MSME- Development and Facilitation Office,
32 Jammu & )
. Srinagar
Kashmir — _
33 MSME- Development and Facilitation Office, Jammu
34 Technology Centre, Rohtak
Haryana — _
35 MSME- Development and Facilitation Office, Karnal
36 Central Tool Room & Training Centre (CTTC), Kolkata
37 MSME Testing Centre, Kolkata
West Bengal
38 BR.MSME- Development and Facilitation Office, Siliguri
39 MSME- Development and Facilitation Office, Kolkata
40 Central Tool Room (CTR), Ludhiana
41 Punjab Central Institute of Hand Tools (CIHT), Jalandhar
42 MSME- Development and Facilitation Office, Ludhiana
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43 Indo German Tool Room (IGTR), Aurangabad

Institute for Design of Electrical Measuring Instruments
44

(IDEMI), Mumbai

Maharashtra
45 MSME Testing Centre, Mumbai
46 MSME- Development and Facilitation Office, Mumbai
47 MSME- Development and Facilitation Office, Nagpur
48 MSME Testing Centre, New Delhi
Delhi
49 MSME- Development and Facilitation Office, New Delhi
50 MSME- Development and Facilitation Office, Patna
Bihar
51 MSME- Development and Facilitation Office, Muzaffarpur
52 Chhatisgarh MSME- Development and Facilitation Office, Raipur
53 Indo Danish Tool Room (IDTR), Jamshedpur
Jharakhand
54 MSME- Development and Facilitation Office, Ranchi
Himachal
55 MSME- Development and Facilitation Office, Solan
Pradesh

56 Kerala MSME- Development and Facilitation Office, Thrissur
57 Indo German Tool Room (IGTR), Ahmedabad
58 Guijarat BR.MSME- Development and Facilitation Office, Rajkot
59 MSME- Development and Facilitation Office, Ahmedabad
60 Telangana Central Institute of Tool Design (CITD), Hyderabad




31.07.2025

388

MSME- Development and Facilitation Office,
61
Hyderabad
62 Nagaland MSME- Development and Facilitation Office, Dimapur
MSME- Development and Facilitation Office,
63
Andhra Pradesh | Visakhapatnam
64 Technology Centre, Pudi, Vizag
65 Puducherry Technology Centre, Puducherry
STATEMENT- Il
Number of MSMEs supported for exports
S. N Name of the No. of MSMEs Supported on exports
.No
state/UT 2022-23 2023-24 2024-45

1. Uttar Pradesh 289 205 250
2. Tamil Nadu 48 160 210
3. Odisha 148 198 160
4. Sikkim 118 254 120
5. Goa 0 80 100
6. Assam 50 50 50
7. Uttarakhand 0 0 30
8. Karnataka 0 92 80
9. Madhya Pradesh 210 172 100
10. Haryana 200 330 111
11. West Bengal 183 185 298
12. Punjab 30 37 55
13. Maharashtra 47 248 202
14. Delhi 10 18 28




31.07.2025 389

15. Jharakhand 0 789 200
16. Himachal Pradesh 0 37 110
17. Kerala 527 1137 950
18. Guijarat 482 219 252
19. Telangana 45 55 154
20. Andhra Pradesh 0 0 50
21. Tripura 0 70 0
22. Bihar 478 391 120
Total 2865 4727 3630
STATEMENT - lli

The total number of training/workshop/progammes conducted by Export

Facilitation Centres (EFCs)

S. No Name of the No. of Workshop/training on exports
state/UT 2022-23 2023-24 2024-45
1 Uttar Pradesh 7 11 16
2 Tamil Nadu 8 21 24
3 Odisha 0 0 2
4 Sikkim 0 0 1
5 Goa 0 5 6
6 Uttarakhand 0 0 1
7 Madhya Pradesh 8 9 3
8 Haryana 1 0 0
9 West Bengal 2 7 8
10 Punjab 95 116 69
11 Maharashtra 1 3 26
12 Delhi 0 3 2
13 | Chhatisgarh 1 1 2
14 | Jharakhand 0 0 0
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15 Himachal Pradesh 0 0 2
16 Kerala 1 2 6
17 | Gujarat 0 3 5
18 | Telangana 0 1 3
19 | Andhra Pradesh 0 0 1
20 Bihar 3 4 3
Total 127 186 180

ALLOTMENT AND OCCUPANCY OF HOUSES UNDER PMAY-U
1919. SHRI ABHISHEK BANERJEE:
Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:
(a) the total number of houses completed under the Pradhan Mantri Awas Yojana
- Urban (PMAY-U) since its inception along with the number of such houses that
remain unoccupied, State-wise;
(b) whether the Government has the data on the number of completed houses
pending allotment or handed over without occupancy and if so, the details thereof
and the reasons therefor; and
(c) whether any surveys, audits or beneficiary tracking exercises have been
undertaken to identify issues in allotment, infrastructure readiness or inhabitability
and if so, the details of the key findings thereof?
THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI TOKHAN SAHU):
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(@) to (c): Ministry of Housing and Urban Affairs (MoHUA) has been
implementing Pradhan Mantri Awas Yojana - Urban (PMAY-U) since 25.06.2015
with an aim to provide all weather pucca houses with basic civic amenities to eligible
urban beneficiaries across the country. The scheme period has been extended up
to 31.12.2025 to complete sanctioned houses without changing the funding pattern
and implementation methodology. Based on the learnings from the experiences of
implementation of PMAY-U, MoHUA has revamped the scheme and launched
PMAY-U 2.0 ‘Housing for AI’' Mission with effect from 01.09.2024 for
implementation in urban areas across the country to support 1 crore additional
eligible beneficiaries in next five years. PMAY-U 2.0 is implemented through four
verticals i.e., Beneficiary Led Construction (BLC), Affordable Housing in
Partnership (AHP), Affordable Rental Housing (ARH) and Interest Subsidy Scheme
(1SS).

PMAY-U & PMAY-U 2.0 are demand driven scheme. Selection of
beneficiaries, under various verticals preferred by the beneficiaries, formulation of
projects and execution including allotment of completed houses to the eligible
beneficiaries are done by States/Union Territories (UTs).

Based on the project proposal submitted by States/UTs, a total of 119.26
lakh houses including 7.09 lakh under PMAY-U 2.0, have been sanctioned since
inception of the scheme by the Ministry. Out of which 112.81 lakh houses have

been grounded and 93.61 lakh are completed/delivered to the beneficiaries across
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the country, as on 14.07.2025. The State/UT-wise details of houses sanctioned,

grounded, completed and occupied are at Statement.

As per the scheme guidelines, the progress is monitored through Geo-

tagging of various stages of construction of all houses/ projects. In addition, the

Third Party Quality Monitoring (TPQM) is mandatory for States/UTs to ensure

quality of construction under various components of the Mission by visiting the

project site from time to time and advise States/UTs and Urban Local Bodies

(ULBs) on quality related issues. Further, Social Audit are conducted by

States/UTs through independent agencies to identify and resolve issues related to

construction, allotment, infrastructure readiness or inhabitability etc.

STATEMENT

State/UT-wise details of houses sanctioned, grounded, completed and

occupied under PMAY-U & PMAY-U 2.0

Sr. Details of Houses since inception (Nos)
N State/ UT
0.
Sanctioned | Grounded | Completed | Occupied
Andhra
1 19,47,297 | 18,26,698 | 10,78,686 | 9,89,302
Pradesh
2 Bihar 4,45,212 2,96,469 1,89,863 1,89,805
3 » | Chhattisgarh 2,99,922 2,85,392 | 2,57,171 2,43,419
4 | & |Goa 3,146 3,146 3,145 3,145
5 @ Guijarat 9,93,877 9,72,208 | 9,41,419| 9,02,584
6 Haryana 1,30,290 90,636 70,522 70,506
Himachal
7 12,640 12,640 11,381 11,363

Pradesh
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8 Jharkhand 2,43,421 210,640 | 1,59,751| 1,56,291
9 Karnataka 5,84,086 | 5,08,586| 3,94,054| 3,53,692
10 Kerala 1,61,957 1,565,162 | 1,34,127 | 1,34,026
Madhya
11 9,66,133 | 945,487 | 8,68,097| 8,55011
Pradesh
12 Maharashtra 12,49,047 | 11,49,437 | 9,93,361| 9,18,102
13 Odisha 2,15,339 1,85,963 | 1,64,880 | 1,59,534
14 Punjab 1,33,270 1,18,475 97,920 97,618
15 Rajasthan 3,33,815| 294,639 | 2,34,698| 2,29,363
16 Tamil Nadu 6,70,425| 6,69,514| 6,07,051| 5,58,877
17 Telangana 3,61,755| 2,35,023| 2,23,627| 1,80,755
18 Uttar Pradesh 19,75,035 | 17,59,770 | 17,02,317 | 16,68,382
19 Uttarakhand 63,605 62,793 42,966 39,360
20 West Bengal 6,15,105| 6,05,971| 4,65,561| 4,64,881
Sub- total (States) :- 1,14,05,377 | 1,03,88,649 | 86,40,597 | 82,26,016
21 Arunachal 13,379 8,739 8,068 6,852
Pradesh
22 | @ |Assam 1,84,991 1,69,101 | 1,30,425| 1,30,425
23 | & |Manipur 52,519 49,593 18,397 18,397
24 | @ | Meghalaya 4,758 4,083 1,995 1,995
25 | £ [Mizoram 39,150 39,101 26,596 26,596
26 E Nagaland 31,067 31,060 29,029 28,997
27 Sikkim 299 299 219 219
28 Tripura 90,989 88,416 78,061 78,061
Sub- total (N.E. States) :- 417,152 | 3,90,392 | 2,92,790 | 2,91,542
29 | _ | A&NIsland 376 376 80 47
30 g Chandigarh 1,256 1,256 1,256 1,256
31 | E |DNH&DD 9,947 9,947 9,450 9,113
32 'q;’ Delhi 29,976 29,976 29,976 29,976
33 | 2 |J&K 43,856 42,159 32,091 32,091
34 | ~ [Ladakh 1,283 991 882 882
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35 Lakshadweep - - - -
36 Puducherry 16,442 16,050 11,377 11,377
Sub- total (UT) :- 1,03,136 1,00,755 85,112 84,742
119.26 112.81 93.61 90.92

Grand - total :-
Lakh Lakh* Lakh* Lakh*

*Includes 4.01 lakh, 3.41 lakh and 4.90 lakh houses grounded for construction,

completed and occupied respectively during PMAY-U mission period pertaining to

earlier scheme.

SOLID WASTE MANAGEMENT IN BODOLAND

1920. SHRI JOYANTA BASUMATARY:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a) whether the Government has taken necessary steps for solid waste

management in Bodoland Territorial Region;

(b) if so, the details thereof along with the funds allocated and released for the

purpose during each of the last five years and if not, the reasons therefor;

(c) whether the Government has faced any implementation delays due to any

reasons and if so, the details thereof; and

(d) the details of the steps taken/being taken by the Government to expedite the

process of solid waste management in the Region?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN

AFFAIRS (SHRI TOKHAN SAHU):
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(a) to (d): Government of India launched the Swachh Bharat Mission-Urban (SBM-
U) on October 2, 2014 with the objective of Open Defecation Free (ODF) cities and
for scientific processing of Municipal Solid Waste (MSW) generated in all urban
areas of the country. To carry forward the progress made, Swachh Bharat Mission
(SBM-U) 2.0 has been launched on October 1, 2021 for a period of five years with
a vision of achieving Garbage Free Status for all cities through 100% source
segregation, door to door collection and scientific management of all fractions of
waste.

Funds under SBM-U are allocated for the entire mission period and not on
yearly basis. The State of Assam has been allocated ¥244.30 crores and ¥503.50
crores under SBM-U (2014-2021) and SBM-U 2.0 (2021-2026) respectively. In
Phase | of SBM-U, ¥207.49 crores were released to State of Assam and under
SBM-U 2.0, the State has claimed ¥84.41 crores so far.

Sanitation is a State subject under 7™ schedule of the constitution and by the
74th amendment of the Constitution of India the devolution of power has been made
to the Urban Local Bodies (ULBs) for water and sanitation services. It is the
responsibility of State/ULBs to plan, design, execute and operate sanitation
projects in the urban areas of the country.

To support the States/ULBs, Ministry of Housing & Urban Affairs (MoHUA)
provide policy directions, financial and technical support by sharing

Manuals/Standard of Procedures (SoPs) on Solid Waste Management and issue
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various Advisories & Guidelines time to time for choosing appropriate technologies

to manage solid waste.

NHAI PROJECTS IN KARNATAKA
1921. SHRI KOTA SRINIVASA POOJARY:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) the details of National Highways Authority of India (NHAI) projects currently
under consideration in Karnataka;
(b) the details of ongoing NHAI projects in Karnataka; and
(c) the details on their current status, expected dates of completion and the funds
sanctioned/spent so far?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):
(a): Government in Ministry of Road Transport & Highways undertakes Feasibility
Study/Detailed Project Report (DPR) for improvement/widening/construction of
National Highways in the country including the State of Karnataka. Decision for
project implementation and investment is taken based on the outcome of DPR,
requirement of connectivity, inter-se priority and synergy with PM Gati Shakti
National Master Plan.

(b) and (c): The details are Statement.
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Ongoing Projects

Sr.
No

Project Name

NH
No

Sanctione
d Cost (in
Cr)

Total
Expenditur
e (In Cr)

Total
Lengt

(Km)

Length
Complete

(In Km)

Scheduled
Revised
date of
Completio
n

TN/KNT border
to Hoskote
section

648

1027

993

20.90

19.58

30.09.2025

Package | of 6
laning

of Belgaum to
Sankeshwar
bypass section

48

1479

985

40.02

37.16

31.12.2025

Package Il of 6
laning

of Sankeshwar
bypass to
MH/KNT Border
section

48

1389

886

37.83

28.63

31.10.2026

6 laning of
Hubli-Dharwad
Bypass

48

1135

541

30.35

17.77

31.03.2026

2L PS from
Khanapur-
KNT/GOA
Border section

748

226

96

53.32

46.67

31.03.2026

Package-Il of
Akkalkot -
KNT/TS Border
section

150C

2356

734

71.00

44.98

31.03.2026

Package-Ill of

Akkalkot -

150C

2105

734

65.50

45.4

31.03.2026
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KNT/TS Border
section

4 lane of
Channarayapat
na & Hassan
bypass Section

75

602

551

39.01

30.92

31.10.2025

Hassan -
Maranahally
section

1021

1016

45.14

43.48

31.12.2025

10

Package - | of
Addahole to
Bantwal Cross
Section

75

552

371

15.13

14.7

31.07.2025

11

Package Il of
Addahole to
Bantwal Cross
section

75

1660

1167

48.49

41.82

30.11.2025

12

Sannur —
Bikanakatte
Section

169

1383

1041

45.01

27.5

30.06.2026

13

6 lane new
bridge across
Phalguni River
near Kulur

66

69

27

0.78

31.12.2025

14

6 laning of
Nelamangala -
Tumkur section

48

2032

834

44.73

10.3

31.03.2027

15

Package IV of
Tumkur -
Shimoga
section

2083

1523

50.98

41.25

31.12.2025

16

Hospet - Bellary
- Karnataka/AP

border Section

67

1340

695

95.37

92.00

10.05.2026




31.07.2025 399
4 lane with
paved shoulder
17 150A 626 36 13.09 0 31.07.2026
of Bellary
Bypass
Haveri —
18 |Yakambi — Sirsi [7T66E (313 58 7498 37.25 31.03.2027
Road
766E
Sirsi — Kumta — |&
19 _ 440 369 58.92 43.74 31.12.2025
Belekeri Port 766E
E
Package | of
Belgaum -
20 748A (1452 252 43.80 0 17.06.2027
Hungund -
Raichur Section
Package Il of
Belgaum -
21 748A 1427 287 46.10 0 28.02.2027
Hungund -
Raichur Section
Package III of
Belgaum -
22 748A 1363 145 46.20 0 03.04.2027
Hungund -
Raichur Section
Package V of
Belgaum -
23 748A 1141 114 46.20 [2.22 20.11.2026
Hungund -
Raichur Section
Package VI of
Belgaum -
24 748A 1246 168 4490 3.55 20.11.2026
Hungund -
Raichur Section
Package IlI of
25 |Mysore - 275 884 347 2410 0 02.04.2027

madikere
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Section of NH-
275
Package IV of
Mysore -
26 |madikere 275 |1063 162 26.55 |0 29.04.2027
Section of NH-
275
Package V of
Mysore -
27 |madikere 275 1273 350 1898 [0 06.04.2027
Section of NH-
275
GRAND TOTAL 31749 14455 1151 537
| foFaa= &1 foRaR
1922, it ToreT RAE:
AT ARR fomT 31 I8 9 &Y T R fob:

(@) FAT TRDR T TTe] o I & SR 81 & 9 I&Ie (Y T FaHT [FFIT &1
foRFTR T T IS TS & iR Tfe &, af dciaely &IRT =T &;
() T RBR BT e 9fasy § Jaa7 fmaa & aiforiad iR Aredes 3SM

HATfeTd e bl fIaR &,
() T &, O Tt SART T & 3R 3 Fee H SIHTIT FHI-AHT T &,

(¥) T TRBR T fFHAIT IR e YU Safge el (TCIUh) T TRATfUue v
TR faR o= & §; 3R
() IS &, ar aciael &IRT 7R ufosar a=m 872
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AEDIINGT HTer | XS T3, TAT AR R 5o 7 57 531 (37 qRefrer
1=|‘1Eﬁ?'l‘):

(P): TATRINES B IR 3R I~ U FeIdT UfehaT & 3iR S SATS3TS ST JaTetd! g1

T BT T, IS Fasridl, AHIND-MRIS BRD!, JTA™TT DI AT

AR S] H/AD TR TR P WRATGAT Pl FTBT P IR TR TAI-T7T TR fhar
ST 81 ERT AR fIH 1T, 2016 b STIMIR, BATS3TSS & [debRT b foTd f:eep 3R
Y FTTal A Jeoh T YSH BRI AR, el I ARDR Bl Bl 8l HRART
fCFT IR TTTRIGHRUT (TURTTE) o AT 818318 UR ¥d &l 1200 Hiex & 1850 Hiex &
fAeTR R o fofy HET U WRDR &b FHE oFTHT 100 Uebg bl JfH bl ATqeFehcll bl

SFHT R feba &1

() 3R (M): A1 1994 H R e IR b FRET & |1y & R eRe] foH =
A= ch 81 7T 81 QRS 379+ aTforioge 3R qReTel edagRicT & JTHR W bl
A JepIR o AT b T &/l 9@ 3R AT Ja e o T Y TR & ead/anf
T TG DR P foTq T Bl

(€ 3R (S): YRR fHTuT TfRIehRur 7 $fea 3ier piuReM forfics (3nmgan<iver)
3 AT EATSINSS IR TR fOH S TC9FT (WUHTRT) 1 fohe ST a0 oiet <8
IR H HETIT - b foTQ SFARH Sa=eelT & U H AIaTSe (31-calet) JTIorT TS
IO R T SR T B

URBAN CHALLENGE FUND

1923. CAPTAIN BRIJESH CHOWTA:
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Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to state:

(a) the objectives and key features of the Urban Challenge Fund including the
criteria set for city selection and the types of urban innovation projects eligible for
the same,;

(b) the total funds allocation proposed thereunder and whether the funding would
be performance-linked or demand-driven;

(c) whether the Government has invited proposals from States and Urban Local
Bodies (ULBs) and if so, the details thereof along with the number of proposals
received and approved so far;

(d) whether any cities from Karnataka, particularly Mangaluru or other urban
centres in Dakshina Kannada have submitted proposals under the Urban
Challenge Fund and if so, the details and the current status thereof; and

(e) the timeline fixed for implementation of approved projects and the mechanism
put in place for monitoring and evaluation of outcomes?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
AFFAIRS (SHRI TOKHAN SAHU):

(a) to (e): The Government of India, in the budget for 2025-26 has announced to
set up an Urban Challenge Fund (UCF) of ¥1 lakh crore to implement the proposals
for ‘Cities as Growth Hubs’, ‘Creative Redevelopment of Cities’ and ‘Water and
Sanitation’. As per the budget announcement, this fund is planned to finance up to

25 per cent of the cost of bankable projects with a stipulation that at least 50 per
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cent of the cost is funded from bonds, bank loans, and Public Private Partnerships
(PPPs). 310,000 crore has been allocated for the financial year 2025-26. The
objective is to enhance urban resilience and economic productivity through
integrated urban planning, land-use efficiency, and sustainable financing.

The Draft Expenditure Finance Committee (EFC) Note for UCF initiative is at

Inter-Ministerial Consultation stage.

IMPACT OF KEN BETWA RIVER LINK PROJECT
1924. SHRI SASIKANTH SENTHIL:
Will the Minister of JAL SHAKTI be pleased to state:
(@) whether the Government has conducted any environmental impact
assessments, including the assessment of deforestation in Panna Tiger Reserve
and its surrounding areas, for the Ken-Betwa River Link Project and if so, the details
thereof;
(b) the steps taken/being taken by the Government to mitigate the loss of forest
cover and ensure the protection of wildlife corridors during the execution of the said
project;
(c) the number of families that have been or are expected to be displaced due to
the project and the details of the rehabilitation and resettlement measures

undertaken/proposed to be undertaken; and
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(d) whether inter-state water sharing issues related to the Ken-Betwa River Link
Project have been resolved between the participating States and if so, the details
thereof along with the current status of such agreements?

THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):

(a): Under the Ken-Betwa Link Project (KBLP), the Environmental Impact
Assessments (EIA) study has been done for the project. As per EIA, around 6017
hectares of forest area in and around Panna Tiger Reserve (PTR), Madhya
Pradesh has been identified to be affected due to submergence and other project
logistic usage.

(b): An Integrated Landscape Management Plan (ILMP) has been prepared, by the
Wildlife Institute of India (WII), to improve habitat quality, maintain critical wildlife
corridors linking adjacent Protected Areas (PAs), and enable the holistic protection
and management of flagship species - including tigers, vultures, and gharials — as
well as promote biodiversity conservation within PTR and its surrounding ecological
sensitive zones in both States as well as mitigation measures for the loss of forest
cover and to ensure the protection of wildlife .To ensure systematic and time-bound
implementation of the ILMP, a Greater Panna Landscape Council (GPLC) is
constituted under the chairmanship of the Chief Secretary, Government of Madhya

Pradesh.
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(c): For construction of Daudhan Dam, land acquisition is taken up by the State
Government of Madhya Pradesh under Right to Fair Compensation and
Transparency in Land Acquisition Rehabilitation and Resettlement Act, 2013
(RFCTLAR Act, 2013). At the time of Section 11 Notification, approximately 7193
families were estimated to be project affected. Government of Madhya Pradesh has
approved a special Rehabilitation & Resettlement package.

(d): Inter-State water sharing issues related to the KBLP have been resolved
between the participating States through the Tripartite Memorandum of Agreement
(MoA) signed on 22.03.2024. MoA may be accessed at URL:

https://nwda.gov.in/upload/uploadfiles/files/Tripartite %620MoA%200f%20KBLP.pdf

ELECTRIFICATION OF TRIBAL-DOMINATED VILLAGES
1925. SHRI S. JAGATHRATCHAKAN:
Will the Minister of POWER be pleased to state:
(a) the total number of tribal-dominated villages electrified under the Pradhan
Mantri Janjatiya Adivasi Nyaya Maha Abhiyan (PM-JANMAN) and the Pradhan
Mantri Sahaj Bijli Har Ghar Yojana (Saubhagya) during the last five years,
State/UT-wise; and
(b) whether the Government has assessed the functionality and reliability of solar-
based electrification systems in tribal areas and if so, the findings thereof and the

remedial measures taken in this regard?
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THE MINISTER OF STATE IN THE MINISTRY OF POWER; AND MINISTER OF STATE
IN THE MINISTRY OF NEW AND RENEWABLE ENERGY (SHRI SHRIPAD YESSO
NAIK):

(a): Government of India launched the Pradhan Mantri Sahaj Bijli Har Ghar Yojana
(SAUBHAGYA) in October, 2017 with the objective of providing electricity
connections to all willing un-electrified households in rural areas and all willing poor
households in urban areas in the country. All works sanctioned under
SAUBHAGYA have been successfully completed and the scheme stands closed
as on 31.03.2022. As reported by the States, a total of 2.86 Cr households were
electrified during the SAUBHAGYA period (State wise details are enclosed as
Statement-l.

Further, Government of India launched Revamped Distribution Sector
Scheme (RDSS) with the objective of improving the quality and reliability of supply
of power to consumers through a financially sustainable and operationally efficient
Distribution Sector. This includes electrification of left out households under
SAUBHAGYA and all identified households under PM-JANMAN as per the scheme
guidelines. Under RDSS, works for electrification of 1,27,061 Particularly
Vulnerable Tribal Groups (PVTG) households identified under Pradhan Mantri
Janjati Adivasi Nyaya Maha Abhiyan (PM-JANMAN), amounting to Rs. 516 Cr.
have been sanctioned. Further, electrification of PVTG households in the States of

Gujarat, Odisha and West Bengal are being covered under respective State plan.
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As on 14.07.2025, 1,23,446 no. of PVTG households have been electrified (State
wise details are enclosed as Statement-II.

In addition, under New Solar Power Scheme, works worth Rs. 49.8 Cr. have
been sanctioned for 9961 households for off-grid solar based electrification (State
wise details are enclosed as Statement-lll.

(b):For areas where grid connectivity is not technically/ economically feasible, the
households are being electrified through off-grid solutions, specifically solar-based
systems, as per details submitted by the States.

As per the guidelines of the New Solar Power Scheme, the off-grid system
being provided to the tribal/ PVTG household includes 5 years of comprehensive
maintenance services. There is also provision for a third-party inspection after
completion of two years by the implementing agency, as per the scheme guidelines.

STATEMENT-I

Number of Households electrified since the launch of SAUBHAGYA scheme
including Additional Households achievement under DDUGJY

SI. No. Name of the States No. of Households electrified
1 Andhra Pradesh* 1,81,930
2 Arunachal Pradesh 47,089
3 Assam 23,26,656
4 Bihar 32,59,041
5 Chhattisgarh 7,92,368
6 Gujarat*® 41,317
7 Haryana 54,681
8 Himachal Pradesh 12,891
9 Jammu & Kashmir 3,77,045
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10 Jharkhand 17,30,708
11 Karnataka 3,83,798
12 Ladakh 10,456
13 Madhya Pradesh 19,84,264
14 Maharashtra 15,17,922
15 Manipur 1,08,115
16 Meghalaya 2,00,240
17 Mizoram 27,970
18 Nagaland 1,39,516
19 Odisha 24 52,444
20 Puducherry* 912
21 Punjab 3,477
22 Rajasthan 21,27,728
23 Sikkim 14,900
24 Tamil Nadu* 2,170
25 Telangana 5,15,084
26 Tripura 1,39,090
27 Uttar Pradesh 91,80,571
28 Uttarakhand 2,48,751
29 West Bengal 7,32,290

Total 2,86,13,424

*Not funded under SAUBHAGYA Scheme

STATEMENTH-II

Electrification of PVTG Households identified under PM-JANMAN (as on

14/07/2025)
S. Name of State Sanctioned Sanctioned Total Households
No. Outlay GBS Households Electrified
(Rs. Crores) (Rs. Crores) Sanctioned
A
1 Andhra Pradesh 88.71 53.23 24,967 24,925
2 Chhattisgarh 38.17 22.90 7,077 7,144
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3 Jharkhand 74.13 44 .47 12,442 5,341
4 Karnataka 3.77 2.26 1,615 1,546
5 Kerala 0.86 0.52 345 313
6 Madhya Pradesh 143.39 86.02 29,290 24,036
7 Maharashtra 26.61 15.96 8,556 9,216
8 Rajasthan 40.34 24.20 17,633 16,023
9 Tamil Nadu 29.89 17.94 8,603 6,235
10 | Telangana 6.79 4.07 3,884 3,884
11 | Tripura 61.52 55.37 11,664 11,692
12 | Uttar Pradesh 1.10 0.66 316 195
13 | Uttarakhand 0.60 0.54 669 669
Sub Total (A) 516 328 1,27,061 1,11,219
B
14 | Gujarat 6,626
15 | Odisha 2,229
16 | West Bengal 3,372
Sub Total (B) 12,227
Grand Total (A+B) 516 328 1,27,061 1,23,446
STATEMENT-III

Off-grid solar based household electrification sanctioned under New Solar

Power Scheme

S. No. States No. of households Sanctioned
1. Andhra Pradesh 1,675
2. Chhattisgarh 1,578
3. Jharkhand 2,342
4. Madhya Pradesh 2,060
5. Karnataka 179
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6. Kerala 98
7. Telangana 326
8. Tripura 1,703
Total 9,961
ST BT AR
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HUMSAFAR POLICY
1927. SHRI ANTO ANTONY:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) The current implementation status of the Humsafar Policy across National
Highways;
(b) The number of wayside amenity hubs developed under the Humsafar Policy so
far;
(c) The number of dormitories set up at fuel stations to assist long-distance
travellers;
(d) The budget allocation for the Humsafar Policy and the amount utilised so far;
and
(e) The number of EV charging stations that have been installed under this policy
and the planned target for the upcoming years in this regard?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):
(a): Humsafar policy was launched on 8th October, 2024 to onboard the existing
and upcoming service providers along the National Highways/Expressways. This
is being implemented by the National Highways Logistics Management Limited
(NHLML), a 100% subsidiary of National Highways Authority of India (NHAI)

working in Logistics Sector.
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(b): Hamsafar Policy is the voluntary onboarding policy for the existing / upcoming
service providers along the National Highways / expressways for enrolling as
Wayside Amenities (WSAs) to cater the requirement of commuters. This is in
addition to the existing facilities available on the National Highways for benefit of
the commuters by enabling access to standardized, well maintained and hygienic
facilities. The service provider enjoys branding on NHs in addition to the benefit of
saving the Access Fee. As on date 01 (one) facility on NH 48 has been voluntarily
enrolled under the Humsafar Policy.

(c): A total of 59 (fifty nine) wayside amenities have been developed with
dormitories facilities till date.

(d) and (e): The EV charging is provisioned as one of the mandatory facility in the
WSAs having more than 1 hectare of land. As on date, a total of 62 (sixty two) EV
charging stations on the National Highways are operational. The facility onboarded
in the Humsafar Policy has the EV charging facility. No specific budget allocation

has been made towards the Humsafar Policy.

DIGITAL SUPPORT TO MSMEs
1928. SHRIMATI GENIBEN NAGAJI THAKOR:
Will the Minister of MICRO, SMALL AND MEDIUM ENTERPRISES be pleased to

state:
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(a) whether the Government has taken any specific measures to support MSMEs
affected by economic slowdown and rising input costs;

(b) if so, the details of financial aid, credit schemes and digital support provided to
MSMEs during the last three years;

(c) whether the Government has launched any programs to promote skill
development, technology upgradation and market access for MSMEs and if so, the
details thereof; and

(d) the number of new MSMEs registered and the employment generated through
them during the last two financial years?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):

(a) and (b): The Government of India has taken various steps to strengthen and
support the MSMEs affected by economic slowdown and disruptions. Some of
these steps are as under:

i. Emergency Credit Line Guarantee Scheme of Rs.5 lakh crore, as part of
Aatmanirbhar Bharat Abhiyan to support eligible MSMEs and business
enterprises in meeting their operational liabilittes and restarting their
businesses. The Scheme was operational till 31.03.2023. As per a research
report dated 23.01.2023 of the State Bank of India on Emergency Credit Line

Guarantee Scheme, almost 14.6 lakh MSME accounts, of which about 98.3%
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Vi.

of the accounts were in the Micro and Small Enterprises categories, were
saved from slipping into Non-Performing Asset (NPA) classification.

Under the Credit Guarantee Scheme(CGS) for Micro and Small Enterprises
(MSEs) of Ministry of MSME, additional corpus fund of Rs. 9,000 crore was
infused into the corpus of Credit Guarantee Fund Trust for MSEs, to enable
an additional credit of Rs. 2.00 lakh crore, at a reduced cost of credit.

Rs. 50,000 crore equity infusion through Self Reliant India Fund.

Non-tax benefits extended for 3 years in case of an upward change in status
of MSMEs.

Launch of Udyam Assist platform (UAP) on 11.01.2023 to bring Informal
Micro Enterprises under the formal ambit for availing the benefit under
Priority Sector Lending.

No global tenders for procurement up to Rs.200 crores.

The Government has taken several other initiatives to provide financial and

digital support to the MSME Sector. For uninterrupted flow of credit, schemes such

as Prime Minister's Employment Generation Programme (PMEGP), Special Credit

Linked Capital Subsidy Scheme, PM Vishwakarma Yojana, Mudra Loan, etc. are

implemented. Government enhanced the guarantee coverage under CGS from Rs.

5 Crore to Rs. 10 Crore through Budget Announcement 2025.

Several measures to encourage MSMEs to integrate with digital systems and

e-commerce platforms have been taken. Udyam Registration Portal (URP) is an
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online Digital Platform for registration based on self-declaration. Through URP, the
MSMEs can link with GeM Platform and participate in Government Tender. MSME
Global Mart Portal under National Small Industries Corporation is a business to
business (B2B) Portal facilitating online marketing support to MSMEs. PM
Vishwakarma Scheme seeks to incentivize digital transactions undertaken by the
artisans and craftspeople through cash-backs to promote a new digital culture
among the Vishwakarmas with regard to embracing digital payments ecosystem.

The details of financial support extended under CGS and PMEGP, during the

last three years, are as given below:

Credit Guarantee Scheme for Micro and Small Enterprises:

FY Number of Guarantee approved Amount approved (¥
Crore)

2022-23 | 11,65,786 1,04,781

2023-24 | 17,24,073 2,02,807

2024-25 | 21,15,275 3,05,507

Prime Minister's Employment Generation Programme:

FY No. of Units Estimated Margin Money
Assisted Employment Subsidy (in crore)
Generated
2022-23 | 85,167 6,81,336 2,722.17
2023-24 | 89,118 7,12,944 3,093.87
2024-25 | 59,708 4,77,664 2,202.00

(c): To promote skill development, technology upgradation and market access for
MSMEs, Government has taken the following steps:
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® Entrepreneurship and Skill Development Programme promotes new

enterprises, build capacity of existing MSMEs and inculcate entrepreneurial

culture in the country.

The network of Technology Centres / Tool Rooms in the country supports
MSMEs in providing access to advance manufacturing technologies, training

& skilling and business consultancy services to make them competitive.

Public Procurement Policy for Micro and Small Enterprises Order 2012
provides an assured market share to Micro and Small Enterprises (MSEs).
Procurement and Marketing Support Scheme extends benefits to MSEs for
market access through participation in Trade Fairs/ Exhibitions, Vendor
Development Programmes, adoption of Modern Packaging Technique, e-

Commerce platforms, etc

(d): As per Udyam Registration Portal, the details of MSMEs registered and the

employment declared during the last two financial years, are given below:

Financial year-wise MSMEs registered and employment declared

FY MSME registered Employment declared
2023-24 2,48,93,528 7,39,75,638
2024-25 2,06,55,273 8,26,31,494

Source: Udyam Registration Portal
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MAINTENANCE OF ROAD AND AMENITIES ALONG NHS

1930. DR. GANAPATHY RAJKUMAR P:

SHRI THANGA TAMILSELVAN:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) whether the Government is aware of the fact that there is lack of timely and
proper maintenance of National Highways (NHs) along with basic facilities such as
refreshment shop/canteen, proper parking bays and resting rooms for the road/car
users due to which many travellers are facing inconvenience despite paying the
tolls and if so, the details thereof;
(b) whether the Government has received any complaints in this regard and if so,
the details thereof;
(c) whether National Highways Authority of India would take necessary steps
against the contractual company for violating the condition of maintaining the road
properly and ensuring that no tolls are collected till all maintenance works are
completed and if so, the details thereof and if not, the reasons therefor; and
(d) whether the Government would take necessary steps to ease out the above
deficiencies for the convenience of car/road users along NHs and if so, the details
thereof and if not, the reasons therefor?
THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM

GADKARI):
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(a): As far as maintenance of the National Highways (NH) is concerned, the same
is a continuous process and is carried out in through the Concessionaires in Public
Private Partnership (PPP) projects during the concession period and through the
contractors in Engineering Procurement Contracts (EPC) projects during the Defect
Liability Period (DLP) in accordance with the maintenance requirements set forth
in the respective Concession Agreement / Contract Agreement. For the NH
stretches, where the Concession Period/ DLP has ended, the Government has
taken a policy decision to undertake maintenance works through Performance
Based Maintenance Contract (PBMC) or Short-Term Maintenance Contract
(STMC). While STMC works are generally undertaken for a contract period of 1-2
year, PBMC works are undertaken for a longer period of about 5-7 years.
Wayside Amenities are being planned at an approximate interval of 40-60
kms along National Highways for providing essential facilities to road users like
toilets, parking, eateries, short term accommodation, fuel station, EV charging
stations, drinking water etc. So far, 102 Wayside Amenities along various National
Highways / Expressways have been developed and operationalized through
National Highway Logistics Management Limited (NHLML), a fully-owned company
of National Highways Authority of India (NHAI). In addition, the Government has
also launched Humsafar Policy to onboard existing facilities along NHs with the
intent to improving services for commuters by standardizing the facilities provided,

which will complement the Wayside Amenities being developed by NHLML.
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(b): Complaints regarding maintenance of National Highway stretches are
forwarded to the respective Implementing Agencies for taking prompt action for
their redressal. Deficiencies pointed out in complaints are rectified through the
agency (Concessionaire / Contractor) in accordance with the provisions of Contract
Agreement.

(c): If the Concessionaire / Contractor responsible for the concerned NH stretch
fails to maintain the said stretch as per the provisions of Concession/ Contract
Agreement within the given timelines, then suitable action including levy of
damages for each day of delay in completing maintenance obligations are levied
against such Concessionaire / Contractor. Further, Supervision Consultants
appointed by the concerned Highway Authority to monitor the Operation &
Maintenance are also penalized for deficiency in the work in accordance with the
provisions of consultancy agreements.

Tolling of any section of National Highways (NH) is taken up upon completion
of the said stretch of NH with issuance of Completion Certificate in accordance with
the rates (including revision thereof) mentioned in the Toll Notification published in
the Govt Gazette.

(d): To ensure effective and timely enforcement of maintenance activities, all
implementing agencies carry out regular inspections and tests through the
supervision consultants and field officials. In addition, periodic survey through

Network Survey Vehicles (NSVs) is also carried out to assess and monitor the road
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condition. Based on the results of these surveys / tests, necessary repair and
maintenance works are being carried out by the Field Units through respective
Contractors / Concessionaires as per the provisions of the Contract Agreement.
Further, National Highways Authority of India is also using NHAI One App for
monitoring of maintenance activities along the National Highways / Expressways.
The action taken by Contractor / Concessionaire for the rectification of these
defects within specified timelines given under the Contract Agreement is also

monitored through this App.

REHABILITATION OF DISPLACED TRIBALS
1931. SHRI RAHUL GANDHI:
Will the Minister of TRIBAL AFFAIRS be pleased to state:
(a) the details of tribal persons displaced in the country during the last ten years
due to infrastructure, mining and conservation projects, State-wise;
(b) the status of rehabilitation of such displaced persons, particularly in
Chhattisgarh, Jharkhand, and Odisha;
(c) the details of the initiatives taken to ensure access to land, housing, education
and livelihood opportunities for displaced tribal communities;
(d) whether any monitoring and grievance redressal mechanisms are currently in
place to evaluate the effectiveness of rehabilitation programmes; and

(e) if so, the details thereof?
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THE MINISTER OF STATE IN THE MINISTRY OF TRIBAL AFFAIRS (SHRI
DURGA DAS UIKEY):

(a) to (c): Ministry of Rural Development, Department of Land Resources (DoLR)
which is Nodal Ministry at the Centre for land related matters has informed that
Land and its management fall under the exclusive legislative and administrative
jurisdiction of States as provided under the Constitution of India (Seventh
Schedule- List Il (State List)- Entry No. (18).

Further, land acquisition is undertaken by the Central and State
Governments under various Central and State Acts, including the Right to Fair
Compensation and Transparency in Land Acquisition, Rehabilitation and
Resettlement (RFCTLARR) Act, 2013. The provisions of the RFCTLARR Act 2013
are implemented by ‘appropriate Government’ as defined under Section 3(e) of the
said Act. The data of displaced /affected families is not centrally maintained.
However, the Government has been advising the State Governments with regard
to safeguards available for the tribal communities under various laws. The special
provisions under various laws to protect the interests of the Scheduled Tribe
community are in the Statement.

(d) and (e): As informed by Ministry of Rural Development, Department of Land
Resources (DoLR) with regard to the monitoring and grievance redressal
mechanisms, under the RFCTLARR Act, 2013, the State Monitoring Committees

are constituted by the State Governments for reviewing and monitoring the
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implementation of rehabilitation and resettlement schemes or plans. For speedy
disposal of disputes relating to land acquisition, compensation, rehabilitation and
resettlement, "the Land Acquisition, Rehabilitation and Resettlement (LARR)
Authorities" are established by the appropriate Government, as per Section 51 of
the RFCTLARR Act, 2013. The LARR Authorities have to dispose of reference
made to them within a period of six months from the date of receipt. At National
level, the National Monitoring Committee (NMC) has been constituted under
Section 48 of the RFCTLARR Act, 2013 headed by Secretary (DoLR) to review and
monitor the implementation of Rehabilitation and Resettlement schemes or plans
for only National or Inter-State projects."

Further, the Ministry of Tribal Affairs, being the Nodal Ministry for Monitoring
and administering the legislative matters of FRA, by exercising power under
Section 12 of the Act, has been issuing directions and guidelines from time to time
on various aspects to ensure proper implementation of the Act. Any grievances
received in the Ministry related to displacement of ST community are forwarded to

concerned State Government for necessary action.
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STATEMENT

Special provisions to protect the interest of Scheduled Tribe community are
as follows:

(1) Constitutional provisions under Schedule - V provide for safeguards against
displacement of tribal population because of land acquisitions etc. The Governor of
the State which has scheduled Areas is empowered to prohibit or restrict transfer
of land from tribals and regulate the allotment of land to members of the Scheduled
Tribes in such cases. Para 5.2 of the V Schedule of the Constitution has a
predominant object of imposing total prohibition on transferring immovable property
in a scheduled area to any person other than a tribal.

(2) The Panchayats (Extension to the Scheduled Areas) Act, 1996 (in short
PESA) also provides that "The Gram Sabha or the Panchayats at the appropriate
level shall be consulted before making the acquisition of land in the Scheduled
Areas for development projects and before re-settling or rehabilitating persons
affected by such projects in the Scheduled Areas".

(3) The Scheduled Tribes and Other Traditional Forest Dwellers (Recognition
of Forest Rights) Act"” (in short, FRA) enacted in 2006 provides adequate
safeguards to avoid any displacement of tribal population but also seeks to involve
democratic institutions in the process of recognition and vesting of forest rights at

the grassroots level.
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a) Section 4 (4) of FRA stipulates that the right shall be heritable but not alienable
or transferable and shall be registered jointly in the name of both the spouses in
case of married persons and in the name of the single head in the case of a
household headed by a single person and in the absence of a direct heir, the
heritable right shall pass on to the next-of-kin.

b) Section 4 (5) of FRA states that "Save as otherwise provided, no member of a
Forest Dwelling Scheduled Tribe or Other Traditional Forest Dweller shall be
evicted or removed from forest land under his occupation till the recognition and
verification procedure is complete".

(4) The Scheduled Castes and the Scheduled Tribes (Prevention of Atrocities)
Act, 1989 provides wrongfully dispossessing members of the Scheduled Tribes
from their land or premises or interfering with the enjoyment of their rights, including
forest rights, over any land or premises or water or irrigation facilities or destroying
the crops or taking away the produce there from amount to offence of atrocities and
are subject to punishment under the said Act.

(5) The Right to Fair Compensation and Transparency in Land Acquisition,
Rehabilitation, and Resettlement Act, 2013 (RFCTLARR Act, 2013) has special
provisions for STs, which have been spelled out under Sections 41 and 42.

(i) The First Schedule of the RFCTLARR Act provides for compensation for land

owners. As per Section 3(r)(ii) of the RFCTLARR, 2013, 'land owner' includes any
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person who is granted forest rights under FRA, 2006(2 of 2007) or under any other
law for the time being in force.

(i) The Second Schedule of the RFCTLARR, provides for rehabilitation and
resettlement for all the affected families (both land owners and the families whose
livelihood is primarily dependent on land acquired) in addition to those provided in
the first Schedule.

(iii) The Third Schedule of the RFCTLARR, provides for infrastructural amenities
for a reasonably habitable and planned settlement in the resettlement area. Right
to Fair Compensation and Transparency in Land Acquisition, Rehabilitation and
RFCTLARR Act, 2013 further spells out the procedure for identification of the
affected persons/ families [sub-section (c) of Section 3], determining and
calculating the compensation amount (Section 26 to 29), as well as mechanisms

for developing rehabilitation and resettlement processes (Chapters V and VI).

INFRASTRUCTURE AND INVESTMENT SUPPORT FOR FOOD PROCESSING
INDUSTRIES

1932. SHRI NAVEEN JINDAL.:

Will the Minister of FOOD PROCESSING INDUSTRIES be pleased to state:

(a) whether the Government is taking steps to boost India's position as a global

leader in the food processing sector;
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(b) if so, the details thereof and the key initiatives taken by the Government to

support farmers and enhance agricultural value through food processing;

(c) the extent to which India's status as a leading producer of fruits, vegetables and

millets has contributed to this growth;

(d) whether the sector has seen growth in export potential and employment

opportunities in recent years and if so, the details thereof; and

(e) whether the Government plans to expand infrastructure and investment support

under the Make in India campaign for food processing industries and if so, the

details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING

INDUSTRIES; AND MINISTER OF STATE IN THE MINISTRY OF RAILWAYS

(SHRI RAVNEET SINGH):

(@) and (b): Ministry of Food Processing is implementing a Central Sector

Production Linked Incentive Scheme for Food Processing Industry (PLISFPI) to

support creation of global food manufacturing champions and support Indian

brands of food products in international market. The scheme is being implemented

over a six-year period from 2021-22 to 2026-27 with an outlay of Rs.10,900 crores.
With the objective to boost investments and sourcing of Indian food products,

MoFPI had organized three editions of World Food India (WFI) during the years

2017, 2023 and 2024 which serve a premier platform to highlight investment

opportunities and advancements in food processing by facilitating their integration
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into domestic and international markets. The event brings global food processing
companies, innovators, supply chain stakeholders, equipment manufacturers, etc.
on a collaborative platform and provide foreign companies with tie-up/ business
opportunities with its Indian counterparts.

(c) and (d): India’s food processing industry has undergone rapid transformation,
driven by its vast agricultural base, rising domestic demand, and supportive
government policies. India is poised to emerge as a global leader in the food-
processing sector, with an impressive growth trajectory. Agriculture sector forms
the backbone of the India’s food processing industry, India being the second largest
producer of fruits and vegetables as per the Agriculture Statistics at Glance, 2023.
Further, MoFPI took the initiative to encourage the use of Millets in Ready to Cook
(RTC) / Ready to Eat (RTE) products and incentivizing them under the Production
Linked Incentive Scheme for Millet-based Products (PLISMBP) to increase usage
of millets in food products and promote value addition and sales. Food Processing
sector emerged as an important segment of the Indian economy in terms of its
contribution to GDP, employment and exports. Agriculture and processed food
exports reached approximately USD 49.4 billion in Financial Year 2024-25, with
processed food exports constitutes around 20.4%. Further, processed food export
share has risen from 13.7% in 2014-15 to 20.4% in 2024-25. Among the registered

food processing units, about 2.23 million workers are employed as per Annual
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Survey of Industries, 2022-23 while the unregistered segment supports 4.68 million
workers as per the Annual Survey of Unincorporated Sector Enterprises, 2023-24.
(e): With a view to promote manufacturing and to attract investment to this sector,
the Government has initiated several reforms and policy measures along with
schemes to promote development of post-harvest infrastructure and value addition
under the Make in India campaign :-

(i) 100% FDI was earlier permitted under the automatic route in food processing
industries. In 2016-17, 100% FDI was permitted through Government approval
route for trading including through e-commerce in respect of food products
manufactured and / or produced in India.

(ii) As per announcement in the Budget 2014-15, a special fund of Rs. 2,000 Crore
has been set up in NABARD to provide affordable credit in designated Food Parks
& food processing units to be set up in these parks.

(iii) In respect of Ease of doing business, MoFPI is working completely on an online
scheme management system from receiving of proposals to release of grant in aid.
(iv) Further, MoFPI through implementation of the Central Sector Scheme, namely,
Pradhan Mantri Kisan Sampada Yojana across the country, helps in creation of
modern infrastructure with efficient supply chain management from farm gate to
retail outlet for promotion, overall development and growth of Food Processing

Industries, through creation of employment opportunities, reducing wastage of
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agricultural produce, increasing the processing level and enhancing export of the
processed foods.

(v) MoFPl is also implementing a Centrally Sponsored Scheme- PM Formalisation
of Micro Food Processing Enterprises Scheme for providing technical, financial and

business support for setting up/upgradation of Micro Food Processing Enterprises.

STl WA OIF UTNERY IR

1933. SI. Wfeda u=T:

T ST eTfeh HAll I8 ST bl T A fob:

() FIT TRDR 7T S H Y-l TR bl FRR FRFT & fofg b1 o e foham & 3iR
afe 8T, AT codee &IRT T &;

(F) ARBR GRT Y-STeT TR DT GIY I <27 b fope Tl bl STeb i+ BNy fopar i & 3iR
I STl o oTel TR TG b foTq CRIR bl T8 BRI AT BT KIRT a7 &

() AT ARDBR ¥ Y-Sfel GTHRUT & Ty STt Foge STH-9FTeRT SIFRIF 9 T & 31k
afe 8f, ar qoaee &IRT 7 &;

(&) FAT TRBR STl FIIT SH-IFNERT IR & 2Udh TaR-IRR & forv foat Hrf
TS BT B B Tal & 3R fS &F, ar aoiaelt iRy aram &; @ik

() AT IRGR A el T SH-TFNERT IRRI &b Tthel BRI &b fofT g 3R It
& d19 PIS THT T BRI foram & 3R IS &7, Jr dogse sivT ar 87

STeT 9Tfeh FATer o 1o H3T (ST, 1T Yo7 Terd):
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(): ProIT T STt TS (WIoTieecdll) <2 WR H AR oFTHT 27,000 HIFERT Pafl
& -Icad P HIETH I YD Y § IR IR qotel TR DT HIHSNT HReT 8] Yoiel TR bl
ISP HHICT 3Fafe & THTe TH 5hST bl getfcHl & vy J IR a¥ § @ IR qofel
It &b T § F Y1 fhar SITaT 81 596 S1fIRh ST Ifth HATeIT §RT 29T 9R &
Cotmel Hurel! Afed e Ser TR Rarer (Sesequetair) Ht wwerfue fby mv &,
RTRY Tt 3Tl el AR THT HIFENT SR fPIS0r § HerIar Ui ardl & |

[N e

(F): ARTISed! RT I5T AXBRI &b FFT A 3Nl 1SN (ST AT &cih/

cediel/ TTetepT &) T alfties oY ¥ by ST e < D S-S oTeT TRATER 3Teher b
IR "SI (A1), THR, ‘LR, SIR GRIET 377 & w0 H aflepef febT STl
8l ay 2024 H T TU 3TheT P AR, <2 H 751 AfT-SI (SR T Y& ST S b
o0 H ST ST 2T) 3Tehel SehIgdl & S8l "Iotel (Ishyur bl TR’ 100% I 3Afefe &l
STeT I BT AT B o TAS[G, s ARBR GRT SIeT DI BHT dTel &A1 H qolel TR o
FUR A WR RIT &1 < g <27 § ofeT FATEAl &b Feid Jeg o foTq g Facaquf
gt & T El

STeT QTfch HATeTT o T AR Sfef QMfeh STHAT (SUHT) T <2 H a9 2019 A
PRI fhaT ST ¥&T 81 39 IR & IR Jiomren 3k a3 & dad It
AT 3R FITRRIT T ST TR UR STl TR&TT R oTel RN BRIl b foTq Iueteds
PRIIT ST 81 FTH H SIGHY 2025 o < Sffcr-alfed SR THR &3l uR ey e faz
ST R8T 81 59 JfIReh Sfef 2Tfch HATTd FRT 3CeT oTeT ARSI T b~ T ST 38T
& , SR aferiet <27 b STef 1 &Y dTet 80 RTetl T e febarm 7T 81 $9eh el 7T &l
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& qai R A9y gof <t g ATRTRID fed H TR oTel Yae & fI9g UR &g e
febaT ST <8 8

(TT): AT T HoAt §IRT RIdER 2024 F Set 21fch STRRIT & 71fc & 7R 31fres awty &=
P IeT ol T S ARIIERY (STUoTell): HR H STeT &l TeATRicedr & ol Tqer-

FTford SRR ol R fobarm T 8, RIepT S22 aul Siel o &1 <2 § Ueb Si-

3TCIeT T BY AT 81 397 UBel & HAIEgH A GHEIRie waificd iR e ol dicdifad
PR §Y AT &3 A fATRre STeT IR & S1gRey SITIe T, T FHTer e
- T YT fohaT 1T 2

(8): TRDR GRT SATHIST P TP PRI 3R SATRAehell Dbl G PR & fofy 57
TRBRT 3R AT AR & AT ATHNGRT H SIUoTd ] U8 Dl IGIaT S & folq AT
I U U 8 9 Usel ol Ied I, IR GRBRI TSI, =T, Rifdet raifear sk
Qferep TEAMT b Hrr HINERY PR U I YA IR FHERT Y Al U I QATHeA =T
gl Ps ST WRPR 7 Il H Al U A 9T of 8T 81 Fieel HfSAT celehiH,
AT DRIGAT 3R BRITATS & AT | ST R AT ST &l D
tet & TATIUT STet eTfch dher (STURTeh) HT HJoTet TTHRUT & G SR b FAR-TAR §
BRI UM &R I8 81 1 SRRl YT H Woihee deTthdR TAIRIGeT (3TRSeeY),

TRl Rl (TATES) SR IR-IRBRI ST (TSl P AT I Al
AT AR T ggrar <=1 Ht efier 81 3 ST & ey JfRur 3R avf Ser
o fafeRt T GuTel S & fTg i JRUr AREF18T | HFET 3R I ST
aTel Tl (ThUeR) 3TR AT FSSTgAT T HebeT IR bl 1T & 3R 3o |l fEareren!

& TRl AT o TR B
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(S): ST QIfch HATeRT & Ted 39 IR D BRI 8 ISR SfeT [HI (TTSegwH)
S Do TordT &, SIT 5 TRDRI, T HARFAT, IR ARBRY A1, AebRT AT
3R 3 Ul TTSAT T AT AN 3R Ui debmiieh! HeRIaT Ha &=l
& 99 G H WIS Y G 3R JHIATIN T THTLT PR P ol I & JTfepIivgy
& AT R TS 3 AT 6T o I8 81 kg foaR-faerel & g ersatT fog
ST S H9 TIfUd e 7 2| Fatan gl iR It Atedr @ Fafia g A
HepfoTd fehaT STTAT & AT I/ NTelT TeTRIAT < QT S AT fohaiT STt & dTfeh I7eh g
S 3N & Y SIUFIRIT ST |l St Fag I AFTGR! Serars, fSfiieet wiewhi &
AR SCTeRT & B H fepRad fonam 1T & Foray ordTelt Aifere Rar 5 eryaT it o e
$h ST I TR 31R I TR [T & el U S1Y G o folg i
A I TS (HISiTSecdal) 3R B STl IRANT (HISeed™iT) &b AlSal TeepINAT Bl
STRIcq i w%‘,aﬁwﬁﬁwwaﬁﬁm,w%sﬁ?ﬁaﬁﬁwﬁ
AR G Y ST Fepl

FLOOD MANAGEMENT AND IRRIGATION SCHEMES
1934. SHRI THANGA TAMILSELVAN:
Will the Minister of JAL SHAKTI be pleased to state:
(a) the total number of schemes and programmes being implemented by the
Government for flood management and irrigation across the country as on date;
(b) the details of the total funds earmarked, sanctioned, released and utilised

thereunder during each of the last three years, State-wise; and
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(c) the achievement made through these programmes during the said period?
THE MINISTER OF STATE IN THE MINISTRY OF JAL SHAKTI (DR. RAJ
BHUSHAN CHOUDHARY):

(@) to (c): Flood management and irrigarion schemes are formulated and
implemented by concerned State Governments as per their priority. The Union
Government supplements the efforts of the States by providing technical guidance
and promotional financial assistance.

To strengthen the structural measures of flood management, Union
Government had implemented Flood Management Programme (FMP) during XI &
XII Plans for providing central assistance to States for works related to flood
control, anti-erosion, drainage development, anti-sea erosion, etc. which
subsequently continued as a component of “Flood Management and Border Areas
Programme (FMBAP)” for the period from 2017-18 to 2020-21 and during 2021-
22 to 2025-26.

Total 522 flood management projects covering 25 States/UTs with an
estimated cost of Rs. 13238.37 Crore were included during XI and XII plan and 7
new flood management projects of six states with an estimated cost of Rs. 2573.80
crore have been included under FMP component of FMBAP during 2021-26. Total
central assistance amounting to Rs. 7260.50 crore and Rs 1477.15 crore has been

released under FMP and River Management and Border Area (RMBA) component
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respectively to various states upto March 2025. Details of State wise fund released
under FMBAP scheme during last three years is placed as Statement-I.

Total Budget earmarked and fund utilised under FMBAP scheme during last
three years is given below:

Amount in Rs. Crore

Year |Budget Estimate |Revised Estimate |Actual Expenditure
2022-23 |450 450 433.204
2023-24 {450 200 198.384
2024-25 (449.57 400 386.95

Total 431 projects under FMP component of FMBAP have been completed in
various States which give protection to an area of around 5.13 Mha and protected
a population of about 54.84 million.

Pradhan Mantri Krishi Sinchayee Yojana (PMKSY) was launched during the
year 2015-16, with the aim to enhance physical access of water on farm and
expand cultivable area under assured irrigation, improve on-farm water use
efficiency, introduce sustainable water conservation practices, etc. PMKSY is an
umbrella scheme, consisting of two major components being implemented by this
Ministry, namely, Accelerated Irrigation Benefits Programme (AIBP), and Har Khet
Ko Pani (HKKP).

Further, a special package for completion of 8 MMI and 83 surface minor

irrigation (SMI) projects of Maharashtra, having estimated balance cost of Rs.
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13,651.61 crore as on April, 2018, has been approved during 2018-19 for financial
assistance by Government of India.

Details of central assistance provided under AIBP and CAD&WM components
of PMKSY and under Maharashtra package is placed as Statement-ll.

3.90 lakh hectare irrigation potential has been created/restored under PMKSY-
AIBP during 2022-23 to 2024-25 with command area development of 4.69 lakh
hectare. Further, 0.63 lakh hectare irrigation potential has been created under
Maharashtra Package during 2022-23 to 2024-25.

Presently, 58 clusters comprising of 5,861 Surface Minor Irrigation (SMI) and
Repair, Renovation, and Restoration (RRR) of Water Bodies schemes are
included under the SMI/RRR component of the Pradhan Mantri Krishi Sinchayee
Yojana — Har Khet Ko Pani (PMKSY-HKKP). The total estimated cost of these
schemes is Rs. 9,965 crores. The central assistance liability for these schemes
during the 15th Finance Commission period amounts to Rs. 5,449 crores.

Details of State wise CA released and Irrigation Potential created/restored
under SMI and RRR of Water Bodies component of PMKSY-HKKP during the last

three years is given in Statement-lil.
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State-wise central Assistance released under FMBAP in last three years

(Rs in Cr)
SI. No. State Central Assistance released
2022-23 |2023-24 | 2024-25
1 Arunachal Pradesh 22.50
2 Assam 248.65 7.20 25.50
3 Bihar 88.96 74.59 32.51
4 Himachal Pradesh 30.16
5 Jammu & Kashmir 0.49
6 Manipur 76.63 62.00 99.00
7 Nagaland 0.86
8 Punjab 0.93
9 Uttar Pradesh 164.7
10 Uttarakhand 12.50
11 West Bengal 7.78
Total 414.24 175.30 365.42
STATEMENT-II

Details of State wise CA released and Irrigation Potential created/restored

Central Assistance released in last three
Sl. financial years (in crore) under PMKSY-AIBP
No. and CADWM
2022-23 2023-24 2024-25
1 Assam 41.98 0 42.46
2 Bihar 0 0 49.82
3 | Chhattisgarh 1.85 10.44 3.33
4 Goa 0 0 0
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State wise Central Assistance (CA) released under SMI and RRR of WBs component

of PMKSY-HKKP (Rs. in crores)

5 Guijarat 61.15 32.4 11.77
Himachal
6 0 414 .46 369.53
Pradesh
7 Jharkhand 0 0 0
8 Karnataka 6.39 0 0
9 Kerala 0 0 0
Madhya
10 93.43 53.44 10.94
Pradesh
11 | Maharashtra 216.03 336.81 182.19
12 Manipur 24 .86 13.65 0
13 Odisha 0 0 0
14 Punjab 213 288.45 157.65
15 Rajasthan 20.78 177 212.83
16 | Telangana 0 0 0
17 | Tamil Nadu 25.7 0 0
18 |Uttar Pradesh 23.91 0 0
19 | Uttarakhand 38.58 165.56 479.97
UT of Jammu
20 _ 0 0 0
& Kashmir
Total 767.66 1492.21 1520.49
STATEMENT-III

S State 2022-23 2023-24 2024-25
No.
1 Andhra Pradesh
2 Arunachal 41.95 77.27
Pradesh 138.70

442
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1935. S HeATeT AIETHTS SThR:
T fereret wHiT I8 ST bl puT bl feb:

(@) frTeT atar aut o SR <o foTelt &t it &t Reerfer T Ioa-aR SIRT 3T &;

3 Assam 71.54 52.09 125.03

4 Bihar 11.76 7.78

5 Guijarat 3.16 2.57

6 Himachal 40.50 38.63

Pradesh 142.30

7 J&K & Ladakh

8 Karnataka 30.00 37.50 37.50

9 Manipur 26.46 23.55

10 Meghalaya 46.52 74.21 57.09

11 Mizoram 0.81

12 Nagaland 21.01 92.71 57.81

13 Odisha 11.10 56.25 46.67

14 Rajasthan 9.30 10.46 35.99

15 Sikkim 12.88 29.25 9.40

16 Tamil Nadu 27.70 49.60 26.98

17 Telangana

18 Tripura

19 Uttarakhand 17.20 93.40 76.00
Total 371.08 811.19 588.37

TERT 3R ATR gdeit 7 foorett & &

443

() 27 H, fARITeR SR 3R AR &dell Jo ISA&H H Ieh Refel & forg FHeR 19@

PR FT &; 3N
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() 39T ¥, fIAYaR SexT 3R AFR &dei WY e H, faotell St HHt o &7 o= a1
HTH &R oY AR GRT T HeH I3IY Y & IT I3Y ST DT U1 572
ferere waTer 3 16T Y AT AT SR TABRONT Folt HATT H 9T FAT (37
ST AT ATSD):
(@) 3R (@): < H g Dl uaTH IuTeydr 81 ST Bl G FEATUT ST &
484.819 TNTTETC 81 AR WRDR - e, 2014 F 260.784 TNITETC bl 75 IS &
STIGehR T bl T chl TTHIR HEEAT bl THTET febaT &, FTARY <o fareg]ef ol et & fare
3rferey &t Reerfer 5 uRafTd a1 T &l

faT a9 2019-20 A o<t af 2024-25 IR M =T 9 2025-26 (S, 2025 )
T Ay & foTg Iait Bl ST & T ST & ST 3R TR &l Aled <2 b o 1/ad
RISy &1/8-aR faegge Smafct Reerfcr T &IRT freor oR fer 2 &1

I RIRT AT & b ST H It bl T[T, It ATTRIDAT & 30T 8T & 3R ST
o sfter o1 3R fa<T a9 2019-20 H 0.5% A TSR AT ay 2024-25 5 0.1% 3R A1e] o<t

q 2025-26 (S, 2025 Teb) 5 SRTHT 0.0% & 1T 8

gD ITATaT, Y I 85 SIENT 31K R gdeott § fod a9 2019-20 I fog o 2025-
26 ([, 2025 Th) T eI bl Pl PHI ot el DT TS Bl
(): eIt Mg 9arehalt el Yfcf & foTu, AR DR 7 HY Y & STERT T TR &ei! oIl
ST UG S BT 526.4 WEIC B UTER AT ol IS T & SHEed dic A
1,208.7 HETE e Aafea &1 8l

$XIh 3TCTET, YRS ARDBR o < H I Pl Iueteddr H R T 3R e
HT T G PR b foTq FreAfeTRae Surr fohy &
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1.  STURH oM
(i) T¥2031-32 H T IS &FTdT 874 THIETE BN &l HHIGAT 81 395 URURD
1T - PRI, forTse JMTfe, Fdlevuliy FIdl - W, Gae 3R STelfeld A UTH &
NIECE]
(i) TE G PR &b ol fob IuTa T SIFATIIT STferepead J1T I 37T a1 <8,
) AT T e Rl TifRieRur (IAEY) B WRMeT I SO HRATE qaTHeT
AT (IR IR BT &, 1 1ferefiet 10 aff =t T 8 iR e faega
ICUTE & HT-AT g B AT 4T anfed 8
(iii) =Y 1T BT AU FATE GATHT ThHT b AR, FHT IuTe Al A Ieue
&FFTCTT ST el HfshaIT YRe PR DT T8 &l TS|
(iv) TEIcT SCUTET &M g & fofQ, ART WRBR 7 FEfofRad & Fae Brishd
o fobu &
(@) a9 2034-35 Teb AT AT (PRI AR foF1SE) &FT Dl SATTRIDAT TTHT
3,07,000 HTEIE €, Safch fa=Teh 31.03.2023 Tep ALATIUT & 2,11,855 WIEIE 81 59
SIS Bl bl YRT PR ob foT, faregel Hatrerar 7 JtfeReh =+ 97,000 FRMETE HIIelT 3R
formTse e ardiyr emdr Seefud e t IR&ey-T & B

39 Y H s UgeT USl 81 I bl ST b 81 TS 2023 H ST 2025 TP T
11,680 HITATC eI AU &Y Teet & Te] T 11 el &l S 3Tfclih, 38,935 HIETC
(5,695 FTATC HeheH¥d AT frefeT URAISHTIST Afed) aTdi &mar acar o fFefomeds
& §h 37eTraT, fo<T gy 2024-25 H 15,440 HIETC AU & P faaRur 3@re by S
b & 3R gIepT FHT0T PRI qRT BT 81 2T § AT HIT T qRT bR & foly, 35,460
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TTETE PIIAT 3R fTTgE TR AT ST Dl Uga Dl T8 8, Sif 9o ¥ FoH &
=T =RuT 7 &1

(F) 13,463.5 AEIC Sferfaeld RIS el €1 39 3fefrar, 9802 Hmare
St IRARHN MRS & AR TRl 5 8 31k 378 9 2031-32 T IR B BT

O

e &

() 6,600 FNTETS URATY] & FHTUTEN & 3R 397 9 2029-30 b YRT R BT 16y &l
7,000 HTETE YRATY] &l RIS 3R STgAteT o fafi=T =Rur 5 8|
(&) 1,58,450 AT ANHRUNT & aT, fSTH 74,150 @I IR SHal, 30,080 HEIE
qe Bl 3R 53,750 HTETC BI3sRe Il AMMiieT &, P 8, S/ 62,000 AEIE
TeiepRufY &, A 46,010 HTETE HR Foil 3R 15,990 ATEIC BISfshe Il aATfHet
g, IS & faft=1 ==on o 8 3R 39 9¥ 2029-30 e URT PR BT 167 &
(T) Sl YSRUT Vunfert &, 8250 HEIE/49500 BFEE €l U9 YSRUT YRASHIT
(diegdh) FHUmeR €1 39 3Ticiieh, PeT 5780 HETC/34680 HNTETC HST &HdT B Ug
FSRUT TR (o) FRefiepet & 3iiR 3T foior s g fobarm ST 81 3719 & 3500
MTETe/21000 HTETC BeT &FdT dhf 90 YR GRIATSHIT (Fiosgdh) aieft ufshar & e
& 31K 15,829 HATE/51,106 FFTETE €T et Sholl HSRUT YUlTeft (1$T90™) ada ™= &
femToT/aTett gfchar & fafi= a=ot A 8
2. URYUTJIOHT: R-ISART 1R ST TRYUT YUTTet! T JIorT 3978 T8 & 3iR
IeUTE & i Dl THI-HHT & XU T P fbdT ST 8T 81 ISy
frgge AT & SR, a¥ 2022-23 ¥ gy 2031-32 T @I &9 aY &I 7Y b
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3.

(i)

(ii)

(iii)

SR T 1,91,474 HIHUT URYUT oAT8H 3R 1274 ST gRadd= &mer (220
Pt 3R I 3P qleesl TR UR) SIS Hl AT 8
fereroT mroTrelt frriraT:

IR TRBR T ITHIHIBAT e fggel ATYfcf Hl ugd iR Turerir § FoR o forg S

ST SUTIT UM ST ST (SIeIguiiorTs), Thipd faegd fadrg ier

(IMSTIEIT), T &t fastel) &% 8R AT (1T SRIT ShHT & AJ1es |

o

RIS/ I &F1 BT FERIAT TS IR 8T 81 37 bl & iehid, g faavu

IR D GGG PR B (017 1.85 AARI RIS DU DT URATSTA fpTferes bl TS
SIRIgSIoraTs o TRT et 18,374 TiaT BT [EICHIRUT bl TRIT 3R AT & SR
2.86 BRIS BRI T feciepur febam Tl

5P 3fcIReh, TRT ARPR 7 < B F R 3R TereTcde B 4 &l fIaRor &
b HTEIH A IUHIRKIAT I e[t SMYfet bl urair iR faega=adr 3 JuR o &
I 3 JeTTs, 2021 H N fIoRUT & ThH (SIS L) 6 P 81 57 T P
STCRTe, freRor e forct o fof 2.82 TRT RIS DU o JFAARTT DA DI FoR &l 15
gl

R ARBR, AT JISHT b SR B g BRI & 1S fegefienvur o fory, iReIas
& IR ST DY 3R AERIAT UG I &t 81 39 31fariRah, fod-SHa+ (et
STASTICTRT =TT HETSHATT) & 3feiie ferf~ad AT T vy & HHAR S T8
(ST TRART, S-SRI (GRAT STET SIS T ey SAFHIT) o FeRia
S URaR, TeET SR S anged Ao (HieF-ari) & afaia
S STTfcT IRERT TR aATSsic faelst T (2T b Sicic §3eer T HiHra | exi
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Bl THH P e & TR IRSITITE P 3R - faggdiesor &g
e febdT ST RET 81 319 TIeb, RS IVATH P T 13.59 TR BRI ob fefciepRur
o TV 6,486 BRIS BUY P BRAT Pl HRT &l ST Yeb! &l

(iv) &% IR ISTNEE I &1 &b ARYfed HATl I, T af 2025 5 FFvr 3R 2rey &

4,

(i)

(ii)

(iii)

(iv)

o STl o ST B SHHeM: 22.6 ©C 3R 23.4 B Bl TV &
TAERUNT Frolf ScUTE DI TSTET:

T v T eRuRT Sotf HATT (WHUHRTRS) 7 fod 9y 2023-24 3 fo=y af 2027-28

T FIIBRUNT SrolT BRI TR (ITRSIATSV) GRT 50 Fmrare/ay & Adiavofi

Sl T ANfrT SIRY R & dletl HfshdT STRT &7 8l

el | o Sl 100 Hicierd oeb e faeelt Faer (Thelars) i srAf & 18

gl

f&=TTep 30 S, 2025 T @Te] 81 aTet! URAISHTRIT, BRA BT8g o URASHISI & foru

fafaR 2030 Teb 3R YIS gaT TRITSTTAT b foly fear 2032 b AR 37K ga

Foll T RIS fghT B SR TRV JUITeAT (STEUHCIUH) [eeh H1h Y

feg g &

TR o1l U BT §@TaT o b foTv, Feflaui sy STRica (3TRUT3M) 3R b

91 TRV IUANT SR (MRS bl 37afer ayf 2029-30 T TR BT TS Bl

Froll TREUT TR 2001 & T T ATHT IUHIRIAT IR TR] SRS T ST

T PR TR TS SHIRIT SITQM RT3 H fachigpa Aeltensully Iat Al & U i

ferfee A o enfireT 81




31.07.2025 449

(v) IS & S8 9R, Uad, To-dR BEfe 3R BH U@ fexteel Fdievuiiy Il
(ThSIARS) YRS A faeggd oo & fofy SR smemRa fcredeT et ufhar aq
AT dlet] feemf-reer ST g v 8

(vi) el fhaT SooTl &M T ST FeTfHa (RUH-pgH), Teal g oR o
fSSTett JISTT, ST S&rT atel AR T Jfgget R IS BRI, TeHAT SIToTc g
IR HETRIRRIE (Ftd SHEA) 3R eRet e SO I/ Sy IR (S0
SISTRIY) & ST 78 AR Il Ao (3Tt 3R daicrsit aRaaimar & o),
TSR R BTESIo 32, ARy ae Soll TRIANSHTRN & foft coagRidT 3iaR ey
(ITT) SRt ThI g &t 18 &

(vii) IS T IR TRt St TRITSITRI i FRIAT 8 TR Tt fepRaehciia
AT 2T T prITf~ac T ST & 8

(viii) FeBRUMRT Frolt T BT b T BT Iolf TITIRT ThI & JcHidT TS TR eTe
ST 3fR 7Y FI-FCT &l 70T o fory fért g fosar T 21

(ix) "STITERT Ga FrolT YA ehl FRATIAT & U SIRT T TS 8l

(x) i FeTep=uli St oteredt 8 JATaede TRYUT 3R T TG &, 99 2032 T
URYUT JSHT IR 6T T8 8

(i) USRFASII & HTETH A TIBRUNT Fotl T el T I I & fo1q U1 e 318s Hidhe
(STIETTTH) T LA BT TS Bl

(xii) R YTl Afgget & eRe] U H gfg &b I Dl UTH BR o fof, YR TRPR Iod
&I aTel WR Wi Higget & Ty STuTe-3dg UIcaTe (HIUaTaTs) Thi oI 9 Iar
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g 3O Iod Q&I dTel AR T Hisgel H e (Sirssey) Yo ot fafHior amar
& gl
CERU

forer af 2019-2020 W for=T af 2020-2021 T 6 Al & v Forf F Hf ¥ Her 5T &
SIERT 3R TR el Al <27 Y AN o7 & /&8aR freget smqfes Reerfy &t i

31ii<T, 2019 - AT, 2020 318, 2020 - AT, 2021
AT 8 Holt Holl | A AET A | Sl SHoll | Imgfef 7EX i
raegepar | 3myft THol | raedar | mgfet TS SHoll
(T) (T | (T | (%) (T) (T | (T) | (%)

TSNS 1,732 1,732 0 0 1,523 1,523 0 0
el 33,086 33,077 9 0 29,560 29,555 4 0
gRToTT 54,505 54,492 13 0 53,161 53,108 53| 0.1
feTeret T 10,424 10,353 71| 07 10,186 10,130 56| 0.5
S T HIHR 20,025 16,259 | 3,767 | 18.8 19,773 17,222 | 2,551 | 12.9
ENICH 56,776 56,770 6 0 58,445 58,377 67| 0.1
ISR 81,281 81,222 58 | 0.1 85,311 85,205 | 106 | 0.1
SR T 1,22,549 | 1,21,004 | 1,545| 1.3 | 1,24,367 | 1,23,383| 984 | 0.8
SNNES 14,472 14,376 9% | 0.7 13,827 13,818 8| 0.1
SR & 3,94,851 | 3,89,285 | 5566 | 1.4 | 3,96,151 | 3,92,323 | 3,829 1
BURTIG 30,111 30,107 4 0 30,472 30,449 22| 0.1
USNE 1,13,940 | 1,13,939 1 0| 1,111,622 | 1,11,622 0 0
eI USeT 76,172 76,172 0 0 83,437 83,437 0 0
HERTSS 1,55,167 | 1,55,166 0 0| 1,50,679 | 1,50,663 16 0
T 3R & 2,574 2,574 0 0 2,223 2,223 0 0
HENRCIEUN

&Jat! 6,528 6,528 0 0 5,497 5,497 0 0
Mar 4,350 4,350 0 0 4,083 4,083 0 0
af3ndt & 3,88,841 | 3,88,836 5 0| 3,88,013 | 3,87,975 38 0
SIERER 65,452 65,414 38| 0.1 62,080 62,076 4 0
AT 68,306 68,303 3 0 66,998 66,994 4 0
PACH 72,799 72,796 3 0 68,851 68,831 19 0
e 26,315 26,265 50| 0.2 25,118 25,102 16| 0.1
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dfeerrg 1,08,816 | 1,08,812 4 0| 1,01,194 | 1,01,189 5 0
ERAl 2,847 2,846 1 0 2,644 2,644 0 0
TG (#) 46 46 0 0 56 56 0 0
gfamof & 3,44,535 | 3,44,436 99 0| 3,26,885| 3,26,836 48 0
[CEN 31,627 31,533 94| 0.3 34,171 34,018 | 153 | 0.4
ST 22,429 22,427 2 0 21,368 21,368 0 0
IRES 8,941 8,872 69| 0.8 9,953 9,675| 278| 28
anfsar 29,692 29,692 0 0 29,848 29,848 0 0
O3 e 52,948 52,824 | 124 | 0.2 51,644 51,543 | 100 | 0.2
Raforp 554 554 0 0 546 546 0 0
IHH-FMPIER

#) 346 323 23| 6.7 346 323 23| 6.7
gdt & 1,46,191 | 1,45902| 289 | 0.2| 1,47,530 | 1,46,999 | 531 | 0.4
3TBUTIT Q2T 753 749 4] 05 719 714 5( 0.7
3 9,804 9288 | 516| 5.3 10,192 9,815| 377 | 3.7
AR 924 917 6| 0.7 974 969 5/ 05
eI 2,112 2,064 48| 2.3 2,031 2,005 26| 1.3
TRy 647 643 4| 07 728 723 4| 06
SNINS 814 809 5/ 07 826 822 41 05
EYRT (%) 1,538 1,515 23| 15 1,484 1,481 3| 02
ECISH 16,591 15,984 | 607 | 3.7 16,955 16,531 | 424 | 2.5
faet WRAT | 12,91,010 | 12,84,444 | 6,566 | 0.5 | 12,75,534 | 12,70,663 | 4,871 | 0.4

(#) TTETEIY 3R 3SHM U IR 1T HHE Tl YUMTTerd &, 3! fagld TTyfct Reerfer &=l amaearepdt 3fiR Maft &bt fewr el &

(*) TR BT R Y TS Fort g M Tel Bl
Are: faege amyfct Reerfey RuTe oy Ffeferct /fege Tl §RT Iueteds PRI U 3Tiche! & ATHR TR Hebferd Bl TS &1 TR P ATDS! Pl
e gopTs T AT T qurifdpe faham T 2

fora af 2021-22 FY @Ry P foIQ ST B G F T I5T &F SIS 3HR TR &deil

wfEd <or & TSR o7 &F/aEaR frera smyfef Rerfr @ =ik

3riiet, 2021 - AT, 2022
RIS/ &7 Folt STTLIDT Foit 3mgfer | 3mgfd TE &t TS Fort
(T) (T9Y) (YY) (%)
TSNIG 1,606 1,606 0 0
Gl 31,128 31,122 6 0
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g 55,499 55,209 290 0.5
fedTareT uger 12,115 12,088 27 0.2
S Ug IR 19,957 18,434 1,524 7.6
ENIC) 62,846 62,411 436 0.7
oIS 89,814 89,310 504 0.6
IR T 1,29,448 1,28,310 1,138 0.9
SNNICE] 15,521 15,426 94 0.6
SR & 4,17,934 4,13,915 4,019 1
BURITG 31,908 31,872 35 0.1
SN 1,23,953 1,23,666 287 0.2
eI U<QT 86,501 86,455 46 0.1
HERTSE 1,72,823 1,72,809 14 0
ST 3R a1 2,594 2,594 0 0
STEXT 37X TR &alet! 6,839 6,839 0 0
Mar 4,448 4,448 0 0
g3y & 4,29,065 4,28,683 383 0.1
SIEREEH 68,413 68,219 194 0.3
RISUlll 70,539 70,523 16 0
PACH 72,437 72,417 20 0
PR 26,579 26,570 9 0
SIEEEIS] 1,09,816 1,09,798 18 0
gt 2,894 2,893 1 0
TG (#) 56 56 0 0
gfamof & 3,50,678 3,50,421 258 0.1
IR 36,216 35,761 455 1.3
ST 23,741 23,736 4 0
EINES] 11,148 10,590 558 5
anfsar 38,339 38,332 7 0
BEEENIG] 54,001 53,945 57 0.1
Rt 610 609 0 0
IHM-FPIER (#) 335 327 8 2.3
gdt & 1,64,054 1,62,973 1,081 0.7
TV U<eT 875 874 1 0.1
3 10,844 10,825 19 0.2
qiogR 1,019 1,018 1 0.1
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eI 2,256 2,243 13 0.6
TRy 656 644 12 1.8
SINS 852 851 0.1
EYRT (%) 1,578 1,578 0 0
JacR & 18,079 18,033 47 0.3
3TRIeT ARG 13,79,812 13,74,024 5,787 0.4

(#) TTEETT 31 3fSH Ud (IR a7 F98 Taca Hunferd &, 31l
WELSICNEIREUINEAR SIS R IESLENIRE G R
Are: faege amyfef Reerfer Rute o Ffefercl/faege sl gRT Iueteer 1T U 3TiebST o HTER TR ebfeT T T$ 8ITHRY H APl DI
e gepTs T e quTifahaT fpaT T 81

fora af 2022-23 A foT af 2023-24 G& FY @R P f0 Tt b G F I I5T &
TTERT 3R TR gAei Al <2 T IS0 197 aN/&aR feere smafcs Reerfer @t

et el ey &y Srrareree 7R el T few=m =&l &

SRT:
ariiet, 2022 - AT, 2023 31iieT, 2023 - AT, 2024
e | o ot RIUfTTE M T Hoaf | FHai (IR TE H TS
raegehar|  Jmqfef FHolf e Jmqfel FHolf
(V1Y) T ()| (%) | () | () | (T | (%)
EIUrS 1,788 1,788 0 0 1,789 1,789 0 0
ISl 35,143 35,133 10 0 35501 35496 5 0
gRamm 61,451 60,945 506 0.8 63,983 63636 348 0.5
RRIEGRE 12,649 12,542 107 0.8 12,805 12,767 38 0.3
S T eHR 19,639  19,322| 317 1.6 20,040 19,763 277 1.4
ESIE] 69,522 69,220 302 0.4 69,533 69,528 5 0
RIS 1,01,801| 1,00,057| 1,745 1.7| 1,07,422| 1,06,806] 616 0.6
SR T 1,44,251| 1,43,050/ 1,201 0.8 1,48,791| 1,48,287| 504 0.3
SSRGS 15,647| 15,386 261 1.7 15,644 15532 112 0.7
SR & 4,63,088 4,58,640 4,449 1| 4,76,852| 4,74,946) 1,906f 0.4
SRS IRSRIS 37,446 37,374 72 0.2l 39,930 39,872 58 0.1
ORI 1,39,043| 1,38,999 44 0 1,45,768| 1,45,740 28 0
eI UQeT 92,683 92,325 358 0.4/ 99,301 99,150 151 0.2
HERTSS 1,87,309 1,87,197| 111 0.1 2,07,108| 2,06,931|  176| 0.1
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ariiet, 2022 - AT, 2023 31iieT, 2023 - 9T, 2024
oSOt ol Folf  RUURT TR M TE FHot | ot |[IYRT TR DTS
raegenar|  Jmqfet ol [srgegean mgfd Sl
(TY) T ()| (%) | () | () | (T | (%)

SR 37N TR gt
3R & 3R S 10,018 10,018 0 0 10,164 10,164 0 0
T 4,669 4,669 0 0 5111 57111 0 0
g3y & 4,77,393| 4,76,808 586 0.1 5,117,714/ 517,301 413 0.
3TTET T 9T 72,302 71,893 410 0.6 80,209 80,151 571 0.1
AT 77,832 77,799 34 0 84,623 84,613 9 0
Gealleey 75,688 75,663 26 0 94,088 93,934 154 0.2
e 27,747 27,726 21 0.1 30,943 30,938 5 0
NIEEEIS 1,14,798| 1,14,722 77 0.1 1,26,163| 1,26,151 12 0
EREN] 3,051 3,050 1 0 3,456 3,455 1 0
TTEIGT (#) 64 64 0 0 64 64 0 0
Sfaroft & 3,71,467| 3,70,900, 567 0.2 4,19,531| 4,19,293| 238 0.1
IR 39,545 38,762 783 2 41,514 40918 59 1.4
ST 26,339 26,330 9 0 26,560 26,552 8 0
IRGS 13,278/ 12,288 990 7.5 14,408 13,858/ 550 3.8
anfsarm 42,631 42,584 47 0.1 41,358 41,333 25 0.1
O3 ST 60,348/ 60,274 74 0.1 67,576 67,490 86| 0.1
Raforpe 587 587 0 0 544 543 0 0
JISHM-FPIER (#) 348 348 0[0.12914 386 374 123.18562
ot & 1,82,791| 1,80,888/ 1,903 1| 1,92,013| 1,90,747| 1,266 0.7
TBUTTIT Q2T 915 892 24 26| 1,014 1,014 0 0
SR 11,465 11,465 0 12,445 12,341 104 0.8
GINEN 1,014 1,014 0 1,023 1,008 15 1.5
eI 2,237 2,237 0 2,236 2,066 170 7.6
ESIEG] 645 645 0 684 684 0 0
SIS 926 873 54 5.8 921 921 0 0
BORT (*) 1,547 1,547 0 0 1,691 1,691 0 0
SR-gdT & 18,758 18,680 78 0.4 20,022 19,733 289 1.4
TRIST TRT 15,13,497| 15,05,914 7,583 0.516,26,132(16,22,020| 4,112 0.3

(#) TTERIT 3R 3SH W& MPIAR G17 F8 T TOMferd &, 79T [9eld JMYfeT Reerfer 8y ammarearendt 3R STTYfT o fev=ar e &
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(*) SieTTee T R Y 7€ Sooif got orfivet =1 &1
Ate: faege argfct Reerfey RuTe o gfefercl/faege frsmTl §RT Iueteds 1T U 7S] b ATER TR AebfeTd BT TS 81 THY P ATl I
e TS T b quIfase fobam T 81

ferT o 2024-25 W T avf 2025-26 (S, 2025 ) HY ARy B T ot & wad
W 5T &7 SERT 3R AR gdell A 39T Y ISR 5T SF/&TaR Raer

455

IR fererer Smmgfef feerfiy &t s
378, 2024 - §TH, 2025 38T, 2025 - 57, 2025
N ot | ot | AT A TE| Hat | FHar | mgff @ H
TS| ITYfef FHolf T Jmafel TS Sl
(V1Y) T | T | (%) T | @) [T (%)
ENNE 1,952 1,952 0 0 555 555 0 0
feett 38,255 38,243 12 o 11,303 11,299 4 0
e 70,149 70,120 30 o 18,816 18,757 500 0.3
CRIEERESH 13,566| 13,526 40 0.3 3,387 3,375 11 0.3
Sl ECKaIN 20,374| 20,283 90 0.4 4853 4,847 6 0.1
NI 77,423 77,423 0 0| 20,885 20,860 25 0.1
RIS 1,13,833| 1,13,529 304 0.3 28,036 28,036 0 0
SR el 1,65,090| 1,64,786 304 0.2| 46,028 46,022 6 0
STRRIS 16,770 16,727 43 0.3 4426 4417 10 0.2
ST & 518,869 5,17,917| 952 0.2| 1,38,697| 1,38,576| 121 0.1
SARTIG 43,208 43,180 28 0.1 11,474 11,472 2 0
ORI 1,51,878| 1,51,875 3 0 41,752 41,752 0 0
e YT 1,04,445| 1,04,312 133 0.1 25,168 25,166 2 0
TERTSS 2,01,816| 2,01,757 59 0 52,395 52,393 1 0
SN 37N TR gdai!
RTR g+ 3R e 10,852 10,852 0 0 2,845 2,845 0 0
T 5,411 5,411 0 0 1,486 1,486 0 0
SERIED 5,28,924| 5,28,701 223 0| 1,38,472| 1,38,466 6 0
SIERCH] 79,028 79,025 3 0 20471 20,471 0 0
AT 88,262 88,258 4 0 19,690 19,690 0 0
Galleey 92,450 92,446 4 0 22,945 22,945 0 0
e 31,624 31,616 8 o 8015 8,015 0 0
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373, 2024 - AT, 2025 378, 2025 - ST, 2025
oo ol Foff | JMIRF TR Hr 78| Fvar Fat | maff TE H
TP IS Sl a9 Jmafes TE ot
(T13) T | T | (%) 1) | () | (1) | (%)
SIEGRIS 1,30,413| 1,30,408 5 0 34,817 34,817 0 0
g 3,549 3,549 0 948 946 2l 0.2
STEIGT (#) 68 68 0 0 20 20 0 0
gferolY & 4,25,373| 4,25,349 24 0 1,06,899| 1,06,897 2 0
IEEN 44,393 44,217 176 0.4 12,716 12,713 4 0
ST 25,891 25,888 3 0 6,368 6,367 1 0
SIRGS 15,203| 15,126 77 0.5 3,931 3,930 1 0
anfserm 42,882 42,858 24 0.1 11,830 11,828 2 0
SERENIS] 71,180 71,085 95 0.1 20,645 20,626 18 0.1
Rfdra 574 574 0 0 128 128 0 0
RS- MPIER (#) 425 413 12 2.9 107 104 3 2.8
sCIEE] 2,00,180 1,99,806| 374 0.2 55,637 55,611 26 0
RTBUTTTIT Tl 1,050 1,050 0 0 283 283 0 0
QT 12,843 12,837 6 0 3,506 3,506 0 0
CINEN 1,079 1,068 10 0.9 274 272 2l 0.9
e 2,046 2,046 0 494 494 0 0
AR 709 709 0 0 177 177 0 0
SIS 938 938 0 0 243 243 0 0
AT (*) 1,939 1,939 0 0 512 512 0 0
STR-gdT & 20,613 20,596 16 0.1 5,492 5,490 2 0
RTRIeT IR 16,93,959(16,92,369| 1,590 0.1 4,45,197 4,45,o4o| 157 0
(#) STeraTd 3TR SFSHM Ud eI ST THg Tci UTTerdT &, S7ehT fargget aiTyfet feeifer aiter ammerearene 3ii] SATqfc T fever el 81

(*) FierTeT T A BT TS It ST QMfTeT 8 o
Are: R Syfct Rearfey RuTe e Ffefercl/ e Tl §RT Iueteds 1T U 7S] P ATHR TR Aahiord I TS 81 TR H DT D
e goTs T AT T qurifdpe fahar T 21

1936. SHRI V. K. SREEKANDAN:

DEEP POTHOLES ON NH-966
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Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:
(a) whether deep potholes on National Highway (NH)-966 especially along the
Olavakkode-Thanavu road stretch in Palakkad have been causing traffic jams and
accidents if so, the details thereof;

(b) whether the incomplete widening work on this highway just 250-300 metres
before Thanavu Junction at Puthuppariyaram in Palakkad has resulted into a
bottleneck on the said stretch causing traffic jams and accidents if so, the details
thereof;

(c) whether this highway needs to be converted/upgraded into four lanes to reduce
traffic jams between Olavakkode and Chandranagar and if so, the details thereof;
and

(d) the steps taken by the Government to address all the above issues?

THE MINISTER OF ROAD TRANSPORT AND HIGHWAYS (SHRI NITIN JAIRAM
GADKARI):

(a) and (b): The maintenance work for the stretch between Thanavu and
Olavakkode on NH-966 in Palakkad town was approved in December 2024 at an
estimated cost of ¥34.90 lakh. Due to no response of bidders, the tender was
finalized in the fifth call. The work is scheduled to commence shortly and is targeted
for completion by October 2025. A stretch of approximately 300 metres near

Thanavu Junction was excluded from the widening work of NH-966 from Nattukal



31.07.2025 458

to Thanavu, which was completed in June, 2023, due to inadequate Right of Way
(ROW) to accommodate widening.

(c) and (d): A proposal for a four lane greenfield access controlled project between
Palakkad and Kozhikode, aimed at decongesting the existing NH-966, is under

consideration.

et Sila firer o srferfiraany
1937. 2} YT ABIR:

T STeT eTfeh Tt IE ST bl puT el fob:

() FAT TRBR P 3 GG T SITHBRT & b STet Siiae {2 (Soie) & 37t amior ey
o el T STeT Ut BRI Dl AT H YRR, AN H gieg, Tfedr FHior 3R S
T STATgfT SrfIfer 81 38T ;

(@) IS &F, A aoaaelt IRT a=T & 1R I Riet & o F_teror Ravet i wvear fasast &
ST8T WRBR GRT 119 DA ATSel ATRIBRY ST b T & oIt I q& frroep T ve;
() TIT TRPBR 7 Ieh RISt & IR R KNSR UV 0 SHSRT AT RIBHIRAT & fIog
PIS SIRATATIHD AT BITAT DIRATS Dl 8; 3R

(8N IS T, A AT TBR freve AT § AFTRe Rreprad 7 T Joigd dR 3R T
A AT HUlTet! AR R & fog fapdt ifermrar veama o foaR v <& & sk af &,
o Feaelt IRT T 857

STt 21feh HATr § IS J31; AT et HATerd § X5 F31 (3 &Y. |qE=n):
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(@): et 5T BT AT B 37R 3afev amior aRaRT o Fe Sof Sueted TR & foTT aTsuTa
SIeT ST THHT DT AT, BT iR FaTel Td IERETT (M T T) i wreifiea
AR FeRIT T/ I &7 TRDR $I 81 T JBR, AT/ RIbRI 31, fore
3 g1l & GIY-T1, SolH P dad YRR, gfedr drf 3R iy srfFafiadren w
HINATS 3R IehT U IoT/Fe ¥y 87 TN 9N fhaT ST &1 7 areft 59 farsqer & ot

fRIPTICH/3TITIST UTH Bl &, I8 AP JURHSD U PR o folY 15T ARDBR Bl

S T ST 81 3h 37eTTal, UsTel Td Ferewd 9T riefierar Jeidh T, sy afer
faeISil GRT SHIHT aRfIeaT T uar &, RIprRIdeHdr A DI-STETNT thisdd o,
ISERT SHT GRT 8 SR, §ad! § Rerfer it e onfe SN & SURT avar § drfd I8
AT fobaT ST A fob Tt eht JureriT & FaereT RIIIdT T FHIE JIST/He 1Y &
G fehaT ST &1

(@) F (&): BIfFD AR Tfeor O (Srendidh), YRT IReR 7 1lrfufed el § S/
STt e (SISTUH) AISHTRN & ST RIS & folv el Mset IR (Jfiam)
g fobu 81 Pl Aleet AfRpIRAT & ERT 3R I GRT RUIE IR DA BT PR
EREISE LRGN

TATH-34 U fereior
1938. 7Y 1ger Rig fre:
T TSP YRGS R ISR 7Y T T bl puT P (o
() FIT TRBR DI 39 T DT AHDN & b AT ASHI-34 P SER TS (i) SHIE 4
T A 2Meex Afed IR I FSH 31 (i) ST A Bl T Moy AT al o TSH
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AT (i) P A STHAYR T Moy Aled TR o A P foru faeqe gRaeHT Raié
(SIUIRIR) TR & ST & &;

(@) afe &, A FT Sh AFeS & AT 39 ISR ISR & FHfor srf & fog dgifas
THIPIcr UG I T8 &; 3R

() A BT, AT Ih AFTGST b AT TP TS PR bl &I DRV FIT 872

TSP IRas iR IRt 733t (4} i SRR Teaeh):

(@) A (T): IR WPHR GRT AT - ICT I5HTT P =S IpRUIRIGE IBRUIT
fHthles & ol TRBHR FFeRIAT 3regd=/Rd gfaomT Ruic (SterR) IR e &l
URIISHT & BRI 3R Fder &1 Mo SilerR & aRUmT, Judhdr 6t e,
IR TIfAdar iR e T 91fch ISERT ARex Tl & ATef dicdiiel & MR IR
for2T ST 81 S8 dep HIB-STeeTyR IISCHY IS 34 T G &, 39 TS b foTl SR
IR R T BRI IRT &1 ol &1 ol fa=ary uR 3ifcrd fFofay Jramare bt #am, g &6
SATErRG e, deTieh HSRAT 31 fa<iier e RidT & SITeR WR form e

PRODUCTION OF BIO-FUEL IN NUMALIGARH REFINERY LIMITED
1939. SHRI KAMAKHYA PRASAD TASA:
Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:
(a) whether any initiative has been taken by the Government to increase the
productivity of biofuel in the country and if so, the details thereof;

(b) the total amount invested in the biofuel project of Numaligarh Refinery Limited;
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(c) the name of the agency implementing the project of Numaligarh Refinery
Limited;
(d) the date on which the said project was initiated and the production is likely to be
commenced,;
(e) the total cost of the project along with its present cost; and
(f) the details of employments likely to be generated under this project?
THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL
GAS; AND MINISTER OF STATE IN THE MINISTRY OF TOURISM (SHRI
SURESH GOPI):
(a): The Government, under the National Policy on Biofuels, have been promoting
blending of ethanol in petrol under the Ethanol Blended Petrol (EBP) Programme
with multiple objectives, which inter-alia includes environmental sustainability,
reduction of import dependence on crude oil, while saving foreign exchange and to
promote domestic agriculture sector. Further, Government have launched SATAT
(Sustainable Alternative Towards Affordable Transportation) initiative across the
country, with the aim of establishing an ecosystem for production and use of
compressed biogas (CBG) from various waste/ bio-mass sources including agri-
residue. Under this initiative CBG plants are set up across the country, based on
the techno-commercial feasibility and feed stock availability.

Government, since 2014, have taken several measures to increase biofuel

production across the country which inter-alia includes expansion of feedstock for
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production of ethanol, administered price mechanism for procurement of sugarcane
based ethanol under the Ethanol Blended Petrol (EBP) Programme, lowered GST
rate to 5% on ethanol for EBP Programme, Ethanol Interest Subvention Schemes
(EISS), for ethanol production from molasses as well as grains, a dedicated
subvention scheme for Cooperative Sugar Mills to convert existing sugarcane-
based distilleries into multi-feedstock plants for ethanol production, Long Term
Offtake Agreements (LTOAs) by Oil Marketing Companies (OMCs) with Dedicated
Ethanol Plants (DEPs), etc.

Government have also notified the “Pradhan Mantri JI-VAN (Jaiv Indhan -
Vatavaran Anukool fasal awashesh Nivaran) Yojana” to provide financial support
for setting up Advanced Biofuels projects in the country using lignocellulosic
biomass and other renewable feedstock.

(b) to (f): Numaligarh Refinery Limited (NRL) is setting up a 2G bamboo based bio-
refinery project in the state of Assam through a joint venture company, Assam Bio-
Ethanol Private Limited (ABEPL). The project was approved in June, 2020 with a
cost of Rs. 1750 crore and implemented through Engineers India Limited (EIL). The
revised cost of project is Rs. 4930 crore against which an expenditure of Rs. 4200
crore has been incurred so far. The project has been mechanically completed and
currently under advanced stage of commissioning. The total number of employment

envisaged under this project is as under:
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L Direct Employment Indirect Employment Total
Description
(Nos.) (Nos.) (Nos.)
Construction Phase 30 2000 2030
Operation Phase 150 50000 50150
GASIIRAY &t ferere ScureT e

1940. 4T 3BT PAR AFR:

T fereret wHiT I ST bl puT AT feb:

() TSR 1Y fIeget f+RTe (CACTUIAT) &t a1 fefey Seure & fobeit &

() T TACIUIAT T 37Ut feefcT SeUTeT &Ml T oI T QT T IRTd &

(M afe & ar 39 G § W gRT & [ O 918 TS 8, 3R

(E1) I TN DT el e PIATIware] by ST T FHTET 82

ferera wamer 3 16T T3 AT AT AR TABRONT Folt HATT H 9T FAT (37
SIS IAT ATSH):

() : THM H, TICIUAT T8 (Agh S 3R HEIIeh Dhul~RIT Hfee) T AU &
FTHT 82,895 HTEIE 6

() 3 (9): TR fetfics 7 G 15-aTg piuie AT IR @ & o 59 faegd
IS UICThIToRIT T TREEUHT T T8 81 acTHIT DIURE AT P AR, TACIARAT 7 af

2032 d% 1,30,000 HATE AL ST UTH e BT 18y T &, oraw fafaer seq

o\

fEYS10T BT AT ISTCT B, SHaTed S8, ST, =JferetaR iR TdnRullT Fll bl eblghdl
PP T AICHITrdT BT FAIFTR febaT SITEm
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e SIToTTferal T ATHTTTe-3TRie werfheavor
1941. 4} SAIHIR Slelel T
AT TSR DI FAT IS ST el pUT b b
() FIT ARDBR 7 FYUT <2 H ST AT S ATAITb-3TT17eh ALTTRDPRUT & foTq ig
fafere ifer a7 sy JuAfer SR T 7.
() Tfe &, T Tt SR T & i & ISYIR & a2, eI FHg 3R PRI~
3T B 4 &;
(TT) ST S-S (ST & Sichie fUeer atar aut & SR mafed ik g fit
TS s T HERTSE, Al ISTaR &IRT T &;
(¥) T 3 el H g T eI T T & SR IS &7, AT qedarell 5 ey am
g,
() TIT ST 8T 7 farer, TaTeey 3iR UINur I Hefere AR & SR & forg
PIS SR-AARIT T T Taepiad 3T 1T & 3iR IfS &, F Jeiaet &IRT T &;
() FIT TRBR A I AABR 3T, 2006 P TATe BRI & T BIS el FRRMT
o TS T & 3R IS &, ar aoceae &IRT /T &; 3iR
(B) & T ISTAR febe SR I JAfADBR (IMSTHIAR) 3R AT T MR
(IR Taeq FRY fovg T §7
SIS R H3Terd o 153 53T (47 g7 ST I3h):
(@) I (T): TRPR < H TG SIASTICRIT R AT FgeT &1 &b [dpRT & foTg Tep
BRI el o oY H STIRfRIT ST b foTU faepre sl AISHT (STt T o ey
RE! 81 SR BRY HATe & T, 41 HATer/ [ dTT S SIS (37aT) 1R
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IR-3Fg e SIS dTell TETE! & &t faprRaTcees 3R @l ure iR fRrar, Trey,
PfY, RS, T, 3MmaTd, fEdiamur, AR Foid, Hierel o onf & Feftr faft=
S fepr Haeft aRTSHTST & fory SITivde & dad ST faer g & ay

o
I

31U Pl T IIIC DT PV U AT PR I8 81 AR SIASIICRIT b AT b

7 sreg SFeR/AYr gRT Jmdfed & TS ARRY & ARy ThHiE

https://www.indiabudget.gov.in/budget2024-25/doc/eb/stat10b.pdf  foid e )

oTc ST P T UThIgel P feaRuT 10% § &1 78 &

RIS TRDRI DT 5 5 SR ST ST (2011 T SIUFT) & T H,
DT Th 3TTde & Gay H ST Ffear fFrafRa et 2t 81 7erTe |fed Isaig
STl GRT 309 ¥ & ¥ ¥ Sl & oIy afeed iR &g &1 &Ry
https:/statetsp.tribal.gov.in TR IUTEY &l

SAD AT, SIS PRI HATTT 2 H SF[Gfer SIASTicrdl (3Tl & el
3R e & fo1q faf¥=T ThiHi/epRIshAT BT fspaT=ad &R 8T 81 HATeT GRT el uiar
o< aut & SR fohT TU Io-aR ARy sdes 3R g7 ThHIAT &1 &7 freRor-1 7§ foar

T 2l

SIS BRI HATAT (THINEN), TR IRDR T FhIHT T TR} S YR
SR FEBRY v fIdhRT T8 (ST8%hs) ST ST 3cdTg fJuur 3R anffes

bRy R e Pl PRal & AER SYfd S T @ fder e
(TTOACIURS ) ST 3BT 3R TARISFIR FERIdT USH d_dT &; iR s anfeard oo
farerr AT (TTSTACITR), ST Uehete 3NTee SR fAeTetl df SeRw d_cll &, P HTedH
3 feparrfrare R 81 980 U &, 0T ARPR AR FE g & TR ST TR IR
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PRI PR &1 g ERIY DRI Tl § 5T ST edTur fIHmT 3R
TSEIRT USRI (ST 2Tgthe 3R TUeIqhe i) &Y 1o IRy anfaret 2
S TP, ST HATCTI/fAHIT U370 1o ToRI Gaere f9rTh 3R ool &

ATEH J SIOATHE & fcic ThHT T AT B &l

(&) HATCTI/ART 3R T AT sher: e 3iR AT FhiHl BT Jedia Jai1

&P o HIEIH 3 R 8l ANl AN 1 af 2020-21 H FHIH Y SUBRIT =sh & foTq Ueb

qeTehT JTedT fonaT, ForeH AfeaIRi BEdf, Afe-qd BHgRT, TRTRAITS Bl HERI,

T g b folY wHUAHY, SIes T Gy, TSt & [T, STy Helead,

gfrmet g, S Rrar ST Tl 1 QMmfiet fham TIT 81 6 ThiHT & AT B T

sy 391 UK &:

1. ST ST & forg #fee-gd ofiR #Afemrar sH[afy Wi - oo Wik foars
g, Vg TPl d Pietol TR YR &l 81 Thial H €T e 3R Hifdd STrRaepdr
G BT S 81 AT IR RagReT 7 uga oiik maefiear 7 gER & foly d8aR
AR, SATEE! 3R ST FHIUT T STTeregendT UR 9ot 3T 81 BHEgHRT & ThRUr 3R
fRIePTIS fHaRUT & T g PRAT At AfchITR ThH i mrerfirescr Bl

2. SIS SITAYT AT (S3TIRSATS) P WERICT Wi 3 YN a1 8% &
ifpT g Rics-dr & w0 H BRI ey & o7 59h T2 DY AT BY o Y
3Gl & UrEigul AU, Yoo ATHETID FeHIfidr, qeax e yarg o
YUTTeft 37X &raT 70T UR 5ot fm ST A1favl §3med &l 59 ThiF &6f fFafid v 3
¢ T TR AT T1feT IR I8k Ad HATE Ud SRR AT - 9T =T
ElIEN
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ey ST SR aRAISHT FRRET & GoR 6T 3aederdr 81 9 WR 3fR Jret

PRI G BT & fofy (e are & folg ssar yunferdl 3R ggo FRET

SECRINCICE G
(S): FATAT 7 SIUHTHST & T&d AT T/ & Iy Suctsr fRRIT & 1fraRor
& HTETT A 3TSTST P fIhRT & fofg & e AT TG ST Tfear = et
PRI (T ) 1R &R ST SIATir I Scaby STFRIA %6 fhy &
HICH-SH: TRPR 7 18 ST AR T G 5T H &+ dlel 75 YIicIol FHarl &
AHTNTD-ATRID fAehRT & foTU TETTHAT ST =Ry Her3ae (Fed SEE) 6
febarT &1 397 AR T Sy 19 auf A GRIGIT 377aTd, Taes Ugsicl 3R e, TRy
T G907 b S8R Ugd, A 3R RAUR HUh, AeciIpe SRl T fAgciiepror 3R
TRY ATSIAeRT & TR ST HeTHeT GAUTU JaT HRAT 81 39 22T Dl 9 1S HATerl
SRT BRI BHTERT 3R et i sorgdl (TR Afed 11 IURIT P HedH
RT PR bl AT &1 HITH-SIH BT Pl IO TReT 24,104 RIS DR (Hald fGET:

315336 PRIS IR IS 34T 38768 FRIS) B

SITSASTIYY: HI11T TEHAT 7 2 e, 2024 Dl ERdT ITET ST TH Seeby
ST (SITISTRIY) BT RN Tl $3F AR H 17 A HATeRI §RT BrIffa 25
SUTR QT & ST ST I2ed U &St o 30 XIS/ IsT&AT & 549 f7eli 3R 2,911
seifepl H Uil RIS H AT STASTICRIT Bl AT Rl §U 63,843 el H gfHrel @rd
AEIRAD TS GRAETT Y HRAT 3R SATSIIDT B FadR Y& PR b fo1g a7 &
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fIepTe dher TATIUT RAT 81 3 AT T Pt IoIcIy YR 79,156 BRIS DR (bl
f&RT: 356,333 RIS 3R IS & 322,823 aRIS) Bl

TR JTET AR I IhY ST BT THIET BRI, T 3R AR
G R & foTg 157, T 31IR scifer TR UR AR 9418 T8 81 I TR W 47
Tfre BT reTerdT § U 5T TR Y Iffer (TagereRtt) Tfed & 18 81 el TR W,
fTETT detarey i STETerdT | Ueb et ToRIg AT iR seifes ¥R WR, fAfS= fammir &
SITPTRAT BT AT BT Y Uah &ci b TR BIATIIT ST (SITAITEC) DT TS T

TRIT 8, TTfeh SUTAT b SHIT TR IR PRITIIT bl G ST ST Heh|
$XIh ITCTAT, TSR PRI FATERT JTeT HATHIN/ AR o AT FHIET d3 HT ST
PRAT 21 T HATIN/ AR H Arset JfferpRT off f7ryeh foby St 8
(): SR DRI FATTT AN/ IS GRT I el st Ruret &t ARt
RN 8l SN PR HATT 99 TR b IffT PRI DT G B & fory
THY-GHY TR AT ugelall o e iR faemf-cer STRY e I8T 81 39 3TeTrdT, 1Y
SIS HedToT I 3R HefRI STTRIpTRAT & AT AT -9 IR e ©u & Fiter
3% AN T ST 2T 51 SRS BT Tt AT ThHaTRY STt BT 9 IR fueH 3=
I FATE S TS 81 UHIINT P Iooit b Hae § HAT H UTH RIprIal/anamder ol
eI TS/ ISAEH DT UM P AT ST 8, ATi T FIATArT o ST e feb I
STIGRI BT I I JARIBRI I dfere 7 fobar ST

gD ITATAT, THITNT b T DRI BT S b [oTT, ST PRI HATT
'GRAT ST SIS I Iy SR (SIT-SISiY) & dad ™ell bl I 3R
FTeTT/SuEe ¥R IR FHUT ThaTRY Yepls AT e &P folg a1 9y &l 3rafey & forw
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feriTer STETRICT YT &R Y&T &1 HAATerdy UhaTRY & Sirie iR T ST Hepri dtet af &=l
T FHTIAIT AR R & T ol | UHSTRY Teers IR & T SATIE N Vel &
e 3fIR Tt fRTeRen! T &aT 0T ST STT bl SHP STATaT, HATT SIY Sy P
T8d 15T fARIE ThaTRy dider (RgH aftd |eR, ATeddR &l oIfTd, BRSIIR, JRaT
aiffse, f srfreral @1 ffoieer ARREU iR 3= aR=ETe ard anfie 8) & o

3R WIRITT o TAT I ST hedToT fT9RT bt fahiT Ter—adT U o Ve &l

(B): THITRY 3R I AT g1 Y FRAT & AR, 5T ARDBR THaTRY & A=
TTIE & PRI b {70 STRSRI &1 It gRT S T8 3R IR & Jicifa Hepford
T T B TR, THIARY BT DRI 20 AT 3R 1 FE T8 5 T i
Y& &1 fadie 31.05.2025 Teb, UhaTRU § SRR feY 7Y &TdT bl et AT 51,23,104 o,
ST A 85.47% TdT T MU &R T 7117 8 31K 2,32,73,947.39 Whs a7 fH & Faer
¥ g9 3R 25,11,375 IIRIBR U= (49.02%) fGaRa fdw v 8 f&Hid 31.05.2025 d&
UhaTRY 3B U & [deRUT bl I5T-R SART feramor -1l 7 = /=27 81
feremor-1

ST 7 SIS BRf F3ITer SIRT I3 &Y T &t T TehIHI/PpTishal BT WIATH SART:

(i) GRTT AT FASIRIT T Sepy MPRT: TR TIFHAT 7T 2 37aR, 2024 Bl
TR STET ST T Iy AR T RN T 537 AR o 17 g FArerd
GRT BRI 25 IUTRT M & TR SHPT I T a9t § 30 IS T/Ge IS 831 b 549
fTet 1R 2,911 &cifep H UTer RIS A AfeIeh ST BT ATHI~ard Rl gU 63,843 Tial
o ST Y SfTRI el GRT HRAT, TR, fUelT, SFHars! YRemail deo 98k ugd
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31IR STTSTfdeT & AR YT BRAT 81 T AT BT Pl IO TR 79,156 RIS
(T faT: 356,333 RIS 3R Ao f&4T: 322,823 TRIS) T &
(i) TETET SAOTTfT SMRERTT =T 98T IR (FIYT SH): ARBR - 15 FaaR
2023 DT TLFHAT ST ST =Ry 8T AR (Feq-5H) g% fobarr &, 5
SR TTRE f&a & U H AT SIAT 81 T 24,000 PRIS D9 o < aRezry
qTel 39 A2 BT I oI aul 5 Foeg -l A RIS IRaRT 7R R & GRIEr
3TAT, TIe8 UgSiel 3R Tesdl, fRrel, Tare 3iiR qIvu Jé d8ck ugd, dSd AR
SRR FFD, IR-FEciIgpel BRY T fAgciieprur 3T TRt STTSifeepT o STaaR ST Jerye
I3l I AJH DT
(iii) ST SO ey fre (eaaidien): SHoiT i 99 TaEa T
ST farT e (foasidie) a1 fharfead @ 8T 8, fORT SHSI™T srrsfifdaT @
IETAT & o foTq < AISIET AT 3reife, “RIFa T Jed (THTEY) & AT & oy
I ST (TUWhT) & U & folg R G 31 THUwhT & fofQ Hed SaeT & faeam
3R TSI IUIGH/IUST & [GhRT 3R [AUUR & oIy SEAFTT FBrdr & e &
HTEH 9 IR {7 T &

S IS H G+ 7Y 1Y (THUhY) b foTu <A e qed iR ik
BN &R T Uy T TS 21 febedY far1y oTef aIaT (THYwhUY) &R T S ford ol
qed FeiRa e T Je3 & &H 8 ol Rerfr 7, gd-Feafa JAas a9 5e
R RIE 3R U Hrf, [T g woifat gRT foam SITem arer &1, | s, 92
A, AT [T, g aAIuST (WHUHhUT) & ST JATER T IR 311R JeTR e
fIepTe SIY 31 Heg® 3R Seiepriores Jal Uk Y e far Sre|
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(iv) Tpered Imeef ARy frener™r (STHeIReH): a¥ 2018-19 § SHOIT gl &l
I AU URAL F TS fIeery & T oraier RIe Jer $- P foly whared
31eef SARAY fAeer (SUHITRTH) R T T 211 $3F 71 TSI & A, WD 7 440
SUHARTY, 50% W AT S SIS & STETET SR HH A B 20,000 ST
IfRAT (2011 T SFIVFT & STAR) dTel TAD sclich H Ueh SUHSTRYH TATIUTT b BT
fFyofer foram 81 288 SUHSTRUH Tehell T Ro H HIAHTT b 3FJe0a 275(1) P AT A

o &< =T IS febarm T o, 378 10 Hieet & 3FAR I T ST R8T 81 Te9R,

AT F 9T R H SFTHT 3.5 TG SIRfeIcT STToTIicl o BIAT T ATHIa HR b foTq
Pl 728 STHNRYH TATIU R BT 16 I &

(v) AfreT & 3rTeoT 275(1) & SR ST HeT & Tesa 275(1) P U B
ST, ST &1 5 TR & ¥R bl S&<R ST TR S AN b el 8
SFIGfere SIS STETET dTet ST DT 3 SRT Y ST 81 T8 Ueb 21T & prighH
& 3R ST DT 100% & TSI febarT STl &1 e, ey, hieret faer, frsiifaey,
USTel, TeRdl 3TTfe & &A1 A gl ST I et § 3R @l B9 R b o1y
SFIGferT SISHIT ST Sl HEg Bl T8 JATIIBATHAT & AR WR 5T DRI Pl
RIERISINEASINIE

(vi) ST TSR & ST & foTg BRI ¥ o AS! HY ST AEHRIT:
ST SIS & BeTuT & T BRIRG TfTedh TSI DT ST TR AT b
3T, HAATeTd fRISMT 3T Tareey ob &1 H URTSTHIT el Aot e &, forRH STTaritg
fererd, R-omaRity faeer, BHERT, WHe Ve, & a1 Sfte IRl atel
IRYCTeT, AT JATfe eyt €
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(vii) SFTferT STorTfT & frenfRfat & forg Afew-gd BT I8 JIor Berm IX-X
g @l faenfRiar o folq @Iy &1 ATeTT-fdT bt 31y T+t ANt bl TR 2.50 oIRg 20
ofer a9 & 3fferep & gl =S far il & 225 B9 Hfel A8 3R BHE § X& drell
Pl 525 DR T 718 DI BT a8 H 10 T D 7afey o fofg & S 81 BAIRT A5

TRBR/TE ST TR & A1 § fIaRa &Y St 81 gair iR femrerer uaer,

ITRIGS AT T 3R HLHR S TBTS! ISAT/HE ST S8l T§ SFUTT 90:10 &, P
BISHR, AT IITT & foTu g 3R 1T & dF fATAITOr 3FUTet 75:25 81 faefepr fed
e SIS & 1T TR ugfr (dew) 100% Hhe fwar &1

(viii) 3rTfT Srorfa & ferenRfat & g A sEEia: 39 Ao o1 e
AfCepITR AT FoeheR HTEAHDh TR R eI PR X8 IFGferd Sieforfcr & faenfir ar
ITehl FOT8IT gRT R 5 Har S o foru ity Tt e e 81 ATal-fOdT ol 3
T AT Pl TR 2.50 TRF B0 U a9 4 3Aferep T8l 81 d1fey) arfores Femt
GRT foTU ST aTet STFar 3o et Tfcyfel Feferd Yo gee iR qfa grr FrafRa
AT & 3Tefi Y ST & TR eI & IIGIHH & 3R TR 230 BRI A 1200 9 UfeT

A8 B BT M BT YA BT ST 81 T8 AT 15T ARDPRI 3R HE AGTEH b

JTRIAT GRT PRITFad S ST 81 AR iR YTl IsA1/[e Isged Bqrae uae,
ITRIES 3R T TAT HLHR STET T8 90:10 & Y BIeahr, AHI AT b foTu ot 3R It
< Sfter fATAIST SUT 75:25 81 T4 frefrept arel Fer IsTeAT o for Arsieur ugf
(Fc) 100% PHelT o= 8

(ix) 3FRIfIT Sanier & anvafRfal & fory ST FEuRIT SRl I8 droHT
I BT T faeer § FdPIR, UITas! 3R qe-Siaevel e aq fxiig dermar
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e Rl 8l Uiy PeT 20 BEYRIAT Y& DY STl 8l $7H A 17 BHGRIAT R
ST @ fofq 31R 3 BEGRIAT A2y B0 I SR ST T8 (TS & Bl
< foTq €1 ATT-RA/aRaR &t 3 F+it AT T FAeler $6.00 <IRg Ufl a9 4§ 31feres =Tl
GIRTRCHEN

(x) ST STATRT P BT $T Iea a1 & forg ey sredamgfxy sik srgh:
(@) IR BIAIRA- (STa Ao AT RS FR]: 39 AT BT I Hamd!
ST SIASTIT P BET D HAGT GRT e <97 W P 265 IPE GEAMI, S
3ITSINTSEY, TH, JMTSRMTSUH, TSI 3MfS F & fopt o oft FrerfRay urgsst o areaq
& AICATIRd T 81 T ANl | UTRaTReD 311 6.00 RT3 Hfer a9 4 31feres Tal 8IT
I11EQ BRI M H 21870 geeh, I& BT & 3R Y d DR & fo1g 9l AT &
() ST ST & BTAT B foIG IICERT STEAAGT: YR H Tithed 3R igarst b
oo 18l UTH R o foTq oI ST & BTET I Ui a9 750 SeAAGIdT Jar
I ST 81 STEATGRT IS b HFIGS] b TR F&T Y SITel 8l

(xi) TSI ST AEATT (SIIARATS) DT WERIAT: FACR 39 JIST1 b H1egH |
ST TNBRI BT O8] Ugel F AU I3RS TATIT T2 &, I8l Iichl TATIHT e b folu
ST YT R & IR HISET SI3TRITE & DIHDIST DT Ggo P o UM R
SEATISITRRUT, TfRIETUT 37 & 10T, g ST Ry ORI T S@raT & 3Mfe & ufey
3 g FFHRRY T R8T 81 ST el 3R AXphT I WRIART - & forg,
IFTHYM R SEITISHDRUT, BTl 3R BAPlid] P IERT IHR HRE, ST
AUETCTY T AT, SIS o [T X & 3 el § SATe-Ue AT, STof i
BRI & ST 3T P HTEIH I ST TR H SIAoI T FpieT 3R R T FRfar silk
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9raT o & fo1g fafd=T Tfcifafer e 8 SITRAATS @ iy T Yar el et 8l
3 ThIF & T SIS PRy HATer gRT e AT & SrgAIeT I JTagedaR
CI3TRSTS Bl 100% FERIAT 3 faaife 2l

FRRrIT 1 Tog-aR SR TR B
arR e
(PRTS B H)
. RISTT I5T & | focia af | fohr af | feehir af | fohr o | fereir o
4. [T A1 2020-21 | 2021-22 | 2022-23 | 2023-24 | 2024-25*
1 |oTeHT 3R PR 0.12 0.08 0.10
SIS 14.34 39.35 57.00 30.77
3 [3ToUMRIeT UeaT 0.00 2.07 2.67
4 3T 0.17 1.02 1.07 1.88 1.00
5 (B8R 0.00 0.00
6 [BTRTTG 35.42 0.00 52.50
ST TR TR &det! 2.34 2.07
7 [@T T QiR g
8 [mar 0.41 0.00 1.08 0.53 0.36
9 [ToRId 21.99 36.89 54.52 62.00 9.23
10 [feTaet TeeT 0.92 0.00 0.79 1.10
11 [ 3R PR 0.00 0.00
12 {INGES 0.00 38.99 57.00
13 [plcd 0.00 17.53 23.70 34.00 7.00
14 [ Rt 1.17 3.47 4.36 1.00
15 [TERT 0.42 0.74 0.40
16 [T U9 5429 114.58|  127.44 53.05
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17 [OTgR 0.00 0.00
18 e 0.00 0.00 1.15 0.70
19 [fEreTRe 1.68 6.57 3.07
20 [FFTetS 0.61 0.00
21 [anfsem 69.45 52.37 93.97 29.50
22 [qSRt 0.02 0.00
23 RTo 31.27 62.34 35.31 22.36
24 [Raferp™ 0.09 0.00 0.18
25 [dfeerTg 2.41 5.47 4.04 3.62 0.60
26 [T T 0.00 0.00 1.50 0.00
27 [AYRT 2.52 0.59 11.37 6.92
28 [STR U<aT 0.00 0.88
29 [STRES 1.38 0.00 0.15 0.70
30 [uf3 g 7.88 9.13 29.89

Bl 248.90) 394.14| 357.29| 308.60 163.69
*IfH

Ts MR

(PRTS B H)
%, RISTE oy 87| i ay | i oy | o af | i oy | ferhr
. [T AT 2020-21 | 2021-22 | 2022-23 | 2023-24 | 2024-25*

3TSH 3R 0.13 0.10

1 (MR &7 998 0.10
PASIEREE] 60.39 89.91 133.57  114.71 120.00
3 [oTouTTret BT 57.13]  123.61 96.16 80.00  100.00
4 [3RTT 54.14 10.93 68.45 35.00 79.71
5 IR 7.08 4.43
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6 [GTIRTTG 87.90 93.30 71.25 70.00
ST 3R TR 34.82 4.04
gl TeIT S 3R

7 G 4.90

8 [mar 4.58 11.87 5.27 5.00

9 [TSRId 229.78]  461.700  244.26|  350.00]  231.22

10 [fedTaet TeeT 0.00 5.00

11 [o7 3TR AR 8.05 6.84 7.46 9.95

12 BIRGS 0.000  126.55 53.11 200.00

13 [lcd 0.00 170.81 225.56 125.00

14 [oReA 32.85 25.16 46.89 29.00

15 [(TeRg 7.38 22.14 18.91 5.96 35.00

16 [T U9 123.44| 24529 270.49] 350.00|  250.00

17 [HERTSS 181.50  192.15 90.27| 570.36 117.81

18 AR 21.84 42.92 41.38 30.00 25.00

19 [HETe™T 0.00 26.36]  146.20 85.00 145.08

20 [fEoTRE 34.47 38.75 25.90 25.00 24.00

21 FTTetS 32.26 44.36 36.08 35.00 62.00

22 [anfgerm 190.96| 218.43]  171.33]  135.64]  294.00

23 [ggeRt 0.20 0.00

24 RIS 255.57|  137.45  188.10|  220.00 350.00

25 [Rafdrapd 5.54 10.36 9.25 6.00

26 [T 33.29 48.49 28.54 20.00 25.00

27 [ARTHT 272.98 75.04  238.51 112.50 152.50

28 [PIgRT 48.05 71.89 45.22 40.00 74.9